
Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

2856169    24/04/2014
[International Registration No. : 1213378]
KODANSHA LTD.
12-21, Otowa 2-chome, Bunkyo-ku, Tokyo 112-8001 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable.

Cl.41;Providing on-line electronic publications, not downloadable.
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2856217    20/12/2013
[International Registration No. : 1213473]
MOJANG SYNERGIES AB
Maria Skolgata 83, BV, SE-118 53 Stockholm (Sweden)

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer and video games software; interactive entertainment software; computer software 
downloaded or downloadable; electronic publications; computer software publications downloaded; data recorded 
electronically from the Internet; data recorded in machine readable form from the Internet; discs, tapes, cartridges, CD-
ROMs, DVDs and other magnetic, electronic or optical media, all bearing computer games, software and/or audio visual 
content; software applications; website applications; digital games; computer peripherals; and optically recorded data for 
computers; software and apparatus for downloading, transmitting, receiving, providing, publishing, extracting, encoding, 
decoding, reading, storing and organizing audiovisual, videographic and written data; computer software for gathering, 
processing, monitoring, analysing, managing and/or reporting information; computer software for gathering, processing, 
monitoring, analysing, managing and/or reporting information concerning usage and performance of software, 
applications, computer and video games, websites, virtual worlds and audio visual content; computer software for 
gathering, processing, analysing, managing and reporting information concerning online, internet and web site activity; 
computer software for data mining, data query, data processing and data analysis; computer software for designing, 
developing, modifying and improving computer software, applications, computer and video games, websites and audio 
visual content and the marketing, promotion, sale, distribution, monetisation and operation of the foregoing; information 
stored on electronic, magnetic and/or by optical means; publications in electronic form supplied on-line from a database 
or from facilities provided on the Internet or other networks (including websites); electronic notice boards; online 
database; sound, video and data recordings; sunglasses; records, discs, tapes, cassettes, cartridges, cards and other 
carriers bearing or for use in bearing sound recordings, video recordings, data, images, games, graphics, text, programs 
or information; memory carriers; pre-recorded video, audio and data recording media; data carriers; telephones, 
communications and telecommunications apparatus; mobile telephone games; mobile telephone fascias and covers; non-
printed publications; films and programmes prepared for television; refrigerator magnets; instructional and teaching 
materials in the form of apparatus and instruments; parts and fittings for the aforesaid goods.

Cl.25;Articles of clothing; footwear and headgear; t-shirts; shirts; trousers; sweatshirts; jackets; knitwear; hats; caps; 
baseball caps; neckwear; belts; scarves; gloves; sweat bands for wrists; shoes; socks; garments for women; garments 
for men; garments for children; apparel parts and fittings for all the aforesaid.

Cl.28;Games; toys; playthings; soft toys; board games; gymnastic and sporting articles; electronic toys and electronic 
games; handheld electronic games apparatus; slot machines and gaming devices; play sets and play cases; toy models; 
handheld games; playing cards; instructional and teaching materials in the form of games; balls; electronic amusement 
apparatus; amusement apparatus and instruments; amusement machines; parts, fittings and accessories for all the 
aforesaid goods.

Cl.38;Providing online access to computer networks, computer databases, the Internet, on-line bulletin boards, virtual 
worlds, servers, virtual worlds including user generated characters, and libraries of text, graphics and audio-visual and 
multimedia information and entertainment; providing on-line electronic bulletin board services and chat rooms; providing 
of an on-line service enabling physically remote players of electronic games to communicate with selected players; 
telecommunication and broadcasting services; broadcasting via the Internet, mobile phone networks and other 
telecommunications networks; telecommunication services for the collection and supply of information; electronic 
transmission of data and information via a global computer network; facilitating access to a worldwide computer and/or 
telecommunications networks for downloading computer software and information; transmission of information via local 
and/or global computer and/or telecommunication networks; providing access to remote data storage and servers; 
providing access to advertising, news, information and audio, video, text and other multimedia content, via local and/or 
global computer and/or telecommunications networks; provision of electronic communication links; provision of 
telecommunications connections and access to the Internet and/or computer databases; receipt and/or delivery of 
messages, documents and other data by electronic transmission; providing on-line chat room for transmission of 
messages among computer users concerning topics; communication and broadcasting of information and advertising by 
computer, computer terminals, the Internet, television, mobile communications device, telegraphy, telephone, wireless 
communications device or other electronic means; Internet communication services; audio visual communication 
services; communication services for the transmission of advertising, images, text and data, information, voices, sound 
and data; telecommunication and broadcasting services; broadcasting via the Internet, mobile phone networks and other 
telecommunications networks; electronic transmission of data and information via a global computer network; facilitating 
access to a worldwide computer and/or telecommunications networks for downloading computer software and 
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information; transmission of information via local and/or global computer and/or telecommunication networks; providing 
access to advertising, news, information and audio, video, text and other multimedia content, via local and/or global 
computer and/or telecommunications networks; provision of electronic communication links; provision of 
telecommunications connections and access to the Internet and/or computer databases; receipt and/or delivery of 
messages, documents and other data by electronic transmission; communication and broadcasting of information and 
advertising by computer, computer terminals, the Internet, television, mobile communications device, telegraphy, 
telephone, wireless communications device or other electronic means; Internet communication services; audio visual 
communication services; communication services for the transmission of advertising, images, text and data, information, 
voices, sound and data; provision of information relating to communications; providing voice over Internet protocol 
(VOIP) peer-to-peer communications, electronic transmission of data and documents over computer terminals and instant 
messaging services; providing a high speed access to area networks and a global computer information network; 
provision of access to a website or communication network for users to share personal news, data, information, content, 
photos, audio and video, interests, activities and opinions and/or to receive feedback others; provision advisory and 
consultancy services relating to the foregoing.

Cl.41;Entertainment and education services, in the form of electronic, computer and video games provided by means of 
the Internet, mobile telecommunications and other remote communications devices; internet games (non downloadable); 
organising of games; games (not downloadable) played via a global computer network; providing interactive and/or 
educational entertainment services; education and entertainment services provided by computer networks, television, 
mobile telephone, cable and other electronic means; presentation, preparation, editing and production of 
cinematographic, televisual, digital and motion picture films, radio and television programs; publishing of computer and 
video games and computer and video games software; provision of game player information, including information 
regarding a player"s identity and the player"s preferences, via the customised web pages; publishing of entertainment 
and/or educational software; arranging, organizing and conducting conferences and seminars for promotional purposes; 
entertainment services in the form of television programmes, radio, cable, satellite and Internet programmes; production 
and presentation of television programmes, shows, films, videos and DVDs; games, online games, educational services 
relating to entertainment; information relating to entertainment or education, provided on-line from a computer database 
or the Internet or by communications satellite, microwave or other electronic, digital or analogue media; publishing; 
organisation, production and presentation of events for educational, cultural or entertainment purposes; organisation, 
production and presentation of competitions, contests, games, game shows, quizzes, fun days, exhibitions, shows, 
roadshows, staged events, live performances and participation events; Internet based games; booking of tickets for 
entertainment events; information and advisory services relating to any of the aforesaid services; advisory and 
consultancy services in connection with the foregoing.

Cl.45;Internet-based social networking services; personal and social services rendered by others to meet the needs of 
individuals; online social networking services; security services for the protection of property and individuals.
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Priority claimed from 09/01/2014; Application No. : 13885648 ;China 

2856235    23/04/2014
[International Registration No. : 1213534]
XIAOMI INC.
Floor 13, Rainbow City Shopping Mall II of China Resources, No. 68, Qinghe Middle Street, Haidian District 100085 Beijing China

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
FLAT NO. 021, MAHAGUN MAESTRO, PLOT F21A, SECTOR-50, NOIDA-201301, UTTAR PRADESH

Proposed to be Used
IR DIVISION
Cl.9;Computers; portable telephones; headphones; cameras [photography]; television apparatus; cabinets for 
loudspeakers; batteries, electric; battery chargers; home used remote controllers; computer peripheral devices; sockets, 
plugs and other contacts [electric connections]; USB flash drives; eyeglasses; theft prevention installations, electric; 
audio and video receivers; wires, electric; scales; light-emitting electronic pointers; modems.

Cl.38;Radio broadcasting; television broadcasting; message sending; cellular telephone communication; 
communications by computer terminals; computer aided transmission of messages and images; electronic mail; 
electronic bulletin board services [telecommunications services]; providing Internet chatrooms; transmission of digital 
files.
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2856238    09/05/2014
[International Registration No. : 1213554]
HUECK RHEINISCHE GMBH
Helmholtzstr. 9 41747 Viersen Germany

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.7;Parts of machines, namely press pads (pressure-equalising fabric) of a fabric containing chemical fibres for 
mechanical presses; pressing tools, in particular press plates and endless belts for manufacturing smooth and structured 
surfaces using single daylight presses or multi-daylight presses, short-cycle presses for low-pressure coating or high-
pressure laminate manufacturing.

Cl.37;Repair of worn-out pressing tools, in particular press plates and endless belts, for others, namely mending of 
damage and reconditioning of wear and tear.

Cl.40;Custom manufacturing services relating to pressing tools, in particular press plates and endless belts; 
mechanical pretreatment of pressing tools in the form of polishing, etching, engraving, metallizing, coating, galvanization, 
chromium plating.

Cl.42;Services in the field of science and technology and research and development related thereto; industrial analysis 
and research services, in particular in the field of embossing technology for pressing tools.
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Priority claimed from 18/11/2013; Application No. : 30 2013 060 058.4/07 ;Germany 

2856305    14/05/2014
[International Registration No. : 1213683]
MÜHLEN SOHN GMBH & CO. KG
Lindenstraße 16/1, 89134 Blaustein (Germany)

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Bands, flexible hoses, belts, in particular corrugator belts, and straps, in particular of vegetable, mineral, animal, 
metallic and/or synthetic materials, all foregoing goods as parts of machines.

Cl.24;Textiles and textile goods, in particular heavy industrial fabrics, not included in other classes.
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2856318    06/06/2014
[International Registration No. : 1213704]
DONAU CARBON GMBH
Gwinnerstr. 27-33 60388 Frankfurt am Main DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, in particular activated carbon.

Cl.40;Processing and reactivation of highly porous, amorphous carbon, including activated carbon.
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2856328    18/07/2014
[International Registration No. : 1213722]
COOP-GRUPPE GENOSSENSCHAFT
Thiersteinerallee 12 CH-4053 Basel Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; adhesives for use in industry; all the aforesaid goods are of Swiss origin.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; all the aforesaid goods are of Swiss 
origin.

Cl.5;Pharmaceutical products; sanitary products for medical purposes; dietetic substances for medical use, food for 
babies; plasters, materials for dressings; disinfectants; products for destroying vermin; fungicides, herbicides; all the 
aforesaid goods are of Swiss origin.
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Priority claimed from 14/02/2014; Application No. : 86194616 ;United States of America 

2856385    02/04/2014
[International Registration No. : 1213796]
CISCO TECHNOLOGY, INC.
170 West Tasman Drive San Jose CA 95134 US

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software and user"s manuals packaged as a unit therewith for network security and 
monitoring network traffic and access.

Cl.42;Computer consultation in the field of computer security; computer technology support services, namely, help 
desk services; preparation, update, installation and maintenance of computer software.
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Priority claimed from 14/02/2014; Application No. : 86194635 ;United States of America 

2856398    02/04/2014
[International Registration No. : 1213797]
CISCO TECHNOLOGY, INC.
170 West Tasman Drive San Jose CA 95134 US

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software and user"s manuals packaged as a unit therewith for network security and 
monitoring network traffic and access.

Cl.42;Computer consultation in the field of computer security; Computer technology support services, namely, help 
desk services; preparation, update, installation and maintenance of computer software.
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Priority claimed from 19/09/2013; Application No. : 13 4 033 668 ;France 

2856472    18/03/2014
[International Registration No. : 1213884]
TEXDECOR
2 rue d'Hem F-59780 WILLEMS France

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.24;Fabrics for textile use, curtains.

Cl.27;Wallpaper, non-textile wall hangings, rugs, floor coverings (other than tiles and paints).
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Priority claimed from 26/02/2014; Application No. : 14/4071926 ;France 

2856487    07/03/2014
[International Registration No. : 1213944]
REXAM HEALTHCARE LA VERPILLIERE
20 Avenue de la Gare F-38290 LA VERPILLIERE France

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; parapharmaceutical products; medical products; sanitary products for medical 
purposes; dietetic substances for medical use.

Cl.10;Surgical and medical apparatus and instruments; equipment for protection and cases for medical and surgical 
apparatus and instruments; apparatus for dosing and administering medical products; distribution apparatus intended 
exclusively for dispensing medical products; sterile cases for apparatus used for distributing, dosing and administering 
medical and pharmaceutical products; dispensers made of plastic materials, namely atomizers for medical products, for 
pharmaceutical products; sprays for medical products, for pharmaceutical products; nozzles of plastic materials used in 
pumps for dispensing medical products and pharmaceutical products.

Cl.21;Plastic pumps to be fixed on aerosols and other containers; devices of plastic materials to be fixed on containers 
for dispensing the content of these containers; containers made of plastic materials; closures and leak-proof closures of 
plastic materials for containers; pumps of plastic materials for medical products, for pharmaceutical products; stoppers 
for dispensers; mini-vaporizers; covers for containers, jars and bottles; parts and component parts for all the aforesaid 
goods; applicators for medical products and pharmaceutical products; cases of plastic materials for dispensers and 
applicators for medical products and pharmaceutical products.
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2856490    03/03/2014
[International Registration No. : 1213947]
NINTEX PTY LTD
Level 9 451 Little Bourke Street MELBOURNE VIC 3000 Australia

Address for service in India/Agents address:
CHADHA & CHADHA.
F-171, GHAFFAR MARKET, KAROL BAGH, NEW DELHI - 110 005.

Proposed to be Used
IR DIVISION
Cl.9;Computer operating programs, recorded; computer programs (downloadable software); computer software; 
computer software (recorded); programs for computers (recorded).

Cl.42;Computer programming; computer software consultancy; computer software design; computer support services 
(programming and software installation, repair and maintenance services); computer system design; computer systems 
analysis; consultancy in the field of computer software; data conversion of computer programs and data (not physical 
conversion); design and development of computer software (for others); design of computer software; design of workflow 
platform software; duplication of computer programs; hosting computer sites (web sites); hosting of workflow platform 
software; installation and maintenance of computer software; installation of computer software; rental of computer 
software; updating of computer software; upgrading of computer software; writing of computer software; application 
service provider (ASP) services; application service provider (ASP) services featuring computer software; development of 
computer software application solutions; online provision of web-based applications; support and consultation services 
for developing computer systems, databases and applications; provision of online non-downloadable software 
(application service provider); providing information, including online, about scientific and technological services and 
research and design relating thereto; scientific and technological services; design of computer databases; rental of web 
servers; creating and maintaining web sites for others; hosting of databases; hosting of software as a service (SAAS); 
web portal services (designing or hosting); design, creation, hosting and maintenance of websites for others; web site 
design.
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2856495    14/03/2014
[International Registration No. : 1213955]
CELEC CONCEPTION ELECTRONIQUE EN ABREGE CELEC
Zone d'Activités du Val de Bethune - 3 boulevard de l'Europe F-76270 Neufchatel-en-Bray France

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.7;Lifts, other than ski-lifts; control mechanisms for machines, engines or motors; hydraulic or pneumatic controls for 
machines; feedwater regulators; electric motors other than for land vehicles; pumps (machines); regulators; pressure 
valves and regulators (parts of machines); robots (machines); valves (parts of machines); elevator control devices; 
electric door openers.

Cl.9;Alarms; electric coils; integrated circuit cards (smart cards); printed circuits; integrated circuits; electric 
installations for the remote control of industrial operations; electric apparatus for commutation; software and/or data 
media compact disks; image and/or sound media compact disks; electric conductors; electric regulating apparatus; 
electric, electronic and opto-electronic sensors for detecting presence or proximity to individuals; detectors; magnetic or 
optical data media; resistive, capacitive or optical sensors; interfaces (for computers); software (recorded programs); flow
meters; pressure gauges; electric measuring apparatus; measuring instruments; optical apparatus and instruments; 
computers; electric cells (batteries); electric storage batteries; prisms (optics); chips (integrated circuits); 
electromagnetic actuators; electric monitoring apparatus; thermostats; solenoid valves (electromagnetic switches); 
optical apparatus and instruments; active or passive photo-electric control devices; systems for detection by means of 
image processing; capacitive detectors; electro-valves; multimedia terminals with a means for reading compact disks, 
CDs or DVDs, and means for display and/or dissemination of sounds and images; for electronic display; loudspeakers.

Cl.11;Bath fittings; bath tubs; bidets; faucets for pipes; water heaters; mixer taps for water pipes; heating boilers; 
sanitary installations; toilet bowls; sinks; water flushing installations; water distribution installations; fountains; water 
pipe systems; hand-drying apparatus for washrooms; washbasins; flushing tanks; sanitary apparatus and installations; 
urinals; thermostatic valves (parts of water distribution or heating installations).
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Priority claimed from 17/10/2013; Application No. : 1277118 ;Benelux 

2856513    11/04/2014
[International Registration No. : 1213982]
EDANA, ASSOCIATION INTERNATIONALE SANS BUT LUCRATIF
Avenue Herrmann-Debroux 46 B-1160 Bruxelles

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.35;Advisory services for business organization and management; commercial and statistical business information; 
commercial business research; market studies; opinion polling; advertising; organization of exhibitions, trade shows and 
other events for commercial or advertising purposes; lobbying services for commercial purposes; promotion of 
professional interests; commercial representation for companies before national authorities and international institutions; 
implementation of programs for promotion and economic development; dissemination of advertising material.

Cl.41;Education; training; organization and conducting of conferences, congresses, seminars, colloquiums, 
symposiums, meetings, festivals, cultural events, forums, presentations, courses; publication and editing of books, 
newspapers, magazines and catalogs; organization of fairs and exhibitions for cultural or educational purposes; 
information and advice relating to vocational training; writing and publication of a news magazine.
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Priority claimed from 08/11/2013; Application No. : 3029976 ;United Kingdom 

2856559    11/11/2013
[International Registration No. : 1214093]
THE CHANCELLOR, MASTERS AND SCHOLARS OF THE UNIVERSITY OF CAMBRIDGE
The Old Schools Cambridge CB2 1TN United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; pocket calculators; sound transmitting apparatus; sound recording 
apparatus; sound reproduction apparatus; USB flash drives; CDs; CD-ROMs; DVDs; magnetic data media; magnetic 
tapes; magnetic disks; optical discs; optical data media; videotapes; computer software; downloadable computer 
software; computer software, recorded; software for mobile phones, tablets and portable computers; downloadable 
software for mobile devices; educational software; application software; computer programmes for interactive games or 
quizzes; computer software for communicating with users of hand-held computers; computer software in the field of 
electronic publishing; downloadable books; downloadable pamphlets; downloadable booklets; downloadable image files; 
downloadable text files; downloadable video files; downloadable exam papers; downloadable quizzes; downloadable 
assessment criteria; downloadable educational materials; downloadable periodical publications; downloadable journals; 
downloadable dictionaries; downloadable reference books; downloadable lecture notes; downloadable educational 
worksheets; downloadable slide presentations; downloadable flashcards; downloadable vocabulary lists; electronic 
publications, downloadable; non-printed publications; printed publications in electronically readable form; printed 
publications in optically recorded form; databases; podcasts; talking books; downloadable publications; downloadable 
educational materials including exam papers, course materials and lecture notes; mouse pads; sleeves for laptops; 
sleeves for tablet computers; sleeves for portable computers; cases for mobile phones, tablets or portable computers; 
parts and fittings for all the aforesaid goods.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists" materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers" type; 
printing blocks; arithmetical tables; atlases; biological samples for use in microscopy [teaching materials]; booklets; 
bookmarkers; books; calendars; cards; charts; comic books; diagrams; printed forms; geographical maps; handwriting 
specimens for copying; histological sections for teaching purposes; magazines [periodicals]; manuals; handbooks; 
newsletters; newspapers; pamphlets; periodicals; pictures; postcards; posters; printed matter; printed publications; 
prospectuses; school supplies [stationery]; song books; stationery; stickers; teaching materials [except apparatus]; 
terrestrial globes; exercise books; bibles; printed awards; printed certificates; reference books; dictionaries; directories; 
manuals; reports; magazines; journals periodicals; newspapers; newsletters; exam papers; lecture notes; worksheets; 
quizzes; printed puzzles; educational assessment criteria; flashcards; vocabulary lists; parts and fittings for all the 
aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; boarding 
schools; schools; nursery schools; services of schools [education]; coaching [training]; education information; physical 
education; practical training; teaching services; educational services; instruction services; tuition; vocational guidance 
[education or training advice]; vocational retraining; adult education services; analysing educational test scores and data 
for others; arrangement of training courses; business educational services; business training; certification of education 
and training awards; computer assisted education services; computer assisted examination services; design of 
educational courses, examinations and qualifications; development of educational material; educational assessment 
services; educational examination services; educational research; provision of educational examination facilities; setting 
of educational standards; university education services; university services; provision of distance learning programmes; 
arranging and conducting of colloquiums, workshops [training], congresses, conferences, seminars and symposiums; 
correspondence courses; distance learning courses; organisation of competitions [education or entertainment]; 
organisation of exhibitions for cultural or educational purposes; arranging of festivals for educational purposes; club 
services [entertainment or education]; game services provided on-line from a computer network; holiday camp services 
[entertainment]; holiday camp services [education]; sport camp services; electronic desktop publishing; publishing 
consultancy services; advisory services relating to publishing; publishing services; electronic publishing services; 
providing electronic publications; publication of printed matter and printed publications; production of radio and 
television programmes; providing online electronic publications, not downloadable; publication of texts, other than 
publicity texts; publication of books, reference books, directories, manuals, reports, magazines, journals, periodicals, 
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dictionaries, exam papers, lecture notes, worksheets, quizzes, puzzles, examination marking criteria, pamphlets, booklets,
flashcards, vocabulary lists and educational material including online publication; publishing; writing of texts, other than 
publicity texts; bibliographic information; language interpreter services; translation; lending libraries; mobile library 
services; providing museum facilities; information, advisory and consultancy services relating to the aforesaid services.
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Priority claimed from 28/10/2013; Application No. : 134043168 ;France 

2856588    18/04/2014
[International Registration No. : 1214207]
AIRBUS S.A.S.
1 Rond-Point Maurice Bellonte F-31700 BLAGNAC France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion and transport by land, air, water and rail; aircraft; space vehicles; spacecraft; 
launch vehicles (spacecraft); balloons (aircraft); helicopters; rotorcraft; components for airplanes included in this class; 
aeronautical apparatus namely remote-controlled airplane (other than toys); military transport vehicles, in particular 
aircraft; seat covers for vehicles; aeronautical machines; sun visors for vehicles.

Cl.41;Organization of competitions (education or entertainment); education; training; entertainment; sporting and 
cultural activities; training in connection with aviation; organization of air events for educational and entertainment 
purposes and air shows; entertainment; sporting and cultural activities; production of films; pilot training; training in the 
field of safety and security; flight entertainment services; flight simulator training.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computers and software; consultancy in the field of energy-saving; construction 
drafting; technical project study; engineering; scientific information and consultancy in relation to carbon offsetting; 
research and development of new products for others; research in the field of environmental protection; scientific 
research; technical research; scientific laboratory services; programming for computers; industrial analysis and research 
services; testing of computer installations; computer programming for the creation and restoration of computer data in 
databases; professional technological and scientific consultancy; technical and industrial assessments, calculations, 
research and advice in the field of science and technology provided by engineers; engineering, physics and chemistry 
services; technical consultancy in the field of assessment, research, testing and inspection in the field of technology, in 
particular transport, environmental protection and energy technology; testing of materials; provision of meteorological 
information, in particular weather forecasting; design and development of computer hardware and software; design and 
development of computer generated graphics, engineering (technical assessment) services; software maintenance; 
mechanical research; aeronautical research; computer programming; technological flight simulation services; technical 
project studies; research and technical consultancy; research and advice in the field of environmental protection; 
industrial design; design of interior decor; graphic arts; testing services for the certification of quality or standards for 
vehicles; technical flight tests.

6818



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

 

Priority claimed from 20/01/2014; Application No. : 16930 ;Leichtenstein 

2856707    06/05/2014
[International Registration No. : 1214564]
GM TRUST REG.
Landstrasse 27 FL-9494 Schaan Liechtenstein

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.45;Legal services; security services for the protection of property and individuals, personal and social services 
rendered by others to meet the needs of individuals, namely legal advisory services in the field of the structuring of 
assets and liabilities.
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Priority claimed from 15/01/2014; Application No. : MI2014C000283 ;Italy 

2856730    22/01/2014
[International Registration No. : 1214692]
VALENTINO S.P.A.
Via Turati, 16/18 I-20121 MILANO Italy

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, including night and day creams; face and body care and cleansing products, bath foam; shaving foam, 
aftershave; foundation cream; nail polish; deodorants for men and women; hand and body soaps; shampoos and hair 
rinses; hair spray; dentifrices; fragrances, namely, perfumes, eau de Cologne and essential oils for personal use for men 
and women.

Cl.9;Optical apparatus and instruments, optical lenses, magnifying glasses, monocles, binoculars, opera glasses, 
goggles for sports, goggles for skiing, contact lenses, cases for contact lenses, spectacles, sunglasses, pince-nez; pince-
nez mountings, cases for spectacles and sunglasses, cases for pince-nez, chains for spectacles and for sunglasses, 
frames for spectacles and sunglasses, eyeglass cords; telephone receivers, telephone apparatus, video telephones, 
mobile phones, antennas for mobile phones, batteries for mobile phones, chargers for mobile phones, cases for mobile 
phones, mobile phone straps, microphones for mobile phones, loudspeakers for mobile phones, earphones for mobile 
phones, hands-free kits for mobile phones; apparatus and instruments for recording, transmission or reproduction of 
sounds or images, magnetic data carriers, recording discs, sound recording discs, sound recording carriers, radios, 
television apparatus, recorded video discs, recorded video tapes, video recorders, compact discs, compact disc players, 
compact disc portable music players, portable music players, cases for portable music players; video cassettes, DVD 
players, DVD recorders; photographic and cinematographic apparatus and instruments, television cameras, digital 
cameras, video cameras; apparatus for recording, data processing and computer equipment, recorded computer 
software, downloadable computer programs, computers, floppy disks, computer keyboards, compact discs, computer 
peripheral devices, magnetic cards, monitors, optical discs, notebook computers, mouse pads, computer game 
programs; chronographs, electronic agendas; protective helmets.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, precious stones and their 
imitations, jewelry cases, boxes of precious metals, jewelry and imitation of jewelry, earrings, bracelets, trinkets, 
brooches, tie clips, pins, necklaces, rings, cuff links, key rings, shoe ornaments of precious metals, clocks and watches, 
chronometers, alarm clocks, wrist watches, table clocks, pocket watches, cases for watches, watch chains, watch bands 
and straps.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; purses, 
school bags, school satchels, card cases, travelling trunks, backpacks, rucksacks, wallets, shopping bags, attaché cases, 
beach bags, bags, handbags, travelling bags, handbag frames, pouches, briefcases, cases of leather, vanity cases not 
fitted, leather key cases, suitcases, bags for sports, hat boxes of leather, garment bags for travel, leather shoulder belts, 
leather straps, fur, raw skins, dog collars, clothing for pets, umbrellas, walking sticks; whips, saddlery, harness fittings.

Cl.25;Clothing, overalls, underwear, sweaters, shirts, jumpers, suits, ready-made clothing, trousers, outer clothing, 
knitwear, coats, skirts, petticoats, pullovers, overcoats, jackets, stuff jackets, ski jackets, ski pants, parkas, clothing of 
leather, T-shirts, blouses, pants, dressing gowns, formal dresses, vests, jerseys, pajamas, bathrobes, brassieres, 
camisoles, corselets, slips, children"s clothing, layettes, bathing caps, bathing suits, clothing for gymnastics, waterproof 
clothing, raincoats, masquerade costumes; footwear, slippers, bath slippers, boots, sport boots, horse-riding boots, 
galoshes, shoes, beach shoes, sandals, sport shoes, gymnastic shoes, overshoes; headgear, hats, caps, cap peaks; 
socks, sock suspenders, stockings, garters, gloves, mittens, muffs, shawls, ties, neckties, scarves and foulards (clothing 
article), veils, bandanas, furs (clothing), fur stoles; belts; wedding dresses.
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Priority claimed from 18/10/2013; Application No. : UK00003025860 ;United Kingdom 

2856733    27/03/2014
[International Registration No. : 1214713]
MISSION AVIATION FELLOWSHIP UK
1st Floor Castle House, Castle Hill Avenue Folkestone Kent CT20 2TN United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.36;Charitable fundraising and sponsorship; charitable collections relating to aviation, religion, emergency relief and 
healthcare.

Cl.39;Charitable services, namely providing transportation; air travel services; air freight and courier transportation; air 
transportation services for passengers; rental and leasing of aircraft; arranging airline tickets; reservation services for air 
travel; provision of information relating to airline scheduling; air transport for the purpose of providing medical and 
healthcare services; air transport for the purpose of providing emergency relief.
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2856763    05/06/2014
[International Registration No. : 1214801]
VITS TECHNOLOGY GMBH
Winkelsweg 172 40764 Langenfeld Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machines for winding and unwinding of materials treated by wetting, namely for impregnation, lacquer-coating, 
coating, dyeing and covering, slitting and cross cutting thereof, individually and jointly with apparatus for refining 
sections of fabrics made of assembled cellulose, textile materials, glass, synthetic materials and metal (included in this 
class).

Cl.11;Apparatus, namely driers, ovens, condensers, heat generators, regulating and decontaminating apparatus for gas 
emissions for use in the thermal treatment of air or gas, namely drying, gelling, condensation, cooking, calcination and 
cooling of fabrics made of cellulose, textile materials, glass, synthetic material and metal in the form of continuous 
sections of paper, cardboard, non-woven textile fabrics, fabrics, knitted fabrics, strips and sheets (included in this class).

Cl.37;Repair, servicing and maintenance of the apparatus, machines and refining machines mentioned in classes 7 and 
11.

Cl.42;Technical consultancy for the apparatus, machines and refining machines mentioned in classes 7 and 11.
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Priority claimed from 21/02/2014; Application No. : 012623971 ;European Union 

2856764    24/07/2014
[International Registration No. : 1214807]
TOTAL SA
2 Place Jean Millier, La Défense 6 F-92400 COURBEVOIE France

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for drilling of wells; drilling muds and fluids; chemical additives for drilling muds and fluids; 
solvents.

Cl.4;Petroleum (crude or refined); lubricants; industrial oils and greases.
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Priority claimed from 29/10/2013; Application No. : T201350805 ;Finland 

2856823    05/03/2014
[International Registration No. : 1215130]
SUPERCELL OY
Itämerenkatu 11 FI-00180 Helsinki Finland

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer game software; downloadable computer software and computer game software; 
data storage media; game software adapted for use with television receivers; pre-recorded motion picture, television, and 
animation films.

Cl.28;Electronic games; hand-held units for playing electronic games; action skill games; action figures as toys; toys, 
games and playthings; promotional game cards; non-electric hand-held action skill games.

Cl.41;Electronic games services; computer game services provided on-line; providing information on-line relating to 
computer games; provision of games by means of a computer based systems; providing entertainment information 
relating to computer games via information network; entertainment services in the nature of creation and development of 
films, animation or animated films, and television programs.
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Priority claimed from 20/11/2013; Application No. : VA 2013 02997 ;Denmark 

2856824    07/05/2014
[International Registration No. : 1215140]
ALBATROS TRAVEL A/S
Dronninggards Allé 64 DK-2840 Holte Denmark

Address for service in India/Agents address:
RANJAN NARULA ASSOCIATES.
VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

Proposed to be Used
IR DIVISION
Cl.35;Advertising, retail sale of clothing, headgear, footwear, bags, sports bags, sporting equipment and advertising 
articles.

Cl.39;Transport, travel agency services for planning, organizing, arranging, reserving and booking of travels, 
excursions, sightseeing tours, safaris, cruises and arrangement of tours and travels with guides.

Cl.41;Education and entertainment services, sporting activities, including organization and conducting of runs and 
competitions, cultural activities.

Cl.43;Travel agency services for booking temporary accommodation and temporary accommodation at the sea, for 
hotel accommodation and restaurants.
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Priority claimed from 14/11/2013; Application No. : VA 2013 02955 ;Denmark 

2856828    13/05/2014
[International Registration No. : 1215170]
GRUNDFOS HOLDING A/S
Poul Due Jensens Vej 7 DK-8850 Bjerringbro Denmark

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Circulating pumps, centrifugal pumps, pumps for water supply, pumps for fresh and polluted water, pumps for 
industrial purposes, pumps for fuel oil, hydraulic pumps, air compressor pumps, regulation and control devices for use in 
connection with pumps and pumping plants, such as valves, cocks, packings and automatic regulation valves, machine 
tools, electric motors (not for land vehicles), filters, (being parts of machines or engines), cleaning apparatus (being parts 
of machines or engines) and cleaning machines; and parts and accessories (not included in other classes) for these 
goods.

Cl.9;Apparatus and instruments for measuring, dosage and checking (supervision), software and hardware, fire-
extinguishing apparatus and sprinkler systems for fire protection; and parts and accessories (not included in other 
classes), for these goods.

Cl.11;Apparatus and installations for heating, steam generating, refrigerating, drying, ventilating, air-conditioning, and 
water supply, including water distribution installations and water supply installations, and apparatus and installations for 
sanitary purposes, heat pumps, machines and installations for treatment and purification of slurry, water and sewage, 
disinfectant apparatus, water purification installations; water purifying apparatus and machines; and parts and 
accessories (not included in other classes) for these goods.
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Priority claimed from 31/07/2013; Application No. : 012031481 ;European Union 

2856834    10/01/2014
[International Registration No. : 1215179]
PARAMOUNT GROUP LIMITED
Suite 102 City Tower 2, Sheikh Zayed Road, Dubai (United Arab Emirates)

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water; marine vehicles; ships; aircraft; drones; armoured 
vehicles; parts and fittings for all the aforesaid goods.

Cl.35;Business advisory services relating to the selection and purchase of military and security vehicles; retail services 
in connection with the sale of military, police, security and armoured vehicles and parts, fittings and accessories 
therefor .

Cl.37;Maintenance of vehicles; refurbishment of vehicles.

Cl.41;Education and training services .

Cl.42;Design and development services in connection with vehicles; design and development of military, police and 
armoured vehicles.
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2856874    06/05/2014
[International Registration No. : 1215274]
FASHION TELEVISION LLC
246 West Broadway New York NY 10013 US

Address for service in India/Attorney address:
GROVERLAW ADVO,
H-36 GREEN PARK EXTENSION NEW DELHI 110016

Proposed to be Used
IR DIVISION
Cl.9;Magazines downloaded via the Internet; magazines for photographic negatives; cable television apparatus and 
instruments; digital televisions; digital video apparatus for professional television use.

Cl.16;Fashion journals; journals relating to fashion; music magazines; periodical magazines.
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Priority claimed from 25/11/2013; Application No. : 012341004 ;European Union 

2856878    23/05/2014
[International Registration No. : 1215307]
IG WATTEEUW INTERNATIONAL NV
Kampveldstraat 51 B-8020 Oostkamp

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); mechanical power transmission systems; gears and gear boxes; gears for machines and water 
vehicles; gears, other than for land vehicles; drives and motors; hydraulic apparatus and machines; couplings, clutches, 
drive gears, turbo drives, bearings, brushings, all being parts for machines; parts and fittings for the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; computer software and programmes; testing 
apparatus and instruments; electronic and electrical apparatus, equipment, instruments and components for the control 
and testing of machinery, hydraulic apparatus and instruments; devices and apparatus for calibrating, measuring or 
testing mechanical; parts and fittings for the aforesaid goods.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; power transmission systems for vehicles; gears and 
gear boxes namely those for motor and railway vehicles; vehicle transmissions and steering arrangements; mechanical 
and fluid couplings for vehicles; motors for railway and land vehicles; couplings, clutches, drive gears, turbo drives, 
bearings, brushings, all being parts for vehicles; parts and fittings for all the aforesaid goods.

Cl.37;Maintenance, installation, assembly, reconditioning, repair and servicing of machinery, power transmission 
systems, motors and components thereof; information, consultancy and advice in relation to the aforementioned 
services; all of the foregoing also available online, via a computer database or via other communications.

Cl.40;Custom manufacturing of transmission systems, gears and gear boxes and parts and fittings thereof; 
information, consultancy and advice in relation to the aforementioned services; all of the foregoing also available online, 
via a computer database or via other communications.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering services (mechanical) namely 
planning, designing, monitoring and analysing gears and drive systems for machines, land vehicles and ships; technical 
consultancy and providing of expertise in connection with the installation, assembly, maintenance, repair and servicing of 
gears, transmissions and components for machines, land vehicles and ships; information, consultancy and advice in 
relation to the aforementioned services; all of the foregoing also available online, via a computer database or via other 
communications. 
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Priority claimed from 27/11/2013; Application No. : 012349221 ;European Union 

2857018    27/05/2014
[International Registration No. : 1215317]
CRITICAL DIAGNOSTICS LIMITED
Block A, 5th Floor, The Atrium, Blackthorn Road, Sandyford Dublin 18 IE

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; diagnostic agents, preparations and substances for medical purposes; diagnostic 
test kits (reagents, preparations and substances) and chemical reagents for in-vitro use; diagnostic kits (reagents, 
preparations and substances) consisting primarily of antibodies, reagents, cassettes, and biological filters for use in 
disease testing.

Cl.10;Medical apparatus and instruments; diagnostic apparatus and instruments for medical purposes; diagnostic 
apparatus and instruments for in-vitro use; medical diagnostic apparatus for the analysis of body fluids; diagnostic test 
kits (apparatus and instruments) for use in disease testing; diagnostic test kits (apparatus and instruments) containing 
antibodies, reagents, cassettes, and biological filters for use in disease testing; all aforementioned goods not for use in 
the orthopaedics field; parts and fittings for all the aforesaid goods.

6830



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

 

2857021    09/06/2014
[International Registration No. : 1215342]
GLOBAL PRODUCT PLANNING CO., LTD.
12-8, Nampeidai-cho, Shibuya-ku Tokyo 150-0036 Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations to prevent mold and mildew; chemical preparations to prevent bathroom mold and mildew; 
chemical preparations to prevent bathtub mold and mildew.

Cl.3;Air fragrancing preparations.

Cl.5;Sterilizing agents other than for industrial and laundry purposes; spray type sterilizing agents other than for 
industrial and laundry purposes; sterilizing agents in powder form other than for industrial and laundry purposes; 
packaged sterilizing agents in particulate form other than for industrial and laundry purposes; sterilizing agents with odor 
eliminating effect other than for industrial and laundry purposes; virucides.
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Priority claimed from 27/01/2014; Application No. : 00003039518 ;United Kingdom 

2857041    30/01/2014
[International Registration No. : 1215503]
ASTON MARTIN LAGONDA LIMITED
Banbury Road Gaydon, Warwick CV35 0DB United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.12;Land, water and air vehicles; apparatus for locomotion by land, air or water; air vehicles; seaplanes; boats; 
locomotives; rolling stock for railways; cars; motor cars; engines for land vehicles; boats, yachts; parts and fittings for 
the aforesaid goods; motor land vehicles, namely, automobiles; and structural parts therefore and other automobile parts, 
namely, chassis; automobile chassis; hoods for engines; hoods for vehicles; clutches for land vehicles; transmissions; 
gear boxes for land vehicles; transmission shafts; sunroofs; deflectors; directional signals; horns for vehicles; rear view 
and side view mirrors; mud flaps; roof-racks; ski-racks, shock absorbers for automobiles; convertors for land vehicles; 
steering wheels; steering linkages; suspension systems; windshield sunshades; windshield wipers; arm rests; luggage 
racks for motor cars; ski carriers for motor cars; brakes for vehicles; brake hardware; brake lining; brake pads; caps for 
vehicle fuel tanks; storage compartments specifically fitted for use in automobiles; spoilers; anti-theft alarms; alarm 
systems for cars; alarms for vehicles; air bags for vehicles; automobile seat cushions; seat covers, vehicle windows; 
luggage carriers; airbags for vehicles; safety seats for children; wheels, tyres and continuous tracks; tyres and wheels for 
automobiles; petrol tank caps for motor cars; bicycles; cycles; trolleys; baby carriages; children"s safety seats for cars; 
sleighs (vehicles); mopeds; scooters.

Cl.35;Advertising; advertising services relating to motor cars; auctioning of vehicles; business management; business 
administration; office functions; retail services connected with the sale of land, water and air vehicles, apparatus for 
locomotion by land, air or water, engines, boats, yachts and parts and fittings for all the aforesaid goods; consultancy 
services relating to the acquisition of land, water and air vehicles, apparatus for locomotion by land, air or water, engines, 
boats, yachts and parts and fittings for all the aforesaid goods.

Cl.37;Inspection, repair, restoration, maintenance, reconditioning, diagnostic tuning, cleaning painting and polishing 
services; all in respect of land vehicles or parts and fittings of the aforesaid; repair information for automobiles; 
construction information for automobiles; motor vehicle maintenance and repair; vehicle cleaning; vehicle greasing; 
vehicle polishing; anti-rust treatment or vehicles; vehicle services stations (refueling and maintenance); retreading of 
tires; mining extraction; varnishing; heating equipment installation and repair; electric appliance installation and repair; 
airplane maintenance and repair; shipbuilding; photographic apparatus repair; clock and watch repair; safe maintenance 
and repair; rust proofing; cabinet making (repair); servicing of cars; repair of automobiles; repair or maintenance of 
automobiles; hygienic cleaning [vehicles]; painting of vehicles; undersealing of vehicles; repair of vehicles; cleansing of 
vehicles; repair of tyres; retreading of tyres; vulcanization of tyres [repair]; replacement of tyres; vehicle conversions 
[engine]; tuning of engines; reconditioning of vehicle engines; engine conversions from petrol to diesel; motor vehicle 
repair; maintenance and repair of motor vehicles for transportation of passengers; advisory services relating to the repair 
of motor vehicles.
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Priority claimed from 06/12/2013; Application No. : 012399762 ;European Union 

2857042    03/03/2014
[International Registration No. : 1215516]
HANNS G. WERNER GMBH + CO. KG
Hafenstraße 9 25436 Tornesch Germany

Address for service in India/Attorney address:
UNITED OVERSEAS PATENT FIRM
52 SUKHDEV VIHAR MATHURA ROAD NEW DELHI 110025

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; artificial sweeteners; diagnostic preparations, other than for medical or 
veterinary purposes; chemical supplements for use in the manufacture of vitamins; chemical additives for food; food 
preservative compositions; food preservative compositions; flavour improvers for foodstuffs.

Cl.5;Pharmaceutical and veterinary preparations; dietetic food and substances adapted for medical or veterinary use, 
food for babies; dietary supplements for humans and animals; drugs; natural remedies; chemical preparations for 
medical; veterinary and pharmaceutical purposes; healthcare preparations; pharmaceutical products and preparations; 
pharmaceutical neutral pellets; sugar, glucose, sweets and pills for medical, veterinary and pharmaceutical purposes; 
homeopathic globules; nutritional supplements; mineral food supplements; albumin dietary supplements; alginate dietary 
supplements; enzyme dietary supplements; royal jelly dietary supplements; glucose dietary supplements; yeast dietary 
supplements; casein dietary supplements; flaxseed dietary supplements; flaxseed oil dietary supplements; lecithin 
dietary supplements; pollen dietary supplements; propolis dietary supplements; protein dietary supplements; wheat germ 
dietary supplements; dietary supplements for animals; vitamin preparations; preparations of trace elements for human 
and animal use; dietary supplements and dietetic preparations; dietetic substances adapted for medical use; dietary and 
nutritional supplements; dietary and nutritional supplements; dietary and nutritional supplements; dietetic substances for 
babies; dietary and nutritional supplements; dietetic infusions for medical use; dietetic foods adapted for medical 
purposes; dietetic foods adapted for medical purposes; dietetic preparations adapted for medical use; nutritional 
supplements; dietetic food adapted for veterinary use; dietetic substances adapted for veterinary use; herbal dietary 
supplements for persons special dietary requirements; starch for dietetic or pharmaceutical purposes; plant extracts for 
pharmaceutical purposes; medicated supplements for foodstuffs for animals; mineral supplements for feeding livestock; 
mineral dietary supplements for animals; nutraceuticals for use as a dietary supplement.

Cl.30;Confectionery, sweets, hundreds and thousands; food starch; starch for food; candy; salt pellets for preserving 
foodstuffs.

Cl.31;Foodstuffs and fodder for animals; livestock fattening preparations; strengthening animal forage; pet food; 
foodstuffs and fodder for animals; roots for food; foodstuffs for animals in pellet form; binder for animal feed pellets.
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2857067    14/03/2014
[International Registration No. : 1215611]
UPM RAFLATAC OY
Tesomankatu 31 FI-33310 Tampere Finland

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.16;Self-adhesive laminates in the form of reels, sheets and labels; security and anti-theft labels and laminates made 
of paper or cardboard.

Cl.17;Plastic-based and/or of synthetic self-adhesive laminates in the form of reels, sheets and labels for use in 
manufacture; self-adhesive thermal and pressure sensitive laminates in the form of reels, sheets and labels for use in 
manufacture.
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Priority claimed from 05/12/2013; Application No. : 012432753 ;European Union 

2857073    02/06/2014
[International Registration No. : 1215650]
KING.COM LIMITED
Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers; computer software; animated cartoons; audiovisual teaching apparatus; camcorders; cameras [photography]; 
cassette players; compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game 
programs; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; computer 
software, recorded; disks, magnetic; downloadable image files; downloadable music files; downloadable ring tones for 
mobile phones; DVD players; electronic publications, downloadable; films, exposed; headphones; holograms; juke boxes,
musical; laptop computers; magnetic data media; microphones; monitoring apparatus, electric; monitors [computer 
hardware]; monitors [computer programs]; mouse pads; notebook computers; optical data media; optical discs; personal 
stereos; portable media players; portable telephones; record players; sound recording apparatus; sound recording 
carriers; sound reproduction apparatus; sound transmitting apparatus; spectacle cases; spectacle frames; sunglasses; 
tape recorders; teaching apparatus; telephone apparatus; television apparatus; usb flash drives; video cassettes; video 
game cartridges; video recorders; cases for mobile phones, tablets, laptop computers and netbooks, portable media 
players, cameras and other photographic equipment; computer games (software); computer game software; computer 
game entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; apps featuring computer games.

Cl.41;Providing of training; entertainment; sporting and cultural activities; amusements; arranging and conducting of 
workshops [training]; providing casino facilities [gambling]; education information; educational examination; electronic 
desktop publishing; entertainer services; entertainment information; film production, other than advertising films; 
gambling; game services provided on-line from a computer network; games equipment rental; operating lotteries; 
organization of competitions [education or entertainment]; party planning [entertainment]; production of music; 
production of shows; providing amusement arcade services; providing karaoke services; providing on-line electronic 
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publications, not downloadable; publication of books; publication of electronic books and journals on-line; providing 
recreation facilities; scriptwriting services; writing of texts other than publicity texts; electronic games services, including 
provision of computer games on line, on social networks, or by means of a global computer network; providing electronic 
games for use on mobile phones, tablets and other electronic mobile devices; providing enhancements within online 
computer and electronic games; providing electronic games for download to mobile phones, tablets and other electronic 
mobile devices; providing interactive single and multi-player electronic games via the internet, electronic communication 
networks or via a global computer network; publishing of computer game software, electronic games and video game 
software.
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Priority claimed from 13/01/2014; Application No. : AN2014C000019 ;Italy 

2857081    17/01/2014
[International Registration No. : 1215728]
MOVEX S.P.A.
Via T. Tasso ang., Via Noli Marenzi I-24060 TELGATE (BG) Italy

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, metal building materials, transportable buildings of metal; metallic materials for 
railway tracks, non-electric cables and wires of common metal, ironmongery, small items of metal hardware; pipes of 
metal.

Cl.7;Machinery parts such as metal products, accessories or chains and drive systems and transportation, or chains for 
straight running conveyors hinged chains with curved hinged conveyor, chain conveyor flexible magnetic hinged chains 
for loader hinged belt conveyors, chain conveyors, straight running for roller shutter, chains with curved slat conveyors, 
chain conveyors rubber roller shutter, special chains, magnetic curves for flexible magnetic chains of metal; machinery 
parts such as chains and metal accessories for drive equipment and transport plastic, or chains for straight running 
conveyors hinged chains with curved hinged conveyor, chain conveyor flexible magnetic hinged chains running 
rectilinear conveyor roller shutter, chains for curved conveyor roller shutter, chain wheel conveyor roller shutter; wheel 
chains for conveyors with roller shutters, roller chain accumulation, multiflex chains, conveyor chains in crates, special 
chains, conveyor belt with straight run, conveyor belt with curved, conveyor belt roller accumulation, conveyor belt 
special magnetic curves for chains flexible magnetic plastic fittings such as machine parts, machine parts, namely caps 
such as threaded inserts with screws, locking screws and terminals for pipes, feet support, tube couplings and coupling 
for tubes; transmission elements, or straps hollow, flat, tangential and circular section; screw tapes, tapes suppliers, 
transport elements, conveyor belts, machine tapes and profiles; equipment to apply butt joints; chains for mechanical 
transmission of power supply and conveyance, sprockets, belt conveyors portable and tensioners and pulleys for belt 
conveyors for bulk material, gears, helical gear, equipment, conveying items and packaging; machines and machine 
tools, motors (except for land vehicles); coupling and transmission components (except for land vehicles); agricultural 
implements other than hand-operated.

Cl.42;Advice regarding the use, selection and adjustments of chains and accessories as well as fundamental elements 
for mechanical engineering.
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Priority claimed from 14/11/2013; Application No. : 3030703 ;United Kingdom 

2857103    17/01/2014
[International Registration No. : 1215839]
ROLLS-ROYCE PLC
62 Buckingham Gate, London SW1E 6AT (United Kingdom)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Fissionable material for nuclear energy; moderating materials for nuclear reactors.

Cl.4;Thermal barrier coatings; abradable coatings; abrasive coatings; environmental coatings.

Cl.7;Gas turbine engines, reciprocating engines and internal combustion engines for sea and air vehicles; stationary 
gas turbine engines for generating industrial power; power transmissions; line replaceable units for gas turbine and 
internal combustion engines for sea and air vehicles and for generating industrial power; reciprocating engines for use 
and application in land-based power generation; reciprocating engines for use and application in marine propulsion; 
reciprocating engines for use in driving a mechanical load; compressors; marine propulsion units; lifting and hoisting 
devices namely, windlasses for anchoring and mooring; bearings; mechanical seals [machines parts]; thrusters [marine 
propulsion apparatus]; winches and hoisting equipment; cranes; ship lifts; machine coupling and transmission 
components for use with the aforesaid goods; anchoring vessel for steering and control of winches and other lifting 
mechanisms; axial-flow engine; electric power propulsion systems; machine tools; parts and fittings for the aforesaid 
goods; none of the aforesaid relating to motor cars or their parts and fittings.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, measuring and signaling apparatus and 
instruments; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers; recording
discs; data processing equipment; computers; computer application software and media content for mobile phones; 
computer software in relation to aerospace, marine and power generation; electrical controls; electrical connectors; 
ultrasonic inspection apparatus; electronic data processing equipment; signaling apparatus; electrical apparatus and 
instruments for inspection; computer software for shipboard systems; electric distribution consoles for steering and 
control of deck machinery on board ships; video monitors and screen display monitors for use with the abovementioned 
control consoles; computer software for use in steering and control systems for marine vehicles; computer processing 
equipment, namely, computer central processing units and computers; ships" steering gear [automatic]; deck operating 
system; launch and recovery system; power electric systems; electric batteries; simulators; electric magnetic chip 
detector; computational fluid dynamics; sunglasses; calculators; computer peripherals including multi USB ports, 
computer mice, mouse mats, speakers, USB flash drives, power chargers, computer tablet cases; earphones; phone 
cases; DVDs; CDs; magnifying lenses; tape measures; glasses cases; reflective clothing for the prevention of accidents.

Cl.11;Torches; book lights; igniters; nuclear reactors; nuclear cogeneration plants; atomic piles and nuclear power 
plants, nuclear generators and parts for the aforesaid goods; installations for processing nuclear fuel and nuclear 
moderating material; water jets.

Cl.12;Vehicles, vessels and apparatus for locomotion by sea and air; submarines; rudders; ships" steering gear; 
stabilisers for reducing the motion of ships; gearboxes for land vehicles; marine propellers; propeller rudder system; 
none of the aforesaid relating to motor cars or their parts and fittings.

Cl.14;Clocks and watches; statuettes; ornaments; jewellery boxes; jewellery including tie pins, tie clips, lapel pins, 
badges, charms, chains, earrings, brooches, rings, pendants, pins, keyrings, coins and cufflinks all made of precious 
metal or coated therewith.

Cl.16;Pen sets and pencil sets all sold complete; pencils; blotters for use on desks; letter openers; note pads and 
refills; paperweights; pens; rulers; atlases; posters; books and pictures; binders; framed prints and pictures; photo 
prints; printed matter; printed publications; instruction manuals; technical drawings; paper and paper products, namely, 
publications, brochures, magazines, anti-corrosion paper, notebooks, diaries, packaging; computer printouts; gift bags of 
paper or plastic; money clips; erasers; desk calendars; diaries made of leather, desk notepads, passport holders all made 
of leather; none of the aforesaid relating to motor cars or their parts and fittings.

Cl.18;Umbrellas, covers therefor; walking sticks; travel bags; travel sets; sports holdalls; game bags; pocket wallets 
made of leather; key cases; straps for luggage; business card cases; luggage tags; bags.

Cl.21;Chamois leather; dusters; cool bags; dishes; coasters; tankards; hip flasks; water bottles; mugs, tea cups, tea 
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sets, demitasse sets; corkscrews; decanter; ice bucket; wine stopper; wine carriers; powder compacts and cosmetic 
containers; drinking glasses; lunch boxes; bowls.

Cl.25;Clothing including anoraks, hats, T-shirts, sweatshirts, belts, braces, gilets, jackets, cagoules, boiler suits, 
overalls, aprons, scarves, cravats, gloves, ties, clothes for cycling, bibs, cummerbund.

Cl.26;Badges for wear, none being of precious metals or coated therewith; lanyards for wear; clasps for handbags.

Cl.28;Golf ball carriers; golf club covers (not of leather); cricket bags; golf balls; golf clubs; golf tees; puzzles; 
balloons; divot tools; playing cards; jigsaw puzzles.

Cl.36;Insurance services; financial services relating to aero, marine and energy sectors; none of the aforesaid relating 
to motor cars or their parts and fittings.

Cl.37;Repair, maintenance and installation services relating to engines and ships and their parts and fittings; 
construction, repair, maintenance, installation and decommissioning services in relation to nuclear reactors, nuclear 
installations, nuclear generators, nuclear cogeneration plants, atomic piles, nuclear power plants, nuclear processing 
installations and their constituent parts and components; computer hardware apparatus installation, maintenance and 
repair; none of the aforesaid relating to motor cars or their parts and fittings.

Cl.39;Leasing of engines and components; packaging services; storage; storage services; transportation of goods; 
none of the aforesaid relating to motor cars or their parts and fittings.

Cl.40;Processing of materials; finishing services; treatment of nuclear power stations; none of the aforesaid relating to 
motor cars or their parts and fittings.

Cl.41;Education and training services relating to the maintenance, servicing, repair and operation of engines, marine 
vehicles, nuclear engineering products and facilities and related software and parts thereof; training provided through 
simulators; providing online electronic publications; none of the aforesaid relating to motor cars or their parts and 
fittings.

Cl.42;Technical consultancy services relating to engines; monitoring and analysis of engines and engine operation; 
ship design; ship and marine technology consultancy services; software consultancy services; nuclear engineering 
consultancy services; engineering research services; design and development of nuclear power stations; design and 
development of computer software and hardware; none of the aforesaid relating to motor cars or their parts and fittings.
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Priority claimed from 14/11/2013; Application No. : 3030720 ;United Kingdom 

2857104    17/01/2014
[International Registration No. : 1215840]
ROLLS-ROYCE PLC
62 Buckingham Gate, London SW1E 6AT (United Kingdom)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Fissionable material for nuclear energy; moderating materials for nuclear reactors.

Cl.4;Thermal barrier coatings; abradable coatings; abrasive coatings; environmental coatings.

Cl.7;Gas turbine engines, reciprocating engines and internal combustion engines for sea and air vehicles; stationary 
gas turbine engines for generating industrial power; power transmissions; line replaceable units for gas turbine and 
internal combustion engines for sea and air vehicles and for generating industrial power; reciprocating engines for use 
and application in land-based power generation; reciprocating engines for use and application in marine propulsion; 
reciprocating engines for use in driving a mechanical load; compressors; marine propulsion units; lifting and hoisting 
devices namely, windlasses for anchoring and mooring; bearings; mechanical seals [machines parts]; thrusters [marine 
propulsion apparatus]; winches and hoisting equipment; cranes; ship lifts; machine coupling and transmission 
components for use with the aforesaid goods; anchoring vessel for steering and control of winches and other lifting 
mechanisms; axial-flow engine; electric power propulsion systems; machine tools; parts and fittings for the aforesaid 
goods; none of the aforesaid relating to motor cars or their parts and fittings.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, measuring and signaling apparatus and 
instruments; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers; recording
discs; data processing equipment; computers; computer application software and media content for mobile phones; 
computer software in relation to aerospace, marine and power generation; electrical controls; electrical connectors; 
ultrasonic inspection apparatus; electronic data processing equipment; signaling apparatus; electrical apparatus and 
instruments for inspection; computer software for shipboard systems; electric distribution consoles for steering and 
control of deck machinery on board ships; video monitors and screen display monitors for use with the abovementioned 
control consoles; computer software for use in steering and control systems for marine vehicles; computer processing 
equipment, namely, computer central processing units and computers; ships" steering gear [automatic]; deck operating 
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system; launch and recovery system; power electric systems; electric batteries; simulators; electric magnetic chip 
detector; computational fluid dynamics; sunglasses; calculators; computer peripherals including multi USB ports, 
computer mice, mouse mats, speakers, USB flash drives, power chargers, computer tablet cases; earphones; phone 
cases; DVDs; CDs; magnifying lenses; tape measures; glasses cases; reflective clothing for the prevention of accidents.

Cl.11;Torches; book lights; igniters; nuclear reactors; nuclear cogeneration plants; atomic piles and nuclear power 
plants, nuclear generators and parts for the aforesaid goods; installations for processing nuclear fuel and nuclear 
moderating material; water jets.

Cl.12;Vehicles, vessels and apparatus for locomotion by sea and air; submarines; rudders; ships" steering gear; 
stabilisers for reducing the motion of ships; gearboxes for land vehicles; marine propellers; propeller rudder system; 
none of the aforesaid relating to motor cars or their parts and fittings.

Cl.14;Clocks and watches; statuettes; ornaments; jewellery boxes; jewellery including tie pins, tie clips, lapel pins, 
badges, charms, chains, earrings, brooches, rings, pendants, pins, keyrings, coins and cufflinks all made of precious 
metal or coated therewith.

Cl.16;Pen sets and pencil sets all sold complete; pencils; blotters for use on desks; letter openers; note pads and 
refills; paperweights; pens; rulers; atlases; posters; books and pictures; binders; framed prints and pictures; photo 
prints; printed matter; printed publications; instruction manuals; technical drawings; paper and paper products, namely, 
publications, brochures, magazines, anti-corrosion paper, notebooks, diaries, packaging; computer printouts; gift bags of 
paper or plastic; money clips; erasers; desk calendars; diaries made of leather, desk notepads, passport holders all made 
of leather; none of the aforesaid relating to motor cars or their parts and fittings.

Cl.18;Umbrellas, covers therefor; walking sticks; travel bags; travel sets; sports holdalls; game bags; pocket wallets 
made of leather; key cases; straps for luggage; business card cases; luggage tags; bags.

Cl.21;Chamois leather; dusters; cool bags; dishes; coasters; tankards; hip flasks; water bottles; mugs, tea cups, tea 
sets, demitasse sets; corkscrews; decanter; ice bucket; wine stopper; wine carriers; powder compacts and cosmetic 
containers; drinking glasses; lunch boxes; bowls.

Cl.25;Clothing including anoraks, hats, T-shirts, sweatshirts, belts, braces, gilets, jackets, cagoules, boiler suits, 
overalls, aprons, scarves, cravats, gloves, ties, clothes for cycling, bibs, cummerbund.

Cl.26;Badges for wear, none being of precious metals or coated therewith; lanyards for wear; clasps for handbags.

Cl.28;Golf ball carriers; golf club covers (not of leather); cricket bags; golf balls; golf clubs; golf tees; puzzles; 
balloons; divot tools; playing cards; jigsaw puzzles.

Cl.36;Insurance services; financial services relating to aero, marine and energy sectors; none of the aforesaid relating 
to motor cars or their parts and fittings.

Cl.37;Repair, maintenance and installation services relating to engines and ships and their parts and fittings; 
construction, repair, maintenance, installation and decommissioning services in relation to nuclear reactors, nuclear 
installations, nuclear generators, nuclear cogeneration plants, atomic piles, nuclear power plants, nuclear processing 
installations and their constituent parts and components; computer hardware apparatus installation, maintenance and 
repair; none of the aforesaid relating to motor cars or their parts and fittings.

Cl.39;Leasing of engines and components; packaging services; storage; storage services; transportation of goods; 
none of the aforesaid relating to motor cars or their parts and fittings.

Cl.40;Processing of materials; finishing services; treatment of nuclear power stations; none of the aforesaid relating to 
motor cars or their parts and fittings.

Cl.41;Education and training services relating to the maintenance, servicing, repair and operation of engines, marine 
vehicles, nuclear engineering products and facilities and related software and parts thereof; training provided through 
simulators; providing online electronic publications; none of the aforesaid relating to motor cars or their parts and 
fittings.

Cl.42;Technical consultancy services relating to engines; monitoring and analysis of engines and engine operation; 
ship design; ship and marine technology consultancy services; software consultancy services; nuclear engineering 
consultancy services; engineering research services; design and development of nuclear power stations; design and 
development of computer software and hardware; none of the aforesaid relating to motor cars or their parts and fittings.
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Priority claimed from 14/11/2013; Application No. : 3030723 ;United Kingdom 

2857105    17/01/2014
[International Registration No. : 1215841]
ROLLS-ROYCE PLC
62 Buckingham Gate, London SW1E 6AT (United Kingdom)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
To be associated with:
2857103, 2857104

IR DIVISION
Cl.1;Fissionable material for nuclear energy; moderating materials for nuclear reactors.

Cl.4;Thermal barrier coatings; abradable coatings; abrasive coatings; environmental coatings.

Cl.7;Gas turbine engines, reciprocating engines and internal combustion engines for sea and air vehicles; stationary 
gas turbine engines for generating industrial power; power transmissions; line replaceable units for gas turbine and 
internal combustion engines for sea and air vehicles and for generating industrial power; reciprocating engines for use 
and application in land-based power generation; reciprocating engines for use and application in marine propulsion; 
reciprocating engines for use in driving a mechanical load; compressors; marine propulsion units; lifting and hoisting 
devices namely, windlasses for anchoring and mooring; bearings; mechanical seals [machines parts]; thrusters [marine 
propulsion apparatus]; winches and hoisting equipment; cranes; ship lifts; machine coupling and transmission 
components for use with the aforesaid goods; anchoring vessel for steering and control of winches and other lifting 
mechanisms; axial-flow engine; electric power propulsion systems; machine tools; parts and fittings for the aforesaid 
goods; none of the aforesaid relating to motor cars or their parts and fittings.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, measuring and signaling apparatus and 
instruments; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers; recording
discs; data processing equipment; computers; computer application software and media content for mobile phones; 
computer software in relation to aerospace, marine and power generation; electrical controls; electrical connectors; 
ultrasonic inspection apparatus; electronic data processing equipment; signaling apparatus; electrical apparatus and 
instruments for inspection; computer software for shipboard systems; electric distribution consoles for steering and 
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control of deck machinery on board ships; video monitors and screen display monitors for use with the abovementioned 
control consoles; computer software for use in steering and control systems for marine vehicles; computer processing 
equipment, namely, computer central processing units and computers; ships" steering gear [automatic]; deck operating 
system; launch and recovery system; power electric systems; electric batteries; simulators; electric magnetic chip 
detector; computational fluid dynamics; sunglasses; calculators; computer peripherals including multi USB ports, 
computer mice, mouse mats, speakers, USB flash drives, power chargers, computer tablet cases; earphones; phone 
cases; DVDs; CDs; magnifying lenses; tape measures; glasses cases; reflective clothing for the prevention of accidents.

Cl.11;Torches; book lights; igniters; nuclear reactors; nuclear cogeneration plants; atomic piles and nuclear power 
plants, nuclear generators and parts for the aforesaid goods; installations for processing nuclear fuel and nuclear 
moderating material; water jets.

Cl.12;Vehicles, vessels and apparatus for locomotion by sea and air; submarines; rudders; ships" steering gear; 
stabilisers for reducing the motion of ships; gearboxes for land vehicles; marine propellers; propeller rudder system; 
none of the aforesaid relating to motor cars or their parts and fittings.

Cl.14;Clocks and watches; statuettes; ornaments; jewellery boxes; jewellery including tie pins, tie clips, lapel pins, 
badges, charms, chains, earrings, brooches, rings, pendants, pins, keyrings, coins and cufflinks all made of precious 
metal or coated therewith.

Cl.16;Pen sets and pencil sets all sold complete; pencils; blotters for use on desks; letter openers; note pads and 
refills; paperweights; pens; rulers; atlases; posters; books and pictures; binders; framed prints and pictures; photo 
prints; printed matter; printed publications; instruction manuals; technical drawings; paper and paper products, namely, 
publications, brochures, magazines, anti-corrosion paper, notebooks, diaries, packaging; computer printouts; gift bags of 
paper or plastic; money clips; erasers; desk calendars; diaries made of leather, desk notepads, passport holders all made 
of leather; none of the aforesaid relating to motor cars or their parts and fittings.

Cl.18;Umbrellas, covers therefor; walking sticks; travel bags; travel sets; sports holdalls; game bags; pocket wallets 
made of leather; key cases; straps for luggage; business card cases; luggage tags; bags.

Cl.21;Chamois leather; dusters; cool bags; dishes; coasters; tankards; hip flasks; water bottles; mugs, tea cups, tea 
sets, demitasse sets; corkscrews; decanter; ice bucket; wine stopper; wine carriers; powder compacts and cosmetic 
containers; drinking glasses; lunch boxes; bowls.

Cl.25;Clothing including anoraks, hats, T-shirts, sweatshirts, belts, braces, gilets, jackets, cagoules, boiler suits, 
overalls, aprons, scarves, cravats, gloves, ties, clothes for cycling, bibs, cummerbund.

Cl.26;Badges for wear, none being of precious metals or coated therewith; lanyards for wear; clasps for handbags.

Cl.28;Golf ball carriers; golf club covers (not of leather); cricket bags; golf balls; golf clubs; golf tees; puzzles; 
balloons; divot tools; playing cards; jigsaw puzzles.

Cl.36;Insurance services; financial services relating to aero, marine and energy sectors; none of the aforesaid relating 
to motor cars or their parts and fittings.

Cl.37;Repair, maintenance and installation services relating to engines and ships and their parts and fittings; 
construction, repair, maintenance, installation and decommissioning services in relation to nuclear reactors, nuclear 
installations, nuclear generators, nuclear cogeneration plants, atomic piles, nuclear power plants, nuclear processing 
installations and their constituent parts and components; computer hardware apparatus installation, maintenance and 
repair; none of the aforesaid relating to motor cars or their parts and fittings.

Cl.39;Leasing of engines and components; packaging services; storage; storage services; transportation of goods; 
none of the aforesaid relating to motor cars or their parts and fittings.

Cl.40;Processing of materials; finishing services; treatment of nuclear power stations; none of the aforesaid relating to 
motor cars or their parts and fittings.

Cl.41;Education and training services relating to the maintenance, servicing, repair and operation of engines, marine 
vehicles, nuclear engineering products and facilities and related software and parts thereof; training provided through 
simulators; providing online electronic publications; none of the aforesaid relating to motor cars or their parts and 
fittings.

Cl.42;Technical consultancy services relating to engines; monitoring and analysis of engines and engine operation; 
ship design; ship and marine technology consultancy services; software consultancy services; nuclear engineering 
consultancy services; engineering research services; design and development of nuclear power stations; design and 
development of computer software and hardware; none of the aforesaid relating to motor cars or their parts and fittings.
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Priority claimed from 21/05/2014; Application No. : 86288126 ;United States of America 

2857121    28/05/2014
[International Registration No. : 1215924]
DC COMICS
1700 Broadway New York NY 10019 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable publications, namely, comic books and graphic novels.

Cl.16;Comic books.
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2857123    23/07/2014
[International Registration No. : 1215927]
MEGA HAFIZA EGITIM HIZMETLERI VE GIDA URUNLERI LIMITED SIRKETI
Esat Cad. No:37/B Kucukesat ANKARA Turkey

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.5;Drugs for human beings and animals, chemical preparations for medical use, natural products and chemical 
elements for pharmaceuticals; dietetic substances for medical use; medical preparations for slimming products; food for 
babies; medicinal herbs and herbal drinks; products for dentistry (excluding apparatus and devices); sanitary products 
including sanitary pads, sanitary tampons, plasters, materials for dressings; pesticides, insecticides, herbicides and 
fungicides; air deodorizers, deodorants except for personal use; disinfectants, antiseptics, detergents for medical 
purposes.

Cl.35;The bringing together of vitamins and food supplement products enabling customers to conveniently view and 
purchase those goods (all the aforementioned services may be provided by retail stores, wholesale outlets through mail 
order catalogues or by means of electronic media).
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Priority claimed from 05/02/2014; Application No. : 2014-008034 ;Japan 

2857125    24/02/2014
[International Registration No. : 1215932]
HOCHIKI CORPORATION
2-10-43 Kamiosaki Shinagawa-ku Tokyo Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Fire alarms; fire detectors; smoke detectors; smoke alarms; fire and smoke detectors; gas leak alarms; sprinkler 
systems for fire protection; fire plugs; fire hose nozzles.

Cl.35;Retail services or wholesale services for fire alarms, fire detectors, smoke detectors, smoke alarms, fire and 
smoke alarms, and gas leak alarms; providing information concerning commercial sales of fire alarms, fire detectors, 
smoke detectors, smoke alarms, fire and smoke alarms, gas leak alarms, automatic fire extinguishing systems, sprinkler 
systems for fire protection, extinguishers, fire plugs, fire hose nozzles.

Cl.37;Repair or maintenance of fire alarms, fire detectors, smoke detectors, smoke alarms, fire and smoke alarms, gas 
leak alarms; repair or maintenance of automatic fire extinguishing systems; repair or maintenance of sprinkler systems 
for fire protection.

Cl.42;Testing or research services relating to fire and smoke detection and alarm; designing and development of device
and software for detection and alarm of fire and smoke; installation, maintenance and repair of computer software for fire 
prevention systems, apparatus and instruments; technological consultancy services relating to the design of fire 
prevention systems, apparatus and instruments.
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Priority claimed from 16/04/2013; Application No. : 302013027551.9/18 ;Germany 

2857129    22/08/2013
[International Registration No. : 1215944]
PUMA SE
Puma Way 1 91074 Herzogenaurach Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather and goods made of leather or of leather imitations, included in this class; bags 
(included in this class) and other cases not adapted to the product they are intended to contain as well as small articles of 
leather, included in this class; purses, pocket wallets, key cases, carrying bags, travelling bags, sports bags and sports 
pouches, included in this class, duffel bags, rucksacks, school bags, hip bags, toilet bags, trunks and travelling cases; 
umbrellas, parasols and walking sticks.

Cl.25;Clothing, footwear, headgear.
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2857131    13/08/2013
[International Registration No. : 1215947]
KONINKLIJKE TEN CATE N.V.
Wierdensestraat 40 NL-7607 GJ ALMELO

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Armour plating; armour plate; armouring, of metal.

Cl.7;Distribution machines (automatic); mail sorting machines.

Cl.9;Clothing for protection against accidents, irradiation and fire; parts and fittings for protective clothing, namely, 
knee pads and elbow pads; special clothing for laboratories; protective helmets; fire blankets; workmen"s protective face-
shields; gloves for protection against accidents; nets for protection against accidents; safety nets and life jackets; shoes 
for protection against accidents, irradiation and fire; protection devices for personal use against accidents; bullet-proof 
vests; bullet and shrapnel resistant articles of clothing, helmets, shoes and gloves; armour plated personal protection 
devices including masks and shields; inserts for bulletproof vests; rollers (parts) for printers; inkjet cartridges (empty) 
and toner cartridges (empty) for printers, accounting machines, invoicing machines, photo printing machines, photo 
developing machines, photocopiers, money counting and sorting machines, automated teller machines (ATM), paying 
machines, ticket dispensers, mechanisms for for coin-operated apparatus, parking meters, taximeters, registers, cash 
registers; systems consisting of apparatus and equipment, whether or not used in combination with geotextiles, for the 
continuous monitoring, detecting, measuring, registering and warning of movements and changes including expansions 
relating to earthworks and bottom structures, including such earthworks and bottom structures which are reinforced with 
geotextiles; computer software.

Cl.12;Armoured parts, not included in other classes for vehicles and other apparatus for locomotion by land, air or 
water; spall liners for vehicles.

Cl.13;Armoured parts for tanks, artillery guns, gun carriages and motorized weapons.

Cl.17;Semi-finished plastic products; insulating materials; flexible tubes, not of metal; insulating fabrics; insulating 
gloves; plastic fibers, not for textile use; synthetic fibers for making artificial turf (semi-manufactured); semi-processed 
synthetics in the form of granules; synthetic yarns for making artificial turf; packing (stuffing) materials of synthetic 
fabrics; sheets, laminated and panels of synthetics in extruded form for use in manufacture; sheet materials of synthetic 
fibers, not included in other classes; synthetics in extruded form for use in manufacture, namely composite materials for 
the space and aerospace industry, armour plating, the oil and gas market, automotive applications, the radar and 
telecommunication market and for industrial applications; filtering materials (semi-processed plastic materials); padding 
materials of rubber or plastics; padding, stuffing and infilling materials (synthetic granules) for artificial turf mats and 
artificial turf fields.

Cl.19;Building materials, not of metal; rigid pipes, not of metal for building; drain pipes, not of metal; sheets and panels 
of synthetics, for building; fabric, non-wovens and textile products for building purposes and for landscaping, wether or 
not in the context of agriculture and/or water management; geotextiles; tubular bodies or bodies in the form of sacks 
made of textiles or synthetics for use in road and hydraulic construction; synthetic composite materials for use in 
armouring; sheet materials of synthetics for building; transportable buildings, not of metal; buildings, not of metal; 
synthetic granules (building materials); fencing, not of metal, also for use in aquaculture.

Cl.22;Textile fibers; raw fibrous textile materials; tents; tent awnings; covers for camouflage; awnings of textile; plastic 
fibers for textile use; cords, ropes, nets, awnings, tarpaulins, sacks (not included in other classes); padding and stuffing 
materials (except of rubber or plastics); sacks of textiles and other textile goods including non-wovens (textile) for 
packaging; sacks for the transport and storage of materials in bulk.

Cl.23;Yarns; spun thread; plastic or rubber threads for textile use.

Cl.24;Textiles and textile goods (semi-finished products) not included in other classes; awning fabric; tent fabric; non-
wovens (textile); plastic material (substitute for fabrics); filtering materials of textile; labels of cloth; textiles for the 
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manufacture of bullet-proof vests and protective helmets, clothing and shoes.

Cl.27;Artificial turf; mats; carpets, floor mats and linoleum; backing for artificial turf mats; artificial turf mats; underlay 
for artificial turf fields; shock absorbing mats and underlay.
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[International Registration No. : 1215953]
DIC CORPORATION
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Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.16;Plastic film used as packaging for food; plastic film for wrapping and packaging; plastic sheets used as 
packaging for food; plastic sheets for wrapping and packaging; multi-layer plastic film used as packaging for food; multi-
layer plastic film for wrapping and packaging; multi-layer plastic sheets used as packaging for food; multi-layer plastic 
sheets for wrapping and packaging; bags of plastics for packaging.

Cl.17;Plastic film for use in the manufacture of plastic film used as packaging for food; plastic film for use in the 
manufacture of plastic film for wrapping and packaging; plastic film other than for wrapping and packaging; plastic 
sheets for use in the manufacture of plastic sheets used as packaging for food; plastic sheets for use in the manufacture 
of plastic sheets for wrapping and packaging; plastic sheets other than for wrapping and packaging; multi-layer plastic 
film for use in the manufacture of multi-layer plastic film used as packaging for food; multi-layer plastic film for use in the 
manufacture of multi-layer plastic film for wrapping and packaging; multi-layer plastic film other than for wrapping and 
packaging; multi-layer plastic sheets for use in the manufacture of multi-layer plastic sheets used as packaging for food; 
multi-layer plastic sheets for use in the manufacture of multi-layer plastic sheets for wrapping and packaging; multi-layer 
plastic sheets other than for wrapping and packaging; plastic substances, semi-processed.
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[International Registration No. : 1215977]
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Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.6;Spray heads (made of metal); hose reels (winding spools) of metal, non-mechanical, for flexible hoses; metal grids; 
composters made of metal (other than machines).

Cl.7;Gardening machines or parts thereof, in particular pumps and well pumps, reeling apparatus, mechanical, 
lawnmowers; aerators; strainers (machines or machine parts); woodworking machines or parts thereof; sowers 
[machines]; seed drilling machines; ploughs; chaff cutters; waste water pumps.

Cl.8;Hand-operated tools and implements for gardening and woodworking, in particular syringes for spraying 
pesticides, lawnmowers, fruit pickers [hand tools], shovels, ditchers, rakes, aerators, ploughs [hand tools], hatchets 
(axes), pressure sprayers, water pumps, scissors, knives, saws (hand tools), spades, manure spreaders, hand-operated 
spreaders for seed; putty guns (hand-operated guns for applying fillers).

Cl.9;Computer software for irrigation systems.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes, sanitary fittings; irrigation machines for agriculture; drop nozzles for irrigation systems; water supply 
installations and water distribution installations for an individual water supply, regulating accessories for water apparatus 
and pipes.

Cl.12;Hose carts; wheel barrows; sowing trailers.

Cl.17;Hoses not of metal, in particular garden hoses; hose couplings not of metal; hose distributors not of metal; wall 
brackets for hoses not of metal.

Cl.20;Non-mechanical hose reels (winding spools) not of metal; non-mechanical composters, not of metal; composting 
drums, not of metal.

Cl.21;Gardening gloves; syringes for watering flowers and plants; sprinklers for irrigating lawns and plants; spray 
tubes for irrigation hoses; nozzles for sprinkler hose (not of metal); strainers.

Cl.25;Gardening clothing, aprons, rubber boots, work shoes, headgear.
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[International Registration No. : 1215992]
WILHELMSEN SHIPS SERVICE AS
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Address for service in India/Agents address:
DEPENNING AND DEPENNING
10 GOVERNMENT PLACE EAST.,KOLKATA 700069.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; chemicals and gases for use in marine and/or maritime industry; 
industrial gases and refrigerants; cleaning and de-greasing chemicals; chemicals for treating water; chemicals for 
treating oils and gases; inert gases; unprocessed artificial resins, unprocessed plastics; fire extinguishing compositions, 
including fire extinguishing gases, foams, powders and liquids; fireproofing and flame resistant preparations; chemical 
spill solutions; surface-active chemical agents; chemical products for industrial removal of corrosion and contamination; 
preparations to break down and decompose oil; chemical products for marine and industrial treatment of bunker oil and 
heavy fuel oil; tempering and soldering preparations, welding preparations; chemical substances for preserving 
foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes and lacquers; preservatives against corrosion and rust and against deterioration of wood.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring, degreasing and 
abrasive preparations; paint and rust removing preparations; industrial abrasives; soaps; perfumery; essential oils; 
cosmetics; hair lotions; dentifrices; polishing paper, abrasive paper, grinding paper.

Cl.41;Education; providing of training; providing of training in the use and operation of safety equipment and 
installations; safety regulation training; information and consultancy related to all the aforementioned services.

Cl.42;Scientific and technological services and research, including design and analysis; services for water and oil 
analysis, on board ship and/or in laboratory; industrial analysis and research services; design and development of 
computer hardware and software; information and consultancy related to all the aforementioned services.
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2857208    13/02/2014
[International Registration No. : 1215994]
AVL LIST GMBH
Hans-List-Platz 1 A-8020 Graz Austria

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, software and control programs for the operation and testing of internal combustion engines, 
computer programs for the study of exhaust gas emissions, their occurrence and reduction, and for strains, stresses, 
oscillations, noise generation, noise propagation, and noise emission; computer programs for external flow of moving 
parts and bodies, in particular of land, air, and sea vehicles; computer programs for flow processes and combustion 
processes and fuel-mixture generation and charging processes and fuel-mixture laminating processes within an engine, 
for flows in enclosed spaces, in particular air conditioning; computer programs for the simulation of thermodynamic 
processes, flows, temperature and pressure curves, the temperature distribution in solid bodies, in particular in 
components of internal combustion engines and their assemblies, of combustion and detonation procedures; computer 
programs for the evaluation and development of engines, gear drives, transmission topologies, vehicles and operational 
strategies; computer programs for the qualitative and quantitative assessment of the exhaust of engines and vehicles; 
computer programs for the assistance of the test engineer during the performance of the calibration of engines and 
vehicles; computer programs for the assessment and development of electric motors and hybrid drives; computer 
programs for diagnostic and monitoring apparatus and instruments for vehicle batteries, fuel cells and accumulators; 
computer programs for the management of the operational procedure in a test facility, namely order processing of test 
order processing, in particular the management of the sequences of operation, management of test and measuring 
equipment, scheduling of test orders, test beds, measuring instruments and personnel; data medium with stored 
software.

Cl.42;Vehicle development; engineer work; design and development of methods, processing and software for 
calibration of engines and of land, air, and sea vehicles; design and development of computer programs, software and 
control programs for internal combustion engines and for the study of exhaust gas emissions, their occurrence and 
reduction, and for tensions, strains, oscillations, noise development, noise propagation, and noise emission, for flow 
processes and combustion processes and fuel-mixture generation and charging processes and/or fuel-mixture laminating 
processes within an engine, for external flow of moving parts and bodies, in particular of land, air, and sea vehicles, for 
the test and calibration of internal combustion engines, for the simulation of thermodynamic processes, flows, 
temperature and pressure curves, the temperature distribution in solid bodies, in particular in components of internal 
combustion engines and their assemblies, of combustion and detonation procedures, for the operation and testing of 
hybrid engines, hybrid drives and electro motors for vehicles, for the operation and management of the operational 
procedure in a test facility, namely order processing of test orders, in particular the management of the sequences of 
operation, management of test and measuring equipment, scheduling of test orders, test beds, measuring instruments 
and personnel, for the testing of fuel cells, batteries and accumulators; generation of macro programs for the 
computerized construction and fabrication and of computer programs for database applications; calculation work on data 
processing systems; research in the field of engine development and measurement technology development and engine 
test technology and measurement technology tests, engine calibration, testing of components and automation of test 
beds, vehicle tests and HIL-automation; renting of data processing systems, and computer programs, simulating 
programs, control programs and macro programs for development and research, for the computerized construction and 
fabrication, for database applications and for the operating and testing of internal combustion engines, hybrid engines, 
hybrid drives and electro motors for vehicles, of fuel cells, batteries and accumulators.
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[International Registration No. : 1216008]
IG WATTEEUW INTERNATIONAL NV
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Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); mechanical power transmission systems; gears and gear boxes; gears for machines and water 
vehicles; gears, other than for land vehicles; drives and motors; hydraulic apparatus and machines; couplings, clutches, 
drive gears, turbo drives, bearings, bushings, all being parts for machines; parts and fittings for the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; computer software and programmes; testing 
apparatus and instruments; electronic and electrical apparatus, equipment, instruments and components for the control 
and testing of machinery, hydraulic apparatus and instruments; devices and apparatus for calibrating, measuring or 
testing mechanical; parts and fittings for the aforesaid goods.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; power transmission systems for vehicles; gears and 
gear boxes namely those for motor and railway vehicles; vehicle transmissions and steering arrangements; mechanical 
and fluid couplings for vehicles; motors for railway and land vehicles; couplings, clutches, drive gears, turbo drives, 
bearings, bushings, all being parts for vehicles; parts and fittings for all the aforesaid goods.

Cl.37;Maintenance, installation, assembly, reconditioning, repair and servicing of machinery, power transmission 
systems, motors and components thereof; information, consultancy and advice in relation to the aforementioned 
services; all of the foregoing also available online, via a computer database or via other communications.

Cl.40;Custom manufacturing of transmission systems, gears and gear boxes and parts and fittings thereof; 
information, consultancy and advice in relation to the aforementioned services; all of the foregoing also available online, 
via a computer database or via other communications.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering services (mechanical) namely 
planning, designing, monitoring and analysing gears and drive systems for machines, land vehicles and ships; technical 
consultancy and providing of expertise in connection with the installation, assembly, maintenance, repair and servicing of 
gears, transmissions and components for machines, land vehicles and ships; information, consultancy and advice in 
relation to the aforementioned services; all of the foregoing also available online, via a computer database or via other 
communications.
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[International Registration No. : 1216039]
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D.P. AHUJA & CO
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Proposed to be Used
IR DIVISION
Cl.6;Tool boxes of metal, empty; tool chests of metal, empty; chests of metal; trays of metal; metal hardware except 
fittings.

Cl.7;Hand-tools, other than hand-operated; pneumatic hand-held drills; pneumatic hand-held hammers; power driven 
hand-held grinders; power driven hand-held sanders; electric hand-held drills; electric hand-held hammers; power driven 
screwdrivers; power driven nut runners; power driven buffers; power driven polishers; power driven hand-held tools; 
electrically or pneumatically operated bolt or nut tighteners; powerdriven wrenches; power driven shear wrenches; power 
driven torque wrenches; impact wrenches; power driven nut turn control wrenches; power driven side dynamic wrenches;
torque multipliers for electrically or pneumatically operated bolt or nut tighteners; electrically or pneumatically driven bolt 
or nut tightening devices with tightening torque measuring device; sockets for impact wrenches; sockets for power-
driven wrenches; riveting machines for use in metalworking; electric or pneumatic ratchet wrenches; power driven 
automotive repair tools, hand-held; pneumatic or hydraulic machines and apparatus; electric food blenders; metalworking 
machines and tools; bits for power drills.

Cl.8;Tool boxes of metal fitted with hand tools; tools boxes (not of metal) fitted with hand tools; hand tools sold in tool 
chests and boxes; hand tools; edge tools (hand tools); wrenches with tightening torque measuring device for bolt or nut; 
cutting pliers (linemans" pliers); cable cutters; torque multipliers for wrenches (hand-operated tools); bits (hand tools); 
bits (parts of hand tools); hammers (hand tools); pliers; screwdrivers (hand tools); spanners (hand tools); wrenches (hand
tools); nippers; vices; sockets for wrenches; torque wrenches; tool belts (holders); extension bars for sockets for torque 
wrenches (hand tools); hand-operated automotive repair tools.

Cl.12;Vessels and their parts and fittings; aircraft and their parts and fittings; railway rolling stock and their parts and 
fittings; trolleys; carts.

Cl.18;Portable cases for tools.

Cl.20;Tool boxes (not of metal); tool chests (not of metal); shelves for tool storage; tool cabinets with metal work 
benches; tool chests of plastic (empty); work benches; tool boards for hanging tools; tool cabinets on casters; trays, not 
of metal; furniture; nails, wedges, nuts, screws, tacks, bolts, rivets and casters (not of metal).
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[International Registration No. : 1216064]
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Proposed to be Used
IR DIVISION
Cl.6;Tool boxes of metal, empty; tool chests of metal, empty; chests of metal; trays of metal; metal hardware except 
fittings.

Cl.7;Hand-tools, other than hand-operated; pneumatic hand-held drills; pneumatic hand-held hammers; power driven 
hand-held grinders; power driven hand-held sanders; electric hand-held drills; electric hand-held hammers; power driven 
screwdrivers; power driven nut runners; power driven buffers; power driven polishers; power driven hand-held tools; 
electrically or pneumatically operated bolt or nut tighteners; powerdriven wrenches; power driven shear wrenches; power 
driven torque wrenches; impact wrenches; power driven nut-turn control wrenches; power driven side dynamic 
wrenches; torque multipliers for electrically or pneumatically operated bolt or nut tighteners; electrically or pneumatically 
driven bolt or nut tightening devices with tightening torque measuring device; sockets for impact wrenches; sockets for 
power-driven wrenches; riveting machines for use in metalworking; electric or pneumatic ratchet wrenches; power driven 
automotive repair tools, hand-held; pneumatic or hydraulic machines and apparatus; electric food blenders; metalworking 
machines and tools; bits for power drills.

Cl.8;Tool boxes of metal fitted with hand tools; tools boxes (not of metal) fitted with hand tools; hand tools sold in tool 
chests and boxes; hand tools; edge tools (hand tools); wrenches with tightening torque measuring device for bolt or nut; 
cutting pliers (linemans" pliers); cable cutters; torque multipliers for wrenches (hand-operated tools); bits (hand tools); 
bits (parts of hand tools); hammers (hand tools); pliers; screwdrivers (hand tools); spanners (hand tools); wrenches (hand
tools); nippers; vices; sockets for wrenches; torque wrenches; tool belts (holders); extension bars for sockets for torque 
wrenches (hand tools); hand-operated automotive repair tools.

Cl.9;Protective helmets.

Cl.12;Vessels and their parts and fittings; aircraft and their parts and fittings; railway rolling stock and their parts and 
fittings; trolleys; carts.

Cl.18;Portable cases for tools.

Cl.20;Tool boxes (not of metal); tool chests (not of metal); shelves for tool storage; tool cabinets with metal work 
benches; tool chests of plastic (empty); work benches; tool boards for hanging tools; tool cabinets on casters; trays, not 
of metal; furniture; nails, wedges, nuts, screws, tacks, bolts, rivets and casters (not of metal).
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2857231    16/05/2014
[International Registration No. : 1216082]
EXPONENTIAL INTERACTIVE, INC.
5858 Horton Street, Suite 300, Emeryville CA 94608 (United States of America)
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Proposed to be Used
IR DIVISION
Cl.35;Advertising services, advertising agency services, business marketing services, advertising consulting services, 
and promotional services for others; publicity agents specializing in the representation of website advertisers and 
publishers; creative services for advertising, namely, creating corporate and brand identity for others in the field of 
advertising, and creating and updating advertising material; dissemination of advertising for others via the Internet and 
other means of communication.

Cl.42;Creation of computer and mobile device software applications, web pages and page takeovers that provide user 
experiences consisting of viewing and engaging with advertisements, viewing and interacting with videos, and 
performing social interactions; software as a service (SAAS) services for others featuring software for capturing data 
from advertising campaigns and measuring, analyzing and attributing advertising effectiveness, for measuring and 
analyzing the performance of advertising campaigns across digital and non-digital media channels, and for preparing and 
presenting reports and recommendations accessible online.
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Proposed to be Used
IR DIVISION
Cl.35;Consultancy, study and assistance services for industrial and commercial enterprises in the management of their 
business; business management and organization consultancy; business information and inquiries; administrative 
management of computers; market research and studies; data search in computer files for others; statistical studies, 
research and information; compilation of information; advertising services; sales promotion services for others; 
organization of exhibitions for commercial or advertising purposes; public relations; personnel recruitment; employment 
agencies; psychological testing for the selection of personnel and talent management.

Cl.37;Industrial maintenance, repair, maintenance of industrial machines and equipment.

Cl.41;Education and entertainment; sporting and cultural activities; training and development in the field of computing, 
engineering telecommunications, product industrialization and design, architecture, calculation, automated systems and 
tools; information relating to educational services, entertainment and sporting and cultural events; arranging and 
conducting of seminars, congresses and courses in the field of computing, telecommunications, technological 
consulting, engineering and technical support; education and training in the field of programming, installing, operating, 
managing and maintaining computers, equipment and software related to computers; editing and publishing of texts, 
sound and/or visual media and multimedia carriers (interactive discs, digital audio compact discs), editing of multimedia 
programs (computer editing of texts and/or images, still or animated, and/or (musical or non-musical) sounds), for 
interactive or other use; publication of books, of texts (other than advertising texts), publication of electronic books and 
journals online; production of films on videotapes, translation services.

Cl.42;Design (production) of programs for data processing; services for creating (design-development) of virtual and 
interactive images; creating and maintaining websites for others, hosting computer sites (websites); technical 
standardization services, namely, design and development of standards for the industry; engineering services; 
engineering in the following domains, aeronautical, food-processing, automobiles, chemical, defense, energy, space, 
railway, manufacturing, naval, petrochemical, pharmaceuticals, steel mills, transport, telecommunications and computing;
computer software development (design), updating of computer software and databases, maintenance of computer 
software, consulting in computers, computer programming, installation of computer software; technological support 
services for operating and monitoring in the field of information technology and telecommunications; technological 
support for industries in the design and production of engineering, industry, computer and administrative goods and 
services; technical project development; engineering in terms of products, processes and documents in the following 
fields, especially aerospace, automotive, defense, energy, railway, industrial vehicles, naval, industrial, petrochemical, 
computing, electronics and telecommunications; calculation and simulation of the digital field and automated systems; 
consultancy and research in the field of engineering; technological consultancy and advice in the field of 
telecommunications and information technology; technical consultancy services relating to computers and information 
technology applied to production; technical project studies; design of production systems; studies and technical 
research in the field of the operation and maintenance of production equipment, tools and automated systems; 
certification and authentication (monitoring) of messages and data transmitted via telecommunications; certification 
services (quality and place of origin control); industrial design; graphic arts design services; architecture; technological 
advice relating to selecting computer, telecommunications or security equipment.
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[International Registration No. : 1216148]
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Address for service in India/Attorney address:
MANOJ KUMAR CHHABRA
Astra Law Offices, J-290, Saket, New Delhi - 110017

Proposed to be Used
To be associated with:
2844255

IR DIVISION
Cl.7;Metalworking machines and tools and their parts and fittings; mining machines and apparatus and their parts and 
fittings; construction machines and apparatus and their parts and fittings; loading-unloading machines and apparatus 
and their parts and fittings; chemical processing machines and apparatus and their parts and fittings; textile machines 
and apparatus and their parts and fittings; food or beverage processing machines and apparatus and their parts and 
fittings; cultivating machines and implements and their parts and fittings; milk filtering machines and their parts and 
fittings; painting machines and apparatus and their parts and fittings; plastic processing machines and apparatus and 
their parts and fittings; semiconductor manufacturing machines and systems and their parts and fittings; machines and 
apparatus for manufacturing rubber goods and their parts and fittings; non-electric prime movers [not for land vehicles]; 
parts and fittings for non-electric prime movers, not for land vehicles [other than "water mills" and "wind mills"]; 
pneumatic or hydraulic machines and instruments and their parts and fittings; adhesive tape dispensing machines and 
their parts and fittings; vending machines and their parts and fittings; self-regulating fuel pumps and their parts and 
fittings; fuel dispensing pumps for service stations and their parts and fittings; washing machines for industrial purposes 
[laundry] and their parts and fittings; food mixing machines for commercial use and their parts and fittings; bearings 
[machine elements not for land vehicles] and their parts and fittings; lawnmowers and their parts and fittings; waste 
compacting machines and apparatus and their parts and fittings; waste crushing machines and their parts and fittings; 
pulp making, papermaking or paper-working machines and apparatus and their parts and fittings; filters [parts of 
machines or engines]; filtering machines; filter elements [parts of machines or engines].

Cl.10;Medical apparatus and instruments; parts and fittings for medical apparatus and instruments [other than walking 
aids, crutches]; filters for medical apparatus and instruments [other than walking aids, crutches]; filtering machines for 
medical apparatus and instruments [other than walking aids, crutches]; filter elements for medical apparatus and 
instruments [other than walking aids, crutches]; orthodontic apparatus and instruments [for dental purposes]; brackets 
for orthodontic apparatus and instruments [for dental purposes].

Cl.11;Nuclear reactors [atomic piles] and their parts and fittings; waste water treatment tanks [for industrial purposes] 
and their parts and fittings; septic tanks [for industrial purposes] and their parts and fittings; garbage incinerators for 
industrial purposes and their parts and fittings; water purifying apparatus and their parts and fittings; filters for air 
conditioning and their parts and fittings; air filtering installations and their parts and fittings; water filtering apparatus and 
their parts and fittings; filters for drinking water and their parts and fittings; coffee percolators, electric and their parts and
fittings.

Cl.12;Vessels and their parts and fittings [other than "air cushion vehicles"]; aircraft and their parts and fittings; railway 
rolling stock and their parts and fittings; filters fixed to filling port or drainage port of ballast apparatus for vessels; fuel 
oil filters for fuel tanks for vessels; lubricating oil filters for lubricating oil tanks for vessels; filters for hydraulic 
equipments for aircraft; fuel oil filters for fuel tanks for aircraft; moisture adsorption filters for oil, for hydraulic 
equipments for aircraft; moisture adsorption filters for oil for fuel tanks for aircraft.
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Proposed to be Used
IR DIVISION
Cl.7;Machines and mechanical apparatus for the generation of compressed air, vacuum and air flow, included in class 7;
compressors (machines), including reciprocating compressors and screw compressors; blowers for the compression, 
exhaustion and transport of gases; blowing machines; air suction machines; vacuum pumps being machines; parts of the 
aforesaid goods (included in class 7), including central screw compressor units or central reciprocating compressor 
units; air machines; pneumatic transporters; compressed air machines; compressed air motors; compressed air pumps; 
compressed air vessels being parts of machines; pressure tanks being parts of machines; pumps being parts of 
machines, motors or engines; turbines, other than for land vehicles; machine tools; pneumatic tools; filters being parts of 
machines, motors or engines; air filters for motors and/ or compressors; catalytic converters for the adsorption of 
hydrocarbon vapors (gas catalytic converters); activated carbon absorbers and catalytic converters, being parts of 
machines; activated carbon filters for use in compressed air systems, being parts of machines; high pressure filters being
parts of machines; condensate separators being parts of machines; automatic cleaners; cooling devices, included in 
class 7; coolers for motors, compressors or blowers; air condensers; condenser installations; de-aerators being parts of 
machines; oil separators being parts of machines, including de-oilers for separating oil from air; fittings for compressors 
and machines; fittings for engine boilers; taps being parts of machines or motors; seals being parts of machines; 
compressed air main charging systems (control devices for the regulation of compressed air, being parts of machines); 
compressed air reservoirs being parts of machines; regulators being parts of machines; speed governors for machines 
and motors; pressure regulators being parts of machines; valves being parts of machines, including pressure valves; 
pressure reduction valves being parts of machines; pneumatic controls for machines and motors; motors, other than 
motors for land vehicles; electric motors, other than for land vehicles; generators of electricity; machine housings; 
mounts for machines; stands for machines; tables for machines; couplings and driving belts, other than for land vehicles; 
gear boxes, other than for land vehicles; ball-bearings; shaft couplings being machines; cranks being parts of machines; 
crank shafts; machine wheels; axles for machines; pump diaphragms; superchargers; turbo compressors; fans for 
motors; antipollution devices for motors and/or compressors, being parts of machines and motors; heat exchangers 
being parts of machines; parts of all the aforesaid goods, included in class 7; control and regulating devices for 
compressors, blowers or vacuum pumps; apparatus and devices for machine control.

Cl.9;Electric and/or electronic control and regulating devices for compressors, blowers, vacuum pumps, or air treatment
apparatus and air treatment devices; electric and/or electronic apparatus and devices for process control and machine 
control; electric and/or electronic devices for the remote control of industrial processes; electric and/or electronic 
regulating devices for compressors, blowers and/or vacuum pumps, included in class 9; electric and/or electronic control 
devices for compressors, blowers and/or vacuum pumps, included in class 9; compressed air main charging systems 
being control devices for the regulation of compressed air, included in class 9; electric and electronic components and 
units, included in class 9; integrated circuits; electronic and/ or optoelectronic components and units, included in class 9; 
apparatus and instruments for weak-current engineering, namely for telecommunications, high-frequency engineering, 
measurement engineering and control engineering; apparatus and instruments for power engineering, namely for 
conducting, transforming, storing, regulating and control; measuring devices, automatic time switches, automatic 
weighers; data processing devices and apparatus, including data acquisition equipment and data acquisition apparatus; 
solely as peripheral devices and/or for controlling machines and mechanical apparatus in order to generate compressed 
air, vacuum and flow or for compressed air preparation; computer programs recorded on data carriers and/or in data 
memories; solely as peripheral devices and/or for controlling machines and mechanical apparatus in order to generate 
compressed air, vacuum and flow or for compressed air preparation; computers and installations consisting entirely or 
mainly thereof; solely as peripheral devices and/or for controlling machines and mechanical apparatus in order to 
generate compressed air, vacuum and flow or for compressed air preparation; computer output equipment, including 
printers, recorders, plotters, terminals, screens, other visual display and feeler units; solely as peripheral devices and/or 
for controlling machines and mechanical apparatus in order to generate compressed air, vacuum and flow or for 
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compressed air preparation; apparatus and devices for data transmission, including installations consisting entirely or 
mainly thereof; solely as peripheral devices and/or for controlling machines and mechanical apparatus in order to 
generate compressed air, vacuum and flow or for compressed air preparation; data memories, namely floppy discs, 
magnetic hard discs and magnetic tapes, magnetic bubble memories, solid-state memories, tape decks, optically and/or 
mechanically encoded storage discs and storage tape systems; electrotechnical and electronic apparatus and devices, 
included in class 9; sensors for the acquisition of physical quantities, included in class 9; devices for the recording, 
transmission and reproduction of sound, images and data; parts of all the aforesaid goods, included in class 9.

Cl.11;Control and regulating devices for air treatment apparatus and air treatment devices.
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Proposed to be Used
IR DIVISION
Cl.7;Machines and mechanical apparatus for the generation of compressed air, vacuum and air flow, included in class 7;
compressors (machines), including reciprocating compressors and screw compressors; blowers for the compression, 
exhaustion and transport of gases; blowing machines; air suction machines; vacuum pumps being machines; parts of the 
aforesaid goods (included in class 7), including central screw compressor units or central reciprocating compressor 
units; air machines; pneumatic transporters; compressed air machines; compressed air motors; compressed air pumps; 
compressed air vessels being parts of machines; pressure tanks being parts of machines; pumps being parts of 
machines, motors or engines; turbines, other than for land vehicles; machine tools; pneumatic tools; filters being parts of 
machines, motors or engines; air filters for motors and/or compressors; catalytic converters for the adsorption of 
hydrocarbon vapors (gas catalytic converters); activated carbon absorbers and catalytic converters, being parts of 
machines; activated carbon filters for use in compressed air systems, being parts of machines; high pressure filters being
parts of machines; condensate separators being parts of machines; automatic cleaners; cooling devices, included in 
class 7; coolers for motors, compressors or blowers; air condensers; condenser installations; de-aerators being parts of 
machines; oil separators being parts of machines, including de-oilers for separating oil from air; fittings for compressors 
and machines; fittings for engine boilers; taps being parts of machines or motors; seals being parts of machines; 
compressed air main charging systems (control devices for the regulation of compressed air, being parts of machines); 
compressed air reservoirs being parts of machines; regulators being parts of machines; speed governors for machines 
and motors; pressure regulators being parts of machines; valves being parts of machines, including pressure valves; 
pressure reduction valves being parts of machines; pneumatic controls for machines and motors; motors, other than 
motors for land vehicles; electric motors, other than for land vehicles; generators of electricity; machine housings; 
mounts for machines; stands for machines; tables for machines; couplings and driving belts, other than for land vehicles; 
gear boxes, other than for land vehicles; ball-bearings; shaft couplings being machines; cranks being parts of machines; 
crank shafts; machine wheels; axles for machines; pump diaphragms; superchargers; turbo compressors; fans for 
motors; anti-pollution devices for motors and/or compressors, being parts of machines and motors; heat exchangers 
being parts of machines; parts of all the aforesaid goods, included in class 7; safety accessories for compressors, namely 
safety valves, regulating valves; compressed air reservoirs being parts of compressors, machines and motors; regulating 
and safety accessories for compressors.

Cl.11;Apparatus, devices and machines for air treatment, including for compressed air conditioning, mainly for the 
separation and deposition of solid and/or liquid contamination of the compressed air; air filtering installations; air 
purifying apparatus and air purifying machines; air dryers, including compressed air dryers; desiccant (adsorption) 
dryers; refrigeration dryers; membrane dryers; drying apparatus and drying installations; drying devices; refrigerating 
apparatus, refrigerating machines and refrigerating installations; air cooling devices; air coolers, including compressed 
air coolers; condensate drains for compressed air applications being parts of refrigerating devices; heat exchangers, 
included in class 11; apparatus and machines for the treatment of condensate water by means of purification and/or 
filtration; air filters for air conditioning; filters being parts of household or industrial installations; filter systems, including 
air filtering installations; compressed air filters; dust filters for use in compressed air installations; air purifying lamps 
having a germicidal effect; apparatus and devices for the sterilization of air; regulating and safety accessories for gas 
devices; taps for pipes; safety accessories for compressors, namely protective switches, pressure switches; compressed 
air reservoirs being parts of the aforesaid goods of class 11; parts of all the aforesaid goods, included in class 11.
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Proposed to be Used
IR DIVISION
Cl.7;Machines and mechanical apparatus for the generation of compressed air, vacuum and air flow, included in class 7;
compressors(machines), including reciprocating compressors and screw compressors; blowers for the compression, 
exhaustion and transport of gases; blowing machines; air suction machines; vacuum pumps being machines; parts of the 
aforesaid goods(included in class 7), including central screw compressor units or central reciprocating compressor units; 
air machines; pneumatic transporters; compressed air machines; compressed air motors; compressed air pumps; 
compressed air vessels being parts of machines; pressure tanks being parts of machines; pumps being parts of 
machines, motors or engines; turbines, other than for land vehicles; pneumatic tools; filters being parts of machines, 
motors or engines; air filters for motors and/or compressors; catalytic converters for the adsorption of hydrocarbon 
vapors(gas catalytic converters); activated carbon absorbers and catalytic converters, being parts of machines; activated 
carbon filters for use in compressed air systems, being parts of machines; high pressure filters being parts of machines; 
condensate separators being parts of machines; automatic cleaners; cooling devices, included in class 7; coolers for 
motors, compressors or blowers; air condensers; condenser installations; de-aerators being parts of machines; oil 
separators being parts of machines, including de-oilers for separating oil from air; fittings for compressors and machines;
fittings for engine boilers; taps being parts of machines or motors; seals being parts of machines; compressed air main 
charging systems(control devices for the regulation of compressed air, being parts of machines); compressed air 
reservoirs being parts of machines; regulators being parts of machines; speed governors for machines and motors; 
pressure regulators being parts of machines; valves being parts of machines, including pressure valves; pressure 
reduction valves being parts of machines; pneumatic controls for machines and motors; motors, other than motors for 
land vehicles; electric motors, other than for land vehicles; generators of electricity; machine housings; mounts for 
machines; stands for machines; tables for machines; couplings and driving belts, other than for land vehicles; gear 
boxes, other than for land vehicles; ball-bearings; shaft couplings being machines; cranks being parts of machines; crank 
shafts; machine wheels; axles for machines; pump diaphragms; superchargers; turbo compressors; fans for motors; anti-
pollution devices for motors and/or compressors, being parts of machines and motors; heat exchangers being parts of 
machines; parts of all the aforesaid goods, included in class 7; safety accessories for compressors, namely safety valves, 
regulating valves; compressed air reservoirs being parts of compressors, machines and motors; regulating and safety 
accessories for compressors.

Cl.11;Apparatus, devices and machines for air treatment, including for compressed air conditioning, mainly for the 
separation and deposition of solid and/or liquid contamination of the compressed air; air filtering installations; air 
purifying apparatus and air purifying machines; air dryers, including compressed air dryers; desiccant (adsorption) 
dryers; refrigeration dryers; membrane dryers; drying apparatus and drying installations; drying devices; refrigerating 
apparatus, refrigerating machines and refrigerating installations; air cooling devices; air coolers, including compressed 
air coolers; condensate drains for compressed air applications being parts of refrigerating devices; heat exchangers, 
included in class 11; apparatus and machines for the treatment of condensate water by means of purification and/or 
filtration; air filters for air conditioning; filters being parts of household or industrial installations; filter systems, including 
air filtering installations; compressed air filters; dust filters for use in compressed air installations; air purifying lamps 
having a germicidal effect; apparatus and devices for the sterilization of air; regulating and safety accessories for gas 
devices; taps for pipes; safety accessories for compressors, namely protective switches, pressure switches; compressed 
air reservoirs being parts of the aforesaid goods of class 11; parts of all the aforesaid goods, included in class 11.
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IR DIVISION
Cl.7;Machines and mechanical apparatus for the generation of compressed air, vacuum and air flow, included in class 
07; compressors (machines), including reciprocating compressors and screw compressors; blowers for the compression, 
exhaustion and transport of gases; blowing machines; air suction machines; vacuum pumps being machines; parts of the 
aforesaid goods (included in class 07), including central screw compressor units or central reciprocating compressor 
units; air machines; pneumatic transporters; compressed air machines; compressed air motors; compressed air pumps; 
compressed air vessels being parts of machines; pressure tanks being parts of machines; pumps being parts of 
machines, motors or engines; turbines, other than for land vehicles; machine tools; pneumatic tools; filters being parts of 
machines, motors or engines; air filters for motors and/or compressors; catalytic converters for the adsorption of 
hydrocarbon vapors (gas catalytic converters); activated carbon absorbers and catalytic converters, being parts of 
machines; activated carbon filters for use in compressed air systems, being parts of machines; high pressure filters being
parts of machines; condensate separators being parts of machines; automatic cleaners; cooling devices, included in 
class 07; coolers for motors, compressors or blowers; air condensers; condenser installations; de-aerators being parts of 
machines; oil separators being parts of machines, including de-oilers for separating oil from air; fittings for compressors 
and machines; fittings for engine boilers; taps being parts of machines or motors; seals being parts of machines; 
compressed air main charging systems (control devices for the regulation of compressed air, being parts of machines); 
compressed air reservoirs being parts of machines; regulators being parts of machines; speed governors for machines 
and motors; pressure regulators being parts of machines; valves being parts of machines, including pressure valves; 
pressure reduction valves being parts of machines; pneumatic controls for machines and motors; motors, other than 
motors for land vehicles; electric motors, other than for land vehicles; generators of electricity; machine housings; 
mounts for machines; stands for machines; tables for machines; couplings and driving belts, other than for land vehicles; 
gear boxes, other than for land vehicles; ball-bearings; shaft couplings being machines; cranks being parts of machines; 
crank shafts; machine wheels; axles for machines; pump diaphragms; superchargers; turbo compressors; fans for 
motors; anti-pollution devices for motors and/or compressors, being parts of machines and motors; heat exchangers 
being parts of machines; parts of all the aforesaid goods, included in class 07; control and regulating devices for 
compressors, blowers or vacuum pumps; apparatus and devices for machine control.

Cl.9;Electric and/or electronic control and regulating devices for compressors, blowers, vacuum pumps, or air treatment
apparatus and air treatment devices; electric and/or electronic apparatus and devices for process control and machine 
control; electric and/or electronic devices for the remote control of industrial processes; electric and/or electronic 
regulating devices for compressors, blowers and/or vacuum pumps, included in class 09; electric and/or electronic 
control devices for compressors, blowers and/or vacuum pumps, included in class 09; compressed air main charging 
systems being control devices for the regulation of compressed air, included in class 09; electric and electronic 
components and units, included in class 09; integrated circuits; electronic and/or optoelectronic components and units, 
included in class 09; apparatus and instruments for weak-current engineering, namely for telecommunications, high-
frequency engineering, measurement engineering and control engineering; apparatus and instruments for power 
engineering, namely for conducting, transforming, storing, regulating and control; measuring devices, automatic time 
switches, automatic weighers; data processing devices and apparatus, including data acquisition equipment and data 
acquisition apparatus, solely as peripheral devices and/or for controlling machines and mechanical apparatus in order to 
generate compressed air, vacuum and flow or for compressed air preparation; computer programs recorded on data 
carriers and/or in data memories, solely for peripheral devices and/or for controlling machines and mechanical apparatus 
in order to generate compressed air, vacuum and flow or for compressed air preparation; computers and installations 
consisting entirely or mainly thereof, solely as peripheral devices and/or for controlling machines and mechanical 
apparatus in order to generate compressed air, vacuum and flow or for compressed air preparation; computer output 
equipment, including printers, recorders, plotters, terminals, screens, other visual display and feeler units, solely as 
peripheral devices and/or for controlling machines and mechanical apparatus in order to generate compressed air, 
vacuum and flow or for compressed air preparation; apparatus and devices for data transmission, including installations 
consisting entirely or mainly thereof, solely as peripheral devices and/or for controlling machines and mechanical 
apparatus in order to generate compressed air, vacuum and flow or for compressed air preparation; data memories, 
namely floppy discs, magnetic hard discs and magnetic tapes, magnetic bubble memories, solid-state memories, tape 
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decks, optically and/or mechanically encoded storage discs and storage tape systems; electrotechnical and electronic 
apparatus and devices, included in class 09; sensors for the acquisition of physical quantities, included in class 09; 
devices for the recording, transmission and reproduction of sound, images and data; parts of all the aforesaid goods, 
included in class 09.

Cl.11;Control and regulating devices for air treatment apparatus and air treatment devices.
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Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for cutting up used tires.

Cl.17;Rubber powder derived from the treatment (recycling) of used tires.

Cl.36;Brokerage services for rubber powder from the treatment (recycling) of used tires.

Cl.39;Collection, transport and storage of used tires; information in the field of collection, transportation and storage of 
used tires.

Cl.40;Treatment (transformation) of used tires; recycling of used tires; transformation of used tires; cutting up of used 
tires; treatment of used tires for extracting rubber; services of devulcanization of used tires; provision of information 
relating to the treatment, transformation and recycling of used tires.
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Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith not included in other 
classes; ornaments (jewelry) and imitation jewelry; semi-precious and precious stones; timepieces and chronometric 
instruments.

Cl.35;Retail sale, including retail and wholesale online in the field of precious metals and their alloys and products in 
precious metals or coated therewith, ornaments (jewelry) and imitation jewelry, precious and semi-precious stones, 
horological and chronometric instruments; information, advertising, marketing, promotional materials, consultancy and 
advisory services relating to managing commercial transactions as well as organizing and holding on-line auctions in the 
field of precious metals, their alloys and products in precious metals or coated therewith, ornaments (jewelry) and 
imitation jewelry, precious and semi-precious stones, horological and chronometric instruments.
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Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith not included in other 
classes; ornaments (jewelry) and imitation jewelry; semi-precious and precious stones; timepieces and chronometric 
instruments.

Cl.35;Retail sale, including retail and wholesale online in the field of precious metals and their alloys and products in 
precious metals or coated therewith, ornaments (jewelry) and imitation jewelry, precious and semi-precious stones, 
horological and chronometric instruments; information, advertising, marketing, promotional materials, consultancy and 
advisory services relating to managing commercial transactions as well as organizing and holding on-line auctions in the 
field of precious metals, their alloys and products in precious metals or coated therewith, ornaments (jewelry) and 
imitation jewelry, precious and semi-precious stones, horological and chronometric instruments.
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Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; purses, 
school bags, school satchels, card cases, travelling trunks, backpacks, rucksacks, wallets, shopping bags, attaché cases, 
beach bags, bags, travelling bags, handbag frames, pouches, briefcases, cases of leather, vanity cases not fitted, leather 
key cases, suitcases, bags for sports, hat boxes of leather, garment bags for travel, leather shoulder belts, leather straps, 
fur, raw skins, dog collars, clothing for pets, umbrellas, walking sticks; whips, saddlery, harness fittings.

Cl.25;Clothing, overalls, underwear, sweaters, shirts, jumpers, suits, ready-made clothing, trousers, outer clothing, 
knitwear, coats, skirts, petticoats, pullovers, overcoats, jackets, stuff jackets, ski jackets, ski pants, parkas, clothing of 
leather, T-shirts, blouses, pants, dressing gowns, formal dresses, vests, jerseys, pajamas, bathrobes, brassieres, 
camisoles, corselets, slips, children"s clothing, layettes, bathing caps, bathing suits, clothing for gymnastics, waterproof 
clothing, raincoats, masquerade costumes; footwear, slippers, bath slippers, boots, sport boots, horse-riding boots, 
galoshes, shoes, beach shoes, sandals, sport shoes, gymnastic shoes, overshoes; headgear, hats, caps, cap peaks; 
socks, sock suspenders, stockings, garters, gloves, mittens, muffs, shawls, ties, neckties, scarves and foulards (clothing 
article), veils, bandanas, fur stoles, furs (clothing); belts; wedding dresses.
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IR DIVISION
Cl.1;Chemical, biological and biochemical preparations for industrial, scientific and diagnostic purposes, other than for 
medical purposes; chemical products for use in separation processes for biological materials; reagents for cell 
separation, labelling reagents; reagents, media, substances and constituent parts for preparing media, all being used in 
industry and science and for use in medical laboratories, included in this class; reagents for the processing, separation, 
isolation, enrichment, depletion, detection, screening, cultivation, analysis and counting of material, in particular of 
chemicals and biological material; reagents featuring magnetic beads; antibody reagents (other than for medical or 
veterinary purposes); buffer solutions and reagents for use with laboratory apparatus, in particular separation apparatus, 
analysis apparatus, reactors and imaging apparatus; reagents for processing biological material, in particular tissues, 
bone marrow, cells, blood and components thereof (other than for medical or veterinary purposes); diagnostic reagents 
and preparations for scientific purposes and for use in medical laboratories; culture media, cell culture media, freezing 
media, contrast media, contrast media for in-vivo imaging, all being for scientific purposes, reagents for use in 
biotechnology, biological processing operations and the biotechnological industry.

Cl.5;Pharmaceutical, medical and veterinary preparations and preparations for pharmaceutical, medical and veterinary 
science; pharmaceutical and other preparations for medical or veterinary use; reagents, media, substances and 
components for the preparation of media, all for medical or veterinary use; reagents for the processing, separation, 
isolation, enrichment, depletion, detection, screening, cultivation, analysis and counting of material, in particular of 
biological material, all being for medical or veterinary purposes; reagents featuring magnetic beads, antibody reagents, all
being for medical or veterinary purposes; buffer solutions and reagents for use with medical apparatus, in particular 
separation apparatus, analysing apparatus, reactors and imaging apparatus; reagents for processing biological material, 
in particular tissues, bone marrow, cells, blood and components thereof, all being for medical or veterinary purposes; 
diagnostic preparations and reagents for medical and veterinary use; culture media, cell culture media, freezing media, 
contrast media, contrast media for in-vivo imaging, all being for medical and veterinary purposes; pharmaceutical 
preparations, in particular pharmaceutical preparations for cellular therapy; chemical, biological and biochemical 
preparations for therapeutic purposes.

Cl.9;Scientific, optical, measuring apparatus and instruments; apparatus for recording, transmission or reproduction of 
images; data processing apparatus; computer software; all of the aforesaid goods, solely for the separation and analysis 
of biological material; scientific, electric and electronic apparatus and instruments for conducting enzymatic reactions; 
laboratory apparatus, in particular cytometers for measuring the physical and/or chemical properties of cells and particles 
in suspensions; instruments and apparatus for biotechnological and scientific purposes.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; apparatus for magnetic cell separation for 
medical purposes; tube sets for medical purposes; analysis columns for medical purposes; sacks, pouches, bags, films, 
tubes and connecting pieces for medical, scientific or biotechnological purposes, in particular for cryopreservation; 
instruments and apparatus for medical purposes; accessories and replacement parts for the aforesaid goods.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software for analysis; all of the aforesaid services for and in 
connection with the analysis of biological and biochemical material, in particular of cell material for biological and 
medical research and therapy; medical, pharmaceutical or biotechnological research laboratories services.
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Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded programs).

Cl.42;Computer system design.
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2857779    15/05/2014
[International Registration No. : 1216530]
FORSYTHE COSMETIC GROUP, LTD.
PO Box 431 Lawrence NY 11559 United States of America

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Cl.3;Nail polish, lip gloss, body glitter, nail enamel, nail hardeners, nail glitter, nail lacquer, nail strengtheners, nail care 
preparations, cuticle removing preparations, nail polish top coat, nail polish base coat, nail varnish; nail art, namely, 
fingernail decals, nail art stickers, adhesive gems for use as fingernail art; nail grooming products, namely, nail polish 
matte top coat, nail lacquer sealer, adhesive pearls for use as fingernail art, nail art stripers in the nature of liquid nail art 
remover, adhesive beads for use as fingernail art, adhesive studs for use as fingernail art, nail art glitter, nail art glue, nail 
art striping tape, disposable pumice stone for personal use, and gel nail polish.

Cl.8;Nail grooming manicure implements, namely, hand tools for use in applying nail art, nail buffers, nail files, and 
nippers.

Cl.21;Nail grooming products, namely, nail art brushes and gel brushes.
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Priority claimed from 04/03/2014; Application No. : 2014-016043 ;Japan 

2857788    24/04/2014
[International Registration No. : 1216563]
SONTON HOLDINGS CO., LTD.
3-2, Toyo 6-chome, Koto-ku Tokyo 135-0016 JP

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.29;Edible oils and fats; milk products; processed meat products; processed seafood products; processed 
vegetables and fruits; pre-cooked curry stew, stew and soup mixes; preserved pulses; milk protein.

Cl.30;Coffee; cocoa; confectionery; bread; sandwiches; steamed buns stuffed with minced meat (niku-manjuh); 
hamburgers (sandwiches); pizzas; hot dogs (sandwiches); meat pies; seasonings (other than spices); cereal 
preparations; Chinese stuffed dumplings (Gyoza, cooked); Chinese steamed dumplings (Shumai, cooked); sushi; fried 
balls of batter mix with small pieces of octopus (Takoyaki); boxed lunches consisting of rice, with added meat, fish or 
vegetables; ravioli; instant confectionery mixes; pasta sauce.

Cl.31;Edible aquatic animals (live); edible seaweed; vegetables (fresh); fruits (fresh); foxtail millet (unprocessed); proso 
millet (unprocessed); sesame (unprocessed); buckwheat (unprocessed); corn (unprocessed grain); Japanese barnyard 
millet (unprocessed); wheat, barley and oats (unprocessed); unprocessed rice; sorghum (unprocessed); seeds and bulbs; 
trees; grasses; turf (natural); dried flowers; seedlings; saplings; flowers (natural); pasture grass; potted dwarfed trees 
(Bonsai).

Cl.32;Beer; carbonated drinks (refreshing beverages); fruit juices; vegetable juices (beverage); extracts of hops for 
making beer; whey beverages.
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Priority claimed from 19/09/2013; Application No. : 30 2013 006 502.6/09 ;Germany 

2857790    14/03/2014
[International Registration No. : 1216804]
KAESER KOMPRESSOREN SE
Carl-Kaeser-Straße 26 96450 COBURG Germany

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.7;Control and regulating devices for compressors, blowers or vacuum pumps; apparatus and devices for machine 
control; regulating devices for compressors, blowers and vacuum pumps.

Cl.9;Electric/electronic control and regulating devices for compressors, blowers, vacuum pumps, or air treatment 
apparatus and air treatment devices; electric/electronic apparatus and devices for process control and machine control; 
electric and/or electronic devices for the remote control of industrial processes; electric/electronic regulating devices for 
compressors, blowers and vacuum pumps, included in class 9; control devices for compressors, blowers and vacuum 
pumps, included in class 9; compressed air main charging systems being control devices for the regulation of 
compressed air, included in class 9; electric and electronic components and units, included in class 9; integrated circuits; 
electronic and/or optoelectronic components and units, included in class 9; apparatus and instruments for weak-current 
engineering, namely for telecommunications, high-frequency engineering, measurement engineering and control 
engineering; apparatus and instruments for power engineering, namely for conducting, transforming, storing, regulating 
and control; measuring devices, automatic time switches, automatic weighers; data processing devices and apparatus, 
including data acquisition equipment and data acquisition apparatus, solely as peripheral devices and/or for controlling 
machines and mechanical apparatus in order to generate compressed air, vacuum and flow or for compressed air 
preparation; computer programs recorded on data carriers and/or in data memories, solely for peripheral devices and/or 
for controlling machines and mechanical apparatus in order to generate compressed air, vacuum and flow or for 
compressed air preparation; computers and installations consisting entirely or mainly thereof, solely as peripheral 
devices and/or for controlling machines and mechanical apparatus in order to generate compressed air, vacuum and flow 
or for compressed air preparation; computer output equipment, including printers, recorders, plotters, terminals, screens, 
other display units, solely as peripheral devices and/or for controlling machines and mechanical apparatus in order to 
generate compressed air, vacuum and flow or for compressed air preparation; computer output equipment, namely 
electronically controlled feeler units, included in class 9, solely as peripheral devices and/or for controlling machines and 
mechanical apparatus in order to generate compressed air, vacuum and flow or for compressed air preparation; 
apparatus and devices for data transmission, including installations consisting entirely or mainly thereof, solely as 
peripheral devices and/or for controlling machines and mechanical apparatus in order to generate compressed air, 
vacuum and flow or for compressed air preparation; data memories, namely floppy discs, magnetic hard discs and 
magnetic tapes, magnetic bubble memories, solid-state memories, tape decks, optically and/or mechanically encoded 
storage discs and storage tape systems; electric and electronic apparatus and devices, included in class 9; sensors for 
the acquisition of physical quantities, included in class 9; devices for the recording, transmission and reproduction of 
sound, images and data; parts of all the aforesaid goods, included in class 9.

Cl.11;Control and regulating devices for air treatment apparatus and air treatment devices.
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Priority claimed from 02/12/2013; Application No. : 012390936 ;European Union 

2857798    27/05/2014
[International Registration No. : 1216576]
TOMOLOGIC AB
Inedahlsgatan 9b c/o Frick-Jensen & Norberg Ohlsson, SE-112 33 Stockholm Sweden

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software for optimization of cutting processes.

Cl.40;Treatment of metal, textile leather, plastic and wood; cutting of materials such as metal, textile leather, plastic and 
wood.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and services in 
the field of science related thereto; design and development of computer hardware and software; providing on-line non-
downloadable software and programming of software for machine tools; software development; software consultancy 
services; engineering services relating to data processing technology; computer engineering consultancy services in the 
field of cutting industry; analysis and calculation of data for metal cutting; cloud services (SaaS) and software design and 
development.
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Priority claimed from 10/07/2013; Application No. : 86006564 ;United States of America 

2858016    06/01/2014
[International Registration No. : 1217654]
ICAHN SCHOOL OF MEDICINE AT MOUNT SINAI
One Gustave L. Levy Place New York NY 10029 United States of America

Address for service in India/Agents address:
ALG INDIA LAW OFFICES.
30 SIRI FORT ROAD, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.36;Charitable fundraising services.

Cl.41;Educational services in the nature of medical schools, namely, providing residency training programs; education 
services, namely, providing and conducting lectures, classes, seminars, grand rounds, workshops, clerkships, and 
clinical rotations in the fields of health, health care, medical research, medicine, and nursing.

Cl.44;Hospital services; medical services; home-visit nursing care; nursing services; health care services; 
rehabilitation patient care services which includes inpatient and outpatient care.

Cl.45;Licensing of intellectual property and medical data.
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Priority claimed from 23/12/2013; Application No. : 012463551 ;European Union 

2858026    05/03/2014
[International Registration No. : 1216709]
DINECT SARL
49, rue Glesener L-1631 Luxembourg

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES
B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware; downloadable computer software; downloadable mobile phone applications; 
computer software that allows users to access coupons, rebates, price-comparison informations, product reviews, links 
to the websites of others, and discount informations; downloadable video recordings; computer software allowing users 
to exchange bonus points for goods and services; downloadable sound recordings; downloadable ring tones and 
graphics for mobile phones; downloadable electronic publications; downloadable images; electronic and magnetic cards; 
downloadable discount vouchers provided via the Internet.

Cl.35;Advertising; business management; business administration; promoting the goods and services of others; 
organisation, operation and supervision of loyalty and incentive schemes; advertising services provided via the Internet; 
advertisement services provided via mobile phone networks; provision of business information; promoting the goods and 
services of others through the distribution of downloadable and non-downloadable discount cards; electronic retailing 
services via computer featuring a variety of consumer goods, namely, clothing, footwear, headgear, clothing accessories, 
bags, luggage, umbrellas, personal care and grooming related goods, cosmetics, perfumery, mobile phones, tablets, 
computers, televisions, cameras and other home and office electronic equipment, namely, radio receivers, mp3 players, 
video recorders, DVD and optical disc players, video game consoles, stereos, projectors, speakers, washing machines, 
tumble dryers, dish washers, refrigerators, freezers, fridge-freezers, cookers, microwaves, monitors, fax machines, 
printers, photocopiers, scanners, home lighting, heating and cooking products, jewellery, watches and clocks, printer 
matter, books, stationery, furniture, bed and table linen, ornaments, household utensils and containers, games and 
playthings, computer games, sporting articles, decorations, food products, alcoholic and non-alcoholic beverages; 
providing marketplace information; promoting the goods and services of others by providing a website featuring 
coupons, rebates, price-comparison information, product reviews, links to the retail websites of others, and discount 
information.

Cl.36;Downloadable and non-downloadable electronic payment discount card services; issuing of tokens of value in 
relation to bonus and loyalty schemes; provision of downloadable and non-downloadable discount cards for use at retail 
stores, restaurants, service stations, shops and leisure outlets, in connection with loyalty, bonus and reward schemes; 
downloadable and non-downloadable discount electronic payment card services provided to payment card users for 
retail, leisure, travel and cultural purposes; credit and debit card transaction processing services.
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2858034    31/12/2013
[International Registration No. : 1216714]
LA QUINTA WORLDWIDE, LLC
909 Hidden Ridge, Suite 600 Irving, TX 75038 United States of America

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
To be associated with:
2297739, 2684885, 2692452

IR DIVISION
Cl.9;Downloadable mobile applications for making hotel and motel reservations; downloadable mobile applications for 
informing consumers that their hotel and/or motel accommodations are ready; computer application software for mobile 
phones and mobile devices, namely software for facilitation of reservations for hotel and motel accommodations and 
hotel and motel services; computer application software for desktop, tablets, mobile phones and other mobile devices for 
informing consumers that their hotel accommodations are ready.

Cl.35;Advertising, marketing and promotional services for hotels and motels; hotel and motel management services, 
hotel and motel operation services, business administration and management; hotel and motel business direction and 
administration; business management assistance in the establishment and operation of hotels and motels; hotel and 
motel franchising services; provision and management of incentive programs, loyalty programs and member benefits 
related to hotel and motel services.

Cl.41;Providing facilities for recreation activities.

Cl.43;Hotel and motel services; services for providing food and drink; restaurants; rental of temporary accommodation, 
catering and bar services; room rental; rental of meeting rooms and facilities, provision of conference, exhibition, 
banquet, social function and meeting facilities, booking of hotel accommodation; hotel and motel accommodation and 
hotel and motel reservation services; provision of information relating to hotel and motel services; provision of 
information via communication and computer networks, and via mobile devices relating to hotel and motel services; 
providing information via a global communication network relating to hotel and motel services.
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Priority claimed from 01/07/2013; Application No. : UK00003012046 ;United Kingdom 

2858067    23/12/2013
[International Registration No. : 1216738]
J W ANDERSON LIMITED
97 Springfield House, 5 Tyssen Street London E8 2LZ GB

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS
4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; perfumery; colognes; eau de cologne; eau de parfum; eau de toilette; deodorants for personal use; 
bath and shower gels; bath oils; soaps; hand wash; body oils; body lotions; hand lotions; body creams; nail cream; 
shampoos; hair lotions; perfumed talcum powder; toiletries; scented oils; aftershaves; aftershave balms and cosmetic 
skin care lotions; shaving gels; shaving soap; shaving foam; shaving balm; shaving preparations; essential oils; room 
fragrances; room fragrancing preparations; scented room sprays; fragrances and fragrance products for personal use; 
massage oils; skin care preparations; preparations for the bath and shower; scented moisturizing skin cream; 
moisturisers; moisturising creams; non-medicated lip balm; eye creams; eye gels; eye balms; cleansers; skin toners; 
clarifiers; exfoliators; makeup remover; beauty care preparations; beauty care products; beauty creams; beauty tonics for 
application to the body; beauty tonics for application to the face; non-medicated beauty preparations; non-medicated skin 
care beauty products; skin care products for personal use, namely, face, eye and lip moisturisers; face and skin creams; 
cosmetic skin lotions and beauty serums; anti-ageing treatments; hair care products; hair gel and hair spray; nail care 
preparations; nail polish; nail strengtheners and nail polish remover; depilatory preparations; antiperspirants; sun 
tanning preparations; artificial tanning preparations; artificial nails; artificial eyelashes.

Cl.9;Eyewear; spectacles; spectacle frames; lenses; spectacle boxes and cases, cords and chains for eyeglasses; 
sunglasses; glasses; spectacle frames, cords, chains for sunglasses, boxes and cases for sunglasses not included in 
other classes; optical apparatus and instruments; contact lens cases, containers and holders; cases for mobile phones; 
cases for hand-held multimedia devices; cases and bags for portable computers.

Cl.14;Jewellery; imitation jewellery; precious metals and their alloys; precious stones or semi precious stones; 
horological instruments; clocks; watches; timepieces; watch straps; watch bands and bracelets; cuff links; tie pins; tie 
clips; tie fasteners; keyrings; keyrings of precious metal; boxes; cases for clocks; jewel cases; ornaments of precious 
metals; jewellery boxes; jewellery boxes made of precious metals; articles made of precious metals, namely necklaces, 
bracelets, rings, earrings and ankle bracelets; chronometric instruments; key fobs.

Cl.16;Notepad holders.

Cl.18;Leather and imitations of leather; bags; briefcases; card cases; suitcases; handbags; wallets; purses; credit card 
holders; diary cases; hat boxes; key cases; leather straps; luggage labels; sport bags; animal skins; hides; trunks and 
travelling bags; leather cases; satchels; pouches; rucksacks; backpacks; beach bags; umbrellas; parasols; walking 
sticks; jewellery rolls; tote bags; shoulder bags; shopping bags; cosmetics bags; luggage; holdalls

Cl.25;Clothing (not including belts); footwear; headgear.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, namely, cosmetics, perfumery, colognes, 
eau de cologne, eau de parfum, eau de toilette, deodorants for personal use, bath and shower gels, bath oils, soaps, hand 
wash, body oils, body lotions, hand lotions, body creams, nail cream, shampoos, hair lotions, perfumed talcum powder, 
toiletries, scented oils, aftershaves, aftershave balms and lotions, shaving gels, shaving soap, shaving foam, shaving 
balm, shaving preparations, essential oils, room fragrances, room fragrancing preparations, scented room sprays, 
fragrances and fragrance products for personal use, massage oils, skin care preparations, preparations for the bath and 
shower, scented moisturizing skin cream, moisturisers, moisturising creams, non- medicated lip balm, eye creams, eye 
gels, eye balms, cleansers, toners, clarifiers, exfoliators, make-up remover, beauty care preparations, beauty care 
products, beauty creams, beauty tonics for application to the body, beauty tonics for application to the face, 
nonmedicated beauty preparations, non-medicated skin care beauty products, skin care products for personal use, 
namely, face, eye and lip moisturisers, face and skin creams, lotions and serums, anti-ageing treatments, hair care 
products, hair gel and hair spray, nail care preparations, nail polish, nail strengtheners and nail polish remover, depilatory 
preparations, antiperspirants, sun tanning preparations, artificial tanning preparations, artificial nails, artificial eyelashes, 
eyewear, spectacles, spectacle frames, lenses, spectacle boxes and cases, cords and chains, sunglasses, glasses, 
frames, cords, chains, boxes and cases for sunglasses, optical apparatus and instruments, contact lens cases, containers
and holders, cases for mobile phones, jewellery, imitation jewellery, precious metals and their alloys, jewellery brooches, 
jewellery pendants, horological instruments, clocks, watches, timepieces, watch straps, watch bands and bracelets, cuff 
links, tie pins, tie clips, tie fasteners, keyrings, keyrings of precious metal, boxes, cases for clocks, jewel cases, 
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ornaments of precious metals, jewellery boxes, jewel boxes made of precious metals, articles made of precious metals, 
namely necklaces, bracelets, rings, earrings and ankle bracelets, chronometric instruments, key fobs, bags, briefcases, 
card cases, suitcases, handbags, wallets, purses, credit card holders, diary cases, hat boxes, key cases, straps, luggage, 
labels, notepad holders, sport bags, animal skins, hides, trunks and travelling bags, cases, satchels, pouches, rucksacks, 
backpacks, beach bags, umbrellas, parasols, walking sticks, jewellery rolls, tote bags, shoulder bags, cosmetics bags, 
luggage, holdalls, cases for hand-held multimedia devices, cases and bags for portable computers, clothing (not 
including belts), footwear and headgear, enabling customers to conveniently view and purchase any of those goods 
including from a retail store, a catalogue by mail order, by means of telecommunications or from an internet website; 
retail services connected with the sale of cosmetics, perfumery, colognes, eau de cologne, eau de parfum, eau de toilette, 
deodorants for personal use, bath and shower gels, bath oils, soaps, hand wash, body oils, body lotions, hand lotions, 
body creams, nail cream, shampoos, hair lotions, perfumed talcum powder, toiletries, scented oils, aftershaves, 
aftershave balms and lotions, shaving gels, shaving soap, shaving foam, shaving balm, shaving preparations, essential 
oils, room fragrances, room fragrancing preparations, scented room sprays, fragrances and fragrance products for 
personal use, massage oils, skin care preparations, preparations for the bath and shower, scented moisturizing skin 
cream, moisturisers, moisturising creams, non- medicated lip balm, eye creams, eye gels, eye balms, cleansers, toners, 
clarifiers, exfoliators, make-up remover, beauty care preparations, beauty care products, beauty creams, beauty tonics for 
application to the body, beauty tonics for application to the face, nonmedicated beauty preparations, non-medicated skin 
care beauty products, skin care products for personal use, namely, face, eye and lip moisturisers, face and skin creams, 
lotions and serums, anti-ageing treatments, hair care products, hair gel and hair spray, nail care preparations, nail polish, 
nail strengtheners and nail polish remover, depilatory preparations, antiperspirants, sun tanning preparations, artificial 
tanning preparations, artificial nails, artificial eyelashes, eyewear, spectacles, spectacle frames, lenses, spectacle boxes 
and cases, cords and chains, sunglasses, glasses, frames, cords, chains, boxes and cases for sunglasses, optical 
apparatus and instruments, contact lens cases, containers and holders, cases for mobile phones, jewellery, imitation 
jewellery, precious metals and their alloys, jewellery brooches, jewellery pendants, horological instruments, clocks, 
watches, timepieces, watch straps, watch bands and bracelets, cuff links, tie pins, tie clips, tie fasteners, keyrings, 
keyrings of precious metal, boxes, cases for clocks, jewel cases, ornaments of precious metals, jewellery boxes, jewel 
boxes made of precious metals, articles made of precious metals, namely necklaces, bracelets, rings, earrings and ankle 
bracelets, chronometric instruments, key fobs, bags, briefcases, card cases, suitcases, handbags, wallets, purses, credit 
card holders, diary cases, hat boxes, key cases, straps, luggage labels, notepad holders, sport bags, animal skins, hides, 
trunks and travelling bags, cases, satchels, pouches, rucksacks, backpacks, beach bags, umbrellas, parasols, walking 
sticks, jewellery rolls, tote bags, shoulder bags, shopping bags, cosmetics bags, luggage, holdalls, cases for hand-held 
multimedia devices, cases and bags for portable computers, clothing (not including belts), footwear and headgear.

6880



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

Priority claimed from 10/10/2013; Application No. : 3025702 ;United Kingdom 

2858081    10/01/2014
[International Registration No. : 1216739]
INNOSPEC LIMITED
Innospec Manufacturing Park, Oil Sites Road, Ellesmere Port Cheshire CH65 4EY United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives; chemical additives for fuels; chemical additives for crude oil, gas and natural gas liquids; 
chemicals and lost circulation materials for use in oil and gas drilling fluid additives; surfactants; chelating agents; 
synthetic ingredients for fragrances; chemicals for use in the agrochemical industry; chemical additives for personal care 
preparations, cosmetic preparations, cleaning preparations and agrochemical preparations; chemical static dissipators; 
chemical preparations for use as corrosion inhibitors.

Cl.2;Corrosion inhibitors (Terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of the Common 
Regulations).

Cl.4;Industrial oils and greases; lubricants; fuels; fuel additives; petroleum additives; engine performance protection 
agents; upper cylinder lubricants; valve rest recession protection agents; low lead and unleaded petrol additives; wax 
coatings, lubricants for plastics; dust absorbing, wetting and binding compositions; illuminants; candles and wicks for 
lighting; coating comprising polyethylene waxes or eva copolymer waxes or oxidised polyethylene waxes or oxidised eva-
copolymer waxes or any mixture of the aforesaid waxes or any mixture of the aforesaid waxes with other kinds of waxes 
or any preparation of the aforesaid waxes in solvents or water; compounds comprising polyethylene waxes or eva-
copolymer waxes or oxidised polyethylene waxes or oxidised eva-copolymer waxes or any mixture of the aforesaid waxes 
or any mixture of the aforesaid waxes with other kinds of waxes; wax for use in manufacture; copolymer waxes; 
polyethylene- and eva-copolymer waxes; oxidised polyethylene waxes; oxidised and non-oxidised copolymer waxes.
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Priority claimed from 06/08/2013; Application No. : FI2013C001104 ;Italy 

2858119    05/02/2014
[International Registration No. : 1216793]
STEFANO RICCI S.P.A.
Via Faentina, 171 I-50010 FIESOLE (FI) Italy

Address for service in India/Agents address:
DEPENNING AND DEPENNING
10 GOVERNMENT PLACE EAST.,KOLKATA 700069.

Proposed to be Used
IR DIVISION
Cl.3;Soaps, shaving soaps, after-shave lotions, cosmetic preparations for baths, shampoos, perfumery, eau de toilette, 
essential oils, aromatics, hair lotions, balms other than for medical purposes, dentifrices, cosmetics.

Cl.9;Eyeglasses, spectacle frames, eyeglass cases.

Cl.14;Wristwatches, pocket watches, table clocks, clocks, horology cases for clock and watch making; chronometers; 
rings, bracelets, tie clips in precious metal, ornamental chains in precious metal, cuff links, jewellery namely brooches of 
precious metal, buttons in precious metal.

Cl.18;Key cases (leather goods), canes, umbrella sticks, travelling trunks, bags, travelling bags (made of leather), reins, 
card cases (pocket wallets), briefcases (leather goods), coverings of skins (furs), briefcases, hides (animal skins), pocket 
wallets, purses; suitcases, attaché cases, travelling bags, rucksacks; saddlery, horse halters, horse collars, horse 
blankets, riding saddles, horseshoes, halters.

Cl.25;Clothing, suits, bathrobes, bathing suits, bathing trunks, beach clothes, berets, body linen, underwear, blouses, 
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suspenders, footwear, sports footwear, stockings, socks, dressing gowns, shirts, hats, overcoats, belts (clothing), 
layettes, ties, bow ties, pocket squares, silk squares, foulards (clothing articles), sashes for wear, sashes for smoking 
suits, coats, stuff jackets, duffle coats, gloves (clothing), raincoats, leather clothing, hosiery, singlets, turtleneck 
sweaters, sweaters, pullover, pelerines, trousers, slippers, pelisses, furs (clothing), pyjamas, sandals, shoes, scarves, 
half-boots, boots, T-shirts.

Cl.35;Advertising; business management; business administration; office functions; services consisting of bringing 
together various items so that customers can view and purchase them; retail services, also for others, of perfumery, 
cosmetics, eyeglasses, jewellery, horological and chronometric instruments, leather goods, household goods, clothing 
articles, footwear, cutlery, lightening apparatus, vehicles, crafts, aircrafts, smokers" articles; retail services of perfumery, 
cosmetics, eyeglasses, jewellery, horological and chronometric instruments, leather goods, household goods, household 
linens and bed linens, clothing articles, footwear, cutlery, lightening apparatus, vehicles, crafts, aircrafts, smokers" 
articles.
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Priority claimed from 06/08/2013; Application No. : FI2013C001103 ;Italy 

2858127    05/02/2014
[International Registration No. : 1216794]
STEFANO RICCI S.P.A.
Via Faentina, 171 I-50010 FIESOLE (FI) Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Soaps, shaving soaps, after-shave lotions, cosmetic preparations for baths, shampoos, perfumery, eau de toilette, 
essential oils, aromatics, hair lotions, balms other than for medical purposes, dentifrices, cosmetics.

Cl.9;Eyeglasses, spectacle frames, eyeglass cases.

Cl.14;Wristwatches, pocket watches, table clocks, clocks, horology cases for clock and watch making; chronometers; 
rings, bracelets, tie clips in precious metal, ornamental chains in precious metal, cuff links, jewellery namely brooches of 
precious metal, buttons in precious metal.

Cl.18;Key cases (leather goods), canes, umbrella sticks, travelling trunks, bags, travelling bags (made of leather), reins, 
card cases (pocket wallets), briefcases (leather goods), coverings of skins (furs), briefcases, hides (animal skins), pocket 
wallets, purses; suitcases, attaché cases, travelling bags, rucksacks; saddlery, horse halters, horse collars, horse 
blankets, riding saddles, horseshoes, halters.

Cl.25;Clothing, suits, bathrobes, bathing suits, bathing trunks, beach clothes, berets, body linen, underwear, blouses, 
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suspenders, footwear, sports footwear, stockings, socks, dressing gowns, shirts, hats, overcoats, belts (clothing), 
layettes, ties, bow ties, pocket squares, silk squares, foulards (clothing articles), sashes for wear, sashes for smoking 
suits, coats, stuff jackets, duffle coats, gloves (clothing), raincoats, leather clothing, hosiery, singlets, turtleneck 
sweaters, sweaters, pullover, pelerines, trousers, slippers, pelisses, furs (clothing), pyjamas, sandals, shoes, scarves, 
half-boots, boots, T-shirts.

Cl.35;Advertising; business management; business administration; office functions; services consisting of bringing 
together various items so that customers can view and purchase them; retail services, also for others, of perfumery, 
cosmetics, eyeglasses, jewellery, horological and chronometric instruments, leather goods, household goods, clothing 
articles, footwear, cutlery, lightening apparatus, vehicles, crafts, aircrafts, smokers" articles; retail services of perfumery, 
cosmetics, eyeglasses, jewellery, horological and chronometric instruments, leather goods, household goods, household 
linens and bed linens, clothing articles, footwear, cutlery, lightening apparatus, vehicles, crafts, aircrafts, smokers" 
articles.
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Priority claimed from 19/09/2013; Application No. : 30 2013 006 506.9/09 ;Germany 

2858146    14/03/2014
[International Registration No. : 1216803]
KAESER KOMPRESSOREN SE
Carl-Kaeser-Straße 26 96450 COBURG Germany

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
FLAT NO. 021, MAHAGUN MAESTRO, PLOT F21A, SECTOR-50, NOIDA-201301, UTTAR PRADESH

Proposed to be Used
IR DIVISION
Cl.7;Control and regulating devices for compressors, blowers or vacuum pumps; apparatus and devices for machine 
control; regulating devices for compressors, blowers and vacuum pumps.

Cl.9;Electric/electronic control and regulating devices for compressors, blowers, vacuum pumps, or air treatment 
apparatus and air treatment devices; electric/electronic apparatus and devices for process control and machine control; 
electric and/or electronic devices for the remote control of industrial processes; electric/electronic regulating devices for 
compressors, blowers and vacuum pumps, included in class 9; control devices for compressors, blowers and vacuum 
pumps, included in class 9; compressed air main charging systems being control devices for the regulation of 
compressed air, included in class 9; electric and electronic components and units, included in class 9; integrated circuits; 
electronic and/or optoelectronic components and units, included in class 9; apparatus and instruments for weak-current 
engineering, namely for telecommunications, high-frequency engineering, measurement engineering and control 
engineering; apparatus and instruments for power engineering, namely for conducting, transforming, storing, regulating 
and control; measuring devices, automatic time switches, automatic weighers; data processing devices and apparatus, 
including data acquisition equipment and data acquisition apparatus, solely as peripheral devices and/or for controlling 
machines and mechanical apparatus in order to generate compressed air, vacuum and flow or for compressed air 
preparation; computer programs recorded on data carriers and/or in data memories, solely for peripheral devices and/or 
for controlling machines and mechanical apparatus in order to generate compressed air, vacuum and flow or for 
compressed air preparation; computers and installations consisting entirely or mainly thereof, solely as peripheral 
devices and/or for controlling machines and mechanical apparatus in order to generate compressed air, vacuum and flow 
or for compressed air preparation; computer output equipment, including printers, recorders, plotters, terminals, screens, 
other display units, solely as peripheral devices and/or for controlling machines and mechanical apparatus in order to 
generate compressed air, vacuum and flow or for compressed air preparation; computer output equipment, namely 
electronically controlled feeler units, included in class 9, solely as peripheral devices and/or for controlling machines and 
mechanical apparatus in order to generate compressed air, vacuum and flow or for compressed air preparation; 
apparatus and devices for data transmission, including installations consisting entirely or mainly thereof, solely as 
peripheral devices and/or for controlling machines and mechanical apparatus in order to generate compressed air, 
vacuum and flow or for compressed air preparation; data memories, namely floppy discs, magnetic hard discs and 
magnetic tapes, magnetic bubble memories, solid-state memories, tape decks, optically and/or mechanically encoded 
storage discs and storage tape systems; electric and electronic apparatus and devices, included in class 9; sensors for 
the acquisition of physical quantities, included in class 9; devices for the recording, transmission and reproduction of 
sound, images and data; parts of all the aforesaid goods, included in class 9.

Cl.11;Control and regulating devices for air treatment apparatus and air treatment devices.
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Priority claimed from 21/10/2013; Application No. : VA 2013 02712 ;Denmark 

2858189    28/10/2013
[International Registration No. : 1216667]
ARLA FOODS AMBA
Sønderhøj 14 DK-8260 Viby J Denmark

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry as well as in agriculture, horticulture and forestry; chemical substances for preserving 
foodstuffs; tanning substances; adhesives used in industry; cultures of microorganisms other than for medical and 
veterinary use; emulsifiers, proteins used in industry, casein and caseinates used in industry; lactose for the food 
industry and for industrial purposes.

Cl.5;Dietetic food and substances adapted for medical use, food for babies; cultures of microorganisms for medical and 
veterinary purposes; substitutes for mother"s milk; dietary supplements in the form of vitamins and minerals, dietetic 
substances and beverages for medical purposes; lactose for pharmaceutical purposes.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats; proteins for food for human consumption; casein and 
caseinates for human consumption; rennet; cheese powder; substitutes for milk and cream; milk and cream in powder 
form; milk based dessert mousses.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery, ices; sugar, honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments), 
spices; ice; salad dressings; meat pies and meat pates; pizzas; puddings; dessert mousses (confectionery); rice pudding; 
powders and preparations for making cappuccino, cocoa, chocolate, coffee and tea beverages; beverages based on 
chocolate, cocoa and coffee; dessert souffles.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; fresh fruits and 
vegetables; seeds, natural plants and flowers; foodstuffs for animals, malt.

Cl.32;Mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages.
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Priority claimed from 03/04/2014; Application No. : 1287292 ;Benelux 

2858228    02/07/2014
[International Registration No. : 1216837]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.
No. 20 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.8;Electric irons and steam irons; electric steam operating irons for domestic use.

Cl.11;Apparatus using steam, for ironing garments and fabrics; steam generating apparatus for ironing garments and 
fabrics, for domestic use; garment steamers, fabric steamers.
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Priority claimed from 13/02/2014; Application No. : 14 4 068 442 ;France 

2858236    20/05/2014
[International Registration No. : 1217360]
MECANUMERIC
ZI de Fonlabour F-81000 ALBI France

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; engines except for those for land vehicles; machine couplings and transmission components (other 
than for land vehicles); machining centers (machines); control mechanisms for machines or machine tools and engines; 
machines for cutting, milling, drilling, sanding, grinding; machines for drilling, milling and grinding for medical 
engineering and dentures; milling machines, digitally-controlled milling machines for the production of dentures; rapid 
prototyping machines; tools for milling and grinding (machine parts).

Cl.9;Measuring apparatus and instruments; data processing equipment; software, software for computer numerical 
control (CNC) production (digital control via computer), CAD and CAD/CAM 3D software, software for milling and 
grinding; teaching apparatus; electronic imaging devices; video imaging systems; optical scanners.
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Priority claimed from 11/04/2014; Application No. : 661526 ;Switzerland 

2858244    23/07/2014
[International Registration No. : 1217581]
EQUIPPO AG
Baarerstrasse 141 CH-6300 Zug Switzerland

Address for service in India/Attorney address:
KHURANA & KHURANA
IFAIA CENTRE, S/20-22, GREATER NOIDA SHOPPING PLAZA, UPSIDC SITE IV, KASNA ROAD, GREATER NOIDA - 201 308, 
NATIONAL CAPITAL REGION, DELHI-

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); agricultural implements other than hand-operated; incubators for 
eggs; automatic distribution machines.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.35;Advertising; business management; business administration; office functions.
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2858269    10/07/2014
[International Registration No. : 1217335]
MONTRES TUDOR SA
Rue François-Dussaud 3 CH-1211 Genève 26 Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.14;Fine jewelry, jewelry, timepieces, namely, watches, watch bracelets, components timepieces and accessories for 
timepieces not included in other classes, alarm clocks, clocks and other chronometric instruments, chronometric 
instruments, chronographs, apparatus for timing sports events, time measuring and marking apparatus and instruments 
not included in other classes; dials, cases, housings and boxes for timepieces and jewelry.

Cl.35;Retail sale of timepieces and jewelry articles; advertising for the purchase and sale of timepieces and items of 
jewelry.

Cl.37;Repair, reconditioning, maintenance and polishing (shining) of timepieces and jewelry articles.
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Priority claimed from 21/11/2013; Application No. : 1279360 ;Benelux 

2858272    14/05/2014
[International Registration No. : 1218163]
HENLEY & PARTNERS HOLDINGS LTD
Henley House 9 Hope Street, St. Helier, Jersey JE2 3NS (United Kingdom)

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; administration services relating to 
visas and immigration; business promotion relating to immigration, residence and citizenship programs; administration 
services relating to the purchase and sale of real estate and relating to ongoing matters pertaining to real estate 
ownership; administration services regarding tax-related matters, drawing up and presentation of tax preparation, 
representation of taxpayers, coordinating with tax authorities, coordinating with tax lawyers.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; real estate services, namely advice real estate 
advice relating to the purchase and sale of real estate and relating to ongoing matters pertaining to real estate ownership; 
tax advice, namely advice regarding tax-related matters such as tax law, tax consulting, tax planning, drawing up and 
presentation of tax preparation, representation of taxpayers, coordinating with tax lawyers.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computers and computer software.

Cl.45;Legal services; security services for the protection of property and individuals; legal services relating to visas 
and immigration; legal services relating to residence and citizenship, namely advice in the preparation of applications for 
residence permits and citizenship; legal services relating to the development of immigration, residence and citizenship 
programs; legal advise services to governments regarding immigration, residence and citizenship programs; legal 
research relating to international visas, immigration and citizenship, namely research on visa policy and visa restrictions 
as well as research into the utility of the visa-free access afforded by passports from various jurisdictions; legal research 
on immigration and citizenship law and policy; legal services relating to the comparison of governmental programs in the 
area of international visas, immigration and citizenship, namely the comparison of different laws and governmental 
policies regarding international visas, immigration and citizenship; legal advise services to governments relating to 
immigration, residence and citizenship programs.
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Priority claimed from 20/11/2013; Application No. : 30 2013 060 264.1/07 ;Germany 

2858287    17/04/2014
[International Registration No. : 1216969]
SÜDDEUTSCHE GELENKSCHEIBENFABRIK GMBH & CO. KG
Graslitzer Straße 14 84478 Waldkraiburg Germany

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in the automobile and the utility vehicle industry; machines for use in plant engineering and 
construction; mobile working machines and parts thereof; motors and parts thereof, except for land and motor vehicles, 
in particular flexible discs, vibration absorbers, rubber-metal components for the bearing of aggregates, tension lugs, 
compression lugs, tension/compression lugs, coupling (joints), axial couplings, lag couplings, joint couplings, exhaust 
system vibration absorbers, exhaust system suspensions, steering vibration absorbers, steering vibration dampers, gear 
lever vibration absorbers, flexible discs for use in steering, articulated shaft intermediate bearings, centering sleeves, 
flexible discs for use in drive shaft, torsional vibration absorbers, gearbox vibration absorbers, crankshaft vibration 
absorber; all aforesaid goods, in particular with fibre reinforcement and/or thread inlays; machines and parts thereof, 
except for land and motor vehicles and parts thereof, in particular flexible discs, vibration absorbers, rubber-metal 
components for the bearing of aggregates, tension lugs, compression lugs, tension/compression lugs, coupling (joints), 
axial couplings, lag couplings, joint couplings, flexible discs for use in steering, articulated shaft intermediate bearings, 
centering sleeves, flexible discs for use in drive shaft, torsional vibration absorbers, gearbox vibration absorbers; 
machine couplings and transmission components (except for land vehicles).

Cl.12;Land and motor vehicles and parts thereof, in particular flexible discs, vibration absorbers, rubber- metal 
components for the bearing of aggregates in the motor vehicle technology, tension lugs, compression lugs, 
tension/compression lugs, coupling (joints), axial couplings, lag couplings, joint couplings, exhaust system vibration 
absorbers, exhaust system suspensions, steering vibration absorbers, steering vibration dampers, gear lever vibration 
absorbers, flexible discs for use in steering, articulated shaft intermediate bearings, centering sleeves, flexible discs for 
use in drive shaft, torsional vibration absorbers, gearbox vibration absorbers, crank shaft vibration absorbers; all the 
aforementioned goods exclusively for use in land and motor vehicles; and all aforesaid goods, in particular with fibre 
reinforcement and/or thread inlays.

Cl.42;Scientific and technological services and research and related designer services particularly in connection with 
the development and design of fibre and/or thread technology for the goods mentioned in classes 7 and 12; industrial 
analysis and research services, in particular in connection with the development and design of fibre and/or thread 
technologies for the goods mentioned in classes 7 and 12; design and development of computer hardware and computer 
software.
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Priority claimed from 18/12/2013; Application No. : 86147791 ;United States of America 

2858292    04/06/2014
[International Registration No. : 1216981]
INSTAGRAM, LLC
1601 Willow Road Menlo Park CA 94025 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.38;Electronic transmission of messages and data.

Cl.41;Organizing social meetings; providing information featuring blogs and non-downloadable publications in the 
nature of online articles in the field of social networking via a website.

Cl.42;Hosting online web facilities for others for organizing and conducting meetings, gatherings, interactive 
discussions, the creation of and participation in communities and social networks.

Cl.45;Online social networking services; online social networking services to enable people to arrange meetings and 
gatherings with others; providing online computer databases and on-line searchable databases in the field of social 
networking; providing an interactive website featuring information and links in the field of social networking.
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2858378    14/07/2014
[International Registration No. : 1217015]
SPORTING CLUBE DE PORTUGAL
Estádio José Alvalade, Rua Prifessor Fernando da Fonseca P-1600-616 Lisboa Portugal

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees.

Cl.35;Business management and business administration.

Cl.41;Education; providing of training; entertainment and sporting and cultural activities.
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Priority claimed from 09/07/2014; Application No. : 532889 ;Portugal 
2858385    22/07/2014
[International Registration No. : 1217025]
RIOPELE TÊXTEIS, S.A.
Avenida Riopele, Nº 946 P-4770-405 Pousada de Saramagos Portugal

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.23;Yarns and threads, for textile use.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers.
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Priority claimed from 15/07/2014; Application No. : 533107 ;Portugal 
2858388    24/07/2014
[International Registration No. : 1217029]
RIOPELE TÊXTEIS, S.A.
Avenida Riopele, Nº 946 P-4770-405 Pousada de Saramagos Portugal

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
To be associated with:
2858385

IR DIVISION
Cl.23;Yarns and threads, for textile use.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers.
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2858482    22/05/2014
[International Registration No. : 1217192]
SARCLAD LIMITED
Advanced Manufacturing Park, Whittle Way Rotherham S60 5BL United Kingdom

Address for service in India/Attorney address:
LUTHRA & LUTHRA LAW OFFICES
103 ASHOKA ESTATE 24 BARAKHAMBA ROAD, NEW DELHI-1

Proposed to be Used
IR DIVISION
Cl.7;Electrical discharge machines and apparatus; electrical discharge machines and apparatus, all for use in the 
treatment and conditioning of work surfaces; parts and fittings for all the aforesaid goods; rolls, rollers, cylinders and 
wheels; rolls, rollers, cylinders and wheels, all being parts of machines; parts in the form of circular sections for use with 
machines.

Cl.9;Electronic measuring, monitoring and inspecting apparatus; electronic data processing apparatus and 
instruments; parts and fittings for all the aforesaid goods.
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Priority claimed from 28/05/2013; Application No. : AM 2594/2013 ;Austria 

2858518    25/11/2013
[International Registration No. : 1217268]
UBIMET GMBH
Donau-City-Straße 11, ARES Tower A-1220 Wien Austria

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; aerometers; alarms; acoustic [sound] alarms; alarm bells, electric; whistle alarms; testing apparatus 
not for medical purposes; antennas; applications for mobiles phones (Apps); apparatus and installations for the 
production of X-rays, not for medical purposes; apparatus and instruments for astronomy; distance recording apparatus; 
shutter releases [photography]; steering apparatus, automatic, for vehicles; barometers; exposure meters [light meters]; 
observation instruments; downloadable image files; phototelegraphy apparatus; video telephones; diaphragms 
[photography]; anti-glare glasses; anti-glare visors; flashing lights [luminous signals]; lightning conductors [rods]; 
flashlights [photography]; flash-bulbs [photography]; compact discs [read-only memory]; compact discs [audio-video]; 
computer programmes [programs], recorded; computer software, recorded; software for indicating, processing, editing, 
saving, providing, analyzing and evaluating weather data, weather forecasts, severe weather warnings and other weather 
caused and weather related information; computer programs, recorded and downloadable, in the area of meteorology, 
hydrology, oceanography and climatology; software for geo-information systems; software for nature hazard 
management; computer operating programs, recorded; computer peripheral devices; computer programs [downloadable 
software]; computer game software; computer keyboards; data processing apparatus; densimeters; densitometers; 
detectors; diagnostic apparatus, not for medical purposes; transparencies [photography]; slide projectors; printers for 
use with computers; pressure measuring apparatus; electronic notice boards; electronic publications, downloadable; 
electronic publications, downloadable, in the area of meteorology, hydrology, oceanography and climatology; electronic 
publications on magnetic or optical data carriers; electronic agendas; audio- and video-receivers; range finders; distance 
measuring apparatus; films, exposed; cinematographic cameras; film cutting apparatus; filters [photography]; cameras 
[photography]; photovoltaic cells; spark-guards; masts for wireless aerials; radiotelegraphy sets; speed measuring 
apparatus [photography]; global positioning system [GPS] apparatus; altimeters; hygrometers; identity cards; interfaces 
for computers; integrated circuit cards [smart cards]; downloadable ring tones for mobile phones; collectors, electric; 
laptop computers; computers; lasers, not for medical purposes; rulers [measuring instruments]; air analysis apparatus; 
magnifying glasses [optics]; pressure gauges; marking buoys; mathematical instruments; measures; measuring 
apparatus; measuring devices, electric; measuring glassware; measuring instruments; meteorological balloons; 
meteorological instruments; meteorological sensors; portable telephones; nautical apparatus and instruments; 
navigation apparatus for vehicles [on-board computers]; navigational instruments; fog signals, non-explosive; lenses for 
astrophotography; objectives [lenses] [optics]; eyepieces; optical apparatus and instruments; optical data media; 
pedometers; periscopes; apparatus and instruments for physics; precision measuring apparatus; prisms [optics]; 
projection apparatus; projection screens; pyrometers; radar apparatus; satellites for scientific purposes; satellite 
navigational apparatus; mechanical signs; screens [photography]; transmitting sets [telecommunication]; transmitters of 
electronic signals; transmitters [telecommunication]; signals, luminous or mechanical; signalling buoys; signal bells; 
signal lanterns; signalling whistles; signalling panels, luminous or mechanical; sirens; sonars; probes for scientific 
purposes; solar batteries; spectrograph apparatus; spectroscopes; mirrors [optics]; actinometers; telescopes; 
temperature indicators; temperature indicator labels, not for medical purposes; thermometers, not for medical purposes; 
thermostats; thermostats for vehicles; monitoring apparatus, electric; filters for ultraviolet rays, for photography; 
surveying apparatus and instruments; camcorders; viscosimeters; water level indicators; marine depth finders; 
anemometers; wind socks for indicating wind direction; processors [central processing units]; weather information 
devices and instruments; weather information devices and instruments for measuring meteorological and climatological 
weather parameters.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; artists" materials; instructional and teaching material (except apparatus); 
printers" type; printing blocks; announcement cards [stationery]; atlases; stickers [stationery]; pictures; pencils; pads 
[stationery]; booklets; writing paper; pamphlets; books; comic books; diagrams; flags of paper; flyers; forms, printed; 
photographs [printed]; geographical maps; terrestrial globes; greeting cards; graphic representations; graphic 
reproductions; manuals [handbooks]; calendars; index cards [stationery]; cards; catalogues; teaching materials [except 
apparatus]; bookmarkers; lithographs; note books; paper tapes and cards for the recordal of computer programmes; 
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paper ribbons; paper sheets [stationery]; posters; placards of paper or cardboard; passport holders; trading cards other 
than for games; stencils [stationery]; sealing stamps; prints [engravings]; tablemats of paper; blackboards; periodicals; 
magazines [periodicals]; newspapers.

Cl.35;Advertising; business management; business administration; office functions; business consultancy relating to 
processes influenced by meteorology, hydrology, oceanography, climatology and environment; compilation of statistics; 
economic forecasting; television advertising; commercial administration of the licensing of the goods and services of 
others; layout services for advertising purposes; marketing research; marketing studies; conducting market surveys; 
opinion polling; data search in computer files for others; computerized file management, especially in the areas of natural 
hazard management, meteorology, hydrology, oceanography, climatology and environment; information and analysis to 
enable and facilitate effective decisions and strategies in business matters, especially in the areas of natural hazard 
management, meteorology, hydrology, oceanography, climatology and environment; public relations; on-line advertising 
on a computer network and other electronic media; organization of exhibitions and fairs for commercial or advertising 
purposes; business organization consultancy; outsourcing services [business assistance]; bill-posting; production of 
advertising films; radio advertising; news clipping services; word processing; organization of trade fairs for commercial 
or advertising purposes; dissemination of advertising matter; writing of publicity texts; sales promotion for others; rental 
of advertising space; publicity material rental; rental of advertising time on communication media; direct mail advertising; 
publicity columns preparation; business appraisals; business auditing; compilation of information into computer 
databases.

Cl.38;Telecommunications; television broadcasting; cable television broadcasting; radio broadcasting, in particular 
dissemination of weather reports and weather forecasts; providing user access to global and local computer networks; 
providing telecommunications connections to a global and local computer network; providing Internet chatrooms; 
providing online forums; news agencies; wireless broadcasting; electronic bulletin board services [telecommunications 
services]; electronic mail; telex services; communications by fiber [fibre] optic networks; communications by computer 
terminals; communications by telephone; telecommunications routing and junction services; cellular telephone 
communication; computer aided transmission of messages and images; paging services [radio, telephone or other means 
of electronic communication]; satellite transmission; voice mail services; facsimile transmission; telephone services; 
teleconferencing services; transmission of digital files; transmission of greeting cards online; message sending; rental of 
access time to global computer networks; providing access to databases; videoconferencing services; providing access 
to weather applications, weather databases, information on weather, weather warnings and forecasts by means of a local 
and worldwide computer network, radio, television, newspapers, telephone and other electronic media and print media.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; videotaping; education 
information; recreation information; vocational retraining; vocational guidance [education or training advice]; coaching 
[training]; electronic desktop publishing; providing recreation facilities; presentation of live performances; photographic 
reporting; television entertainment; correspondence courses; film production, other than advertising films; movie 
studios; cinema presentations; photography; publication of texts, other than publicity texts; entertainment information; 
calligraphy services; layout services, other than for advertising purposes; providing on-line electronic publications, not 
downloadable; publication of electronic books and journals on-line; arranging and conducting of conferences; arranging 
and conducting of congresses; arranging and conducting of symposiums; arranging and conducting of seminars; 
arranging and conducting of workshops [training]; arranging and conducting of colloquiums; organization of exhibitions 
for cultural or educational purposes; writing of texts, other than publicity texts; rental of movie projectors and 
accessories; rental of radio and television sets; publication of books; videotape film production; production of radio and 
television programmes; writing of weather reports and preparation of meteorological, hydrological, oceanographic and 
climatological expertise; editorial support of websites.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; updating of computer software; consultancy in 
the field of energy-saving; information technology [IT] consulting services; consultancy in the design and development of 
computer hardware; web site design consultancy; providing search engines for the Internet; provision of scientific 
information, advice and consultancy in relation to carbon offsetting; computer software consultancy; computer system 
analysis; computer software design; computer system design; chemistry services; physics [research]; digitization of 
documents [scanning]; chemical analysis; energy auditing; computer programming; geological surveys; surveying; 
creation of programs for data processing in the area of natural hazard management, meteorology, oceanography, 
hydrology, climatology and environment; design and development of computer hardware and software in the area of 
natural hazard management, meteorology, hydrology, oceanography, climate research and environment; design and 
development of computer software for advertising as well as of computer software for weather, climate, oceanography, 
hydrology and meteorology; monitoring of computer systems by remote access; chemical research; technical research; 
research and development of new products for others; geological research; geological prospecting; creating and 
maintaining web sites for others; graphic arts design; cloud seeding; installation of computer software; data conversion 
of computer programs and data [not physical conversion]; conversion of data or documents from physical to electronic 
media; duplication of computer programs; land surveying; server hosting; software as a service [SaaS]; urban planning; 
technical project studies; research in the field of environmental protection; underwater exploration; rental of computer 
software; computer rental; rental of web servers; maintenance of computer software; water analysis; meteorological 
information; scientific research; scientific laboratory services; news services and weather forecast services and computer
services, namely providing an online computer database for weather data as well as in the area of natural hazard 
management, meteorology, climatology, hydrology, oceanography and life sciences; information about weather and 
forecasts; scientific information, especially in the area of weather, water, climate and environment; conducting of 
technical feasibility studies for technical projects related to weather, water and climate conditions; engineering; 
evaluations, assessments and research through engineers in scientific and technological areas, namely consultancy in 
the fields of natural hazard management, meteorology, hydrology, oceanography, climatology and environment; scientific 
research and modeling in the areas of natural hazard management, weather, water, climate and environment and their 
impact on business activity; scientific and technical consultancy in connection with natural hazard management, weather, 
water, climate and environment.
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Priority claimed from 25/02/2014; Application No. : 012630893 ;European Union 

2858586    30/05/2014
[International Registration No. : 1217322]
BRENT PANKHURST
5 Millwood End, Long Hanborough Witney, Oxfordshire OX29 8BL United Kingdom

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; soaps; cosmetics; hair lotion; hair wax; shampoo; moisturisers; eye gel; skincare preparations; hair 
care preparations; skin cleansers; skin toners; hair colouring preparations; hair lotions; hair conditioners; hair styling 
preparations; hair gels; hair mousse; hair sprays; preparations for the care of the skin, scalp and the body; preparations 
for use in the bath; oil, gel and foam preparations for use in the shower and the bath; all being non-medicated; 
aftershaves; shaving foams, soap, milks, oils, creams, gels, powders and lotions; anti-perspirants; deodorants for 
personal use; cleansing masks for the face.

Cl.35;Advertising; business management; business administration; office functions; retail store services and online 
retail services featuring soaps, cosmetics, hair lotion, hair wax, shampoo, moisturisers, eye gel, skincare preparations, 
hair care preparations, skin cleansers, skin toners; retail store services and online retail services featuring hair colouring 
preparations, hair lotions, hair conditioners, hair styling products, hair gels, hair mousse, hair sprays; retail store services
and online retail services featuring preparations for the care of the skin, scalp and the body, preparations for use in the 
bath, oil, gel and foam preparations for use in the shower and the bath, aftershaves, shaving foams, soap, milks, oils, 
creams, gels, powders and lotions, anti-perspirants, deodorants for personal use, cleansing masks for the face; retail 
store services and online retail services featuring razor blades, razor cases, razor strops, razors, electric or non-electric, 
hair cutters, beard clippers, hair clippers for personal use, electric and non-electric, scissors, leather goods in the nature 
of animal skins, hides, trunks and travelling bags, umbrellas and parasols, walking sticks, whips, harness and saddlery, 
attaché cases, shoulder belts of leather, sling bags, leather tapes, briefcases, pets, haversacks, hat boxes of leather, 
umbrella covers, walking canes, handbags, bags, tote bags, handbags, clutch bags, shoulder bags, casual bags, athletic 
bags, school bags, duffle bags, beach bags, purses, wallets, credit card holders, luggage, sports bags, rucksacks, 
backpacks, satchels bags for cosmetics, suitcases, document cases, key cases (leatherwear), change purses, travelling 
bags, trunks (luggage), boxes of leather or leather board; retail store services and online retail services featuring leather 
wash bags, combs, brushes, clothing, footwear, headgear.

Cl.44;Men"s grooming salon services; hair salon services; beauty salon services; health spa services.
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2858587    18/12/2013
[International Registration No. : 1217328]
HYTECK 
25 rue de l'Ecole de Médecine F-75006 PARIS FR

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; soaps; perfumes, essential oils, cosmetics, hair 
lotions; dentifrices; depilatories; make-up removing products; lipstick; beauty masks; shaving products; perfumery; 
pebbles scented with essential oils; preparations of shower gels, massage gels and soaps including essential oils and 
vegetable oils in their formulation; vegetable oils and essential oils for cosmetic purposes; essential oils.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic food and substances for 
medical or veterinary use; food for babies; food supplements for humans and animals; materials for dressings; 
disinfectants; medicated baths; medicinal herbs; plasters; material for dental fillings and dental impressions; products for 
destroying vermin; fungicides, herbicides; chemical preparations for medical or pharmaceutical use; herbal teas; 
parasiticides; natural substances for medical purposes.

Cl.11;Electric diffusers for essential oils.

Cl.21;Utensils and containers for household or kitchen use; combs and sponges; brushes (except paintbrushes); hand-
operated cleaning instruments; bottles; toilet utensils or cases; glasses (receptacles); non-electric diffusers for essential 
oils.

Cl.29;Vegetable oils.

Cl.41;Training in home-made cosmetics, via online training, downloadable recipes and videos, cosmetics training 
workshops and animated training; instruction in the use of essential oils and vegetable oils.

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; research and 
development of new products for others; programming for computers; consultancy relating to computers; styling 
(industrial design); technical project studies; software development (design); creation and maintenance of web sites for 
others; conversion of computer programs and data (other than physical conversion); conversion of documents from a 
physical medium to an electronic medium; hosting of web sites; vehicle roadworthiness testing; design of interior decor; 
packaging design services; research in the field of cosmetic and aromatherapy formulations for the others; chemical and 
bacteriological research and analysis; design and development of software for cosmetic and aromatherapy formulations; 
hosting websites for others for the sale of essential oils, vegetable oils, cosmetics, absolutes and all related products and 
derivatives.

Cl.44;Agricultural, horticultural and forestry services; medical services; veterinary services; health and beauty 
treatments for human beings and animals; hospital services; nursing homes; plastic surgery; beauty salons; hairdressing 
salons; pet grooming; medical aromatherapy services and aromatherapy advice, advice in home-made cosmetics, via 
online training, downloadable recipes and videos, cosmetic training workshops and animated training.
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Priority claimed from 20/12/2013; Application No. : 2013-100506 ;Japan 

2858619    06/01/2014
[International Registration No. : 1217415]
SONY INTERACTIVE ENTERTAINMENT INC.
1-7-1 Konan, Minato-ku Tokyo 108-0075 JP

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Cellular phones; straps for mobile phones; set-top boxes; digital set-top boxes; earphones for mobile computer 
terminals; digital cameras; video cameras; headphones; microphones; earphones; smartphones; video disc players; 
video recorders; DVD players; DVD recorders; optical disc players; optical disc recorders; compact disc players; compact 
disc recorders; television receivers; modems; webcams; downloadable computer programs for cellular phones, mobile 
computer terminals, set-top boxes, DVD players connected to network and television sets connected to network; 
downloadable computer game software; downloadable video game software; downloadable game programs for computer 
games and video games online and via mobile computers, mobile communication devices, digital televisions and set-top 
boxes; computer programs for document management; computer screen saver software; computer software for 
encryption; computer software for organizing and viewing digital images and photographs; computer software for 
processing digital images; computer software for processing digital music files; computer software for use in relation to 
digital animation and special effects of images; music-composition software; software to control and improve audio 
equipment sound quality; virtual reality game software; mobile computer terminals; keyboards for mobile computer 
terminals; mouse for mobile computer terminals; memory cards for mobile computer terminals; remote controllers for 
mobile computer terminals; joystick for computers; game programs for home video game machines; game programs for 
hand-held games with liquid crystal displays; game programs for arcade video game machines; prerecorded audio 
compact discs; downloadable ring tones for mobile phones; downloadable music files; metronomes; electronic circuits 
and CD-ROMs recorded with automatic performance programs for electronic musical instruments; downloadable game 
character images featuring video games and computer games; downloadable image file containing artwork, text, audio, 
video, games and Internet web links relating to sporting and cultural activities; exposed cinematographic films; exposed 
slide films; slide film mounts; downloadable images for cellular phones and mobile computer terminals; pre-recorded 
video discs and video tapes featuring entertainment in the nature of action adventure, drama, comedy, romance, science 
fiction, horror and mystery; downloadable electronic publications in the nature of books, manuals, magazines, 
newspapers in the field of video games, game software, music and video movies; earphones for home video game 
machines; headphones for home video game machines; microphones for home video game machines; keyboards for 
home video game machines; mouse for home video game machines; webcams exclusively for use with home video game 
machines; earphones exclusively for use with hand-held games with liquid crystal displays; headphones exclusively for 
use with hand-held games with liquid crystal displays; microphones exclusively for use with hand-held games with liquid 
crystal displays; keyboards exclusively for use with hand-held games with liquid crystal displays; mouse exclusively for 
use with hand-held games with liquid crystal displays.

Cl.28;Coin-operated arcade video game machines; arcade video game machines; amusement machines and apparatus 
for use in amusement parks; toy action figures; cards for trading card games; mini-car toys; toy model rockets; astronaut-
shaped toys; battery-powered portable computer game with LCD screen; electronic games for the teaching of children; 
electronic targets for games and sports; electronic action toys; home video game machines; handset cradles for home 
video game machines; game controllers for home video game machines; joysticks exclusively for use with home video 
game machines; protective carrying cases specially adapted for handheld video games; thin film for protecting displays 
of hand-held games with liquid crystal displays; hand-held games with liquid crystal displays; support stands exclusively 
for use with hand-held games with liquid crystal displays; model toys; radio control receivers and transmitters for model 
toys; motor controllers for model toys; dolls; dice games; game cards; game equipment; chess games; checker sets; 
playing cards; trading card games; dominoes; conjuring apparatus; billiard equipment; chest expanders; golf ball 
markers; golf clubs; golf bags; surf boards; ski cases; ski bindings; golf tees; paragliders; bowling bags; boxing gloves; 
rackets for tennis or badminton; guts for rackets for tennis or badminton; racket cases for tennis or badminton; roller 
skates; stationary exercise bicycles and rollers therefor; waterskis; baseball gloves; archery bows; fishing rods; fishing 
tackle.

Cl.41;Arranging, conducting and organization of seminars; providing on-line electronic publications in the field of 
music, not downloadable; providing on-line electronic publications in the field of game, not downloadable; providing on-
line electronic publications in the nature of magazines in the field of art, not downloadable; providing an on-line 
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publication in the nature of encyclopedia, not downloadable; providing non-downloadable electronic publications of 
pages and contents of dictionaries, encyclopedias, pictorial books and photo books by automatic search according to 
keywords requested from databases accumulated information data about the dictionaries, encyclopedias, pictorial books 
and photo books via computer networks; providing non- downloadable electronic magazines of articles and columns by 
automatic search according to pre-registered keywords via computer networks; providing non-downloadable electronic 
publications of pages and contents of books in the field of art and music by automatic search according to keywords 
requested from databases storing information about books in the field of the art and music via the Internet or computer 
networks by computer terminals; services of reference libraries for books and magazines non-downloadable via computer 
networks; providing on-line, non-downloadable, electronic dictionaries, books and magazines via an electronic mail; 
providing non-downloadable electronic publications, namely, electronic dictionaries, electronic books in the field of 
computer games, movies and entertainment videos and electronic magazines in the field of computer games, movies and 
entertainment videos; providing non-downloadable electronic publications in the nature of manuals in the field of video 
game machines and computer game programs; services of reference libraries for literature and documentary records; 
book rental; publication of books; providing non-downloadable still images, moving pictures, still images with sounds, 
audio animations and video images via communications networks by means of mobile phones; movie showing, movie 
film production, or movie film distribution; providing information for movie showing, movie film production, or movie film 
distribution; entertainment services, namely, providing non-downloadable images, pictures, sounds and music on the 
Internet or via computer networks via telecommunication networks; organization of competitions of on-line computer 
games; entertainment services, namely, providing on-line non-downloadable computer games and video games via 
mobile phone, mobile computer terminals, home video game machines and set-top boxes; providing on-line 
entertainment information relating to computer and video games via mobile phone, mobile computer terminals, home 
video game machines and set-top boxes; entertainment services, namely, providing online non-downloadable interactive 
games, computer games, video games and electronic games; entertainment services, namely, providing online non-
downloadable interactive computer games and video games which are running on the web server based on the demand of 
the Internet users; entertainment services, namely, providing online non-downloadable computer games and video games 
via home video game machines, hand-held games with liquid crystal displays, cellular phones, television sets connected 
to network, DVD players connected to network, set-top boxes and computers; entertainment services, namely, providing 
on-line non-downloadable computer games and video games that may be accessed by network users via mobile phones 
and computers; entertainment services, namely, providing on-line interactive computer games and video games that may 
be accessed by network via mobile phones and Internet; entertainment services, namely, providing on-line non-
downloadable computer games and video games that may be accessed by network via mobile phones and Internet; 
provision of movie, television and music video entertainment on an interactive web site via mobile phones and Internet; 
entertainment services, namely, providing online electronic games; entertainment services, namely, providing electronic 
games online in mobile wireless form and through computer software platforms for social networking that may be 
accessed via the Internet, computers and wireless devices; entertainment services, namely, providing electronic games 
online in mobile wireless form and through computer software platforms for social networking that may be accessed via 
the Internet, computers and wireless devices, for play on external display screens, televisions, monitors, and game 
consoles; entertainment services, namely, providing temporary use of non-downloadable electronic games through cloud 
computing environments that may be accessed via computers and wireless devices, and through computer software 
platforms for social networking that may be accessed via the Internet, computers and wireless devices.
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Priority claimed from 13/02/2014; Application No. : 012601126 ;European Union 

2858626    28/06/2014
[International Registration No. : 1219727]
RUPRECHT-KARLS-UNIVERSITÄT HEIDELBERG
Grabengasse 1 69117 Heidelberg Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Machine readable data, image and sound recording carriers; apparatus for recording, transmission or reproduction 
of sound or images; optical apparatus and instruments; calculators; pocket calculators; data processing equipment and 
computers; scientific apparatus and instruments; electronic data carriers with data and content relating to research, the 
economy and industrial property rights.

Cl.16;Printed matter, pictures, photographs; bookbinding material; office requisites (except furniture); stationery and 
writing utensils; instructional and teaching material (except apparatus); accompanying written materials, namely 
operating instructions and work instructions; periodical publications; periodicals; print letters and blocks; stickers; 
stickers [stationery]; banners (of paper).

Cl.38;Providing access to computer networks; providing access to information on the internet; electronic transmission 
of news and information; providing access to databases; leasing access time to a computer database.

Cl.41;Services of a university, namely teaching, training and further education; provision of educational examination 
(grading), in particular in the fields of biology, chemistry, pharmacy, educational sciences, psychology, history and 
cultural sciences, mathematics, informatics, medicine, philosophy, humanities, physics, policy, social sciences, law, 
veterinary medicine, economics, sports sciences, languages, botany, in particular for distance learning and distance 
study, in particular knowledge transfer by means of learning, teaching, knowledge, training and information environment 
based on an information technology (as far as contained in this class); arranging, organisation and conducting of 
conferences, congresses, symposiums, as well as other cultural events and for teaching and educational purposes, in 
particular about scientific topics; publishing (except print work), publication of publishing products, in particular in 
electronic form, in particular in electronic form, in particular online via data networks (in particular the internet), in 
particular with teaching material, educational material, training material and illustrative materials and research results; 
services of a library, namely lending and leasing of publications and documents from collections; services of a university, 
namely transfer of knowledge and technologies by means of basic, continued and advanced education, in particular in the 
fields of biology, chemistry, pharmacy, educational science, psychology, history and cultural sciences, mathematics, 
informatics, medicine, philosophy, humanities, physics, policy, social sciences, law, veterinary medicine, economics, 
sports science, languages, botany; organising and implementation of courses.

Cl.42;Services of a university, namely scientific research, scientific and technical assessment, in particular in the 
subjects of biology, chemistry, pharmacy, educational sciences, psychology, historical and cultural sciences, 
mathematics, informatics, medicine, philosophy, humanities, physics, policy, social sciences, law, veterinary medicine, 
economics, sports science, languages, botany; creation of pages on the internet with teaching material, educational 
material, training material and illustrative materials, and research results; computer programming and updating of 
software; providing an e-commerce platform on the internet; placing/posting of websites on the internet, for others.

Cl.45;Licensing of intellectual property rights and copyrights.
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Priority claimed from 05/06/2014; Application No. : 86301489 ;United States of America 

2858695    16/06/2014
[International Registration No. : 1217504]
INFOR (US), INC.
13560 Morris Road, Suite 4100 Alpharetta GA 30004 United States of America

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA.
PLOT NO. B-28, SECTOR-32, INSTITUTIONAL AREA GURGAON - 122001 (HARYANA) INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software for analyzing and managing manufacturing and distribution processes, 
scheduling, planning, warehouse operations, inventory operations, labor information, machine information and 
personnel.

Cl.42;Software as a service (SAAS) services featuring software for analyzing and managing manufacturing and 
distribution processes, scheduling, planning, warehouse operations, inventory operations, labor information, machine 
information and personnel.
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Priority claimed from 17/12/2013; Application No. : 1280962 ;Benelux 

2858721    12/06/2014
[International Registration No. : 1217570]
BALR B.V.
Diamantweg 37 NL-1812 RC Alkmaar NL

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; trunks and traveling bags; luggage, handbags, travel bags, backpacks, 
briefcases, attaché cases, traveling sets (leather goods), beauty cases, shopping bags, bags on wheels, sports bags, 
school bags, book bags, beach bags, overnight bags, bags (envelopes, pouches) of leather for packaging purposes, 
garment bags for travel, wallets, purses (not of precious metal) empty toilet bags, card holders (wallets), cases for 
business cards, key cases (leatherware), credit card holders, coin holders, umbrellas, parasols, walking sticks..

Cl.25;Clothing, footwear, headgear.
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2858795    14/02/2014
[International Registration No. : 1217683]
RUPRECHT-KARLS-UNIVERSITÄT HEIDELBERG
Grabengasse 1, 69117 Heidelberg (Germany)

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Machine readable data carriers, image carriers and sound carriers; apparatus for recording, transmission or 
reproduction of sound and/or images; optical apparatus and instruments; calculating machines; pocket calculators; data 
processing apparatus and computers; scientific apparatus and instruments; electronic data carriers with data and 
contents relating to research, to economy and to industrial property rights.

Cl.16;Printed matter, pictures, photographs; bookbinding material; office requisites (except furniture); stationery and 
writing instruments; instructional and teaching material (except apparatus); accompanying written materials, namely 
instruction manuals and guidelines; periodicals; magazines; printers" type and printing blocks; badges of paper, in 
particular cardboard badges, paper name badges; stickers [stationery]; banners (of paper).

Cl.38;Providing access to computer networks; providing access to information on the Internet; electronic transmission 
of messages and information; providing access to data banks; leasing access time to data banks; providing access to an 
e-commerce platform on the Internet.

Cl.41;Education services in the nature of courses, training and further education at the university level; provision of 
educational examinations (graduating), in particular in the fields of biology, chemistry, pharmacy, educational science, 
psychology, history and cultural studies, mathematics, informatics, medicine, philosophy, humanities, physics, policy, 
social sciences, law, veterinary medicine, economics, sports science, languages, botany, in particular for distance 
learning and distance study, in particular knowledge transfer by means of a learning, teaching, knowledge, training and 
information environment based on an information technology (as far as contained in this class); arranging, organising 
and conducting conferences, congresses, symposia as well as other cultural events and for educational and training 
purposes, in particular about scientific topics; publishing services (except print work), publication of publishing products, 
in particular in electronic form, in particular online via data networks (in particular the Internet), in particular with teaching 
material, educational material, training material and illustrative materials and research results; services of a library, in 
particular services of an university library namely lending and leasing of publications and documents from collections; 
services of an university, namely transfer of knowledge and technologies by means of basic, continued and advanced 
education, in particular in the fields of biology, chemistry, pharmacy, educational science, psychology, history and 
cultural studies, mathematics, informatics, medicine, philosophy, humanities, physics, policy, social sciences, law, 
veterinary medicine, economics, sports science, languages, botany; organisation and implementation of courses.

Cl.42;Scientific research in university laboratories, scientific and technical assessment, in particular in the fields of 
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biology, chemistry, pharmacy, educational science, psychology, history and cultural studies, mathematics, informatics, 
medicine, philosophy, humanities, physics, policy, social sciences, law, veterinary medicine, economics, sports science, 
languages, botany; creation of pages on the Internet with teaching material, educational material, training material and 
illustrative materials and research results; computer programming and updating of software; hosting of an e-commerce 
platform on the Internet; hosting web sites on the Internet for third parties.

Cl.45;Licensing of industrial property rights and copyrights.
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Priority claimed from 22/10/2013; Application No. : 2013-900 ;Leichtenstein 

2858802    10/04/2014
[International Registration No. : 1217689]
SWAROVSKI AKTIENGESELLSCHAFT
Dröschistrasse 15 FL-9495 Triesen Liechtenstein

Address for service in India/Agents address:
RANJAN NARULA ASSOCIATES.
THE VATIKA TRIANGLE, 6TH FLOOR, SUSHANT LOK, A- BLOCK, PHASE - I, GURGAON - 122009. HARYANA

Proposed to be Used
To be associated with:
2519727

IR DIVISION
Cl.14;Goods in precious metals or coated therewith, not included in other classes; genuine and costume jewellery; 
ornaments; necklaces; earrings; bracelets; rings (jewellery); brooches; bangles; pendants; chains of precious metals; 
lockets; small items of jewellery of glass, natural or artificial precious stones, plastic, common or precious metal for 
personal use.

Cl.35;Retail services in relation to jewellery; retail services via the Internet in relation to jewellery; organisation of fairs 
and exhibitions for commercial or advertising purposes; publication of printed matter (including in electronic form) for 
advertising purposes; promotion of products and services of others through sponsoring arrangements; business 
consultancy in relation to establishment and operation of franchises.
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Priority claimed from 17/09/2013; Application No. : 61273/2013 ;Switzerland 

2858915    17/03/2014
[International Registration No. : 1217803]
GÜDEL GROUP AG
c/o Güdel AG, Gaswerkstrasse 26 CH-4900 Langenthal Switzerland

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.6;Toothed rack.

Cl.7;Robots (machines), industrial robots (machines), as well as their parts and fittings; robotic grippers, linear guiding 
systems with mechanical, electric and electronic components (mechanical robot systems); automatic processing 
installations, automatic welding installations and automatic assembly installations; tools, machines, drilling machines; 
control mechanisms for machines, engines or motors, included in this class; die-stamping machines; micro-tools, 
included in this class; toothed belts, bevel gears, multi-turn actuators; positioning gears (for machines); controls for 
machines, motors and engines; gear boxes other than for land vehicles, worm wheels, worm gears, servomechanism 
worm gear reducers, differential gears, shaft couplings (machines); crank shafts, clutches other than for land vehicles, 
cranks (machine parts); crankcases for machines, motors and engines, cast aluminum housings for machines, motors 
and engines; beveled gears, cylindrical gears, trapezoidal spindles; pallet truck transport systems, installations for 
packaging and palleting, roller conveyors, pallet conveyors, elevators, stacking installations for drinks crates, transport 
installations, automatic storage/ retrieval machines for the storage and retrieval of drinks crates, automatic sorting and 
order-picking installations, gantry robots; modular linear shafts with timing belt transmission; gripping systems for 
transfer means; broadband conveyors for pieces of merchandise, bottles, drinks crates and prepackaged foodstuffs; 
conveyor belts and hinge conveyor belts for pieces of merchandise, bottles, drinks crates.

Cl.9;Electric couplings; electric circuits and electronic components, substrates, slides and other joisting materials for 
electronic circuits and their components as well as tools, machines, controls and installations for the production of the 
products mentioned; electronic data and electronic publications (downloadable) available from computer and 
communication networks; electronic data or publications provided through online databases, communication networks or 
Internet equipment (including web sites); computer apparatus; peripheral devices and accessories for computers and for 
telephones; software; electronic data carriers for software, electronic receivers and electronic transmission apparatus.

Cl.37;Repair services; installation services; assembly, maintenance and repair of electrotechnical apparatus, 
installations, in particular of the products mentioned in classes 7 and 9.

Cl.42;Research and development in the field of robotics, automation technology and conveyor installations, electrical 
engineering, physics, production and process techniques as well as advice relating thereto; development of computer 
hardware and software, in particular for the products mentioned in class 9; development and operation of online 
databases; scientific and technological services as well as research services; industrial analysis and research services; 
design and development of computer hardware and software; engineering, physicist services; computer specialist 
services, namely, the design and development of computer hardware and software; software development services; 
product design and development in electrical engineering, electronics, information technology, telecommunication 
techniques and machine construction; technical design of apparatus (definition of requirements) in the above-mentioned 
field, namely, the drafting of specifications; expertise in the field of robotics, automation techniques and mechanical 
engineering, approval, certification, technical trials and conducting technical tests and random technical and scientific 
inspections of equipment, apparatus and installations in the field of robotics, automation and machine construction; 
setup, maintenance and repair of computer software.
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2859051    02/06/2014
[International Registration No. : 1217938]
LITTLE TREASURE (AUST) PTY LTD
PO BOX 766 Beaconsfield VIC 3807 AU

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.5;Beverages for infants; dietary supplements for infants; dried milk being food for infants; food for infants; 
foodstuffs for infants; infants" foods; lactose free infant"s formula; milk foods for infants; powdered milk foods for 
infants.

Cl.10;Feeding bottles for babies; teats for use with babies" feeding bottles; covers for baby feeding bottles; pacifiers 
for babies; baby teething rings; non-spill medicine spoons for infants.

Cl.29;Dairy products; dairy based beverages and powders; dried milk; dried milk powder; dried milk products; drinks 
based predominantly on milk foods made from milk products; long life milk; low fat milk products; milk; skimmed milk; 
skimmed milk powder; yoghurt products.
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Priority claimed from 17/07/2013; Application No. : 128782 ;Bulgaria 

2921030    16/01/2014
[International Registration No. : 1231939]
DIMITAR HRISTOV BALEV
Blvd. Vitosha No.137, apt. 17, BG-1408 Sofia (Bulgaria)

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics; potpourris [fragrances]; aromatic air fragrancing preparations; 
aromatics [essential oils]; air fragrancing preparations; air fragrancing preparations for rooms; sachets for perfuming 
linen; scented wood; scented water; perfumed tissues; perfumed soaps; tissues impregnated with cosmetic lotions; 
tissues impregnated with a detergent for cleaning; bath salts, not for medical purposes.

Cl.5;Salts for mineral water baths; air-purifying preparations; air deodorising preparations for hygienic use; deodorants 
for clothing and textiles; air deodorising preparations; sanitizing wipes; paper diapers; sanitizers for household use, 
namely sanitary preparations.

Cl.12;Rims for vehicle wheels; wheel covers [for vehicles]; covers for vehicle steering wheels; spare tyre covers; seat 
covers for vehicles; luggage nets for vehicles; head-rests for vehicle seats; vehicle covers [shaped]; covers for baby 
carriages; hoods for baby carriages; sun-blinds adapted for automobiles; windshield wipers for vehicles; upholstery for 
vehicles.
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CROSSVALUEINNOVATION 

Priority claimed from 26/04/2013; Application No. : 2013-031746 ;Japan 

2960857    04/10/2013
[International Registration No. : 1231137]
PANASONIC CORPORATION
1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Loading-unloading machines and apparatus; pneumatic or hydraulic machines and instruments; vending 
machines; food mixing machines for commercial use; food peeling machines for commercial use; dishwashers for 
industrial purposes; food cutting, chopping and slicing machines for commercial use; electric wax-polishing machines for
industrial purposes; vacuum cleaners for industrial purposes; dishwashers for household purposes; electric wax-
polishing machines for household purposes; washing machines for household purposes; vacuum cleaners for household 
purposes; electric food blenders [for household purposes]; dynamo brushes; industrial robots for loading and unloading; 
industrial robots for cleaning; elevators [lifts]; lifting apparatus for lighting; centrifugal blowers [machines] not for 
specific purposes; axial flow blowers [machines] not for specific purposes; compressors [machines] not for specific 
purposes; pumps; electric pumps; blowing machines; well pumps; washing machines for household purposes; tubs as 
structural parts for washing machines; dish washing machines; electric floor polishers; electric vacuum cleaners; electric 
vacuum cleaners for loose hair of pets; electric hand mixers for household purposes.

Cl.9;Measuring or testing machines and instruments; power distribution or control machines and apparatus; rotary 
converters; phase modifiers; solar batteries; batteries and cells; electric wires and cables; telecommunication machines 
and apparatus; electronic machines, apparatus and their parts; thermoluminescence dosimetry devices; dosimeters 
equipped with alarms; counters; thermometers, not for medical purposes; distortion meters; electric weighing scales that 
also measure body fat; weighing machines/scales; pedometers; apparatus for measuring calories burned during exercise; 
apparatus for measuring exercise intensity; hour meters; gas meters; sensors (electronic parts); encoders; electric 
timers, distant measuring apparatus; electric laser marking apparatus; liquid level controllers [electric or electronic]; 
timers for use in factories; appearance testers [not for medical use]; 3D (threedimensional) profilometers; temperature 
controlling apparatus; potentiometers; electrical connectors; switches; electric sockets; dimmer switches; time switches; 
magnetic switches; photo-electric switches; parts for switches; electrical switches; detection switches; electric wiring 
devices with sensors; operating switches; dimmer control (dimmer function switches); card operated switches; factory 
automation ducts (factory use power distribution ducts); ballasts for lighting; circuit breakers; magnetic contactors and 
starters; earth leakage breakers, power distributing boxes [electricity]; electric outlets; fixing frames for electric outlets; 
taps [electricity]; popup type electric floor outlets; electric floor outlets; electric floor wiring devices; electric undercarpet 
wiring installations; uninterruptible electrical power supplies; power supply adapters; connectors [electricity] film 
capacitors; power modules; AC adapters; DC/ DC converters; inductors [coils]; condensers [capacitors]; transformers; 
varistors (surge absorbers); electric resistors; thermal cutoffs; electric apparatus consisting of resistor array for interface 
circuits (resistance networks); electric apparatus consisting of capacitor array) for interface circuits (capacitance 
networks); electric apparatus consisting of resistor array and capacitor array for interface circuits (resistance/capacitance 
networks); magnetic resistive (magnetic resistant) elements; couplers; electric power dividers; inverters for power 
supply; power supply units; inverters for power units; power capacitors; microchip fuses; inverters; circuit controllers; 
power controllers; frequency controllers; relays, electric; switchboards; current converters; socket plates for covering 
socket outlet; switch boxes; distribution board cabinets capable of storing IT equipment; power control panels; terminals 
for television; plug-in phone jacks; interface terminals; direct current power supply units; battery chargers; portable 
power sources; electric sockets; electrical adaptors; earth terminals; modular jacks (connectors for in-house LAN); PLC 
(power line communication) adapters; dry cells; battery chargers; rechargeable batteries; nickel cadmium batteries; nickel
hydrogen batteries; lithium batteries; lithium ion batteries; batteries for camcorders; cellular phone batteries; fuel cells; 
solar batteries; solar power generating apparatus; electrical conduits of metal; flexible electrical conduits; floor ducts for 
housing electric cables; cable racks (electrical wires and cable laying materials); cables for camcorders; optical fiber 
cables; audio cables/ video cables; USB cables; optical transmission components; optical connectors; electricity 
conduits; fixtures for telephone wires; electric extension cords; computer software; digital still cameras; electronic white 
boards; automatic switching appliances; monitoring televisions for use in video intercom systems; intercoms; radio 
receiving/transmitting devices for fire alarms; face recognition equipment for access controls (access control equipment); 
remote lighting control systems; receivers for wireless shutter open/close remote controllers (electrical automatic door 
open/close systems); transmitters for wireless shutter open/close remote controllers (electrical automatic door 
open/close systems); remote controller transmitters/receivers; acoustic machines, apparatus and instruments; radios; 
cassette tape players/recorders; radio cassette recorders/ players; portable cassette tape players/recorders; portable 
radio cassette players/recorders; optical disc players/recorders/ drives and parts thereof; cases for portable audio 
players; lens cleaning discs for optical disc players; IC (integrated circuit) memory and/or hard disc players/recorders; 
MP3 (MPEG-1 audio layer-3) players; speakers (audio equipment); stereo tuners; amplifiers; microphones; slip mats for 
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turntable for record players; IC (integrated circuit) recorders (voice recorders); digital sound processors, headphones; 
cordless headphones; earphones; stereo components; audio mixers; audio equipment cleaners; car audio apparatus; 
wireless microphone systems consisting of wireless microphones, wireless transmitters, wireless powered speaker, 
wireless receivers, wireless amplifiers; diversity tuners; digital multi equalizers; power amplifiers; audio visual machines, 
apparatus and instruments; television receivers; plasma television receivers; plasma displays; plasma display panels; 
stands for plasma display panels or plasma television receivers; wall mount bracket for plasma display panels or plasma 
television receivers; LCD television receivers; liquid crystal displays; liquid crystal display panels; combined television 
receivers incorporating video disc/video tape players/recorders; antennas; video tuners; LCD (liquid crystal display) 
projectors; lenses for LCD (liquid crystal-display) projectors; ceiling mount brackets for LCD (liquid crystal display) 
projectors; digital light processing video projectors; lenses for video projectors; video cassette recorders; video cassette 
players; camcorders; cases for camcorders; electric viewfinders for camcorders; waterproof covers for camcorders; AC 
(alternating current) adapters for camcorders; shoulder straps for camcorders; digital HD (high definition) video cassette 
tape recorders; digital HD (high definition) video cassette tape players; color image large-scale display apparatus; cable 
television systems comprising of set-top boxes; hard disk drives; electric optical display boards; multi-purpose electric 
information display systems comprised of displays, projectors, media players, site controllers; surveillance cameras; 
closed circuit video equipment systems comprised of security camera and lens, analog or digital recorders, monitors, 
video servers, matrix switches and control systems, housing and mount brackets, fiber optics; electric and electronic 
video surveillance installations; camcorders for professional use; video recorders for professional use; video switchers; 
DVD authoring systems; light emitting diode displays; in-vehicle camera apparatus; wireless security camera (electric); 
wireless video camera monitoring apparatus (electric); video signal converters for network cameras; network camera 
controllers; servers for network cameras; outdoor wireless video camera monitoring apparatus with motion sensors and 
lights; switching devices for live image production for use in broadcasting; real time graphic processors; digital 
audiovisual mixers; DVD video recorders; DVD video players; LCD video monitors; wireless displays; carrying handles for 
projectors; all-in one DVD video cassette recorders; all-in one DVD video cassette players; table racks for televisions; 
optical disc drives; optical disc recorders; optical disc players; optical disc changers; optical disc cartridges; 
communication machines and apparatus; facsimile transceivers; telephones; cellular phones; IP (internet protocol) 
telephones; cordless telephones; conference speakerphones; accessories for cellular phones; telephone answering 
machines; private automatic branch switching systems; global positioning system receivers; radio telephones; multi-
channel access radio systems; electric traffic information apparatus; apparatus for video teleconferencing; apparatus for 
local area network; encoding and decoding apparatus; car navigation equipment; remote controllers for audio/ visual 
machines; digital photo printers; video printers for computers; video printers for digital cameras; video printers for 
camcoders; multi-function printers for use with computers; finishers for multi-function printers for use with computers; 
paper feeding stands for multi-function printers for use with computers; paper transporting units for multi-function 
printers for use with computers; hard disk drive units for multifunction printers for use with computers; memory boards 
for multi-function printers for use with computers; printing page counting software for multi-function printers for use with 
computers; digitized document distribution (to PC/mobiles) software for multi-function printers for use with computers; 
waste containers for toners for multi-function printers for use with computers; verification (sent/received) stamps for 
multi-function printers for use with computers; accessibility kit for multi-function printers for use with computers; G3 
communication units for multi-function printers for use with computers; Internet facsimile units for multi-function printers 
for use with computers; paper cassette units for multi-function printers for use with computers; catch trays for multi-
function printers for use with computers; voice mail apparatus for multi-function printers for use with computers; RFID 
(radio frequency identification) reader/writer for multi-function printers for use with computers; LAN (local area network) 
boards for multi-function printers for use with computers; extension cassette for multi-function printers for use with 
computers; handset units for multi-function printers for use with computers; wireless speakerphones; visual/information 
distribution systems comprising management servers, operating terminals, controllers; digital broadcasting systems 
which consists of video cameras for digital broadcast, switchers, outside broadcast vans; multimedia learning systems 
consisting of personal computers, recorders, and software; sequencers (programmable logic controllers); computer 
peripheral devices; computers; MPU (micro processor unit) cooling fans; gateway apparatus for computer broadband 
networks; image scanners; printers for computers; PC cards; computer keyboards; floppy disk drives; card readers; card 
reader/writers; bar code readers; bar code scanners; portable data terminals; terminals for POS (point of sales) systems; 
mobile computers; hard disc drives; electronic calculators; network cameras; computer network routers; multi-function 
printers for use with computers, namely, those which can be used as a printer, a scanner and a facsimile machine in one 
unit having network connectability; wireless LAN (local area network) adaptors; SD (secure digital) memory data copy 
apparatus; network disk recorders; memory card camera recorders; memory card recorders; memory card drives; digital 
video cassette recorders; digital video cassette players; digital video cassette camera recorders; video encoder cards; 
optical disc cartridges; external data storage media; blank video cassette tapes; cleaning tapes for tape drives of 
audio/video tape recorders/ players; blank D-VHS video cassette tapes; blank digital video cassette tapes; blank audio 
cassette tapes; blank floppy discs; blank optical discs; IC memory cards; SD (secure digital) memory cards; ultrasonic 
gas meters; light emitting diodes; LSI (large scale integration circuits); microcomputers; halftone image processors; 
semiconductor memory devices; electric/electronic display instruments; semiconductor lasers; CCD (charge couple 
device) image sensors; MOS (metaloxide semiconductor) image sensors; electric tuner units; high-frequency units; RF 
(radio frequency) modulators; speaker components; filters of electric signals being electrical/ electronic components; 
light modulators; light emitting diode modules; photo detectors; thermistors; hybrid ICs (integrated circuits); chip coils, 
electric; choke coils; touch panels; remote controls; duplexers; SAW (surface acoustic wave) devices; baluns (balanced 
to unbalanced transformers); wireless communication modules/units; RF (radio frequency) modules; bead cores for EMI 
(electromagnetic interference) filtering (electronic components); bead arrays for EMI (electromagnetic interference) 
filtering (electronic components); electric cooling fans for electronic machines and apparatus; electric cooling fans for 
telecommunication machines and apparatus; communication and monitoring appliances for buildings; remote controls 
for lighting appliances; remote control panels for lighting appliances; solenoids; aerials; apparatus for use in search of 
lost pets with radio transmitters/receivers; electronic panels indicating attendance/non-attendance of office workers; 
communication and surveillance systems for apartments and condominium buildings; computer software for 
programmable controllers for use in production lines; computer software for processing images and graphics; image 
processing apparatus; 3D (three dimensional) television apparatus; units for electrical bicycles comprising rechargeable 
batteries and control devices thereof.

Cl.10;Esthetic massage apparatus for industrial purposes; electric massage apparatus for household purposes; 
medical apparatus and instruments; surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, 
eyes and teeth; orthopedic articles; dental CCD (charge coupled device) sensor system; medical semiconductor laser 
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treatment devices; ultrasonic diagnostic equipment; hearing aids; electronic blood pressure meters; blood pressure 
management systems; electric massage chairs; bed-type massagers, electric; massage apparatus; beautification 
massagers; electronic clinical thermometers; electric beds for medical purposes; low frequency electric therapy 
apparatus; high frequency electric therapy apparatus; electrical therapeutic appliances; electric air mats for prevention of 
bedsores; mattype massagers, electric; electric inhalers; electric heating pads for medical use; sheets (for medical use); 
electrically heated carpets for medical use; electrically-operated pillows incorporating adjustable air bags for medical use;
electric sensors for blood sugar level measurement; electric sensors for blood lactate level measurement; DNA analysis 
apparatus for medical use; electric foot massagers; diagnostic apparatus and instruments for medical purposes; testing 
apparatus and instruments for medical purposes; electric blankets for medical purposes; oral irrigators for medical 
purposes; electric esthetic massagers; beds for medical use; ocular movement testers; interactive rehabilitation devices; 
dental intraoral cameras; blood pressure monitoring apparatus; clean benches for medical purposes; biohazard safety 
cabinets for medical use for preventing biohazards; battery-operated scalp massagers; medical apparatus for analysis of 
gene expressions; body rehabilitation apparatus for medical purposes.

Cl.11;Toilet bowls and seats sold as unit; set units of bathroom; boilers [other than parts of prime movers, engines]; 
airconditioning apparatus [for industrial purposes]; freezing machines and apparatus; solar water heaters; electric lamps 
and other lighting apparatus; household electrothermic appliances; non-electric cooking heaters [for household 
purposes]; kitchen worktops; kitchen sinks; air conditioners for automobiles; gas fired heaters for industrial purposes; 
car seat heaters; installations for refrigeration and freezing; refrigerators; gas refrigerators; freezers; electric ice makers; 
refrigerating display cabinets; freezing display showcases; lighting apparatus and installations; incandescent lamps; 
head lamps (head torches); fluorescent lighting fixtures; incandescent lighting instruments; electrical bulbs and lighting 
instruments; miniature light bulbs; flashlights [torches]; electric lanterns; dynamo lights for bicycles; motion sensitive 
security lights; discharge lamps; stage lighting apparatus; wall lights; outdoor lights for gardens and yards; ceiling lights; 
germicidal lamps; gate lights; escape lights; street lighting; chandeliers; glow switch lamps; downlights; glow switch 
starters; desk lights; sockets for electric lights; spotlights; temporary emergency lighting; emergency lights; mercury 
vapor lamps; high-pressure mercury vapor lamps; sodium lamps; searchlights, safety lamps; light diffusers; light emitting
diode lamps; automatic bread making machines for household use/household purposes; electric kettles; electric pressure 
cookers [autoclaves] for household purposes; electric rice cookers for household purposes; electric roasters for 
household purposes; toasters for household purposes; electric coffee makers for household purposes; electric thermo 
pots; electric barbecue griddles for household purposes; electric frying pans for cooking for household purposes; 
electric cooking utensils for household purposes; electric rice cake makers for cooking for household purposes; 
induction heating electronic rice cookers and warmers for household purposes; electric fans; ventilating fans for 
household use; electric air deodorizers for cars; filters for air purifiers; electrically heated carpets; electric blankets other 
than for medical purposes; electric foot warmers; water ionizers for household purposes; electric water heaters; electric 
sterilization equipment for mattress and futon for household purposes; electric refrigerators for cosmetics; dryers for 
pets for household purposes; electric cooling and warming mats in the nature of heating and cooling inserts for pet beds; 
electric space heaters for bathrooms; electric hair dryers for household purposes; brushes being parts of hair dryers for 
household purposes; electric hair steamers for household purposes; electric facial equipment using ultrasonic wave for 
household purposes; electric facial equipment for household purposes; electric apparatus for facial treatment using 
ultrasonic vibration for household purposes; steam generators for facial treatment for household purposes; electric pore 
cleansers for household purposes; ovens for cooking for household purposes; electric cooking stoves for household 
purposes; gas cookers; microwave ovens for household purposes; sinks; cooking tables comprised in integrated kitchen 
systems; electric rice cookers and warmers for household purposes; gas cooktops for household purposes; ventilating 
apparatus and instruments; electric dehumidifiers; electric humidifiers; air curtains; air handling units; ceiling fans; roof 
ventilators; electrostatic precipitators for cleaning air; electric air purifiers; filters for air purifiers; range hoods for 
cookers for household purposes; ventilation apparatus and installations; air outlets for air conditioners; apparatus for 
making and supplying oxygen enriched air; heat exchange cooling units for cooling electric apparatus and instruments; 
electric air deodorizers; installations for heating, cooling and air-conditioning; air conditioners; electric space heaters; 
electric radiant heaters; hot-water space heating apparatus; hot water floor heating apparatus; electric heating equipment;
electric floor heaters; heat pump units; heat pump water heaters; positive temperature coefficient heaters; carbon lamp 
heaters; ventilators; electric appliances for heat retention, cold storage and refrigeration for foods and drinks; electric 
clothes drying machines for household purposes; induction cookers for household purposes; dish dryers for household 
purposes; electric dish dryers for household purposes; cold/hot water dispensers for household purposes; electric water 
coolers; instantaneous hot water boilers; installations for cooking for household purposes; water boilers for showers; 
water heaters for industrial purposes; water heaters for household purposes (other than gas or oil); lamps for LCD (liquid 
crystal display) projectors; temperature regulators; tail lamps for automobiles, two-wheeled motorcycles and bicycles.

Cl.12;AC motors or DC motors for land vehicles [not including "the parts"]; automobiles and their parts and fittings; 
twowheeled motor vehicles, bicycles and their parts and fittings; bicycles and their parts and accessories; bicycle tires 
and tubes; electric power assisted bicycles; sporting bicycles; units for electric bicycles, comprising motors; motorcycle 
covers; carry bags for bicycles; windscreens for automobiles; cycle stands; handlebar grips for motorcycles and 
bicycles; cycle saddles; baskets adapted for cycles; pedals for bicycles; cycle frames; cycle carriers for automobiles; 
drive-chain guards for motorcycles and bicycles; seat covers for automobiles, motorcycles and bicycles; shields 
attachable to handlebars of cycles, in particular, to protect hands from cold, rain, sun tan, etc. during cycle rides; child 
seats for bicycles; mudguards for motorcycles and bicycles; dress guards for cycles; electric motorcycles; bicycle 
covers; bicycle stands; bicycle frames.

Cl.37;Construction; repair or maintenance of air-conditioning apparatus [for industrial purposes]; repair or 
maintenance of boilers; repair or maintenance of pumps; repair or maintenance of freezing machines and apparatus; 
repair or maintenance of electronic machines and apparatus; repair or maintenance of telecommunication machines and 
apparatus; repair or maintenance of consumer electric appliances; repair or maintenance of electric lighting apparatus; 
repair or maintenance of power distribution or control machines and apparatus; repair or maintenance of power 
generators; repair or maintenance of electric motors; building construction; installation services; construction and 
installation services; installation, repair or maintenance of electric appliances; installation, repair or maintenance of radio 
receivers and television receivers; installation, repair or maintenance of telecommunication apparatus and machines; 
installation, repair or maintenance of household electric appliances; installation, repair or maintenance of electric lighting 
apparatus; installation, repair or maintenance of power distribution and control apparatus; installation, repair or 
maintenance of electric motors; installation, repair or maintenance of electric cooking apparatus for household purposes; 
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installation, repair or maintenance of electric water heaters for household purposes; installation, repair or maintenance of 
computer hardware; installation, repair or maintenance of air-conditioning apparatus; installation, repair or maintenance 
of computers; installation, repair or maintenance of printers; installation, repair or maintenance of telephones; 
telecommunication wiring; installation, repair or maintenance of electronic apparatus; construction, fitting and installation
of electric and electronic apparatus and instruments; installation of ramps for wheelchairs; installation, repair or 
maintenance of freezing machines and apparatus.

Cl.42;Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; computer software design, computer programming, or maintenance of computer software; 
rental of computers; providing computer programs; design and development of computer hardware and software; 
computer system design; configuration of computer systems; computer rental; website design; hosting computer sites 
[websites]; updating of computer software; recovery of computer data; computer services, namely, hosting and 
maintaining an online web site for others; creating or maintaining websites that give computer users the ability to upload, 
exchange and share photos, videos and video logs; providing computer programs for use in digital image processing; 
providing computer programs for browsing information on the Internet; providing computer programs for delivering 
digital images to computers or portable telephones via a global computer network; rental of data storage area of web 
servers; rental of web servers for delivering digital images to computers or mobile phones via a global computer network; 
providing computer programs online for processing digital image data; providing computer programs having function to 
manage the delivering of data files; creating or maintaining websites featuring technology enabling users to upload and 
download electronic files; creating or maintaining websites featuring technology enabling users to edit photos, create 
photo albums and upload photos and photo albums; providing computer programs for online electronic conference; 
rental of memory space on servers for online electronic conference; troubleshooting of databases and providing 
solutions therefor; computer data erasure services; providing computer programs for enabling online remote control via 
communications network; rental of computer programs for enabling online remote control via communications network; 
rental of virtual computer servers; monitoring and maintenance of computer systems; design and installation of computer 
programs; technical support for installation and maintenance of computer programs.

6917



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

2982199    07/05/2014
[International Registration No. : 1240238]
MANDOE PTY LIMITED
SE1901, L19, 31 Market St SYDNEY NSW 2000 Australia

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Digital and wi-fi signage, being signs that are electric, mechanical, luminous, neon, photoluminescent or reflective.

Cl.35;Retail and wholesale services for software.

Cl.37;Assembly services relating to the installation, maintenance and repair of computer hardware.

Cl.42;Graphic/multimedia design; software design/development/programming/testing; management and installation of 
operating software and applications for mobile devices; computer support services (computer hardware, software and 
peripherals advisory and information services; computer support services (programming and software installation, repair 
and maintenance services); consultancy, advisory, and information services in relation to the aforementioned services in 
this class.

Cl.45;Software licensing.
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3017866    07/05/2014
[International Registration No. : 1244685]
MANDOE PTY LIMITED
SE1901, L19, 31 Market St SYDNEY NSW 2000 Australia

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
To be associated with:
2982199

IR DIVISION
Cl.9;Digital and wi-fi signage, being signs that are electric, mechanical, luminous, neon, photoluminescent or reflective.

Cl.35;Retail and wholesale services for software.

Cl.37;Assembly services relating to the installation, maintenance and repair of computer hardware.

Cl.42;Graphic/multimedia design; software design/development/programming/testing; management and installation of 
operating software and applications for mobile devices; computer support services (computer hardware, software and 
peripherals advisory and information services); computer support services (programming and software installation, repair 
and maintenance services); consultancy, advisory, and information services in relation to the aforementioned services in 
this class.

Cl.45;Software licensing.
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3401798    23/05/2016
[International Registration No. : 1311582]
HEILAN HOME CLOTHING CO., LTD.
(No. 8, Huaxin Road), Huashi Town Industrial Zone, Jiangyin City Jiangsu Province China

Address for service in India/Attorney address:
ADITYA & ASSOCIATES
HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

Proposed to be Used
IR DIVISION
Cl.24;Textile material; non-woven textile fabrics; wall hangings of textile; tapestry [wall hangings], of textile; printers" 
blankets of textile; towels of textile; diaper changing cloths for babies; quilts; sheets [textile]; table linen, not of paper; 
door curtains; fitted toilet lid covers of fabric; marabouts [cloth]; banners; shrouds.

Cl.37;Mining extraction; upholstering; kitchen equipment installation; vehicle service stations [refuelling and 
maintenance]; shipbuilding; photographic apparatus repair; clock and watch repair; safe maintenance and repair; 
retreading of tires [tyres]; furniture maintenance; cleaning of clothing; dry cleaning; disinfecting; shoe repair; restoration 
of works of art.

Cl.45;Security consultancy; clothing rental; embalming services; lost property return; opening of security locks; dating 
services; rental of fire extinguishers; adoption agency services; rental of safes; planning and arranging of wedding 
ceremonies; releasing doves for special occasions; intellectual property consultancy.
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Priority claimed from 10/02/2015; Application No. : 1013776 ;New Zealand 

3704866    19/09/2017
[International Registration No. : 1271320]
For My Baby Limited
29 Kings Crescent, Hutt Central Lower Hutt 5010 New Zealand

Proposed to be Used
IR DIVISION
Cl.24;Textiles and textile goods; textile goods namely, a babies' bib with a pouch to assist changing a baby's nappy; 
towels; blankets; baby blankets; bassinet and cot sheets; wrapping cloths; bed quilts; bed sheets; sleeping sacks for 
infants; bedding; waterproof bed clothes; waterproof cloths; waterproof fabrics; fabrics for use in making nappies or 
diapers; diaper and nappy changing cloths for babies.

Cl.25;Baby wraps; baby wraps, namely, a babies' bib with a pouch to assist changing a baby's nappy; swaddling cloths 
for babies.
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3711467    18/05/2017
[International Registration No. : 1379850]
Otkrytoe aktsionernoe obshchestvo "Minski avtomobilny zavod" - upravlayuschaya companiya holdinga "BELAVTOMAZ" (OAO 
"MAZ" - upravlayuschaya companiya holdinga "BELAVTOMAZ")
ul. Sotsialistitcheskaya, d.2 220021 Minsk Belarus

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools.

Cl.12;Motor buses; automobiles; sports cars; concrete mixing vehicles; refrigerated vehicles; caravans; trucks and 
parts thereof, included in this class.

Cl.35;Organization of exhibitions for commercial or advertising purposes; advertising; promoting the goods for others.

Cl.37;Rebuilding engines that have been worn or partially destroyed; motor vehicle maintenance and repair; vehicle 
repair.

Cl.40;Metal treating; metal casting; electroplating; blacksmithing; printing.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; technical project studies; quality control.

Cl.45;Intellectual property consultancy; monitoring intellectual property rights for legal advisory purposes; licensing of 
intellectual property; legal services.
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3711681    27/10/2017
[International Registration No. : 1380917]
KVELL Group GmbH
Elisabethstraße 13/13 A-1010 Wien Austria

Proposed to be Used
IR DIVISION
Cl.5;Vitamin supplements; vitamin tablets; vitamin preparations; effervescent vitamin tablets; vitamin drinks.

Cl.32;Beverages containing vitamins; non-alcoholic beverages; preparations for making beverages; essences for 
making beverages; pastilles for effervescing beverages; powders for the preparation of beverages.

Cl.33;Alcoholic beverages (except beer); pre-mixed alcoholic beverages.
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Priority claimed from 03/05/2017; Application No. : 016669954 ;European Union 

3714591    27/10/2017
[International Registration No. : 1374723]
Peltarion Solutions AB
Oxtorgsgatan 4 SE-111 57 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software and computer programs relating to artificial intelligence or analytics; 
computer software for use as an application programming interface (API).

Cl.42;Computer software development; computer programming consultancy; development of software for artificial 
intelligence or analytics; consultation in the field of artificial intelligence or analytics.
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Priority claimed from 18/11/2015; Application No. : 18368519 ;China 

3717758    30/03/2016
[International Registration No. : 1381628]
Xiaomi Inc.
Floor 13, Rainbow City Shopping Mall II of China Resources, No. 68, Qinghe Middle Street, Haidian District 100085 Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Disintegrators; packaging machines; household soybean milk filtering machines; washing machines [laundry]; 
disintegrators; disintegrators; robots [machines]; knives, electric; machinery for use in the electronics industry; 
dynamos; exhaust gas purification device for automobile engine (catalytic reactor); air suction machines; door openers, 
electric; disintegrators; dust removing installations for cleaning purposes; electric rolling door openers and closers; 
drums [parts of machines]; filtering machines.

Cl.9;Computer peripheral devices; quantity indicators; automated teller machines [ATM]; photocopiers [photographic, 
electrostatic, thermic]; scales; signal lanterns; smartphones; headphones; cameras [photography]; measuring 
instruments; cables, electric; chips [integrated circuits]; switches, electric; video screens; remote control apparatus; 
protection devices for personal use against accidents; electric door bells; eyeglasses [optical]; batteries, electric; 
animated cartoons; electrically heated gloves.

Cl.11;Lamps; lights for vehicles; cooking utensils, electric; refrigerators; electric hair dryers; air conditioning 
apparatus; heating apparatus; heating installations; watering installations, automatic; bath installations; water 
purification installations; radiators, electric; lighters.

Cl.12;Vehicles for locomotion by land, air, water or rail; vehicles for locomotion by land, air, water or rail; small motor 
vehicle; vehicles for locomotion by land, air, water or rail; bicycles; pumps for bicycle tires; small motor vehicle; aerial 
conveyors; trolleys; sleighs [vehicles]; pneumatic tires; vehicles for locomotion by land, air, water or rail; aeroplanes; 
vehicles for locomotion by land, air, water or rail; boats.

Cl.14;Alloys of precious metal; jewelry rolls; jewelry boxes; necklaces [jewellery, jewelry (Am.)]; ornaments [jewellery, 
jewelry (Am.)]; key rings [trinkets or fobs]; electronic perpetual calendar; watches; wristwatches; clocks and watches, 
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electric.

Cl.16;Paper; paper tapes and cards for the recordal of computer programmes; towels of paper; cardboard; pamphlets; 
figurines [statuettes] of papier mâché; printed publications; magazines [periodicals]; pictures; bags [envelopes, pouches] 
of paper or plastics, for packaging; bookbinding material; office requisites, except furniture; painters' easels; teaching 
materials [except apparatus].

Cl.18;Imitation leather; rucksacks; handbags; leather thread; trimmings of leather for furniture; pocket wallets; bags; 
umbrellas; mountaineering sticks; leather leashes.

Cl.20;Furniture; containers, not of metal [storage, transport]; tool handles, not of metal; mirrors [looking glasses]; 
plaited straw, except matting; mobiles [decoration]; identity plates, not of metal; decorations of plastic for foodstuffs; 
kennels for household pets; identification bracelets, not of metal; funerary urns; hooks, not of metal, for clothes rails; 
pillows; door handles, not of metal.

Cl.21;Basins [receptacles]; glass flasks [containers]; porcelain ware; china ornaments; tea services [tableware]; flower 
pots; combs; brushes; toothbrushes, electric; toothpicks; cosmetic utensils; insulating flasks.

Cl.25;Clothing; layettes [clothing]; wet suits for water-skiing; waterproof clothing; masquerade costumes; footwear; 
hats; hosiery; gloves [clothing]; scarfs; belts [clothing]; chasubles; sashes for wear; wimples; maniples; albs; religious 
clothing; shower caps; sleep masks; wedding dresses.

Cl.28;Games; toys; go board games; coin-operated billiard tables; body-building apparatus; skateboards; roller skates; 
body protector; rods for fishing; scratch cards for playing lottery games.

Cl.35;Advertising; advisory services for business management; marketing; personnel recruitment; relocation services 
for businesses; systemization of information into computer databases; book-keeping; rental of vending machines; retail 
or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; sales promotion for 
others; presentation of goods on communication media, for retail purposes; business management assistance; provision 
of an on-line marketplace for buyers and sellers of goods and services; career placement; compilation of information into 
computer databases; sponsorship search; rental of sales stands.

Cl.38;News agency services; message sending; providing online forums; communications by cellular phones; 
communications by computer terminals; computer aided transmission of messages and images; providing Internet 
chatrooms; providing access to databases; providing user access to global computer networks; streaming of data.

Cl.42;Technical research; quality checking and testing; surveying; chemical research; biological research; 
meteorological information; vehicle roadworthiness testing; industrial design; design of interior decor; dress designing; 
computer software design; graphic arts design; authenticating works of art; cloud seeding; handwriting analysis 
[graphology]; weighing of goods for others; cartography services.
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Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

Priority claimed from 23/10/2017; Application No. : 87655482 ;United States of America 

3717774    27/10/2017
[International Registration No. : 1381824]
Cloud9 Esports, Inc.
2720 Neilson Way 5697 Santa Monica CA 90409 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer peripherals and computer peripheral devices; mouse pads; sunglasses; headphones; headsets for 
electronic sports gaming.

Cl.16;Posters; stickers.

Cl.25;Apparel, namely, t-shirts, sweatshirts, hoodies, wristbands, and hats.

Cl.35;Promotion of electronic sports teams; management of electronic sports teams, namely, business management of 
electronic sports teams.

Cl.41;Entertainment services, namely, organizing and conducting entertainment exhibitions, tournaments and 
competitions in the field of electronic sports and video gaming; education services relating to the professional video 
gaming industry, namely, providing classes, seminars and workshops in the field of electronic sports and video gaming; 
provision of training relating to the professional video gaming industry in the field of electronic sports and video gaming; 
organizing and conducting sporting and cultural activities relating to the professional video gaming industry, namely, 
video game competitions and tournaments; entertainment services, namely, participation in video game competitions; 
entertainment services, namely, performing and competing in video game competitions.
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Priority claimed from 11/10/2017; Application No. : 708844 ;Switzerland 

3723261    27/10/2017
[International Registration No. : 1383196]
CybrQ AG
Haldenstrasse 28 CH-8425 Oberembrach Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.36;Insurance services, financial affairs, monetary affairs; real estate affairs.

Cl.42;Design and development of computer hardware and software; services provided by professional consultants 
relating to computer security.
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3727248    26/10/2017
[International Registration No. : 1383446]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.3;Abrasive materials and abrasives for industrial purposes.

Cl.7;Tool blanks (parts of machines); dies and blanks for wire drawing (parts of metal drawing machines); diamond tool 
blanks; industrial tool blanks.
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3728382    27/10/2017
[International Registration No. : 1382737]
G.L.T.C. Limited
47 Castle Street Reading RG1 7SR United Kingdom

Proposed to be Used
IR DIVISION
Cl.20;Furniture, beds, furniture for babies and infants, mirrors, picture frames; goods (not included in other classes) of 
wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes 
for all these materials, or of plastics; babies' baskets; babies' bouncing chairs; babies' chairs; babies' cradles; changing 
tables for babies; furniture for babies; high chairs for babies; playpens for babies; seats adapted for babies; support 
cushioning for use in car safety seats for babies; support cushioning for use in car seating for babies; sleeping mats 
incorporating a cushion for babies; sleeping mats incorporating a pillow for babies.

Cl.28;Toys, games and playthings; gymnastic and sporting articles not included in other classes; decorations for 
Christmas trees; exercisers for babies; toys for babies; toys for babies when teething; children's play tables, children's 
toys, games for children, toys for infants, puzzles.
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3737778    26/10/2017
[International Registration No. : 1385131]
COSMOSTART CO., LTD.
Grand Avenue Sakae 1401, 1-20-10, Sakae, Naka-ku, Nagoya-sh i Aichi 460-0008 Japan

Proposed to be Used
IR DIVISION
Cl.3;Breath freshening preparations; deodorants for animals; soap products; dentifrices; cosmetic preparations; 
fragrances; perfumery; false nails; false eyelashes; cosmetic dentifrice powder; cosmetic preparations for the care of 
mouth and teeth; non-medicated mouthwashes; gargles, not for medical purposes; dentifrices in the form of chewing 
gum.

Cl.5;Medicated tooth paste.

6931



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

 

Priority claimed from 19/10/2017; Application No. : UK00003264662 ;United Kingdom 

3806970    18/01/2018
[International Registration No. : 1395986]
Merxin Ltd
The Apex, Sheriffs Orchard Coventry CV1 3PP United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals; pharmaceutical compositions; pharmaceutical preparations; pharmaceutical preparations for 
inhalers; veterinary preparations; dietary supplements and dietetic preparations.

Cl.9;Scientific apparatus and instruments; measuring apparatus; vials for scientific purposes; vials for laboratory use; 
respiratory monitors [non-medical]; glass tubes for scientific purposes; spirometers for scientific use; parts and fittings 
for all the aforesaid goods.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; applicators for pharmaceutical preparations; 
apparatus for administering pharmaceuticals; medical apparatus for introducing pharmaceutical preparations into the 
human body; inhalers; medical inhalers; respiratory monitors [medical]; apparatus for measuring lung function; 
spirometers for examining the function of the lungs; breath gas analyzers for medical diagnostics; parts and fittings for 
all the aforesaid goods.

Cl.42;Scientific and technological services; scientific and technological design; advisory services relating to design 
engineering; advisory services relating to product testing; product design and development; analysis and evaluation of 
product design; engineering design and consultancy; professional consultancy relating to technology; engineering 
project management services; engineering research; pharmaceutical research and development services; research and 
development for the pharmaceutical industry; research relating to medicines.

Cl.44;Pharmaceutical services; pharmaceutical consultation; pharmaceutical advisory services; medical services; 
veterinary services; hygienic and beauty care for animals; hygienic and beauty care for humans.
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Priority claimed from 03/11/2017; Application No. : 4401540 ;France 

3808960    19/03/2018
[International Registration No. : 1390843]
LECTRA
16-18 rue Chalgrin F-75016 PARIS France

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; cutting machine tools and their parts and fittings; industrial robots; robots (industrial non-
autonomous robots); three-dimensional printing machines; cutters; quilting machines; conveyors; machines for handling 
cut parts fabrics or flexible materials; machines for assembling fabrics or flexible materials in successive stages; sewing 
machines; labeling machines in the form of electronic machines for printing labels for commercial use; machines for 
spreading fabric on a table; machines for packaging and dispatching of fabrics or flexible materials; cutting blades 
(machine parts, consumables); bands or rollers for grinding wheels (parts of machines, consumables); all these products 
are intended for the textile, garment, footwear, clothing, luggage, furniture, leather goods, automotive, boating, 
aeronautical and technical textile industries.

Cl.9;Software for creating and simulating product visuals at each stage of their life-cycle and industrial processes and 
from data processing; imaging software; three-dimensional content management software; software applications 
(downloadable software for mobile phones, touch tablets and devices with multimedia and interactive features), software, 
software packages and other recorded computer programs and databases; apparatus for recording, transmission, 
processing and reproduction of sounds, images or data; information processing apparatus; apparatus for the input, 
extraction, transmission and storage of data; audiovisual teaching apparatus; measuring and control apparatus and 
instruments; automatic control (inspection) apparatus and instruments; quality control and testing devices; image 
digitization apparatus; laser measuring systems; projection apparatus; multimedia projectors; video projectors; 
electronic plotters; digital plotters; printers; electronic pens; scanners; USB flash drives; media content; electronic 
publications (downloadable); newsletters, magazines and electronic books (downloadable); electronic catalogs and 
brochures (downloadable); electronic images (downloadable); all these products are intended for the textile, garment, 
footwear, clothing, luggage, furniture, leather goods, automotive, boating, aeronautical and technical textile industries.

Cl.16;Instructional or teaching material (except apparatus); instruction manuals; training manuals; newsletters; 
magazines; books; catalogs and pamphlets; printing products (printed matter); stationery; all these products are intended 
for the textile, garment, footwear, clothing, luggage, furniture, leather goods, automotive, boating, aeronautical and 
technical textile industries.

Cl.35;Support services for industrial or commercial companies in the digitization of all their industrial processes 
(databases, data sharing, connected objects, collaborative engineering); product lifecycle cost estimate services; cost 
price analysis; price comparison services; negotiation and conclusion of commercial transactions for others; 
professional business consultancy, expertise, research, evaluation and estimation in the field of industrial and 
commercial affairs; business data collection and filing services; systematization of data in a central file; updating and 
maintenance of data in computer databases; computer file management; electronic data management, classification, 
organization and tagging services; analysis of market data statistics; electronic data processing, collection, qualification, 
segmentation, enrichment and targeting services for commercial purposes; providing electronic data links; input and 
processing of data, information, images and documents; services for providing commercial information from online 
databases; services for subscribing to newspapers, journals, information bulletins, magazines, computer databases (for 
others); advertising, marketing and promotion services; promotion of the goods and services of others; organization of 
competitions for promotional or advertising purposes; organization and conducting of trade fairs, events and exhibitions 
for commercial or advertising purposes; demonstration of goods; market study; opinion polling; business networking 
services; commercial intermediation services; public relations; news clipping services; all these services are intended for 
the textile, garment, footwear, clothing, luggage, furniture, leather goods, automotive, boating, aeronautical and technical 
textile industries.

Cl.37;Installation, repair, maintenance, predictive maintenance of machine tools and cutting machine tools and their 
parts and fittings; installation, repair, maintenance, predictive maintenance of electronic apparatus and instruments, 
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computer and telecommunication apparatus and peripherals; all these services are intended for the textile, garment, 
footwear, clothing, luggage, furniture, leather goods, automotive, boating, aeronautical and technical textile industries.

Cl.38;Telecommunication services; continuous and instant electronic communication services between the various 
tools and workstations integrated into the production and supply chains; IT and telematics networking services for 
creators, contractors, manufacturers, subcontractors, suppliers, distributors and customers; providing online access to 
virtual facilities for real-time interaction between computer users; data, multimedia, video and audio file transmission 
services, including downloadable files and streaming files over a global computer network; providing access to content, 
servers, online computer databases, websites and portals; electronic exchange of data stored in databases accessible via 
telecommunication networks; database interconnection services (telecommunication); downloading of digital data online; 
rental of access time to computer files, a computer database, global computer networks; providing electronic data links; 
electronic messaging services; electronic bulletin board services (telecommunication services); providing discussion 
forums on the Internet; all these services are intended for the textile, garment, footwear, clothing, luggage, furniture, 
leather goods, automotive, boating, aeronautical and technical textile industries.

Cl.41;Training and online course services relating to software to create and simulate product visuals at each stage of 
their life cycle and industrial process from data mining; training, continuing education, instruction and teaching services; 
providing online training services; development and dissemination of training modules (training); advice and production 
of teaching aids (training); selection and animation of groups of experts on a given theme (training); training services on 
the workstation (coaching); information and advice relating to training; delivery of training certificates; organization of 
webinars; arranging and conducting of events, exhibitions, fairs, conferences, congresses, colloquiums and seminars (for
educational or awareness purposes); producing and editing multimedia content; provision of non-downloadable online 
electronic publications; production of audiovisual recordings; electronic desktop publishing; all these services are 
intended for the textile, garment, footwear, clothing, luggage, furniture, leather goods, automotive, boating, aeronautical 
and technical textile industries.

Cl.42;Installation, maintenance, development and rental of software applications services (downloadable software for 
mobile phones, touch tablets and devices with multimedia and interactive features), software, software packages and 
other computer programs and databases; electronic infrastructure hosting services for others for organizing and 
conducting meetings, events and interactive discussions via communications networks; Software as a Service (SaaS); 
platform as a service (PaaS); infrastructure as a service (IaaS); provision of online temporary non-downloadable operating 
software, enabling access to a cloud computing network and its use; provision of virtual computer systems through cloud
computing; cloud computing services; technical assistance services enabling the personalization of an online software or 
service for its adaptation to the specific needs resulting from the activity and client working methods; technical advice 
relating to optimizing and digitizing of industrial production; information technology consultancy services; professional 
consulting services in the optimization of cutting rooms; graphic scanning services; image and document scanning 
services; data conversion and copying services, data encoding services; electronic data storage; technical services for 
downloading digital data; engineering and consultancy services relating to the design of products, means of production 
or in connection with the running of industrial processes; study and planning of technical projects; industrial analysis 
and research services; computer-aided design for engineering and industrial design; quality control services; research 
and development of new products for others; research and development services relating to software; research and 
development services relating to optimization and digitization of industrial processes; research and development services
relating to the integration of equipment, software and business services; research and development services relating to 
cutting machine tools; all these services are intended for the textile, garment, footwear, clothing, luggage, furniture, 
leather goods, automotive, boating, aeronautical and technical textile industries.

Cl.45;Intellectual property licensing services; legal services; all these services are intended for the textile, garment, 
footwear, clothing, luggage, furniture, leather goods, automotive, boating, aeronautical and technical textile industries.
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Priority claimed from 25/07/2017; Application No. : 4378972 ;France 

3831995    25/01/2018
[International Registration No. : 1400973]
HAPPN
8 rue du Sentier F-75002 Paris France

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software applications; software, recorded computer programs; game software; 
downloadable software in the form of mobile applications for portable devices for electronic communications that enable 
users to share their geographical position and locate other users, and enable users to meet, download, view, annotate, 
share data, information, images and content.

Cl.38;Provision of access to an online platform; electronic transmission of digital files, images, videos, messages, 
location data via interactive multimedia networks; provision of forums for communications via the Internet and via mobile 
telephone networks; interactive communication services, namely instant messaging services; telematic communication 
services via computer terminals; electronic messaging services; provision of access to communication networks and 
electronic databases; provision of access to virtual chat rooms via visual and text messaging; provision of access to on-
line chat rooms; teleconferencing and video conferencing services.

Cl.45;Online social networking services; dating services, namely creating connections between individuals with 
common interests; marriage agencies; personal and social services for providing assistance to individuals, based on the 
Internet and mobile telephone networks, to enable them to meet, to establish, create, manage and expand their social 
networks.
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Priority claimed from 27/06/2017; Application No. : 016916074 ;European Union 

3838713    21/12/2017
[International Registration No. : 1400860]
ITALIAN CONVERTER S.r.l.
Strada Fogliano San Marco, 76/78 I-27029 Vigevano (PV) Italy

Proposed to be Used
IR DIVISION
Cl.12;Automotive interior trim.

Cl.17;Insulating panels and fabrics, in particular for the home, for furnishing, clothing, the footwear sector and for the 
car industry.

Cl.18;Leather and imitations of leather, and goods made of these materials [included in this class], namely for the 
home, for furnishing, clothing, the footwear sector and for the car industry.

Cl.24;Fabrics; tapestries of textile; textile goods for the home, for furnishing, clothing, the footwear sector and for the 
car industry; non-woven fabrics, in particular made of polyurethane, vinyl, laminate, extruded coatings, coagulated 
polyurethane-impregnated textiles and plastic materials; non-woven fabrics, and goods made of these materials [included 
in this class], namely for the home, for furnishing, clothing, the footwear sector and for the car industry.

Cl.25;Clothing; shoes; headgear.

Cl.27;Non-textile wall coverings; rugs (floor -); non-textile wallpaper.

Cl.40;Treatments for textiles and fabrics, in particular textile finishing; treatments, namely transformation, finishing, 
refining and laminating, of non-wovens and imitations thereof, in particular for the home, for furnishing, clothing, the 
footwear sector and for the car industry.

Cl.42;Research, design and development in relation to innovative textiles and design materials regarding goods for the 
home, for furnishing, clothing, the footwear sector and for the car industry.
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Priority claimed from 30/06/2017; Application No. : AM 51191/2017 ;Austria 

3839734    29/12/2017
[International Registration No. : 1401628]
OMV Refining & Marketing GmbH
Trabrennstraße 6-8 A-1020 Wien Austria

Proposed to be Used
IR DIVISION
Cl.4;Fuels; carburants; lighting fuel; lubricants; industrial oils and greases.

Cl.37;Installation, maintenance and repair of industrial machinery; rental, hire and leasing of objects in connection with 
the provision of the aforesaid services, Included in this class; advice, consultancy and information relating to the 
aforesaid services, included in this class.

Cl.40;Treatment of materials using chemicals; treatment and processing of plastic materials; waste treatment 
[transformation]; refining services; rental, hire and leasing of objects in connection with the provision of the aforesaid 
services, included in this class; advice, consultancy and information relating to the aforesaid services, included in this 
class.

Cl.41;Training relating to the treatment of plastic materials as well as the transformation of plastic materials into raw 
materials; arranging and conducting of conferences and seminars relating to the treatment of plastic materials as well as 
the transformation of plastic materials into raw materials.

Cl.42;Scientific and technological services; engineering services; technical measuring and testing; quality checking 
and testing; providing information and data relating to scientific and technological research and development; rental, hire 
and leasing of objects in connection with the provision of the aforesaid services, included in this class; advice, 
consultancy and information relating to the aforesaid services, included in this class.

Cl.45;Licensing services; licensing of research and development [legal services]; licensing of technology; rental, hire 
and leasing of objects in connection with the provision of the aforesaid services, included in this class; advice, 
consultancy and information relating to the aforesaid services, included in this class.
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Priority claimed from 28/08/2015; Application No. : 86741199 ;United States of America 

3839775    26/02/2016
[International Registration No. : 1402674]
Unitus Seed Partners LLC
220 2nd Avenue South, Suite 201 Seattle WA 98104 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management advice; business analysis and business strategic planning services in multiple industry 
sectors; business development services, namely, providing support and advice for start-ups and existing businesses of 
others; business support services, namely, business consulting to start-ups and existing businesses; special event 
planning for business purposes (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations).

Cl.36;Venture capital services, namely, providing financing to and/or advising on financing strategies for emerging and 
start-up companies; incubation services, namely, office space to start-ups and existing businesses.

Cl.41;Business education and training services, namely, developing and facilitating customized leadership and 
business development programs, providing business coaching services, and providing business education programs to 
start-ups and existing businesses.

6938



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

 

Priority claimed from 02/06/2017; Application No. : 016805376 ;European Union 

3840546    30/11/2017
[International Registration No. : 1402217]
WALTHR CORPORATION LIMITED
35 Ivor Place, Lower Ground London NW1 6EA United Kingdom

Address for service in India/Attorney address:
BHANSALI & ASSOCIATES
410, 4TH FLOOR, SAKAR III, NEAR INCOME TAX CIRCLE, OPP. OLD HIGH COURT, OFF ASHRAM ROAD, AHMEDABAD-
380 014, GUJARAT STATE, INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Safes; electronic safes; security containers of metal; metal bins; parts and fittings for all the aforesaid goods.

Cl.8;Hair clippers; nail clippers; manicure sets; beard trimmers; irons; electric hair straighteners; parts and fittings for 
all the aforesaid goods.

Cl.9;Weighing scales; weighing apparatus and instruments; parts and fittings for all the aforesaid goods.

Cl.11;Apparatus for heating and drying; hair dryers; electric kettles; parts and fittings for all the aforesaid goods.

Cl.12;Vehicles for locomotion by land; trolleys; carts; parts and fittings for all the aforesaid goods.

Cl.20;Furniture; mirrors; lockers; parts and fittings for all the aforesaid goods.

Cl.21;Ironing boards; brushes; combs; ironing cloths; parts and fittings for all the aforesaid goods.

Cl.35;Advertising; marketing; provision of business information via a website; retail services relating to the sale of 
safes, electronic safes, security containers of metal, metal bins, hair clippers, nail clippers, manicure sets, beard 
trimmers, irons, weighing scales, weighing apparatus and instruments, hair dryers, electric hair straighteners, electric 
kettles, trolleys, carts, furniture, mirrors, lockers, ironing boards, brushes, combs, ironing cloths, parts and fittings for all 
the aforesaid goods; information, consultancy and advisory services relating to all the aforesaid services.
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Priority claimed from 19/12/2016; Application No. : 30 2016 030 067 ;Germany 

3842042    18/04/2017
[International Registration No. : 1402497]
DÜRR DENTAL AG
Höpfigheimer Str. 17 74321 Bietigheim-Bissingen Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for films; chemical preparations for use in photography; photographic developers.

Cl.3;Furbishing preparations; cleaning preparations; toiletry preparations; soaps.

Cl.5;Dental preparations and articles; dental lacquer; sealing agents for dental purposes; materials for oral prophylaxis; 
dental abrasives; abrasive fluids for dental use; corrosive agents for the surface treatment of teeth; dental polish; 
mouthwashes for medical purposes; antiseptic cleaning preparations; cleaners [preparations] for sterilising dental 
instruments; disinfectants; diagnostic preparations.

Cl.7;Compressors; vacuum pumps; compressed air machines; combined compressed air and vacuum generating 
apparatus; separators [machines]; wrapping machines; machines for sealing bags after filling; electrical apparatus for 
sealing plastics [packaging]; labelling machines [other than for office use]; machines for washing dental instruments and 
apparatus [washing machines]; valves [parts of machines]; non-metallic linking devices being parts of machines, namely 
rings, grease rings, joints, sealing joints, clamps, plugs, extension pieces, connecting pieces, junctions, knobs, nuts, 
nozzles; filters being parts of machines.

Cl.9;Software; software for dental purposes; software for processing images; software for monitoring and control of 
dental equipment; measuring, detecting and monitoring instruments, apparatus and regulators; testing and quality control
devices; electronic apparatus for testing the sterility of medical equipment; electronic data media in the form of digital 
image plates.

Cl.10;Dental apparatus and instruments; dental equipment; ultrasonic cleaning apparatus specially designed for dental 
apparatus and instruments; suction apparatus for dental use; cannulae; aspiration tubing; medical trays designed for 
holding dental instruments; medical and dental apparatus for diagnostic, examination and monitoring purposes; medical 
imaging apparatus; sensor apparatus for medical use in diagnosis; x-ray appliances and apparatus for dental use; x-ray 
scanners for medical use; sensors for digital x-ray for medical purposes; processors for x-ray films [for medical 
purposes]; processors for x-ray plates [for medical purposes]; x-ray film mounts for dental use; x-ray film frames for 
dental use; dental x- ray mouth props; exposed and unexposed x-ray image plates for medical purposes; dental intraoral 
cameras; interchangeable heads for dental intra-oral cameras; protective sleeves for dental apparatus, equipment and 
instruments; medical bags designed to hold sterilised dental instruments; containers for medical waste.

Cl.11;Sterilizers; sterilization autoclaves; sterilisers for dental instruments; sanitisers; sanitary water fittings; valves 
being plumbing fittings; lighting apparatus; air drying apparatus; filters for water lines; filters for cleaning air.

Cl.17;Non-metallic flexible pipes, tubes, hoses, and fittings therefor, including non-metallic valves; non-metallic 
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couplings for tubes; non-metallic connectors for hoses; gaskets; sound absorber being parts of machines.

Cl.20;Fasteners, non-metallic; hose clamps, non-metallic; valves, not of metal, other than parts of machines.

Cl.37;Repair and maintenance of compressors, vacuum pumps, compressed air machines, separators, wrapping 
machines, labelling machines, machines for washing dental instruments and apparatus, measuring, detecting and 
monitoring instruments, apparatus and regulators, dental apparatus and instruments, diagnostic, examination and 
monitoring equipment, sterilizers, sanitisers, lighting apparatus, air drying apparatus and filters for cleaning air.
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Priority claimed from 17/07/2017; Application No. : 016990186 ;European Union 

3849073    15/01/2018
[International Registration No. : 1402899]
Automobili Lamborghini S.p.A.
Via Modena, 12 I-40019 Sant' Agata Bolognese (Bologna) Italy

Proposed to be Used
IR DIVISION
Cl.9;Electronic sensors; electronic regulators; electronic meters; electronic amplifiers; relays, electric; electronic 
components; electronic controllers; electronic tags; electronic chips; integrated electronic circuits; electronic power 
supplies; optical electronic components; electronic burglar alarms; transmitters of electronic signals; games software; 
electronic cruise control apparatus; electrical and electronic components; electronic power transformers; downloadable 
electronic game programs; electronic navigation systems; electronic sports training simulators; electronic components 
used in machines; electronic data processing equipment; programmed-data-carrying electronic circuits; information 
carriers [electric or electronic]; electrical remote control apparatus; testing apparatus for electronic equipment; electronic 
control systems for machines; optical sensors; sensors and detectors; liquid level sensors; sensors for measuring 
speed; spectacles; anti-glare glasses; goggles; goggles for sports; fire extinguishing apparatus; measuring apparatus; 
electronic distance meters; pressure measuring apparatus; dynamometers; audio amplifiers; audio speakers for 
automobiles; car televisions; car telephones; car aerials; fire extinguishing apparatus for automobiles; car audio 
apparatus; car stereos; protective helmets for sports; fireproof automobile racing suits for safety purposes; traffic sign 
recognition systems; image recognition software; electronic keys for automobiles; protective helmets for motorists; 
computer applications for automotive control; car automatic driving control devices; computer applications for car audio 
video navigation; automated car parking control devices; tablet holders adapted for use in cars; control devices for car 
audio video navigation; integrated electronic hazard and collision avoidance systems for automobiles; car navigation 
computers; telemetry apparatus; car batteries; rechargeable electric batteries; power packs [batteries]; power units 
[batteries]; battery testers; anode batteries; batteries for electric vehicles; battery booster cables; solar-powered 
rechargeable batteries; battery charging devices for motor vehicles; electric batteries for powering electric vehicles.

Cl.12;Cars; electric cars; automobile tires [tyres]; spray prevention flaps for vehicles; automobile hoods; steering 
wheels for vehicles; anti-theft devices for vehicles; bumpers for automobiles; horns for motor cars; automobile bodies; 
car seats; automobile engines; motor racing cars; automobile chassis; shock absorbers for automobiles; upholstery for 
automobiles; electric motors for motor cars; self-driving cars; wheel rims [for automobiles]; automobiles and structural 
parts therefor; racing seats for automobiles; interior trim parts of automobiles; automatic gearboxes for motor cars; gear 
shifts for automobiles; powerboats; cycle cars; bicycles; electric vehicles; hybrid cars; brakes for motor cars; disc brake 
pads for land vehicles; spoilers for vehicles; spoilers for water vehicles; spoilers for land vehicles; air flow spoilers for 
vehicles; spoilers for air vehicles.

Cl.25;Clothing; gloves [clothing]; belts [clothing]; shorts; shoulder wraps [clothing]; underwear; mittens; visors 
[headwear]; cowls [clothing]; sportswear; waterproof clothing; motorists' clothing; children's wear; clothing for 
gymnastics; clothing of leather; work clothes; thermally insulated clothing; layettes [clothing]; training shoes; sports 
caps and hats; sports jerseys and breeches for sports; gym suits.

Cl.28;Toy cars; scale model vehicles; racing car games; toy pedal cars; toy vehicle tracks; kits of parts [sold complete] 
for making toy model cars; radio controlled toy model cars; sports equipment.
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Priority claimed from 19/10/2017; Application No. : 4397609 ;France 

3849269    13/12/2017
[International Registration No. : 1403774]
HOLDHAM
9 rue Guyon de Guercheville F-14200 Hérouville-Saint-Clair France

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.

Proposed to be Used
IR DIVISION
Cl.9;Electronic equipment for inputting and processing information; peripheral equipment and instruments for 
computers or telephones, especially apparatus for inputting handwritten texts or drawings; timekeeping and control 
apparatus; apparatus for the recording, storage, transmission, reception or reproduction of data or images, especially 
handwritten texts or drawings; software and especially software and computer programs used for the transmission and 
reproduction of data, images, video signals.

Cl.16;Paper and cardboard (unprocessed and semi-processed); paper and cardboard for stationery; paper and 
cardboard for printing; stationery products; writing or drawing books; notebooks; notepads; paper sheets of all formats; 
diaries (planners); envelopes; paper for all artistic techniques; tracing paper; colored paper and cardboard; plotting 
paper; transparent or translucent paper; paper for printing and/or writing; paper for graphic arts; paper for decoration; 
paper for bookbinding; paper for packaging; printing products (printed matter); printed publications, brochures, catalogs; 
adhesives (adhesive materials for stationery use); writing materials, paint brushes; artists" materials; instructional or 
teaching material (except apparatus); bookbinding materials; pouches of paper or cardboard; paper and cardboard for 
packaging; holders for checkbooks; passport holders; adhesive note pads to be glued on surfaces; adhesive geometric 
shapes and strips of paper for attachment to surfaces; adhesive tabs (stationery); adhesive note pads; adhesive tabs 
containing messages; adhesive tabs containing drawings; adhesive tabs for highlighting purposes.
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3852765    25/09/2017
[International Registration No. : 1405044]
FIVES OTO S.p.A.
Via D. Marchesi, 4 - Zona Ind.le Rondello I-42022 BORETTO (RE) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines and apparatus, namely machines for electronic resistance welded tube forming and processing: 
decoilers, strip-joiners, strip accumulators, pinch rolls, tube mills, tube cutoff machines, tub packaging machines, 
industrial tube brushing machines, internal tube beaders, external scarfers, runout tables for processing semi-finished 
products, namely sheets, pipes, sections.

Cl.9;Process controlling apparatus [electronic].
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Priority claimed from 31/05/2017; Application No. : 87470060 ;United States of America 

3853074    16/11/2017
[International Registration No. : 1404034]
COMMSCOPE, INC. OF NORTH CAROLINA
1100 CommScope Place, S.E. Hickory NC 28602 United States of America

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP
J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.6;Structural support equipment, namely, portable metal structures with flexible covers for telecommunications 
equipment; steel and metal infrastructure components for use in wireless communications, namely, support brackets and 
clamps specially adapted for installing and supporting antennas, antenna mounts, cable support components in the 
nature of universal sector frames, monopole T-frame kits, universal pipe mount kits, cable ladders, water tower mount 
kits, rooftop mount kits, microwave dish mounts, chain mounts, and microwave antenna ice shields; hoisting grips for 
telecommunications cables and metal support clamps.

Cl.8;Network infrastructure installation tools, namely, cable preparation tools for preparing telecommunication cables 
for connector attachment in the nature of hand tools for stripping and crimping telecommunication cables; fiber 
installation tools and accessories, namely, hand tools for splicing, terminating and connecting fiber optic cables and 
connectors; raceway installation tools, namely, hand tools for drilling, cutting and connecting telecommunication cable 
management raceways; wireless installation hand tools, namely, hand tools for stripping and crimping network and 
telecommunication cables; cable termination and cable connection tools, namely, hand tools for cutting, stripping, 
terminating, crimping and connecting telecommunication cables.

Cl.9;Antennas, namely, base station antennas, dual-polarized antennas, remote electrical tilt antennas, point to point 
antennas, microwave antennas, radio frequency antennas, and broadband antennas; radiating radio frequency 
telecommunication cables; base station and in-building wireless equipment, namely, indoor antennas, distributed 
antennas, fiber-based distributed antennas, and radio-over-fiber distributed antennas; wireless radio transmitters, and 
receivers, transceivers, sound amplifiers and digital signal processors for repeating, reshaping and reformatting data 
signals; control and diagnostic systems for wireless telecommunications base station antennas, namely, handheld 
remote electrical downtilt diagnostic electric controllers; cable assemblies, namely, copper telecommunications cable 
assemblies, fiber optic cable assemblies, pre-terminated fiber-optic cables, and pre-terminated RF jumper cables; cable 
routing and management equipment, namely, horizontal and vertical cable manager racks for supporting, organizing and 
protecting multiple telecommunication cables, fiber optic cable raceways, cable runway racks for supporting, organizing 
and protecting multiple telecommunication cables, and shelving mounting racks for telecommunications hardware; 
communications cable accessories, namely, surge protectors and cable pathway plastic conduits for holding coaxial 
cables, fiber optic cables, twisted pair cables and hybrids thereof; metal cabinets specially adapted to protect 
telecommunications equipment in the nature of telecommunication cables and runway and horizontal and vertical cable 
manager housings for supporting, organizing and protecting multiple telecommunication cables; optical cable parts, 
namely, fiber optic cable outlets, and fiber optic cable termination units; blank fiber optic storage devices, namely, 
storage racks for storing fiber optic cables; communications cables, namely, coaxial cables, fiber optic cables, twisted 
pair telecommunication cables and hybrid fiber optic cables, patch telecommunication cables, jumper cables and trunk 
cables in the nature of telecommunication cables; electrical transmission lines used for wireless applications; remote 
electrical tilt cables; communications cable connectors for coaxial, fiber optic and twisted pair cables and hybrids 
thereof; electrical and fiber optic connector plugs; fiber-optic closures and terminals in the nature of fiber-optic cable 
junction box housings and telecommunication cable connecting blocks for connecting the terminal ends of cables; plug 
adaptors; coaxial and fiber-optic cable taps; communications and data cable connector accessories, namely, protective 
weatherproofing silicone rubber molded boot sheaths designed to seal and protect electrical, RF, and fiber optic cable 
connections; telecommunication wall jacks; radio access network products, namely, distributed antenna systems 
consisting of radio-frequency antennas, RF repeater systems consisting of repeaters for cellular radio communication, 
small RF cells, and associated software for powering, managing, designing and testing these systems; wireless 
distribution system comprising waveguides, elliptical waveguides, rigid and flexible waveguides, and elliptical waveguide 
cables; portable reading apparatus for radio frequency identification (RFID), namely, RFID readers; cased or framed 
control apparatus consisting of system electrical controllers, logic analyzers, and gateways mounted on electrical switch 
plates and frames that unite and group data to communicate with software; portable communication and power modules, 
namely, integrated circuit modules for the operation of a data communication system within a fiberglass hub and enabling 
communication via wireless connection with software and mobile devices; products for radio frequency identification 
(RFID), namely, labels in the nature of radio frequency identification tags, RFID readers, and handheld RFID readers; 
apparatus for monitoring, measuring, testing and controlling electrical signals; computer systems software for 
processing communications signals associated with geolocation devices, managing and controlling telecommunications 
equipment and systems from remote locations and evaluating wireless voice and data transmissions; software for use in 
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designing, installing, operating, optimizing and maintaining telecommunications equipment; data transmission apparatus 
in the field of telecommunication transmission; digital optical transmission apparatus for transmission of 
telecommunications data; apparatus for transmission of sound and images; optical electronic communications 
equipment, namely, optical amplifiers, optical transmitters, optical electronic components in the nature of optical cables, 
optical data links, and optical transceivers; data processing apparatus in the field of telecommunication transmission; 
computers for use in the field of telecommunication transmission; computer software for managing, monitoring, 
visualizing and optimizing data center infrastructure and its performance and for centralized control and management of 
computing and network devices distributed throughout an organization providing networking and storage services; signal
splitters, including fiber-optic signal splitters; optical couplers including outside plant optical coupler; RF signal splitters, 
terminations in the nature of electrical terminators, and electrical signal attenuators; optical filters and electronic 
combiners for connecting antennas and receivers; multiplexers; tower mounted amplifiers; drop amplifiers; electrical 
termination blocks; RF conditioning products for outdoor cell sites, namely, radio-frequency controlled transmitters; 
distribution enclosures, namely, electrical distribution boxes; copper splice closures, namely, splices for electrical 
transmission lines; fiber splice enclosures namely, splices for fiber optic transmission lines; FTTA enclosures, namely, 
junction boxes; FTTA shelves, namely, mounting racks for fiber optic junction boxes; fiber panels and cassettes, namely, 
fiber-optic control panels for connecting multiple data and fiber optic devices; copper panels and cassettes, namely, 
copper telecommunications signal control panels for connecting multiple data and electrical devices; mounting racks and 
cabinets for telecommunications hardware; fiber-optic mounting racks and panels for telecommunication hardware; 
telecommunication fiber optic and copper telecommunications control patch panels for housing patch telecommunication 
cables; battery cases for housing back-up batteries; metal cabinets specially adapted to protect telecommunications 
equipment in the nature of power supplies and electronic equipment for telecommunications systems; DC-DC power 
convertors for use with patch panels in communications and data infrastructure network systems; power supply 
converters for use with antennas and transceivers; telecommunications apparatus and instruments, namely, mechanical 
splices for optical or telecommunications transmission lines, tool-less splices for optical or telecommunications 
transmission lines, modular building termination optical or electrical blocks, fiber management hardware in the nature of 
fiber optic cable raceways, fiber optic distribution frames, namely, fiber optic distribution boxes; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electrical or optical signals, 
namely, telecommunications equipment in the nature of fiber optic splice closures, fiber optic splice or 
telecommunications cable housings, fiber optic splice or telecommunications cable distribution boxes, fiber management 
hardware in the nature of fiber optic cable raceways, fiber optic or telecommunications cable distribution frame housings, 
fiber optic or telecommunications cable connectors, fiber optic or telecommunications cable plugs, fiber optic or 
telecommunications cable adapters, fiber optic splices for optical transmission lines, fiber optic splice trays in the nature 
of fiber optic splice closures, and fiber optic splice cassettes; fiber storage baskets, namely, mounting racks for 
telecommunications hardware; cable and wiring face plates, namely, telecommunications cable faceplates for 
telecommunication cables and wiring, surface mount zone electrical distribution boxes, and wall switches.

Cl.37;Repair, maintenance, and installation of telecommunications and radio frequency related products, equipment, 
devices and components, namely, wireless devices for transmitting and receiving telecommunication signals, radio 
frequency antennas, telecommunication cables, and filters, combiners and duplexers for telecommunication signals; 
maintenance and updating of telecommunications and radio frequency networks.

Cl.42;Technical support services, namely, troubleshooting in the nature of diagnosing performance of 
telecommunication equipment for retrieval of data through automated attendant services; development, maintenance and 
updating of telecommunications and radio frequency software systems; development of telecommunications and radio 
frequency networks; design and development of telecommunications networks; data automation and collection service 
using proprietary software to evaluate, analyze and collect service data; data and voice encryption services; product 
testing in the field of telecommunications; application service provider, namely, providing, hosting, managing, 
developing, and maintaining applications, software, websites, and databases in the field of wireless communication and 
mobile information access.
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3861031    22/01/2018
[International Registration No. : 1405895]
Eric H. Kuster 
Sparrenlaan 11 NL-1272 RN Huizen NL

Proposed to be Used
IR DIVISION
Cl.20;Furniture; mirrors (silvered glass); picture frames of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone,
shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics, not included in other 
classes; beds; bedding, except linen; mattresses; flower-stands [furniture]; silvered glass [mirrors]; door knobs and 
latches, not of metal; boxes made of wood and plastic; seat cushions, decorative cushions and pillows; head-rests 
[furniture]; kennels for household pets; coat stands; covers for clothing [wardrobe]; garment hangers [coat hangers]; 
display cases; decorations of plastic for foodstuffs; statues, works of art and decorative objects of wood, wax, plaster or 
plastic; none of the aforesaid goods related to furniture for babies and children.

Cl.24;Textiles and textile articles, not included in other classes; bed blankets and table linen; table linen, not of paper; 
bath linen, except clothing; furniture coverings of plastic and textile; upholstery fabrics; coverings for furniture; 
pillowcases; duvets; curtains of textile or plastic; window curtains; shower curtains of textile or plastic; plastic material 
[substitute for fabrics]; wall hangings of textile.

Cl.35;Advertising; business management; business administration; clerical services; advertising and sales promotion; 
retail and wholesale services in the field of interior design and consumer products, including but not limited to furniture, 
furniture accessories, interior design articles, textiles, textile goods and printed matter; import and export of consumer 
goods, including but not limited to furniture, furniture accessories, interior design articles, textiles, textile goods and 
printed matter; promoting the goods and services of others via the internet; business consultancy and advisory services 
on sales and consultancy in relation to the sales promotion of commodities and display of goods; the bringing together, 
for the benefit of others, of a wide range of goods, to enable customers to conveniently view and purchase those goods, 
including such services provided online from a computer database; administrative processing of purchase orders; 
commercial business management in the field of catering industry; creating advertising material; computerized file 
management; provision of commercial information; market prospecting, research and analysis; compilation and 
management of data files stored in online databases and searchable online databases; the bringing together, for others, 
of a variety of goods, (except the transport thereof), enabling consumers conveniently to view and purchase those goods; 
organisation of trade fairs and exhibitions for commercial and advertising purposes; information and consultancy relating 
to the aforesaid services; all the aforesaid services whether or not provided by electronic means, including the internet.

Cl.42;Scientific and technological services and research and design relating thereto; services relating to industrial 
analysis and research services; design of consumer goods, including but not limited to furniture, furniture accessories, 
interior design articles, textiles and textile goods; designing works of art and models; services of an industrial designer; 
industrial design; design of interiors; interior design consultancy; graphic art design and graphic design; graphic art 
design, not for advertising purposes, namely services of an art director; product design; packaging design; quality 
control; architectural design for interior decoration; architectural services; engineering services; conducting technical 
project studies; styling [industrial design]; design and development of computers and software; clothing design services; 
information and consultancy relating to the aforesaid services; the aforesaid services also provided by electronic means, 
including the internet.
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3877566    30/05/2018
[International Registration No. : 1409486]
Glatfelter Dresden GmbH
Pirnaer Str. 31-33 01809 Heidenau Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper, in particular for wallpaper.

Cl.27;Wallpaper.
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Priority claimed from 15/11/2017; Application No. : 30 2017 029 152 ;Germany 

3877614    09/05/2018
[International Registration No. : 1409785]
Infineon Technologies AG
Am Campeon 1-15 85579 Neubiberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Sensors and detectors; electric sensors; electronic sensors; electro-optical sensors; acceleration sensors; 
distance sensors; light sensors; infrared detectors; instruments for measuring angles; motion sensors; optical sensors; 
pyroelectric infrared sensors; radar sensors; radiation sensing apparatus; photoelectric sensors; position sensors; 
ultrasonic sensors; vibration sensors; pressure sensors; proximity sensors; biochip sensors; on-off sensors; liquid 
sensors; humidity sensors; flowmeters; force sensing resistors; gas sensors; gyroscopes; piezoelectric sensors; 
microwave sensing apparatus; magnetic sensors; digital sensory devices; automatic driving control devices for vehicles; 
dust measuring apparatus; microphones; robotic electrical control apparatus; computer peripheral devices; sensor 
controllers; sensor switches; sensors for determining velocity; sensors for engines; sensors for gesture recognition; 
sensors for image and pattern recognition; sensors for measuring depth; sensors for measuring instruments; sensors for 
the capture of gestures; sensors for the capture of objects; sensors for use in the control of engines; sensors for use with 
machine tools; sensors used in plant control; synchro sensors; temperature sensors; touchscreen sensors; brake pad 
wear sensors; door opening and closing detecting sensors; chips (integrated circuits); semiconductor chips; 
semiconductor components; semiconductors; microprocessors; microcontroller; computer programs for use in 
autonomous control of vehicles; firmware for electronic sensors; sensory software; software and computers for 
autonomous-driving vehicles; software for image capturing and developing devices; software, namely operating software 
for sensors.

Cl.12;Interior parts of automobiles; parts and fittings for vehicles; valves for vehicle tires [tyres].

Cl.42;Design and development of sensors; design and development of software, firmware and hardware for sensors.

6949



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

 

Priority claimed from 26/10/2017; Application No. : 2017/95789 ;Turkey 

3877623    26/10/2017
[International Registration No. : 1409756]
AY-TIM TEKSTIL SANAYI VE DIS TICARET ANONIM SIRKETI
Mahmutbey Mahallesi Haci Bostan Caddesi No: 9 Bagcilar Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; business management; business administration; office functions; the bringing together, for the 
benefit of others, bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and 
abrasive preparations, non-medicated soaps, perfumery, essential oils, non-medicated cosmetics, non-medicated hair 
lotions, non-medicated dentifrices, scientific, nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments, apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for 
recording, transmission or reproduction of sound or images, magnetic data carriers, recording discs, compact discs, 
DVDs and other digital recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, 
data processing equipment, computers, computer software, fire-extinguishing apparatus, precious metals and their 
alloys, jewellery, precious and semi-precious stones, horological and chronometric instruments, leather and imitations of 
leather, animal skins and hides, luggage and carrying bags, umbrellas and parasols, walking sticks, whips, harness and 
saddlery, collars, leashes and clothing for animals, textiles and substitutes for textiles, household linen, curtains of textile 
or plastic, clothing, footwear, headgear, lace and embroidery, ribbons and braid, buttons, hooks and eyes, pins and 
needles, artificial flowers, hair decorations, false hair, games, toys and playthings, video game apparatus, gymnastic and 
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sporting articles, decorations for Christmas trees, coffee, tea, cocoa and artificial coffee, rice, tapioca and sago, flour and 
preparations made from cereals, bread, pastries and confectionery, edible ices, sugar, honey, treacle, yeast, baking-
powder, salt, mustard, vinegar, sauces (condiments), spices, ice, (excluding the transport thereof), enabling customers to 
conveniently view and purchase those goods; such services may be provided by retail stores, wholesale outlets, through 
vending machines, mail order catalogues or by means of electronic media, for example, through web sites or television 
shopping programmes.
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Priority claimed from 07/02/2018; Application No. : 4426530 ;France 

3877624    04/04/2018
[International Registration No. : 1409403]
4D VIEW SOLUTIONS
12 RUE AMPERE F-38000 GRENOBLE France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; photographic apparatus and instruments; cinematographic cameras; optical 
apparatus and instruments; measuring apparatus and instruments; teaching apparatus and instruments; sound recording 
apparatus; sound transmitting apparatus; sound reproduction apparatus; image recording apparatus; image transmission 
apparatus; image reproduction apparatus; digital recording media; data processing equipment; computers; electronic 
tablets; game software; software (recorded programs); computer peripheral devices; 3D spectacles; virtual reality 
helmets; integrated circuit cards [smart cards]; diagnostic apparatus not for medical use.

Cl.38;Telecommunications; communications by computer terminals; radio communications; electronic bulletin board 
services (telecommunication services); rental of telecommunication apparatus; teleconferencing services; 
videoconferencing services.

Cl.41;Education; training; entertainment; provision of recreational facilities; motion picture production; photography 
services; game services provided on-line from a computer network.

Cl.42;Scientific research; design of computers for others; computer development; software design; software 
development; research and development of new products for others; software development (design); software 
installation; software maintenance; updating of software; software rental; programming for computers; computer system 
analysis; computer system design; cloud computing; graphic arts design services; electronic data storage.
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3877651    17/04/2018
[International Registration No. : 1409598]
Functional Fragrances Ltd
Windover House, St Ann Street SALISBURY, Wiltshire SP1 2DR United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes and perfumery; essential oils and herbal oils; cosmetics and toiletries; balms (non-medicated); 
fragrance creams; incense; air fragrancing preparations; room fragrance sprays, mists and diffusers; oils for perfumes 
and scents; potpourris; aromatherapy preparations.

Cl.4;Candles, aromatherapy candles, fragranced and scented candles; illuminants, tapers, nightlights, wicks and lamp 
oil.
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Priority claimed from 20/11/2017; Application No. : 017506767 ;European Union 

3877668    18/05/2018
[International Registration No. : 1409959]
Sunshine Smile GmbH
Greifswalder Straße 223 10405 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.3;Dental cosmetics; non-medicated toothpaste; mouthwashes, not for medical purposes.

Cl.5;Dental materials for manufacturing dental braces; dental hygiene products, in particular for medicated 
mouthwashes.

Cl.10;Dental braces, orthodontic rubber bands.

Cl.21;Toothbrushes; toothbrush holders; toothbrush containers; toothbrush holders; heads for electric toothbrushes; 
oral care kits comprising toothbrushes and floss.

Cl.44;Dental consultancy, diagnosis, including x-ray and 3d planning, dental treatment; rental of dental apparatus, tooth
whitening.
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3877669    27/03/2018
[International Registration No. : 1409314]
Days for Girls International
102 Ohio Street Bellingham WA 98225 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Tops as clothing.

Cl.41;Charitable donation services, namely, providing educational workshops and training in the field of women's 
health.

Cl.44;Charitable services, namely, providing care packages consisting primarily of personal care items.
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Priority claimed from 29/09/2017; Application No. : 87628441 ;United States of America 

3877671    26/03/2018
[International Registration No. : 1409305]
Ripple Labs Inc.
315 Montgomery Street San Francisco CA 94104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for facilitating payments over electronic communications networks; computer software for 
facilitating payments over electronic communications networks in the form of fiat currency, digital currency or 
cryptocurrency.

Cl.36;Financial transaction services, namely, providing commercial transaction and payment options.

Cl.38;Peer to peer network computer services, namely, enabling transmission of financial data over electronic 
communication network.

Cl.42;Software as a service, featuring software that facilitates transaction of payments over computer network; 
software as a service, featuring software that facilitates transaction of payments over a computer network in the form of 
fiat currency, digital currency or cryptocurrency; computer software services, namely, hosting software for facilitating 
payments over electronic communications networks; providing online non-downloadable computer software for 
facilitating payments over electronic communications networks; providing online non-downloadable computer software 
for facilitating payments over electronic communications networks in the form of fiat currency, digital currency or 
cryptocurrency.
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Priority claimed from 17/04/2018; Application No. : 715619 ;Switzerland 

3877705    01/05/2018
[International Registration No. : 1409191]
ct Finance AG
Weite Gasse 26 CH-5400 Baden Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; edible oils and fats.

Cl.31;Unprocessed and non-transformed agricultural, aquacultural, horticultural and forestry products; unprocessed 
and raw grains and seeds; fresh fruits and vegetables, fresh aromatic herbs; natural plants and flowers; bulbs, seedlings 
and seeds; live animals; food products and beverages for animals; malt.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit drinks and fruit juices; syrups and 
other preparations for making beverages.
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Priority claimed from 31/08/2017; Application No. : 587688 ;Portugal 
3877729    18/12/2017
[International Registration No. : 1409319]
RIOPELE TÊXTEIS, S.A.
AVENIDA RIOPELE, Nº 946 P-4770-405 POUSADA DE SARAMAGOS Portugal

Proposed to be Used
IR DIVISION
Cl.23;Spun yarn; synthetic yarn or mixed fibre yarns.

Cl.24;Textile products for the manufacture of clothing; fabrics for the manufacture of clothing; fabrics of a wool and 
cotton mixture; fabrics of textile and mixed fibre fabrics; cotton fabrics; synthetic fiber fabrics; fabrics of mixed fibers; 
fabrics of chemically produced fibers, without being insulated; fabric materials made of inorganic fibers; fabrics of 
mixtures of chemical fibers; fabrics made of chemical fiber; fabrics for textile use; fabrics for clothing; fabric products; 
coated textile tissues; textile fabrics for making textile articles for domestic use; fabrics for use in the manufacture of 
clothing; fabrics for clothing; fabrics made without synthetic fibers; textile fabrics for clothing production; elastic fabrics; 
fabrics of textile for the manufacture of clothing; cotton-based fabrics.
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3877756    26/03/2018
[International Registration No. : 1409426]
ORTHOREBIRTH CO., LTD.
3-17-43, Chigasaki-Higashi, Tsuzuki-ku, Yokohama-shi Kanagawa 224-0033 Japan

Proposed to be Used
IR DIVISION
Cl.10;Surgical implants comprised of artificial materials; artificial bone.

Cl.35;Retail services or whole sale services for materials for bone implants, materials for repair of bones, artificial 
bone, and materials of artificial bone.
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Priority claimed from 02/08/2017; Application No. : 1358618 ;Benelux 

3877958    01/02/2018
[International Registration No. : 1410182]
Shuffle-Mix B.V.
Gildeweg 20 NL-3771 NB Barneveld

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; food and beverage processing and 
preparation machines and apparatus; machines and equipment for the food and stimulants industry; bakery machines; 
machine tools; motors, other than for land vehicles; mixing and stirring machines with an aeration function; automatic 
injection systems; pre mixers; storage tanks (as part of machines and apparatus for processing and preparing food and 
beverages); static mixers; dry dust mixers; parts, fittings for the aforesaid goods as far as included in this class.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; refrigeration and freezing installations and machines; heating installations and machines; apparatus, 
installations and machines for cooking, heating, cooling, freezing and processing food and beverages; parts, fittings for 
the aforementioned goods as far as included in this class.

Cl.35;Advertising; business management; business administration; office functions; commercial trade and trade 
information for consumers; commercial-business information and consultation; wholesale services in the field of the 
goods mentioned in classes 7 and 11; import and export services for goods, including the goods as mentioned in classes 
7 and 11; all of the aforementioned services also provided by electronic means, such as via internet.
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3878152    25/01/2018
[International Registration No. : 1409886]
Zhongshan Yuanyu Gifts Co., Ltd
Floor 1/3, Area B, Keng Huan Xia Factory Building (Local Name), Longhuan Section, National Highway 105, South District, Zhongshan
City 528400 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.27;Mats; bath mats; floor coverings; gymnasium mats; door mats; non-slip mats; floor mats; rubber mats; wallpaper.

Cl.28;Electric toy wagons for entertainment; chess; machines for physical exercises; swimming pools [play articles]; 
sports belt; rods for fishing; archery implements; toy car; balls for games; body-building apparatus.

6961



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

 

Priority claimed from 27/10/2017; Application No. : 87662621 ;United States of America 

3878154    10/04/2018
[International Registration No. : 1409890]
Wink Robotics, Inc.
5459 Boyd Ave. Oakland CA 94618 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Artificial eyelashes, cosmetics, mascara, eyeliner, eye shadow, makeup remover, facial washes, non-medicated 
facial cleansers, non-medicated serums for eyelashes.

Cl.5;Medicated facial cleanser, medicated serums for eyelashes, medicinal hair growth preparations for eyelashes.

Cl.8;Power operated eyelash extenders.

Cl.21;Mascara brushes and eyelash brushes.

Cl.35;Retail store services in the field of cosmetics.

Cl.44;Eyelash extension services, beauty salon services, beauty spa services, namely, cosmetic body care.
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3879240    05/02/2018
[International Registration No. : 1409848]
TAKASHO CO., LTD.
489, Sakai, Kainan-shi 642-0024 Wakayama-ken Japan

Proposed to be Used
IR DIVISION
Cl.6;Advertisement columns of metal; fences of metal; fittings of metal for building; fittings of metal for furniture; gates 
of metal; letter boxes of metal; nameplates of metal; partitions of metal; props of metal; safes; signboards of metal; 
transportable greenhouses of metal for household use; wire gauze.

Cl.11;Electric cooktops; electric lamps; electric torches; ornamental fountains; pressure cookers, electric; sinks; water 
filtering apparatus for household purposes; water filtering apparatus for industrial purposes.

Cl.19;Building stone; building timber; outdoor roll screen made of synthetic resins; artificial stone; artificial timber; 
asphalt roof coatings [building materials]; bricks; building materials of plastics; buildings, not of metal; building panels of 
wood; building panels of plastics; ceilings of wood; ceilings of plastics; ceiling panels of wood; ceiling panels of plastics; 
ceramic roofing tiles; ceramic tiles; clay roofing tiles; concrete sculptures; fences of wood; fences of plastics; fire 
resisting wood; letter boxes of masonry; logs [building materials]; marble sculptures; paving stone; pilings of wood; 
piling of plastics; plaster; plywood; preserved wood [anti-decay wood]; roofing shingles of wood; synthetic roofing 
shingles; stone lanterns [garden ornaments of stone]; stone roofing tiles; stone sculptures; terra cotta; wall stone; wood 
blocks; wood rafters; wooden floor boards; wooden railings.
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3879241    12/03/2018
[International Registration No. : 1410111]
SOCIETE COOPERATIVE AGRICOLE LIMAGRAIN
Rue Henri Mondor, Biopôle Clermont Limagne F-63360 SAINT-BEAUZIRE France

Proposed to be Used
IR DIVISION
Cl.30;Flours and preparations made from such flours and potentially food additives; cereal preparations; flour mixture; 
mixture based on cereal raw materials in powder form for food use, concentrates and enhancers based on cereal raw 
materials in powder form for food use and food additives; meals made with flours; corn semolina; fine flour; flour-milling 
products; bread, bread products, buns, biscuits, rusks, Viennese pastries, cakes, pastry and confectionery; yeast, baking 
powders.

Cl.31;Agricultural, horticultural and forestry products (neither prepared, nor processed) and seeds in particular of 
vegetables, legumes, cereals and more particularly corn and straw cereals, sunflower, soybean, rape, peas, forage and 
grass; plants and natural flowers, plant seedlings, grains (cereals); animal foodstuffs; bran.

Cl.44;Agriculture, horticulture and forestry services in particular treatment of seeds, agronomy services, advice in 
farming practices, advice for the treatment of soils and for the protection of the environment, plant growth, parasite and 
pest control in agriculture, horticulture and forestry, weed killing.
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Priority claimed from 09/10/2017; Application No. : 87638869 ;United States of America 

3879320    06/04/2018
[International Registration No. : 1410004]
Fiori di Lusso, Inc.
2234 Purdue Avenue Los Angeles CA 90064 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cologne, perfume, fragrances.

Cl.14;Cuff links, tie clasps, rings, tuxedo shirt studs, bracelets, watches, leather key chains.

Cl.18;Wallets, handbags, purses, messenger bags, attache cases and briefcases, suitcases, umbrellas; small leather 
accessories, namely, wallets, leather cases for keys, credit card cases.

Cl.25;Coats, jackets, jeans, pants, polos, shirts, shorts, sportscoats, suits, sweaters, swimwear, t-shirts, tuxedo jackets,
parkas, overcoats, raincoats, tuxedos, vests, hats, socks, underwear, shoes, belts, pocket squares, gloves, scarves.

Cl.35;Online retail store services featuring clothing, fragrances and fashion accessories.
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3879323    12/03/2018
[International Registration No. : 1409781]
Weir Minerals Australia Ltd
1 Marden Street ARTARMON NSW 2064 Australia

Proposed to be Used
IR DIVISION
Cl.9;Remote control apparatus; electronic sensors; electronic monitoring systems; electronic control apparatus; 
telemetry apparatus (not for medical purposes); data processing equipment; portable and handheld electronic devices for 
use with asset monitoring sensors; computer hardware and software for collecting, organising, analysing and reporting 
data of industrial equipment and processes; computer hardware and software for monitoring, controlling, tracking and 
analysing industrial equipment and processes; computer hardware and software for asset management; computer 
hardware and software for product inspection; computer hardware and software for condition monitoring of industrial 
equipment and processes; computer hardware and software for use in predictive and prescriptive analytics; computer 
hardware and software for generation of predictive and preventative maintenance reports based on analysis of data 
collected from industrial equipment and processes; telematic apparatus consisting of remote control and telemonitoring 
apparatus; computer hardware and software used in the field of telematics, namely, sending, receiving and storing 
information and tracking, monitoring and remote controlling of industrial equipment and processes.

Cl.35;On-line services, namely ordering for industrial equipment; business consultancy in relation to logistics in the 
field of industrial equipment; industrial asset management services.

Cl.42;Providing on-line non-downloadable software for collecting, organising, analysing and reporting data of industrial 
equipment and processes; providing on-line non-downloadable software for monitoring, controlling, tracking and 
analysing industrial equipment and processes; providing on-line non-downloadable software for tracking assets; 
providing on-line non-downloadable software for inventory management; providing information technology that allows 
users to enter, access, and synthesize information and generate reports via an interactive website; providing on-line non-
downloadable software for collecting, evaluating and analysing service history data; providing on-line non-downloadable 
software for material certification and recertification purposes; providing information technology that gives members the 
ability to forecast the life of its assets via a secured-access, members only website; providing on-line non-downloadable 
software which allows users to troubleshoot issues; providing on-line non-downloadable software for product inspection; 
providing on-line non-downloadable software for condition monitoring of industrial equipment and processes; providing 
on-line non-downloadable software for use in predictive and prescriptive analytics; providing on-line non-downloadable 
software for generation of predictive and preventative maintenance reports based on analysis of data collected from 
industrial equipment and processes; providing on-line non-downloadable software in the field of telematics; on-line 
services, namely inventory monitoring for industrial equipment; industrial asset monitoring services.
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3879346    16/03/2018
[International Registration No. : 1409964]
CELLMART LIMITED
Flat 2, 16 Troon Place, Papatoetoe Auckland 2025 New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Mobile phone covers; mobile phone covers made of cloth or textile materials; cell phone covers; cell phone covers 
made of cloth or textile materials; cellular phone covers; cellular phone covers made of cloth or textile materials; cellular 
telephone covers; cellular telephone covers made of cloth or textile materials; mobile telephone covers; mobile telephone 
covers made of cloth or textile materials; usb cables for mobile phones; batteries for mobile phones; battery chargers for 
mobile phones; carrying cases for mobile phones; cases adapted for mobile phones; cases and covers for mobile 
phones; cases for mobile phones; clear protective covers adapted for mobile phones; covers for mobile phones; devices 
for hands-free use of mobile phones; digital mobile phones; docking stations for mobile phones; dustproof plugs for 
jacks of mobile phones; dustproof plugs for mobile phone jacks; encoded electronic chip cards for identifying particular 
users of computers and mobile phones; gender changers [cable adapters] for mobile phones; hands-free devices for 
mobile phones; hands-free headsets for mobile phones; hands-free holders for mobile phones; hands-free kits for mobile 
phones; hands-free microphones for mobile phones; headsets for mobile phones; holders for mobile phones; keyboards 
for mobile phones; keypads for mobile phones; lanyards for mobile phones; lanyards [straps] for mobile phones; leather 
cases for mobile phones; mobile phone batteries; mobile phone battery chargers for use in vehicles; mobile phone cases; 
mobile phone cases made of leather or imitations of leather; mobile phone holders; mobile phone straps; mobile phones; 
mobile phones having large keys and numbers that assist users having impaired vision or dexterity; protective cases for 
mobile phones; straps for mobile phones; wireless headsets for use with mobile phones; selfie sticks used as 
smartphone accessories; usb cables for cell phones; usb cables for cellular phones; usb cables for cellular telephones; 
usb cables for mobile telephones; voip phones; voip telephones; adapters for use with telephones; automatic telephone 
dialers; automatic telephone diallers; automatic telephone exchange apparatus; automatic telephone exchanges; 
batteries for cell phones; batteries for cellular phones; batteries for cellular telephones; batteries for mobile telephones; 
battery chargers for cell phones; battery chargers for cellular phones; battery chargers for cellular telephones; battery 
chargers for mobile telephones; battery chargers for use with telephones; booms for microphones; carrying cases for cell 
phones; carrying cases for cellular phones; carrying cases for cellular telephones; carrying cases for mobile telephones; 
cases adapted for cell phones; cases adapted for cellular phones; cases adapted for cellular telephones; cases adapted 
for mobile telephones; cases and covers for cell phones; cases and covers for cellular phones; cases and covers for 
cellular telephones; cases and covers for mobile telephones; cases for cell phones; cases for cellular phones; cases for 
cellular telephones; cases for mobile telephones; cases for smartphones; cases for telephones; cell phone batteries; cell 
phone battery chargers; cell phone battery chargers for use in vehicles; cell phone cases; cell phone cases made of 
leather or imitations of leather; cell phone holders; cell phone straps; cell phones; cell phones having large keys and 
numbers that assist users having impaired vision or dexterity; cellular phone batteries; cellular phone battery chargers 
for use in vehicles; cellular phone cases; cellular phone cases made of leather or imitations of leather; cellular phone 
holders; cellular phone straps; cellular phones; cellular phones having large keys and numbers that assist users having 
impaired vision or dexterity; cellular telephone apparatus; cellular telephone batteries; cellular telephone battery chargers 
for use in vehicles; cellular telephone cases; cellular telephone cases made of leather or imitations of leather; cellular 
telephone holders; cellular telephone straps; cellular telephones; cellular telephones having large keys and numbers that 
assist users having impaired vision or dexterity; clear protective covers adapted for cell phones; clear protective covers 
adapted for cellular phones; clear protective covers adapted for cellular telephones; clear protective covers adapted for 
mobile telephones; clear protective covers adapted for smartphones; cordless telephone apparatus; cordless telephone 
apparatuses; cordless telephones; covers for cell phones; covers for cellular phones; covers for cellular telephones; 
covers for mobile telephones; covers for smartphones; covers for telephone receivers; desk or car mounted units 
incorporating a loudspeaker to allow a telephone handset to be used hands-free; devices for hands-free use of cell 
phones; devices for hands-free use of cellular phones; devices for hands-free use of cellular telephones; devices for 
hands-free use of mobile telephones; digital cell phones; digital cellular phones; digital cellular telephones; digital mobile 
telephones; digital phones; digital telephone switching apparatus; digital telephones; docking stations for cell phones; 
docking stations for cellular phones; docking stations for cellular telephones; docking stations for mobile telephones; 
docking stations for smartphones; dustproof plugs for cell phone jacks; dustproof plugs for cellular phone jacks; 
dustproof plugs for cellular telephone jacks; dustproof plugs for mobile telephone jacks; earphones; flip covers for 
smartphones; gender changers [cable adapters] for cell phones; gender changers [cable adapters] for cellular phones; 
gender changers [cable adapters] for cellular telephones; gender changers [cable adapters] for mobile telephones; 
gramophone records; gramophones; hands-free devices for cell phones; hands-free devices for cellular phones; hands-
free devices for cellular telephones; hands-free devices for mobile telephones; hands-free headsets for cell phones; 
hands-free headsets for cellular phones; hands-free headsets for cellular telephones; hands-free headsets for mobile 

6967



telephones; hands-free holders for cell phones; hands-free holders for cellular phones; hands-free holders for cellular 
telephones; hands-free holders for mobile telephones; hands-free kits for cell phones; hands-free kits for cellular phones; 
hands-free kits for cellular telephones; hands-free kits for mobile telephones; hands-free kits for phones; hands-free kits 
for telephones; hands-free microphones for cell phones; hands-free microphones for cellular phones; hands-free 
microphones for cellular telephones; hands-free microphones for mobile telephones; headphones; headsets for cell 
phones; headsets for cellular phones; headsets for cellular telephones; headsets for mobile telephones; headsets for 
telephones; holders for cell phones; holders for cellular phones; holders for cellular telephones; holders for mobile 
telephones; hydrophones; in-car telephone handset cradles; in-ear headphones; keyboards for cell phones; keyboards 
for cellular phones; keyboards for cellular telephones; keyboards for mobile telephones; keypads for cell phones; 
keypads for cellular phones; keypads for cellular telephones; keypads for mobile telephones; lanyards for cell phones; 
lanyards for cellular phones; lanyards for cellular telephones; lanyards for mobile telephones; lanyards [straps] for cell 
phones; lanyards [straps] for cellular phones; lanyards [straps] for cellular telephones; lanyards [straps] for mobile 
telephones; leather cases for cell phones; leather cases for cellular phones; leather cases for cellular telephones; leather 
cases for mobile telephones; megaphones; microphone cables; microphone mixers; microphone stands; microphones; 
microphones for communication devices; microphones for telecommunication apparatus; mobile telephone apparatus 
with built-in facsimile systems; mobile telephone batteries; mobile telephone battery chargers for use in vehicles; mobile 
telephone cases; mobile telephone cases made of leather or imitations of leather; mobile telephone holders; mobile 
telephone straps; mobile telephones; mobile telephones having large keys and numbers that assist users having impaired
vision or dexterity; music headphones; paper covers for telephone receivers; pre-paid telephone calling cards, 
magnetically encoded; prepaid telephone calling cards, magnetically encoded; protective cases for cell phones; 
protective cases for cellular phones; protective cases for cellular telephones; protective cases for mobile telephones; 
protective cases for smartphones; protective covers for smartphones; protective films adapted for smartphone screens; 
protective films adapted for smartphones; public telephones; radio telephones; radiotelephones; satellite phones; 
satellite telephones; selfie sticks for use with smartphones; smart wristbands that communicate data to smartphones; 
smartphones; smartphones in the shape of a watch; speakerphones; stereo headphones; straps for cell phones; straps 
for cellular phones; straps for cellular telephones; straps for mobile telephones; telephone adapters; telephone answering
apparatus; telephone answering machines; telephone apparatus; telephone apparatus and receivers; telephone exchange 
apparatus; telephone headsets; telephone receivers; telephone sets; telephone switchboards; telephone terminal 
equipment; telephone transmitters; telephone wires; telephones; terminals for radiotelephones; touchscreens for 
smartphones; video telephones; videophones; watches that communicate data to smartphones; wireless headsets for 
smartphones; wireless headsets for use with cell phones; wireless headsets for use with cellular phones; wireless 
headsets for use with cellular telephones; wireless headsets for use with mobile telephones; wireless headsets for use 
with smartphones; wireless telephones; usb cables; universal serial bus [usb] cables; usb chargers for electronic devices 
that are used for heating tobacco; battery chargers; battery chargers for electronic cigarettes; battery chargers for 
electronic pipettes; car chargers for devices that are used for heating tobacco; car chargers for electronic cigarettes; 
chargers for batteries; chargers for electric accumulators; chargers for electric batteries; chargers for electric 
toothbrushes; chargers for electrical accumulators; chargers for electronic cigarettes; chargers for electronic devices 
that are used for heating tobacco; electronic cigarette chargers; electronic pipette battery chargers; joystick chargers; 
mains chargers; rechargers for electric accumulators; usb adapters; usb adaptors; usb card readers; usb cards; usb flash 
drives; usb hardware; usb modems; usb port cards; usb [universal serial bus] hardware; blank usb cards; blank usb flash 
drives; credit card-style usb flash drives; pre-recorded usb flash drives; prerecorded usb flash drives; universal serial bus
[usb] flash drives; universal serial bus [usb] hardware; universal serial bus [usb] modems; hdmi cables; lightning 
arresters; lightning conductors; lightning rods; electric power supply units; electric voltage transformers; high-voltage 
power supplies; high-voltage transformers; induction voltage regulators; static voltage regulators; voltage monitoring 
units; voltage regulators; voltage regulators for vehicles; voltage stabilizers; voltage surge protectors; voltage surge 
suppressors; voltage testers; voltage-to-current converters; batteries for electronic cigarettes; batteries for electronic 
cigars; batteries for electronic devices that are used for heating tobacco; blank electronic chip cards [blank smart cards]; 
carbon nanotubes for use in extremely small scale electronic and mechanical applications; cases and covers for 
electronic devices; cases for electronic devices; cases for electronic diaries; circulators in the nature of electronic 
components; electric and electronic effects units for musical instruments; electric and electronic musical effects 
equipment; electric and electronic video surveillance installations; electrical and electronic control apparatus and 
instruments; electrical and electronic control apparatus for use with apparatus or installations for air-conditioning; 
electrical and electronic control apparatus for use with apparatus or installations for heating; electrical and electronic 
control apparatus for use with apparatus or installations for ventilation; electronic gps apparatus; electronic global 
positioning system [gps] apparatus; electronic global positioning system apparatus; electronic id cards; electronic 
access control systems for interlocking doors; electronic advertising displays; electronic agendas; electronic animal 
identification apparatus; electronic apparatus for testing the sterility of medical equipment; electronic apparatus for 
testing the sterility of pharmaceuticals and injectable solutions; electronic apparatus for the remote control of signals; 
electronic apparatus for wireless reception, storage and transmission of data and messages; electronic audio signal 
processors for compensating sound distortion in speakers; electronic ballasts for lamps; electronic book reader covers; 
electronic book readers; electronic books, downloadable; electronic broadcasting apparatus; electronic burglar alarms; 
electronic buzzers; electronic cables; electronic calculators; electronic card readers; electronic cash registers; electronic 
chip cards; electronic chips for the manufacture of integrated circuits; electronic cigar batteries; electronic cigarette 
batteries; electronic circuit boards; electronic circuit cards; electronic circuits; electronic circuits and cd-roms recorded 
with programs for handheld games with liquid crystal displays; electronic collars to train animals; electronic components; 
electronic components for computers; electronic components for gambling machines; electronic components for 
integrated circuit cards; electronic connectors; electronic control circuits; electronic control circuits for electric fans; 
electronic control circuits for electric heaters; electronic control circuits for electronic musical instruments; electronic 
control gears [ecgs] for led lamps and light fixtures; electronic control systems for machines; electronic controls for 
motors; electronic currency converters; electronic data processing apparatus; electronic databases recorded on 
computer media; electronic desk calculators; electronic diaries; electronic dictionaries; electronic display units; 
electronic docking stations; electronic door alarms; electronic door locks; electronic effects pedals for use with sound 
amplifiers; electronic encryption units; electronic equipment for detecting mines; electronic equipment for mine 
detection; electronic identification cards; electronic imaging devices; electronic indicator boards; electronic indicator 
panels; electronic integrated circuits; electronic interactive whiteboards; electronic key cards; electronic key fobs being 
remote control apparatus; electronic keys; electronic keys for automobiles; electronic keys for vehicles; electronic 
kitchen timers; electronic labels; electronic load modules; electronic lock assemblies; electronic locking mechanisms for 
safes; electronic locks; electronic machines for reading credit cards; electronic machines for recording financial 
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operations; electronic mail servers; electronic memory devices; electronic message displays; electronic metering devices 
for faucets; electronic metronomes; electronic motion sensitive switches; electronic navigational and positioning 
apparatus and instruments; electronic navigational instruments; electronic navigational, tracking and positioning 
apparatus and instruments; electronic newspapers, downloadable; electronic notice boards; electronic numeric displays; 
electronic pagers; electronic payment terminals; electronic pens; electronic pens [visual display units]; electronic 
personal alarm devices; electronic personal organisers; electronic personal organizers; electronic pipettes; electronic 
pipettes for laboratory use; electronic pocket calculators; electronic pocket translators; electronic power controllers; 
electronic power converters; electronic power supplies; electronic power transformers; electronic scales; electronic 
scoreboards; electronic semi-conductors; electronic semiconductors; electronic sensors for measuring solar radiation; 
electronic servo motor controllers; electronic sheet music, downloadable; electronic signal transmitters; electronic sound 
pickups for guitars and basses; electronic sports training simulators; electronic surveillance apparatus; electronic tags 
for goods; electronic taximeters; electronic telecommunications apparatus; covers for tablet computers; digital tablets; 
digitizer tablets; digitizing tablets; display screen filters adapted for use with tablet computers; drawing tablets [computer 
input devices]; graphic tablets; graphics tablets; protective cases for tablet computers; protective covers and cases for 
tablet computers; protective covers for tablet computers; protective films adapted for screens for tablet computers; 
protective films adapted for tablet computer screens; tablet pcs; tablet computers; tablet monitors; battery boxes; battery 
cables; battery cases; battery charge devices; battery charging devices for motor vehicles; battery jars; battery jump 
starters; battery packs; battery plates; battery starter cables; battery testers; ethernet adapters; automobile stereo 
adapters; cable adapters; computer card adapters; computer network adapters; electrical adapters; flash card adapters; 
flash memory card adapters; gender changers [cable adapters]; gender changers in the nature of electrical adapters; plug 
adapters; power adapters; radio frequency adapters; external computer hard drives; external hard drives; hard drives for 
computers.

Cl.21;Silicone baking mats; abrasive pads for kitchen or domestic purposes; abrasive pads for kitchen or domestic 
use; abrasive pads for kitchen or household purposes; abrasive pads for kitchen or household use; abrasive pads for 
kitchen purposes; basters for kitchen use; batter dispensers for kitchen use; carving boards for kitchen use; chopping 
boards for kitchen use; chopping boards for the kitchen; containers for household or kitchen use; containers for 
household or kitchen use, not of precious metal; containers for household or kitchen use of precious metal; containers 
for kitchen use; containers, not of precious metal, for household or kitchen use; containers of precious metal for 
household or kitchen use; countertop holders for kitchen roll; crushers for kitchen use, non-electric; cutting boards for 
the kitchen; funnels for kitchen use; garlic presses [kitchen utensils]; graters for kitchen use; grinders, hand-operated 
[kitchen utensils]; hand-operated garlic presses [kitchen utensils]; hand-operated grinders [kitchen utensils]; hand-
operated kitchen implements for mincing food; household and kitchen utensils; household and kitchen utensils and 
containers; household, kitchen and cooking containers; household or kitchen utensils and containers; kitchen boards for 
chopping; kitchen containers; kitchen containers for pasta; kitchen containers for rice; kitchen containers, not of 
precious metal; kitchen containers of precious metal; kitchen cutting boards; kitchen funnels; kitchen graters; kitchen 
grinders, non-electric; kitchen jars; kitchen mitts; kitchen mixers, non-electric; kitchen roll holders; kitchen sieves; 
kitchen sifters; kitchen sponges; kitchen utensil crocks; kitchen utensils; kitchen utensils, not of precious metal; kitchen 
utensils of precious metal; mixing spoons [kitchen utensils]; molds [kitchen utensils]; mortars for kitchen use; moulds 
[kitchen utensils]; non-electric crushers for kitchen use; non-electric kitchen grinders; non-electric kitchen mixers; non-
electric tortilla presses [kitchen utensils]; pestles for kitchen use; plastic containers for kitchen use; portable plastic 
containers for household and kitchen use; rolling pins for kitchen use; sieves for kitchen use; sifters for kitchen use; 
skimmers for kitchen use; slotted spoons [kitchen utensils]; spatulas for kitchen use; splatter screens for kitchen use; 
tortilla presses, non-electric [kitchen utensils]; turners for kitchen use; turners [kitchen utensils]; utensils and containers 
for household and kitchen use; wood chopping boards for kitchen use; wooden carving boards for kitchen use; wooden 
chopping boards for kitchen use; wooden cutting boards for kitchen use; wooden mortars for kitchen use; wooden 
pestles for kitchen use; wooden spoons [kitchen utensils]; basting spoons [cooking utensils]; cookware and tableware, 
except forks, knives and spoons; disposable serving spoons; mixing spoons; serving spoons; slotted spoons; tableware, 
except forks, knives and spoons; tableware for babies and children, other than knives, forks and spoons, not of precious 
metal; tableware for babies and children, other than knives, forks and spoons, of precious metal; tableware, other than 
knives, forks and spoons; tableware, other than knives, forks and spoons, not of precious metal; tableware, other than 
knives, forks and spoons, of precious metal; skillets; baking utensils; camping grills [cooking utensils]; cinder sifters 
[household utensils]; cooking utensils, non-electric; cosmetic and toilet utensils; cosmetic utensils; fish slices [cooking 
utensils]; griddles [cooking utensils]; grills [cooking utensils]; grills in the nature of cooking utensils; household utensils; 
household utensils, not of precious metal; household utensils of precious metal; laundry balls [household utensils]; non-
electric cooking utensils; non-electric griddles [cooking utensils]; serving utensils; sieves [household utensils]; sifters 
[household utensils]; toilet utensils; trivets [table utensils]; tumble drier balls [household utensils]; tumble dryer balls 
[household utensils]; utensils for barbecues, namely, forks, tongs, turners; utensils for household purposes; utensils for 
household purposes, not of precious metal; wood chopping blocks [utensils]; wooden chopping blocks [utensils]; egg 
poachers; bottle openers; bottle-openers; bottle openers, electric; bottle openers, electric and non-electric; bottle 
openers, non-electric; electric bottle openers; non-electric bottle openers; abrasive sponges for scrubbing the skin; bath 
sponges; body scrub sponges; body sponges; cleaning sponges; combs and sponges; cosmetic sponges; facial 
cleansing sponges; facial sponges for applying make-up; loofah sponges; make-up sponges; massage sponges; mesh 
sponges for scrubbing the body; mesh sponges made of nylon for cleaning the body; microdermabrasion sponges for 
cosmetic use; natural sea sponges; scouring sponges; scrub sponges; scrub sponges for washing dishes; shoe shine 
sponges; shoe shine sponges and cloths; sponge cloths for cleaning; sponge holders; sponge mops; sponges; sponges 
for applying body powder; sponges for applying make-up; sponges for applying or removing make-up; sponges for 
cleaning medical instruments; sponges for cosmetic use; sponges for household purposes; sponges for household use; 
sponges for removing make-up; sponges for toilet use; sponges used for applying make-up; toilet sponges; swedish 
pancake pans; baking dishes; butter dish covers; butter-dish covers; butter dishes; butter-dishes; candy dishes; 
casserole dishes; casseroles [dishes]; caviar coolers [dishes]; cheese-dish covers; covers for dishes; dish brushes; dish 
cloths for cleaning dishes; dish cloths for washing dishes; dish covers; dish drainers; dish drying racks; dish racks; dish 
squeegees; dish stands; dishcloths for cleaning dishes; dishcloths for washing dishes; dishes; dishes for soap; dishes 
for use in microwave ovens; dishes, not of precious metal; dishes of precious metal; dishware; dishwasher-safe dishes; 
dishwashing brushes; dishwashing gloves; drying racks for dishes; fitted picnic baskets, including dishes; glass dishes; 
gloves for dishwashing; insulated lids for plates and dishes; microwave-proof dishes; ovenproof dishes; pet feeding 
dishes; pie dishes; potpourri dishes; ramekin dishes; ramequin dishes; roasting dishes; services [dishes]; services 
[dishes], not of precious metal; services [dishes] of precious metal; serving dishes; servingware [dishes] for serving 

6969



food; shaving dishes; snail dishes; soap dishes; squeegees for dishes; stands for dishes; sundae dishes; trifle dishes; 
vegetable dishes; wall-mounted soap dishes; wall soap dishes; sandwich boxes; salad bowls; salad bowls made of 
precious metal; salad bowls, not of precious metal; salad bowls of precious metal; salad spinners; salad tongs; danish 
pancake pans; animal litter pans; asparagus pans; baking pans; broiler pans; broiling pans; butter pans; cake pans; 
casserole pans; cat litter pans; chawan [japanese rice bowls]; chawan [japanese rice bowls], not of precious metal; 
chawan [japanese rice bowls] of precious metal; cooking pans; cooking pans, non-electric; cooking pots and pans, non-
electric; cookware [pots and pans]; crepe pans; crêpe pans; dripping pans; dust pans; dust-pans; dustpans; earthenware 
saucepans; filters for use in cat litter pans; fish poaching pans; frying pans; frying pans, non-electric; glass pans; gotoku 
[trivets for japanese charcoal heaters for household purposes]; griddle pans; grill pans; gujeolpan [nine-sectioned 
lacquerware serving plates]; hachi [japanese-style serving bowls]; jubako [japanese nests of food boxes]; kotedai 
[japanese-style ironing boards]; kyusu [japanese-style teapots]; kyusu [japanese-style teapots], not of precious metal; 
kyusu [japanese-style teapots] of precious metal; metal cooking pans; metal pans; metal pans for cattle; milk pans; muffin
pans; non-electric cooking pans; non-electric cooking pots and pans; non-electric frying pans; non-electric pressure 
cooking saucepans; non-electric tetsubin [japanese cast iron kettles]; pan scrapers; pancake pans; pans; pans for 
cooking; pans for use with induction hobs; pasta pans; pie pans; portable pots and pans for camping; pot and pan 
scrapers; pressure cooking saucepans, non-electric; roasting pans; saucepan scourers; saucepan scourers of metal; 
saucepans; saute pans; sauté pans; scourers for saucepans; shamoji [japanese-style scoops for cooked rice]; stew-pans; 
stir fry pans; stir-fry pans; suribachi [japanese-style earthenware mortars]; surikogi [japanese-style wooden pestles]; 
tetsubin [japanese cast iron kettles], non-electric; wan [japanese-style soup bowls]; yunomi [japanese-style tea cups]; 
yunomi [japanese-style teacups]; zen [japanese-style personal dining trays or stands]; zen [japanese style personal 
dining trays or stands]; pastry bags; pastry boards; pastry brushes; pastry cutters; pastry molds; pastry moulds; 
automatic litter boxes for pets; automatic pet litter boxes; automatic soap dispensers; baking mats; bamboo place mats; 
brush-making materials; cork place mats; decorative ceramic tiles, not for use as building materials; leather place mats; 
material for brush-making; metal place mats; place mats made of leather; place mats made of metal; place mats, not of 
paper or textile; place mats of bamboo; place mats of cork; place mats of leather; place mats of metal; place mats of 
plastic not being a textile substitute; place mats of rubber; place mats of wood; plate glass [raw material]; polishing 
materials for making shiny, except preparations, paper and stone; rubber place mats; sushi rolling mats; table mats, not 
of paper or textile; table mats of bamboo; table mats of cork; table mats of rubber; table mats of wood; tablemats, not of 
paper or textile; tablemats of bamboo; tablemats of common metal; tablemats of cork; tablemats of leather; tablemats of 
metal; tablemats of plastic not being a textile substitute; tablemats of precious metal; tablemats of rubber; tablemats of 
wood; wood place mats; wooden place mats; candle jars [holders]; candy jars; cookie jars; cotton ball jars; earthenware 
jars; earthenware jars for jams and jellies; food preserving jars of glass; food storage jars; glass jars; glass jars 
[carboys]; glass jars for jams and jellies; glass storage jars; insulated jars; insulating jars; jam jars; jar openers; jars for 
cooking grease, empty; jars for cooking grease sold empty; jars for jams and jellies; jars for pet treats; pet treat jars; 
plastic jars for household purposes; plastic jars for household use; plastic jars for jams and jellies; porcelain jars; 
porcelain jars for jams and jellies; preserve jars; spice jars; storage jars; storage jars of glass; baby cups and bowls [baby
tableware]; basins [bowls]; biodegradable bowls; biodegradable paper pulp-based bowls; biodegradable paper pulp-
based plates, bowls and cups; bowls; bowls [basins]; bowls for use in hair tinting; bowls made of precious metal; bowls, 
not of precious metal; bowls of precious metal; ceramic bowls; compostable bowls; coupes [bowls]; disposable bowls; 
finger bowls; flower bowls; flower bowls, not of precious metal; flower bowls of precious metal; fruit bowls; fruit bowls of 
glass; glass bowls; glass bowls for live goldfish; glass fruit bowls; glass goldfish bowls; goldfish bowls; hair tinting 
bowls; hand basins [bowls, not parts of sanitary installations]; hand wash basins [bowls, not parts of sanitary 
installations]; mixing bowls; pet drinking bowls; pet feeding and drinking bowls; pet feeding bowls; pet food bowls; 
plastic bowls; rinsing bowls; serving bowls; shallow bowls; shaving bowls; soup bowls; soup bowls, not of precious 
metal; soup bowls of precious metal; sugar bowls; sugar bowls, not of precious metal; sugar bowls of precious metal; 
trifle bowls; wash basins [bowls, not parts of sanitary installations]; biodegradable plates; cake plates; ceramic plates 
[tableware]; commemorative plates; compostable plates; decorative plates; dessert plates; disposable plates; disposable 
table plates; paper plates; pillar candle plates; plastic plates; plates; plates for hors d'oeuvre; plates for hors d'œuvres; 
plates, not of precious metal; plates of precious metal; plates to prevent milk boiling over; souvenir plates; table plates; 
table plates, not of precious metal; table plates of paper; table plates of precious metal; dutch ovens; buckets made of 
woven fabrics; buckets of woven fabric; cookware for use in microwave ovens; oven gloves; oven mitts; oven-to-table 
racks; oven to table racks; oven trays; ovenware; garlic peelers, non-electric; non-electric garlic peeler sleeves; non-
electric garlic peelers; baking cups of paper; biodegradable cups; biodegradable paper pulp-based cups; cardboard cups; 
coffee cups; compostable cups; cupcake baking cups; cups; cups, not of precious metal; cups of paper; cups of paper or 
plastic; cups of plastic; cups of precious metal; demitasse sets comprised of cups and saucers; double wall cups; double 
wall cups with lids; double wall cups with lids and straws; drinking cups; drinking cups, not of precious metal; drinking 
cups of precious metal; egg cups; egg cups, not of precious metal; egg cups of precious metal; fruit cups; insulating 
sleeve holders for beverage cups; insulating sleeves for holding beverage cups; mixing cups; mixing cups [shakers]; 
muffin baking cups; paper baking cups; paper cups; plastic cups; sake cups; sake cups made of precious metal; sake 
cups, not of precious metal; sake cups of precious metal; silicone baking cups; sipper cups; table cups of paper; tea 
cups; teacups; training cups for babies; training cups for babies and children; training cups for infants; pilsner drinking 
glasses; pilsner glasses; bathroom glass holders; bathroom glasses; beer glasses; beverage glasses; beverage 
glassware; bottle stoppers of glass; boxes made of glass; boxes of glass; brandy glasses; busts made of glass; busts of 
china, terra-cotta or glass; busts of crystal, china, ceramic, terra cotta, earthenware, glass or porcelain; busts of glass; 
busts of porcelain, ceramic, earthenware, terra-cotta or glass; cake toppers made of glass; cake toppers of glass; 
candlesticks of glass; cloths for cleaning eyeglasses; cocktail glasses; coffee glasses; collins glasses; colored sheet 
glass, not for building; coloured sheet glass, not for building; common sheet glass, not for building; cordial glasses; 
crucifixes of porcelain, ceramic, earthenware, terra-cotta or glass, other than jewellery; crucifixes of porcelain, ceramic, 
earthenware, terra-cotta or glass, other than jewelry; crystal [glassware]; decorative boxes made of glass; decorative 
boxes of glass; decorative glass bottles; decorative glass boxes; decorative glass, not for building; decorative stained 
glass; desktop statuary of porcelain, ceramic, earthenware or glass; drinking glasses; enameled glass, not for building; 
enamelled glass, not for building; eyeglass cleaning cloths; fiberglass figurines; fiberglass, other than for insulation or 
textile use; fiberglass thread, other than for textile use; fiberglass web for conversion into a variety of industrial and 
consumer goods; fibreglass figurines; fibreglass, other than for insulation or textile use; fibreglass thread, other than for 
textile use; fibreglass web for conversion into a variety of industrial and consumer goods; figured glass, not for building; 
figured plate glass, not for building; figurines made of fiberglass; figurines made of fibreglass; figurines made of glass; 
figurines of fiberglass; figurines of fibreglass; figurines of glass; figurines of porcelain, ceramic, earthenware or glass; 
figurines of porcelain, ceramic, earthenware, terra-cotta or glass; figurines of porcelain, terra-cotta or glass; figurines 
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[statuettes] of porcelain, terra-cotta or glass; frit [ground glass used in glassmaking]; glass ampoules for medication, 
empty; glass bars, not for building; glass beverageware; glass bottle stoppers; glass bottles; glass boxes; glass bulbs 
[receptacles]; glass busts; glass candlesticks; glass carafes; glass cartridges for medication, empty; glass cartridges for 
medication sold empty; glass decanters; glass fiber rovings, other than for textile use; glass fibers for non-textile 
purposes; glass fibers for reinforcing plastics; glass fibers, other than for textile use; glass fibre rovings, other than for 
textile use; glass fibres for non-textile purposes; glass fibres for reinforcing plastics; glass fibres, other than for textile 
use; glass figurines; glass flasks; glass flasks [containers]; glass floor vases; glass for signal lights or headlights for 
vehicles; glass for signal lights or headlights for vehicles [semi-finished product]; glass for traffic signal lights [semi-
finished product]; glass for vehicle windows; glass for vehicle windows [semi-finished product]; glass for vehicle 
windows, unfinished; glass grinding beads for use in wet milling; glass incorporating fine electrical conductors; glass lids
for industrial packaging containers; glass mosaics, not for buildings; glass mugs; glass ornaments; glass rods; glass 
rods for use in manufacture; glass rods, not for building; glass signboards; glass statues; glass stoppers; glass thread, 
other than for textile use; glass threads for non-textile purposes; glass tubes for household purposes; glass tubes for 
household use; glass tubes for storing spices; glass tubing for use in making signs; glass, unworked or semi-worked, 
except building glass; glass vials; glass vials for medication, empty; glass vials [receptacles]; glass wool, other than for 
insulation; glass yarn, other than for textile use; glasses [receptacles]; glassware, porcelain and earthenware; grappa 
glasses; ground plate glass; ground plate glass [semi-finished product]; heat-insulated domestic vessels of glass; 
highball glasses; household containers of glass; laminated flat glass, not for building; lamp glass brushes; lamp-glass 
brushes; liqueur glasses; luminous glass, not for building; margarita glasses; martini glasses; modified sheet glass, not 
for building; mosaic art tiles made of glass and ceramic, not for building; mosaics of glass and ceramic tiles, not for 
building; mosaics of glass and ceramic tiles, not for construction; mosaics of glass, not for building; mosaics of glass, 
not for buildings; mugs made of glass; opal glass; opaline glass; ornamental glass spheres; painted glassware; pint 
glasses; plaques of porcelain, ceramic, earthenware or glass; plate glass for car windows; plate glass for car windows 
[semi-finished product]; plate glass for cars; polished plate glass; polished plate glass [semi-finished product]; port 
glasses; powdered glass for decoration; preserve glasses; pressed glass; printed invitations made of glass; religious 
statues of porcelain, ceramic, earthenware or glass; rods of glass for use in manufacture; safety glass, not for building; 
schnapps glasses; schooners [glassware]; sculptures of porcelain, ceramic, earthenware or glass; semi-finished safety 
glass; semi-worked glass, except building glass; semi-worked glass, except glass used in building; sherry glasses; shot 
glasses; signboards of glass; signboards of porcelain or glass; smoothed plate glass [semi-finished product]; solid glass 
beads to be used as fillers for plastic and rubber compounds; speckled glass; speckled glass [semi-finished product]; 
spun glass; stained glass [decoration]; stained glass figurines; stamped glass; stamped glass [semi-finished product]; 
statues made of glass; statues of glass; statues of porcelain, ceramic, earthenware, terra-cotta or glass; statues of 
porcelain, terra-cotta or glass; statuettes of porcelain, ceramic, earthenware, terra-cotta or glass; statuettes of porcelain, 
terra-cotta or glass; suncatchers made of glass; tempered glass, not for building; trophies made of glass; trophies of 
glass; tumblers [drinking glasses]; tumblers for use as drinking glasses; unfinished glass for vehicle windows; 
unfinished window glass for vehicles; unworked glass, except building glass; unworked glass, except glass used in 
building; unworked or semi-worked glass, except building glass; unworked or semi-worked glass, except glass used in 
building; unworked or semi-worked glass, not for building; upright signboards of glass or ceramic; vodka glasses; wall 
plaques made of glass; wheat beer glasses; whiskey glasses; whisky glasses; window glass for vehicles; window glass 
for vehicles [semi-finished product]; window glass for vehicles, unfinished; wine glasses; wired plate glass, not for 
building; works of art made of glass; works of art of porcelain, ceramic, earthenware, terra-cotta or glass; works of art of 
porcelain, earthenware or glass; works of art of porcelain, terra-cotta or glass; works of art of porcelain, terracotta or 
glass; yard glasses; hand-operated cherry pitters; acid-proof wash brushes used for the application of acid to vehicles for 
cleaning purposes; animal bristles [brushware]; automobile wheel cleaning brushes; baseball plate brushes; basting 
brushes; bath brushes; bathtub brushes; battery-operated exfoliating brushes; billiard table brushes; blacking brushes; 
bottle brushes; brush goods; brushes; brushes [except paint brushes]; brushes, except paint brushes; brushes [except 
paintbrushes]; brushes, except paintbrushes; brushes for applying make-up; brushes for basting meat; brushes for 
billiard tables; brushes for cleaning automobile wheels; brushes for cleaning bicycle components; brushes for cleaning 
bottles; brushes for cleaning camera lenses; brushes for cleaning for household purposes; brushes for cleaning golf 
equipment; brushes for cleaning medical instruments; brushes for cleaning musical instruments; brushes for cleaning 
sports equipment; brushes for cleaning tanks and containers; brushes for footwear; brushes for grooming animals; 
brushes for grooming golf putting greens; brushes for grooming horses; brushes for grooming pet animals; brushes for 
household purposes; brushes for household use; brushes for parquet floors; brushes for pets; brushes for pipes; 
brushes for ski wax; brushes for use in hair tinting; brushes for use on bark of trees; brushes for use on tree bark; 
brushes for use with ski and snowboard wax; brushes for wallpapering; brushes for washing up; brushes used for 
cleaning medical instruments; cake brushes; cattle hair for brushes; children's toothbrushes; cleaning brushes for 
household use; cleaning brushes for musical instruments; cleaning brushes for sports equipment; clothes brushes; 
cosmetic brushes; crumb brushes; dental care kits comprising toothbrushes and floss; denture brushes; dusting 
brushes; electric brushes, except parts of machines; electric exfoliating brushes; electric or non-electric toothbrushes; 
electric pet brushes; electric rotating hair brushes; electric toothbrush replacement heads; electric toothbrushes; 
electrical toothbrushes; electrically heated hair brushes; exfoliating brushes; eyebrow brushes; eyelash brushes; facial 
cleansing brushes; filaments for making brushes; file brushes; fireplace brushes; floor brushes; golf brushes; hair 
brushes; hair for brushes; hair tinting brushes; hairbrushes; heads for electric toothbrushes; holders for toothbrushes; 
horse brushes; horse brushes of wire; horsehair for brush-making; hot air hair brushes; interdental brushes for cleaning 
the teeth; lint brushes; lip brushes; long-handled tar brushes; make-up brushes; mane brushes; manual toothbrushes; 
mushroom brushes; nail brushes; non-electric toothbrushes; oral care kits comprising toothbrushes and floss; pet 
brushes; pet brushes, electric; pig bristles for brush-making; pot cleaning brushes; raccoon dog hair for brushes; 
replacement heads for electric toothbrushes; scrubbing brushes; shaving brush holders; shaving brush stands; shaving 
brushes; shaving brushes of badger hair; ship-scrubbing brushes; shoe brushes; ski wax brushes; stands for shaving 
brushes; synthetic fibers for brushes; synthetic fibres for brushes; tar-brushes, long handled; toilet brush holders; toilet 
brush sets; toilet brushes; toothbrush bristles; toothbrush cases; toothbrush holders; toothbrush tumbler holders; 
toothbrush tumblers; toothbrushes; toothbrushes, electric; toothbrushes, electric or non-electric; toothbrushes for 
animals; toothbrushes for babies; toothbrushes for children; toothbrushes for infants; toothbrushes, non-electric; tub 
brushes; vegetable brushes; wallpaper brushes; washing brushes; washing-up brushes; wire brushes, except parts of 
machines; wire brushes, not being machine parts; cosmetic spatulas; cosmetic spatulas for use with depilatory 
preparations; spatulas for cosmetic use, for use with depilatory preparations; cake bases; cake boxes of plastic for 
household purposes; cake boxes of plastic for household use; cake cloches; cake decorating tips and tubes; cake 
decorations of porcelain; cake domes; cake molds; cake moulds; cake rests; cake rings; cake servers; cake slices 
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[servers]; cake stands; cake tins; cake toppers made of china; cake toppers made of crystal; cake toppers made of 
earthenware; cake toppers made of porcelain; cake toppers made of terra cotta; cake toppers of china; cake toppers of 
crystal; cake toppers of earthenware; cake toppers of porcelain; cake toppers of terra cotta; cupcake baking cases; 
cupcake molds; cupcake moulds; decorations of porcelain for cakes; porcelain cake decorations; tiered cake stands; 
corn cob holders; corn holders; corn on the cob holders; corn picks; corncob holders; popcorn tins, empty, for 
household purposes; popcorn tins, empty, for household use; popcorn tins sold empty for domestic use; popcorn tins 
sold empty for domestic use; cream and sugar sets; sugar basins; sugar basins, not of precious metal; sugar basins of 
precious metal; sugar scoops for household purposes; sugar tongs; hand-operated salt grinders; hand-operated salt 
mills; salt and pepper shakers; salt cellars; salt cellars, not of precious metal; salt cellars of precious metal; salt grinders, 
hand-operated; salt mills, hand-operated; salt shakers; salt shakers, not of precious metal; salt shakers of precious metal; 
non-electric pasta makers for domestic use; pasta serving forks; asparagus serving tongs; asparagus tongs; barbecue 
serving tongs; barbecue tongs; bread serving tongs; bread tongs; ice tongs; meat serving tongs; meat tongs; serving 
tongs; snail tongs; spaghetti tongs; vegetable tongs; bakeware; cooling racks for baked goods; disposable paperboard 
bakeware; bamboo baskets for domestic use; bamboo chopping boards; bamboo coasters; chopping boards made of 
bamboo; chopping boards of bamboo; coasters made of bamboo; coasters of bamboo; shakers for spices; coffee filters, 
non-electric; coffee filters, not of paper, being part of non-electric coffee makers; coffee grinders, hand-operated; coffee 
grinders, non-electric; coffee makers, non-electric; coffee mills, hand-operated; coffee mugs; coffee percolators, non-
electric; coffee pots, non-electric; coffee pots, non-electric, not of precious metal; coffee pots, non-electric, of precious 
metal; coffee scoops for household purposes; coffee servers, non-electric; coffee servers, non-electric, not of precious 
metal; coffee servers, non-electric, of precious metal; coffee services; coffee services, not of precious metal; coffee 
services of precious metal; coffee services [tableware]; coffee stirrers; coffee travel mugs; coffee urns, non-electric; 
coffeepots, non-electric; coffeepots, non-electric, not of precious metal; coffeepots, non-electric, of precious metal; hand-
operated coffee grinders; hand-operated coffee mills; non-electric coffee drippers for brewing coffee; non-electric coffee 
filters; non-electric coffee grinders; non-electric coffee makers; non-electric coffee percolators; non-electric coffee pots; 
non-electric coffee pots, not of precious metal; non-electric coffee pots of precious metal; non-electric coffee servers; 
non-electric coffee servers, not of precious metal; non-electric coffee servers of precious metal; non-electric coffee urns; 
non-electric coffeepots; non-electric coffeepots, not of precious metal; non-electric coffeepots of precious metal; non-
electric plunger style coffee makers; non-electric plunger-style coffee makers; non-electrical coffee grinders; plunger-
style coffee makers, non-electric; cooking steamers, non-electric; food steamers, non-electric; non-electric cooking 
steamers; non-electric food steamers; non-electric tea kettles; non-electric tea pots; non-electric teakettles; non-electric 
teapots; steamer baskets; tea bag rests; tea balls; tea balls, not of precious metal; tea balls of precious metal; tea 
caddies; tea caddies, not of precious metal; tea caddies of precious metal; tea canisters; tea cosies; tea cozies; tea filters; 
tea infusers; tea infusers, not of precious metal; tea infusers of precious metal; tea kettles, non-electric; tea pots; tea pots 
made of precious metal; tea pots made of precious metals; tea pots, non-electric; tea pots, not of precious metal; tea pots 
of precious metal; tea saucers; tea services; tea services, not of precious metal; tea services of precious metal; tea 
services [tableware]; tea sets; tea strainers; tea strainers, not of precious metal; tea strainers of precious metal; 
teakettles, non-electric; teapots; teapots made of precious metal; teapots, non-electric; teapots, not of precious metal; 
teapots of precious metal; abrasive gloves for scrubbing vegetables; pizza peels; pizza stones; lemon squeezers; cheese 
boards; cheese cloches; cheese covers; cheese domes; cheese graters; cheese graters for household purposes; 
cheesecloth bags for use in cooking; non-electric rotary cheese graters; rotary cheese graters; rotary cheese graters, 
non-electric; food mashers; potato mashers; vegetable mashers; chargers [dinnerware]; battery-operated lint removers.
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Priority claimed from 07/02/2018; Application No. : 017778978 ;European Union 

3879965    13/03/2018
[International Registration No. : 1410091]
COC Dienstleistungs GmbH
An den Treptowers 1 12435 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Consumer coupons in electronic form downloadable from a global computer network.

Cl.35;Advertising and marketing services, namely, promoting the goods and services of others; administration, 
organisation and management of customer loyalty programs; administration of a discount program for enabling 
participants to obtain discounts on goods and services; sales promotion for goods and services of others through 
providing websites with coupons, discounts, vouchers, price comparison information, product reviews and links to the 
retail websites of others; promoting the goods and services of others, namely, providing information regarding discounts, 
coupons, rebates, vouchers and special offers for the goods and services of others via a web site and a network of 
affiliated web sites, via blogs, via on-line social networks and via mobile devices; administering a program for enabling 
participating members to obtain rebates, discounts, cash-back, coupons, vouchers and special offers in the nature of free 
shipping, price reductions, free goods or services, access to exclusive, limited or improved goods and services, and 
limited time offers for purchasing the goods and services of the participating businesses of others; administrative 
processing of cash rebates and other rebates for making purchases from or applying for a service of participating stores 
or service providers as part of a customer loyalty program.
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3879983    08/02/2018
[International Registration No. : 1409604]
Netsuite Inc.
2955 Campus Drive, Suite 100 San Mateo CA 94403-2511 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Accounting services, namely, bookkeeping, invoice processing, billing and reporting of debt collection via a 
global computer network; data processing in the field of billing and accounting via a global computer network; business 
management and consultation, namely, preparing business reports, knowledge management, creating business 
proposals, project management, contact management and form and calendar generation via a global computer network; 
and personnel management, namely, time keeping services, time sheet processing, attendance tracking and resource 
management, namely, evaluating the availability of personnel via a global computer network.

Cl.42;Providing on-line non-downloadable software in the fields of accounting services, namely, bookkeeping, invoice 
processing, billing and reporting of debt collection; providing on-line non-downloadable software for business 
management, namely, preparing business reports, expense report processing, purchase order processing, knowledge 
management, creating business proposals, project management, contact management and form and calendar generation; 
and providing on-line non-downloadable software for personnel management, namely, time keeping, time sheet 
processing, attendance tracking and resource management, namely, evaluating the availability of personnel.
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3879995    27/11/2017
[International Registration No. : 1410110]
PARIS SAINT-GERMAIN FOOTBALL
24 rue du Commandant Guilbaud F-75016 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use, cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics; hair lotions; dentifrices; depilatories; body and facial creams; 
make-up removing products; lipstick; beauty masks; shaving products; aromatics (essential oils); balms (other than for 
medical use); deodorants, shampoos, dyes, hair lacquers; preservatives for leather (polishes); creams for leather; 
depilatory wax; polish; potpourris [fragrances]; wipes impregnated with a detergent for cleaning.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; marking, signaling and life-saving buoys; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
magnetic badges; safety tarpaulins; magnets, alarm instruments, altimeters, alcohol meters, sextants; thermometers; 
apparatus for recording, transmission or reproduction of sound or images; magnetic recording media, optical or sound 
recording disks; compact disks, DVDs and other digital recording media; telephones; equipment for data processing and 
computers; game software; software (recorded programs); computer peripheral devices; integrated circuit cards [smart 
cards]; computer mice; electric batteries; detectors; electric wires; electric relays; audio headphones, stereo headphones;
mouse pads; covers for tablets and portable telephones; cases for mobile phones and tablets; faceplates for mobile 
phones and tablets; bags adapted for portable computers, audio speakers; USB hubs, radios incorporating a clock; 
electronic agendas, headphones; USB flash drive; telephone receivers; animated cartoons; spectacles (optics); optical 
goods; spectacle cases; bathing and swimming goggles, protective goggles for sports; suits, diving suits, gloves or 
masks for diving, for protection; clothing for protection against accidents, irradiation and fire; protection devices for 
personal use against accidents; protective helmets; electric bells (other than for cycles); bells (warning apparatus); 
speaking tubes; antennas, personal stereos, light beacons; diagnostic apparatus not for medical use, headgear for 
protection against injuries for sports activities; protective helmets for sports; teeth protectors, mechanisms for coin-
operated apparatus; cash registers, calculating machines, pocket calculators; slide-rules; fire extinguishers; connected 
bracelets [measuring instruments]; cinematographic cameras; video cameras; memory cards for machines and consoles 
for video games; video game cartridges; video screens; loudspeakers; goggles for sports; 3D spectacles; smart glasses; 
smartwatches; hands-free kits for telephones; computer programs [downloadable software]; simulators for the steering 
and control of vehicles; sports training simulators; electronic sports training simulators [teaching apparatus based on 
computer hardware and software]; downloadable game programs and computer game programs via computer terminals; 
microphones for video game consoles; video game programs; interactive video game programs; downloadable video 
game programs; video games on disc [software]; audiovisual headsets for video games; computer programs for 
computer games and video games; virtual reality software; virtual reality glasses; virtual reality helmets; virtual-reality 
computer hardware; virtual-reality game software.

Cl.18;Leather and imitation leather, animal skins, trunks and suitcases; umbrellas, parasols and walking sticks, whips 
and saddlery; bags, wallets, purses, briefcases; purses (coin purses); bags, in particular rucksacks, handbags, wheeled 
bags, beach bags, travel bags, garment bags, sports bags; vanity cases (empty); toiletry bags sold empty, traveling kits; 
collars and clothing for animals; net bags for shopping; boxes made of leather or leather boards; key cases; slings for 
carrying infants.

Cl.25;Clothing, footwear, headgear; shirts, sports jerseys; jumpers, underwear; clothing of leather or imitation of 
leather; t-shirts; polo shirts; tank tops; jackets; sports jackets, parkas; sashes for wear; trousers; Bermuda shorts; sports 
shorts; bathing suits; nightshirts; pajamas; dressing gowns; belts (clothing), furs (clothing); gloves (clothing); scarves; 
neckties; hosiery; caps, socks; bedroom slippers; beach, ski or sports shoes, soccer shoe cleats; headbands; bibs, not of 
paper; inner soles.

Cl.28;Games, toys; controls for game consoles; decorations for Christmas trees except illumination articles and 
confectionery, Christmas trees of synthetic material; apparatus for physical education or gymnastics; fishing tackle; balls 
for games; billiard tables, cues and balls; card decks; board games; ice or roller skates, scooters; sail or surf boards, 
rackets; snowshoes; skis; toy figures, golf tees; video game machines; video game joysticks; punching bags; golf bags; 
tennis bags or other sporting articles; gloves for games, gloves for sports, protective padding (parts of sports suits); 
elbow guards [sports articles], knee guards [sports articles], shin guards [sports articles]; belts for sports; swimming 
belts; portable video game apparatus; gymnastic and sporting articles; table football games; building blocks [toys]; 
starting blocks for sports; bobsleighs; bodyboards; targets; electronic targets; golf sticks [golf clubs]; drones [toys]; 
camouflage screens [sports articles]; figurines [toys]; protective films designed for portable game screens; darts; gloves 
[accessories for games]; gyroscopes and flight stabilizers for reduced model aircraft; arcade video game machines; 
building games; parlor games; apparatus for games; amusement machines, automatic and coin-operated; portable games 
with liquid crystal displays; joysticks for video games; fairground rides; scale model vehicles; toy pistols; skateboards; 
ninepins; snowboards; billiard tables; spring boards [sports articles]; scooters [toys]; remote-controlled toy vehicles; 
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portable games with liquid crystal displays; portable electronic video game apparatus.

Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); arranging subscriptions to audiovisual programs, 
to newspapers (for others); arranging of telecommunication service subscriptions for others; presentation of goods on all 
communication media, for retail sale; business management and organization consultancy; accounting; document 
reproduction; employment agencies, computer file management; organization of exhibitions for commercial or 
advertising purposes; online advertising on a computer network; rental of advertising time on all communication media; 
publication of advertising texts; rental of advertising space; dissemination of advertisements; bill-posting; technical 
advice for product demonstration; public relations, business auditing (commercial analysis); commercial administration 
of the licensing of the goods and services of others; business management assistance services; billboard advertising 
services; business management on behalf of sports people, artists, search for sponsors, search for sponsorship 
(sponsorship by advertising promotion) of companies in the context of sports competitions; presentation of goods on all 
communication media for retail sale, in the fields of beauty products, hygiene, cosmetics, objects of metal, namely, works 
of art and figurines, audiovisual, computer, telecommunication and office products, including DVDs, game software, 
computer peripheral devices, audio stereo speakers and headphones, portable telephones, accessories for portable 
telephones and tablets; presentation of goods on all communication media for retail sale, in the fields of spectacles, 
decorative magnets, portable calculators, protective articles for sporting purposes, jewelry articles, timepieces, stationery 
articles, books and other publications, textile goods, including table linen, beach linen, household linen, architects' 
models, graphic art reproductions; presentation of goods on all communication media for retail sale, in the fields of 
stickers, pennants and flags, leather goods, namely, carrying cases, wallets, portfolios, pockets, card holders, bags, 
handbags, briefcases, luggage, toiletry bags, decorative products and articles, furniture, scented candles, works of art of 
all materials, kitchen utensils, tableware and glassware, clothing articles, footwear, headgear; presentation of goods on 
all communication media for retail sale, in the field of games and toys, sports articles, in particular balls, shin guards, 
gloves, video game accessories, smokers' articles, musical instruments, writing instruments, food products, beverages, 
maintenance products for sports equipment, lawns; the bringing together, for the benefit of others, of a variety of beauty 
products, sanitary products, cosmetics, decorative magnets, potable calculators, protective articles for sporting 
purposes, jewelry articles, timepieces, stationery articles, books and other publications, textile articles, namely, table 
linen, beach linen, household linen, thereby enabling customers to conveniently view and purchase those goods; the 
bringing together, for the benefit of others, of a variety of goods, namely, objects of metal, namely, works of art and 
figurines, audiovisual, computer, telecommunication and office products, including DVDs, game software, computer 
peripheral devices, spectacles, audio speakers and headphones, portable telephones, accessories for portable 
telephones and tablets, thus enabling customers to conveniently view and purchase those goods; the bringing together, 
for the benefit of others, of a variety of goods, namely, architects' models, graphic art reproductions, clothing articles, 
footwear, headgear articles, games and toys, sports articles, in particular balls, shin guards, gloves, accessories for video 
games, thus enabling customers to conveniently view and purchase those goods; the bringing together, for the benefit of 
others, of a variety of goods, namely, stickers, pennants and flags, leather goods, namely, suitcases, wallets, portfolios, 
pockets, card holders, bags, handbags, briefcases, luggage, toiletry bags, decorative products and articles, furniture, 
scented candles, works of art of all materials, kitchen utensils, tableware and glassware, thus enabling customers to 
conveniently view and purchase those goods; the bringing together, for the benefit of others, of a variety of goods, 
namely, smokers' articles, music instruments, writing instruments, food products, beverages, maintenance products, 
sports facilities, lawns, thus enabling customers to conveniently view and purchase those goods; sales promotion 
services for others by means of customer loyalty schemes; loyalty services related to the use of a card; organization of 
commercial operations for customer loyalty; personnel recruitment, in particular sports personnel; issue of loyalty cards 
to supporters for controlling access to sports stadiums or events; promoting the goods and services of others, by means 
of partnerships and licensing provided in the context of sports events; commercial management of shops; business 
management of shopping centers; administration of consumer loyalty programs; procurement services for others 
[purchasing goods and services for other businesses]; shop window dressing; organization of fashion shows for 
promotional purposes; provision of on-line sales areas for sellers and buyers of goods and services; organization of trade
fairs for commercial or advertising purposes; business management for sports people; commercial project management 
services in the framework of construction projects; commercial intermediation services; rental of advertising material; 
rental of advertising panels; sales promotion for others; rental of sales stands.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; provident fund services; home banking; 
issuing of travelers' checks or credit cards; real estate appraisals; financial management, real estate management; 
financing services; financial analysis; raising or investing capital; financial consultancy; financial evaluation (insurance, 
banking, real estate); fund investment; charitable fundraising; rental of shopping center surfaces; rental of space in 
shopping centers; property management services relating to shopping centers; awarding discounts to third-party member
institutions through a membership card; rental of real estate; rental of offices [real estate]; rental of offices for coworking; 
charitable fundraising services; financial sponsorship.

Cl.38;Telecommunications, information relating to telecommunications; communications by computer terminals or by 
fiber-optic networks; communications by radio or telephone; cellular telephone communication services; provision of 
user access to global computer networks; provision of on-line forums; provision of access to databases; electronic 
bulletin board services (telecommunication services); connection by telecommunications to a global computer network; 
news or information agencies; rental of telecommunication equipment, network access via electronic mail services; 
broadcasting of radio programs, television programs, radio and television broadcasts, teleconferencing and video 
conferencing services; electronic messaging services.

Cl.39;Transport; packaging and storage of merchandise; travel organization; transport information; logistics services 
relating to transport, distribution of newspapers, distribution of water, electricity or energy; distribution (delivery) of 
goods; towing, rental of garages or parking places; piloting; travel reservation, booking of seats for travel, transport of 
travelers; parking space rental, vehicle rental, storage of data media or electronically stored documents.

Cl.41;Education, training, entertainment; sporting and cultural activities, information in the field of entertainment or 
education; professional retraining, providing recreational facilities, publication of books, lending of books, videotape film 
production, rental of movies; rental of sound recordings; rental of video cassette recorders or of radio and television sets;
rental of show scenery; videotape editing; photography services; organization of competitions (education or 
entertainment); organization and conducting of colloquiums, conferences or congresses; organization of exhibitions for 
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cultural or educational purposes; booking of seats for shows; game services provided on-line from a computer network; 
gambling services; electronic publication of books and journals online; electronic desktop publishing; radio, television 
entertainment; operating lotteries and betting, gambling; holiday camp service (entertainment); sports club services 
(entertainment); camps (training) for sports and sports development; fitness club services; organization of sports 
competitions, shows, exhibitions for cultural, sporting or educational purposes; boarding schools; services of a sports 
club and its sporting and cultural activities; rental of sports fields, sports equipment, cinematographic films; rental of 
stadium facilities; rental of sports equipment except vehicles; provision of sports facilities; booking of seats for sports 
competitions and games, providing entertainment infrastructures, namely, VIP lounges and lodges inside and outside 
stadiums; provision of non-downloadable online electronic publications; publication and issue of periodicals and books; 
translation service; production of films other than advertising films; ticket agency services [entertainment]; sports camp 
services; club services [entertainment or education]; sports club services [health and fitness training]; electronic sports 
club [entertainment]; coaching [training]; organization of sports competitions; organizing of electronic sports 
competitions; academies [education]; providing casino facilities [gambling]; organization and conducting of concerts; 
conducting of guided tours; fitness classes; rental of tennis courts; educational services provided by schools; physical 
education services; training services by means of simulators; organization and conducting of non-virtual educational 
forums; television entertainment; provision of non-downloadable videos online; rental of equipment for games; 
organizing and conducting of training workshops in the fields of sports and e-sports; amusement park services; personal 
trainer services [fitness training]; presentation of live performances; amusement arcade services; amusement arcade 
services for the practice of electronic sports; online video-game services; video games for entertainment purposes; 
online game services; online video-game services; Rental of video games; rental of video games apparatus; rental of 
video game consoles; rental of arcade video game machines; entertainment services through computer games and video 
games; provision of interactive computer games online; provision of computer games online; Online information services 
concerning computer games and computer enhancements for games; providing online information related to game 
players; electronic game services, including computer games provided on-line or via a global computer network; online 
information in the field of computer games and entertainment; providing on-line entertainment in the nature of game 
tournaments; on-line information services related to computer and video game strategies; provision of an on-line 
magazine featuring information in the field of computer games; information relating to computer gaming entertainment 
provided on-line from a computer database or a global communication network; provision of golf facilities; provision of 
stadium facilities for soccer games; provision of facilities for sports tournaments, in particular football, and recreational 
activities; provision of information relating to sports events; party planning [entertainment]; organization and conducting 
of seminars.
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Priority claimed from 15/09/2017; Application No. : 30 2017 023 277 ;Germany 

3880004    05/03/2018
[International Registration No. : 1409750]
Wacker Chemie AG
Hanns-Seidel-Platz 4 81737 München Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, science and photography, as well as in agriculture, horticulture and forestry; 
chemical reagents, other than for medical or veterinary purposes; acrylic esters; methacrylic esters; vinyl esters; styrene; 
vinyl chloride; vinyl alcohol; ethylene; propylene; acrylamide; acrylonitrile; butadiene; carboxylic acids; unprocessed 
artificial resins; unprocessed plastics; polyvinyl chloride; polyvinyl acetate; polyvinyl alcohol; polyethylene; polyacrylate; 
polymethacrylate; unprocessed epoxy resins; copolymers; vinyl acetate-ethylene copolymers; vinyl chloride-ethylene 
copolymers; plastic materials being raw materials, namely, plastic mixtures for use in industry; dispersions of plastics; 
adhesives for use in industry; adhesives for wall tiles; chemical binding agents for use in industry; chemical impregnating
agents for use in industry; chemical coating agents for use in industry, other than paints, lacquers and oils, for coating 
wood, plastic, metal, ceramic, concrete, cement, artificial stone, natural stone, cork, clay, clinker, masonry, facades, 
paper, cardboard, carpets, wallpaper, packaging and floor coverings; chemical additives for the manufacture of plastic, 
concrete, cement, mortar; chemical additives for plaster, screed and gypsum; chemical intensifiers for paper; chemical 
compounds for finishing textiles; chemical agents for coating textiles, furs, leather, non-wovens and fabrics; stain-
preventative chemicals for use on carpets; wallpaper removing preparations; chemical compounds for the manufacture of 
artificial resins; chemical additives for use in the manufacture of adhesives; chemical additives for the flow control of 
sealants; chemicals, namely, chemical additives for the manufacture of fillers; plasticizer for industrial purposes; 
chemical adhesion promoters; chemical catalysts; chemical additives for lacquers; chemical additives for the flow control 
of lacquers; bactericidal, fireproof and hammer finish chemical additives for lacquers; bookbinding adhesive.

Cl.2;Paints; varnishes; lacquers; thinners for lacquers and paints; binding agents for paints and lacquers; printing ink; 
binding agents for printing ink; lacquers for coating electric and electronic parts and components, other than for 
insulation.

Cl.16;Adhesives for stationery or household purposes; plastic materials for packaging.

Cl.17;Semi-finished goods made of plastics or resins; artificial resins and synthetic resins being semi-finished 
products; semi-processed plastics; synthetic rubber; sealing materials; packing materials; insulating materials; blocks, 
extrudates, panels, films, rods, tubes, moulded parts being semi-finished products containing or consisting of plastics for 
use in manufacture; sealant compounds for joints; insulating paints; insulating plaster; insulating oils; weatherstripping 
compositions; caulking materials.
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3880006    15/03/2018
[International Registration No. : 1409784]
Glencoe Software Inc.
800 5th Avenue 101-259 Seattle WA 98104-3102 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software downloadable from the Internet; software tools; data access tools; data 
management tools; downloadable electronic publications; all the aforesaid being for use in connection with the 
accessing, visualisation, analysis, management, publication, sharing, storage and manipulation of biological and 
biomedical data and images, all being for use in the field of healthcare, life science and biomedical science.

Cl.35;Business services; data processing services; all the aforesaid services relating to the accessing, visualisation, 
analysis, management, publication, sharing, storage and manipulation of biological and biomedical data and images, all 
being for use in the field of healthcare, life science and biomedical science; information, advisory and consultancy 
services in connection with the aforesaid services.

Cl.42;Design and development of computer software, software tools, data access tools and data management tools; 
computer programming; installation, maintenance and repair of computer software; design of computer websites and 
maintenance thereof; software as a service [SAAS]; all the aforesaid services relating to the accessing, visualisation, 
analysis, management, publication, sharing, storage and manipulation of biological and biomedical data and images, all 
being for use in the field of healthcare, life science and biomedical science; information, advisory and consultancy 
services in connection with the aforesaid services.

Cl.45;Licensing of computer software for use in connection with the accessing, visualisation, analysis, management, 
publication, sharing, storage and manipulation of biological and biomedical data and images, all being for use in the field 
of healthcare, life science and biomedical science; information, advisory and consultancy services in connection with the 
aforesaid services.
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Priority claimed from 25/10/2017; Application No. : 711124 ;Switzerland 

3880010    23/04/2018
[International Registration No. : 1409493]
Metavant Sciences GmbH
Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.42;Scientific and technological services as well as research and design services relating thereto; pharmaceutical 
and biomedical research services; research in the field of therapeutic biological and pharmaceutical preparations; 
pharmaceutical research and development; provision of information regarding scientific research in the field of 
pharmaceutical and biomedical products.

Cl.44;Provision of health information and medical information; provision of information concerning the diagnostic, 
prophylactic and therapeutic properties of pharmaceutical and biological preparations for prevention and treatment of 
diseases, disorders and pathologies.
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3880029    16/01/2018
[International Registration No. : 1410054]
Granberg AS
Bjoavegen 1442 N-5584 Bjoa Norway

Proposed to be Used
IR DIVISION
Cl.24;Textile fabric including textile fabric for industrial use.

Cl.25;Clothing, footwear and headwear.
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Priority claimed from 28/07/2017; Application No. : 2017-100322 ;Japan 

3880030    20/11/2017
[International Registration No. : 1410108]
Kyoritsu Seiyaku Corporation
1-5-10 Kudanminami, Chiyoda-ku Tokyo 102-0074 Japan

Proposed to be Used
IR DIVISION
Cl.5;Disinfectants for veterinary purposes; fungicides for veterinary purposes; veterinary preparations; medicines for 
veterinary purposes; hemostatics; diagnostic media for bacteriological cultures [for veterinary purposes]; veterinary 
vaccines; pharmaceutical preparations; reagent paper for medical purposes; medical dressings for animals; drug delivery 
agents in the form of edible wafers for wrapping powdered pharmaceuticals [for animals]; adhesive plasters; self-
adhesive dressings for animals; bandages for dressings; liquid bandages; cotton swabs for medical use; dietary 
supplements for animals; dietary supplements for humans; dietetic beverages adapted for medical purposes; dietetic 
foods adapted for medical purposes; dietary additives to foodstuffs for animals.

Cl.31;Animal foodstuffs.
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Priority claimed from 17/08/2017; Application No. : 86476 ;Cyprus 

3880069    14/02/2018
[International Registration No. : 1409516]
ACTIVEPLATFORM HOLDING LIMITED
1 Poseidonos Str., LEDRA BUSINESS CENTRE, Egkomi CY-2406 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.42;Cloud computing; computer software consultancy; computer system design.
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Priority claimed from 22/12/2017; Application No. : 302017000149111 ;Italy 

3880484    01/03/2018
[International Registration No. : 1410200]
VALENTINO S.P.A.
Via Turati, 16/18 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; purses; school bags; school satchels; card cases; travelling trunks; duffel bags 
for travel; rucksacks; wallets; shopping bags; attaché cases; beach bags; bags; handbags; travelling bags; handbag 
frames; pouches; briefcases; cases of leather; vanity cases, not fitted; leather key cases; suitcases; bags for sports; hat 
boxes of leather; garment bags for travel; leather shoulder belts; leather straps; fur; raw skins; dog collars; clothing for 
pets; umbrellas; umbrella sticks; walking sticks; whips, saddlery, harness fittings.

Cl.25;Clothing; overalls; underwear; sweaters; shirts; jumpers; suits; ready-made clothing; trousers; outer clothing; 
knitwear; coats; skirts; petticoats; pullovers; overcoats; jackets; stuff jackets; ski jackets; ski pants; parkas; clothing of 
leather; T-shirts; blouses; pants; dressing gowns; formal dresses; vests; jerseys; pajamas; bathrobes; brassieres; 
camisoles; corselets; slips; children's clothing; layettes; bathing caps; bathing suits; clothing for gymnastics; waterproof 
clothing; raincoats; masquerade costumes; footwear; slippers; bath slippers; boots; sport boots; horse-riding boots; 
galoshes; shoes; beach shoes; sandals; sport shoes; gymnastic shoes; overshoes; headgear; hats; caps; cap peaks; 
socks; sock suspenders; stockings; garters; gloves; mittens; muffs; shawls; ties; neckties; scarves and foulards 
(clothing article); veils; bandanas; furs (clothing); fur stoles; belts; wedding dresses.
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Priority claimed from 28/08/2017; Application No. : 87586659 ;United States of America 

3880492    22/02/2018
[International Registration No. : 1411006]
QUAD QUEENS LLC
20 Old Course Drive Newport Beach CA 92660 United States of America

Proposed to be Used
IR DIVISION
Cl.21;Coffee mugs; glassware, namely, beverage glassware; dishware; salt and pepper shakers; pot holders; glass 
statuary; lunch pails; bento boxes; coasters of plaster, leather and metal.

Cl.25;Clothing, namely, T-shirts, sweatshirts, hats and socks.

Cl.43;Restaurant services, namely, serving of donuts, sandwiches, salads and drinks.

6985



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

3880498    21/03/2018
[International Registration No. : 1410907]
TIONG BAHRU BAKERY PTE. LTD.
60 Jalan Penjara Singapore 149375 Singapore

Proposed to be Used
IR DIVISION
Cl.30;Bakery products.

Cl.43;Bakery services; cafe services; cafes; restaurants.
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3880504    11/04/2018
[International Registration No. : 1411313]
Rugby Sport S.r.l.
Via Alfredo Catalani 6/A I-00199 Roma Italy

Proposed to be Used
IR DIVISION
Cl.18;Sports packs; sport bags; holdalls for sports clothing; general purpose sport trolley bags; all-purpose athletic 
bags.

Cl.25;Rugby tops; rugby boots; rugby shorts; sports jackets; sports caps; casual shirts; sportswear; sports pants; 
unitards; sports bras; sports singlets; jumper suits; gym suits; sweatpants; sports socks; training shoes; moisture-
wicking sports shirts; sports jerseys; breeches for sports; moisture-wicking sports pants; cleats for attachment to sports 
shoes.

Cl.28;Sports equipment; men's athletic supporters (sports articles); elbow guards (sports articles); rugby balls; shin 
guards [sports articles]; shin pads for sports use.
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Priority claimed from 31/08/2017; Application No. : 1870060 ;Australia 

3880506    28/02/2018
[International Registration No. : 1410887]
Top Intellectual Property Pty Ltd as trustee for Top IP
PO BOX 6204 BAULKHAM HILLS NSW 2153 Australia

Proposed to be Used
IR DIVISION
Cl.25;Ballet clothing; clothing; dance clothing; jump suits (clothing); footwear; headwear; exercise wear; dance 
footwear; dance shoes; dancewear; ballet shoes; ballet suits; gym shorts; gym suits; gymnastic shoes; gymnastic suits; 
gymwear; half length tights; inner soles; costumes for people; leg warmers; leisure wear; scarves; shoes; sleepwear; 
underwear; socks.

Cl.26;Hair bows; decorative articles for the hair; bows for the hair; bows for clothing; brooches (clothing accessories); 
buckles (clothing accessories); decorative bands for hair; elasticised hair bands; elasticised hair ribbons; fasteners for 
clothing; adhesive body tape (non medical); arm bands (clothing accessories); beads, other than for making jewellery; 
grips for the hair; elastic for tying hair; electric hair rollers; electric hair setting apparatus containing heated hair rollers; 
electrically heated rods for curling hair; hair bands; hair barrettes; hair buttons; hair clips; hair coloring caps; hair 
colouring caps; hair colouring foils; hair curlers, other than hand implements; hair curling papers; hair curling pins; hair 
extensions; hair fasteners; hair grips; hair nets; hair pins; hair ribbons; hair rollers; hair slides; human hair; non-electric 
hair rollers; pins for the hair; plaited hair; plaits of hair; sticks for use in decorating the hair; sticks for use in styling the 
hair; strips of plastics for use in highlighting of hair; strips of plastics for use in tinting of hair; synthetic hair; tresses of 
hair; ornaments for clothing (not of precious metal); ornaments for hats (not of precious metal).
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Priority claimed from 29/09/2017; Application No. : 87628457 ;United States of America 

3880515    26/03/2018
[International Registration No. : 1411036]
Ripple Labs Inc.
315 Montgomery Street San Francisco CA 94104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for facilitating payments over electronic communications networks in the form of fiat currency, 
digital currency or cryptocurrency.

Cl.36;Financial transaction services, namely, providing commercial transaction and payment options.

Cl.38;Peer to peer network computer services, namely, transmission services of financial data over electronic 
communication network.

Cl.42;Application service provider featuring application programming interface (API) software for use in processing 
cross-border financial transactions and payment processing; application service provider featuring application 
programming interface (API) software enabling financial institutions and payment processors to communicate and 
coordinate with currency and digital asset exchanges over electronic computer networks in order to effect and financial 
transactions and payments; computer software services, namely, providing online non-downloadable computer software 
for facilitating payments over electronic communications networks; providing online non-downloadable computer 
software for facilitating payments over electronic communications networks; application service provider featuring 
application programming interface (API) software for enabling communication with currency and digital asset exchanges 
over electronic computer networks; providing online non-downloadable software to serves as an application 
programming interface (API) enabling communication with currency and digital asset exchanges over electronic computer
networks; proving online non-downloadable computer software for facilitating payments over electronic communications 
networks in the form of fiat currency, digital currency or cryptocurrency.
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Priority claimed from 20/07/2017; Application No. : 30 2017 018 169 ;Germany 

3880534    12/01/2018
[International Registration No. : 1410902]
thyssenkrupp AG
ThyssenKrupp Allee 1 45143 Essen Germany
ThyssenKrupp Elevator AG
ThyssenKrupp Allee 1 45143 Essen Germany

Proposed to be Used
IR DIVISION
Cl.9;Electrical apparatus for signalling, measuring, counting, registering, monitoring, controlling; electrical control units 
and electrical switchgears; electrical data entry, data processing, data transmission, data storage, data output equipment; 
electronic instruments and apparatus for data recording and data controlling; safety engineering systems and apparatus 
for protection of intrusion and illicit access, namely access systems and security systems mainly consisting of electrical 
monitoring apparatus, video surveillance and video control systems, alarm devices; chip card management systems, 
namely identification card (magnetic), reader (data processing), data processing apparatus and data processing programs 
for processing and analysing of signals, especially for time recording, identification of individuals, building automation, 
light control, climate control, canteen cards, keyless entry; combination of the aforementioned apparatus and instruments 
to compound systems; data processing programs; data processing equipment and computers including their peripheral 
equipment; aforementioned goods for data communication via tethered and wireless communisation systems for long-
distance data transmission and for data transmission in local networks; replacement parts for all of the aforementioned 
products.

Cl.38;Telecommunications, in particular by means of Bluetooth, WI-Fl, NFS and RFID.
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Priority claimed from 06/10/2017; Application No. : 87637318 ;United States of America 

3880536    05/04/2018
[International Registration No. : 1411088]
Thermogenesis Corp.
2711 CITRUS RD RANCHO CORDOVA CA 95742 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus for automated and integrated cell washing and fluid transfer devices to wash and concentrate 
blood cell products; scientific kits comprising containers, tubing, connectors and pumps, and fluid transfer devices, all 
sold as a unit for cell washing, and to wash and concentrate blood cell products, with all of the foregoing for scientific 
and laboratory use.

Cl.10;Medical apparatus, namely, automated and integrated cell washing and fluid transfer devices used to wash and 
concentrate blood cell products; medical kits comprising containers, tubing, connectors and pumps, and fluid transfer 
devices, all sold as a unit for cell washing, and to wash and concentrate blood cell products, with all of the foregoing for 
medical use.
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Priority claimed from 20/12/2017; Application No. : 87728860 ;United States of America 

3880537    06/04/2018
[International Registration No. : 1410252]
Human Mode, L.L.C.
4005 NW Expressway, Suite 610 Oklahoma City OK 73116 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware for the operation of artificial intelligence systems resembling human cognitive 
processes; computer software for implementing artificial intelligence, neural networks, machine learning, and adaptive 
systems for use in robotic devices; downloadable computer software for processing and executing commands for robotic 
devices; augmented reality software for playing computer game programs; video game software; video and computer 
game programs; virtual reality game software.

Cl.42;Design and development of computer software and software architecture in the field of artificial intelligence 
solutions; platform as a service (PAAS) featuring computer software platforms for artificial intelligence applications; 
software as a service (SAAS) services featuring software for executing deep learning, machine learning, hierarchical 
learning, artificial intelligence, automatic speech recognition, and natural language processing programs.
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Priority claimed from 27/07/2017; Application No. : 2017-099746 ;Japan 

3880553    01/12/2017
[International Registration No. : 1410960]
Nippon Denshin Denwa Kabushiki Kaisha (Nippon Telegraph and Telephone Corporation)
5-1 Otemachi 1-chome, Chiyoda-ku 100-8116 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.9;Measuring or testing machines and instruments; electric wires and cables; telecommunication machines and 
apparatus; electronic machines [not including geiger counters, high frequency apparatus for welding, cyclotrons [not for 
medical purpose], industrial X-ray machines and apparatus [not for medical use], industrial betatrons [not for medical 
use], magnetic prospecting machines, magnetic object detectors, seismic exploration machines and apparatus, 
hydrophone machines and apparatus, echo sounders, ultrasonic flaw detectors, ultrasonic sensors, electronic door 
closing systems and electron microscopes]; personal digital assistants in the shape of a watch; smartphones; electron 
tubes; semi-conductor elements; electronic circuits, not including those recorded with computer programs; computer 
software; computer software applications, downloadable; computer programs; consumer video game programs; 
electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; downloadable 
image files; recorded video discs and video tapes; electronic publications; downloadable images and videos.

Cl.35;Business management analysis or business consultancy; marketing research or analysis; providing information 
concerning commercial sales; compilation of information into computer databases; employment agencies; providing 
business assistance to others in the operation of data processing apparatus namely, computers, typewriters, telex 
machines and other similar office machines; retail services or wholesale services for electrical machinery and apparatus.

Cl.37;Construction; machinery installation; telecommunication wiring; construction consultancy; installation and 
maintenance of building equipment; repair or maintenance of electronic machines and apparatus; repair or maintenance 
of telecommunication machines and apparatus.

Cl.38;Telecommunication, other than broadcasting; communications by telephone; facsimile transmission; 
communications by computers; communications by computer terminals; mobile telephone communication; rental of 
telecommunication equipment including telephones and facsimile apparatus.

Cl.42;Computer software design, computer programming, or maintenance of computer software; advisory and 
consultancy services relating to computer system design, development and maintenance; providing search engines for 
the Internet; providing search engines for obtaining data on a global computer network; providing search engines for 
obtaining data via communications networks; technological advice relating to computers, automobiles and industrial 
machines; cloud computing; software as a service [SaaS]; rental of computers; providing computer programs on data 
networks; rental of computer software; testing or research on electricity; testing or research on telecommunication and 
mobile communications technology; research and consultancy in the field of computer software; testing or research on 
telecommunication machines and apparatus; testing or research on machines, apparatus and instruments.
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3880555    27/02/2018
[International Registration No. : 1411405]
Aktsionernoe obshchestvo «Tsifrovoe Televidenie»
Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; accumulators, electric; accumulators, electric, for vehicles; accelerometers; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] apparatus; distillation 
apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check 
franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for 
underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for the production
of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; 
stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial 
purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic
apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting 
at a distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; electronic tags for goods; lens hoods; 
magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets, 
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; bullet-proof clothing; signalling buoys; life 
buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; letter 
scales; weighbridges; precision balances; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; sockets, plugs and other contacts [electric 
connections]; micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; voltmeters; 
mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers 
[measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hygrometers; 
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hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding leads; plumb bobs; range 
finders; densimeters; densitometers; optical goods; detectors; smoke detectors; counterfeit [false] coin detectors; 
joysticks for use with computers, other than for video games; transparencies [photography]; slide projectors; diaphragms 
[photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; 
disks, magnetic; optical discs; circular slide rules; disk drives for computers; juke boxes for computers; DNA chips; 
electronic notice boards; bullet-proof waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads 
for electric wires; nose clips for divers and swimmers; locks, electric; alarm bells, electric; electric door bells; signal 
bells; bells [warning devices]; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; 
marine depth finders; probes for scientific purposes; buzzers; needles for record players; measures; pressure measuring 
apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure indicators; temperature 
indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; mathematical 
instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth instruments; 
interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial cables; fibre 
[fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; calculating 
machines; pocket calculators; decompression chambers; cinematographic cameras; mouth guards for sports; life-saving 
capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; 
video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; 
encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated teller 
machines [ATM]; cathodes; choking coils [impedance]; spools [photography]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons for bells; mouse pads; 
magnetic encoders; anti-glare visors; collectors, electric; loudspeakers; calibrating rings; protective suits for aviators; 
commutators; compact discs [audio-video]; comparators; marine compasses; computers; laptop computers; tablet 
computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; 
traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; 
cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, for the prevention of traffic 
accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical purposes; lactodensimeters; 
lactometers; vacuum tubes [radio]; flashlights [photography]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; rulers 
[measuring instruments]; slide-rules; optical condensers; contact lenses; correcting lenses [optics]; optical lenses; 
electricity conduits; measuring spoons; magnifying glasses [optics]; thread counters; magnets; decorative magnets; 
close-up lenses; crash test dummies; resuscitation mannequins [teaching apparatus]; mouse [computer peripheral]; 
pressure gauges; divers' masks; solderers' helmets; protective masks; materials for electricity mains [wires, cables]; 
voting machines; money counting and sorting machines; material testing instruments and machines; furniture especially 
made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; metronomes; carpenters' rules; rules [measuring 
instruments]; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for counter-operated 
apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; microprocessors;
microscopes; microtomes; microphones; modems; lightning conductors [rods]; monitors [computer hardware]; monitors 
[computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; 
teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' 
levels; sound recording carriers; magnetic data media; optical data media; computer software, recorded; sheaths for 
electric cables; identification sheaths for electric wires; weighing machines; computer hardware; punched card machines 
for offices; life saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; lenses for 
astrophotography; objectives [lenses] [optics]; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; 
clothing for protection against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for 
protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; 
wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; 
sunglasses; goggles for sports; electronic collars to train animals; signalling panels, luminous or mechanical; radio 
pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters 
of electronic signals; switches, electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for 
protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for 
laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; wafers for 
integrated circuits; printed circuit boards; compact disc players; cassette players; protective films adapted for computer 
screens; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital signs; 
semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, electric; 
telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording apparatus; 
distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the thickness of 
leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching apparatus; time 
recording apparatus; hemline markers; measuring apparatus; measuring devices, electric; apparatus and instruments for 
astronomy; surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and 
instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; 
chemistry apparatus and instruments; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators 
for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; time switches, 
automatic; relays, electric; safety restraints, other than for vehicle seats and sports equipment; X-ray photographs, other 
than for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; 

6995



speaking tubes; horns for loudspeakers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light 
apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; scanners [data processing equipment];
integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; connectors [electricity]; sonars; sound locating instruments; lighting ballasts; resistances, electric; 
spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection 
devices for personal use against accidents; audiovisual teaching apparatus; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; thermometers, not for medical 
purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; 
transistors [electronic]; transponders; protractors [measuring instruments]; step-up transformers; transformers 
[electricity]; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than 
for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; bar code readers; heat regulating apparatus; photocopiers [photographic, 
electrostatic, thermic]; downloadable ring tones for mobile phones; downloadable image files; downloadable music files; 
animated cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic 
lanterns; signal lanterns; optical lamps; cameras [photography]; glazing apparatus for photographic prints; shutters 
[photography]; darkrooms [photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging 
apparatus [photography]; photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope 
slides; cases for smartphones; cases especially made for photographic apparatus and instruments; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; 
cyclotrons; compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for 
laptops; covers for smartphones; fire blankets; chips [integrated circuits]; jigs [measuring instruments]; pedometers; 
meteorological balloons; electrified rails for mounting spot lights; asbestos screens for firemen; fire hose; protective 
helmets for sports; head guards for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; 
distribution boards [electricity]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; posters; paper bows; table linen of paper; tickets; forms, printed; announcement cards [stationery]; 
note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; 
pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for radiograms; 
electrocardiograph paper; drawer liners of paper, perfumed or not; wood pulp paper; carbon paper; copying paper 
[stationery]; parchment paper; writing paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet 
paper; wrapping paper; filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; 
newspapers; electrotypes; hectographs; modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; diagrams; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; 
advertisement boards of paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; 
magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for 
drawing purposes; periodicals; printed publications; paper shredders for office use; graphic representations; credit card 
imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; tracing cloth; tracing patterns; 
gums [adhesives] for stationery or household purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil 
lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; wood pulp 
board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; cases for stamps [seals]; boxes of paper or cardboard; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; stencils [stationery]; French curves; paper ribbons; typewriter ribbons; 
gummed tape [stationery]; adhesive bands for stationery or household purposes; correcting tapes [office requisites]; 
inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or household purposes; self-adhesive 
tapes for stationery or household purposes; drawing rulers; square rulers; absorbent sheets of paper or plastic for 
foodstuff packaging; humidity control sheets of paper or plastic for foodstuff packaging; viscose sheets for wrapping; 
sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; steel letters; type [numerals 
and letters]; lithographs; paint trays; architects' models; postage stamps; plastics for modelling; graphic prints; 
modelling materials; teaching materials [except apparatus]; sealing compounds for stationery purposes; adhesives 
[glues] for stationery or household purposes; bookbinding material; packaging material made of starches; filtering 
materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; bookbinding apparatus and 
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machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; franking machines for office use; 
chalk for lithography; writing chalk; tailors' chalk; marking chalk; bags [envelopes, pouches] of paper or plastics, for 
packaging; garbage bags of paper or of plastics; painters' easels; hand-rests for painters; writing cases [stationery]; 
printing sets, portable [office requisites]; bibs of paper; stickers [stationery]; finger-stalls [office requisites]; cords for 
bookbinding; paper knives [cutters] [office requisites]; numbering apparatus; bottle envelopes of paper or cardboard; 
sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs 
[patterns]; handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; 
conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; bookbindings; pen wipers; office 
perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing 
stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk 
mats; letter trays; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer 
glasses; stands for pens and pencils; photograph stands; inking pads; stamp pads; binding strips [bookbinding]; towels 
of paper; inking sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed 
cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; 
office requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing 
makeup; face towels of paper; table napkins of paper; place mats of paper; tablemats of paper; tablecloths of paper; 
paper clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; 
biological samples for use in microscopy [teaching materials]; histological sections for teaching purposes; steatite 
[tailor's chalk]; writing board erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or 
cardboard; writing or drawing books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; 
transparencies [stationery]; stencil plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for 
gummed surfaces [office requisites]; squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or 
cardboard; envelope sealing machines for offices; sealing machines for offices; vignetting apparatus; apparatus for 
mounting photographs; stapling presses [office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; 
paper coffee filters; flags of paper; flyers; silver paper; molds for modelling clays [artists' materials]; photo-engravings; 
photographs [printed]; stencil cases; canvas for painting; chromolithographs [chromos]; compasses for drawing; 
numbers [type]; artists' watercolor saucers; correcting ink [heliography]; ink; inkwells; blueprints; stencils; erasing 
shields; balls for ball-point pens; cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; 
shields [paper seals]; prints [engravings]; labels, not of textile.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning 
tops [toys]; jigsaw puzzles; clay pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; surfboards; spring boards [sports articles]; 
skateboards; sailboards; chessboards; checkerboards; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; toys; toys for pets; stuffed toys; plush toys; mobiles 
[toys]; practical jokes [novelties]; parlor games; board games; ring games; games; building games; kaleidoscopes; 
bladders of balls for games; rosin used by athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; 
reels for fishing; rocking horses; swings; skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; seal skins 
[coverings for skis]; bells for Christmas trees; dolls' rooms; controllers for game consoles; paintball guns [sports 
apparatus]; toy air pistols, confetti; explosive bonbons [Christmas crackers]; ice skates; roller skates; in-line roller 
skates; dice; paintball guns [sports apparatus]; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette 
wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; 
skis; waterskis; surf skis; mah-jong; hunting game calls; puppets; carnival masks; theatrical masks; fencing masks; 
masts for sailboards; teddy bears; chalk for billiard cues; targets; electronic targets; scale model kits [toys]; scale model 
vehicles; balls for games; artificial fishing bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; 
elbow guards [sports articles]; dolls' clothes; fencing weapons; twirling batons; paragliders; pachinkos; baseball gloves; 
boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; fencing gauntlets; pinatas; toy 
pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; rattles [playthings]; horseshoe games; candle 
holders for Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable 
games with liquid crystal displays; swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; 
archery implements; kite reels; soap bubbles [toys]; divot repair tools [golf accessories]; billiard markers; protective 
paddings [parts of sports suits]; rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; 
sling shots [sports articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; scooters [toys]; sleds 
[sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite indicators [fishing 
tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' harness; fishing tackle; 
artificial snow for Christmas trees; snowshoes; snowboards; clay pigeon traps; billiard tables; coin-operated billiard 
tables; tables for table tennis; tables for table football; strings for rackets; gut for rackets; cricket bags; golf bags, with or 
without wheels; slides [playthings]; radio-controlled toy vehicles; body-building apparatus; machines for physical 
exercises; backgammon games; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas 
trees, except illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for 
games; bowling apparatus and machinery; counters [discs] for games; chips for gambling; bags especially designed for 
skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs [ammunition for paintball 
guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole vaulting; paper party hats; shin 
guards [sports articles]; camouflage screens [sports articles]; chest expanders [exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing Internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; 
transmission of greeting cards online; message sending; computer aided transmission of messages and images; 
transmission of telegrams; transmission of digital files; providing online forums; videoconferencing services; rental of 
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message sending apparatus; rental of access time to global computer networks; rental of modems; rental of 
telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio broadcasting; communications 
by fiber optic networks; communications by cellular phones; communications by computer terminals; satellite 
transmission; communications by telegrams; communications by telephone; facsimile transmission; paging services 
[radio, telephone or other means of electronic communication]; teleconferencing services; telex services; voice mail 
services; telecommunications routing and junction services; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of sports grounds; rental of tennis courts; lending library 
services; booking of seats for shows; videotaping; physical education; discotheque services; animal training; dubbing; 
gambling services; publication of books; education information; recreation information; entertainment information; movie 
studio services; health club services [health and fitness training]; nightclub services [entertainment]; layout services, 
other than for advertising purposes; microfilming; videotape editing; production of radio and television programmes; 
presentation of variety shows; music composition services; game services provided on-line from a computer network; 
providing on-line electronic publications, not downloadable; religious education; gymnastic instruction; correspondence 
courses; practical training [demonstration]; organization of balls; organization of exhibitions for cultural or educational 
purposes; providing recreation facilities; arranging and conducting of colloquiums; arranging and conducting of 
congresses; arranging and conducting of conferences; arranging and conducting of concerts; arranging and conducting 
of workshops [training]; arranging and conducting of seminars; arranging and conducting of symposiums; organization 
of competitions [education or entertainment]; arranging of beauty contests; organization of lotteries; organization of 
fashion shows for entertainment purposes; organization of shows [impresario services]; organization of sports 
competitions; vocational guidance [education or training advice]; amusement park services; sign language interpretation; 
television entertainment; mobile library services; vocational retraining; providing golf facilities; providing sports facilities; 
providing amusement arcade services; cinema presentations; presentation of live performances; theatre productions; 
conducting fitness classes; educational examination; film production, other than advertising films; rental of audio 
equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show scenery; 
rental of sound recordings; toy rental; rental of motion pictures; games equipment rental; rental of stadium facilities; 
rental of lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; zoological garden services; news reporters services; party planning 
[entertainment]; music composition services; subtitling; holiday camp services [entertainment]; disc jockey services; 
personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; club services 
[entertainment or education]; providing museum facilities [presentation, exhibitions]; teaching; orchestra services; 
translation; scriptwriting; ticket agency services [entertainment]; coaching [training]; sport camp services; recording 
studio services; language interpreter services; educational services provided by schools; nursery schools; photography; 
photographic reporting; presentation of circus performances; boarding school education; production of shows.
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Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

Priority claimed from 08/11/2017; Application No. : 30 2017 111 397 ;Germany 

3880563    11/11/2017
[International Registration No. : 1410912]
Rheinisch-Westfälische Technische Hochschule Aachen
Templergraben 55 52062 Aachen Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods of those materials, as far as included in class 16; printed matter; photographs; 
calendars; stickers; stationery, in particular ball-point pens, pencils, fountain pens, fibertip pens; office requisites (except 
furniture); teaching materials (except apparatus).

Cl.25;Clothing, in particular suits, jackets, suit trousers, pantsuits, dresses, skirts, shirts, blouses, trousers, jeans, 
jackets, stuff jackets [clothing], hoods [clothing], coats, pelisses, raincoats, parkas, waistcoats, combinations [clothing], 
pullovers, sweaters, turtleneck pullovers, cardigans, tee-shirts, polo shirts, long sleeve shirts, turtleneck shirts, tops, 
socks, underwear, dressing gowns, pyjamas, footwear, in particular shoes, home slippers, boots for sports; headgear, in 
particular hats, top hats, caps; ties, waist belts [clothing], money belts [clothing], suspenders, neck scarves [mufflers], 
sashes for wear, gloves.

Cl.41;Services in connection with education, in particular further education, namely providing further business 
education courses; publication and editing of books, newspapers and periodicals; educational services, namely providing 
educational, teaching and advanced training classes as well as correspondence courses, arranging and conducting of 
training classes, colloquiums, conferences, congresses, symposiums, seminars and workshops in the fields of 
technology, mechanical engineering, terotechnology, plant construction, laser technology, welding technology, joining 
technology, nanotechnology, chemical engineering, process technology, materials science, fiber composite technology, 
production engineering, plastics processing, civil engineering, architecture, electronics, energy generation, electricity, 
renewable energy, control engineering, communication technology, technical acoustics, semiconductor technology, 
textile technology, vehicle technology, motor technology, manufacturing engineering, industrial engineering, foundry 
technology, machine tool technology, metallurgy technology, sanitary environmental engineering, biotechnology, 
biomedical engineering, fluid technology, natural science, environmental protection, waste utilization and disposal, 
chemistry, physics, biology, bionics, bacteriology, geology, geography, geo resources, mining technologies, cosmetics, 
mathematics, informatics, aeronomics, aerospace technology, quality management, security of nuclear plants, logistic, 
optical technologies, surface technology, security technology, disciplines of the mind and economics included in class 
41.

Cl.42;Computer programming, namely development and creation of computer programs for data processing; design 
and development of computer hardware and computer software; academic research, namely, scientific research in the 
fields of mechanical engineering, terotechnology, plant construction, laser technology, welding technology, joining 
technology, nanotechnology, chemical engineering, process technology, materials science, fiber composite technology, 
production engineering, plastics processing, civil engineering, architecture, electronics, energy generation, electricity, 
renewable energy, control engineering, communication technology, technical acoustics, semiconductor technology, 
textile technology, vehicle technology, motor technology, manufacturing engineering, industrial engineering, foundry 
technology, machine tools technology, metallurgy technology, sanitary environmental engineering, biotechnology, 
biomedical engineering, bionics, fluid technology, natural science, environmental protection, waste utilization and 
disposal, chemistry, physics, biology, bacteriology, geology, geography, geo-resources, mining technologies, cosmetics, 
mathematics, informatics, aeronomics, aerospace technology, quality management, security of nuclear plants, logistic, 

6999



optical technologies, surface technology; industrial research in the fields of mechanical engineering, terotechnology, 
plant construction, laser technology, welding technology, joining technology, nanotechnology, chemical engineering, 
process technology, materials science, fiber composite technology, production engineering, plastics processing, civil 
engineering, architecture, electronics, energy generation, electricity, renewable energy, control engineering, 
communication technology, technical acoustics, semiconductor technology, textile technology, vehicle technology, motor
technology, manufacturing engineering, industrial engineering, foundry technology, machine tools technology, 
metallurgy technology, sanitary environmental engineering, biotechnology, biomedical engineering, bionics, fluid 
technology, natural science, environmental protection, waste utilization and disposal, chemistry, physics, biology, 
bacteriology, geology, geography, geo-resources, mining technologies, cosmetics, mathematics, informatics, 
aeronomics, aerospace technology, quality management, security of nuclear plants, logistic, optical technologies, surface 
technology and security technology; analysis services, namely chemical, biochemical, biological and bacteriological 
analysis, product research and development services and providing technological information about environmentally 
conscious and green innovations, engineering analysis in the field of home security systems; technological services, 
namely technological consultation in the technology fields of mechanical engineering, electricity, terotechnology, plant 
construction, laser technology, welding technology, joining technology, nanotechnology, chemical engineering, process 
technology, materials science, fiber composite technology, production engineering, plastics processing, civil 
engineering, architecture, electronics, energy generation, renewable energy, control engineering, communication 
technology, technical acoustics, semiconductor technology, textile technology, vehicle technology, motor technology, 
manufacturing engineering, industrial engineering, foundry technology, machine tools technology, metallurgy 
technology, sanitary environmental engineering, biotechnology, biomedical engineering, fluid technology, natural 
science, environmental protection, waste utilization and disposal, chemistry, physics, biology, bionics, bacteriology, 
geology, geography, georesources, mining technologies, cosmetics, mathematics, informatics, aeronomics, aerospace 
technology, quality management, security of nuclear plants, logistic, optical technologies, surface technology, security 
technology; design services, namely design for others in the field of mechanical engineering, terotechnology, plant 
construction, laser technology, welding technology, joining technology, nanotechnology, chemical engineering, process 
technology, materials science, fiber composite technology, production engineering, plastics processing, civil 
engineering, architecture, electronics, energy generation, electricity, renewable energy, control engineering, 
communication technology, technical acoustics, semiconductor technology, textile technology, vehicle technology, motor
technology, manufacturing engineering, industrial engineering, foundry technology, machine tools technology, 
metallurgy technology, sanitary environmental engineering, biotechnology, biomedical engineering, bionics, fluid 
technology, natural science, environmental protection, waste utilization and disposal, chemistry, physics, biology, 
bacteriology, geology, geography, geo-resources, mining technologies, cosmetics, mathematics, informatics, 
aeronomics, aerospace technology, quality management, security of nuclear plants, logistic, optical technologies, surface 
technology, security technology; scientific and technological services and research services of engineers, architects, 
physicists, chemists, biologists, geologists and an information technologist and services of a chemical, biological and 
geological laboratory, research in the field of physics, as well as technical measuring and testing services, namely, 
engineering, construction drafting, architectural design, medical research services, services of a computer center in the 
nature of troubleshooting of computer software problems, technical expert opinions in the nature of drawing up of expert 
technical opinions in connection with oil deposits, chemical analysis, geological inspection in the nature of inspection of 
oil fields; technical testing, namely capability tests in the nature of consumer product safety testing of technical devices, 
machines, installations and vehicles as well as buildings.

Cl.44;Medical and veterinary assistance; human healthcare and beauty care services.
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Priority claimed from 20/09/2017; Application No. : 174389900 ;France 

3880576    09/03/2018
[International Registration No. : 1411337]
NARCOS PRODUCTIONS LLC
750 N. San Vicente Blvd., East Tower West Hollywood CA 90069 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Nonmedicated toiletry preparations; shaving preparations; nonmedicated skin preparations.

Cl.9;Downloadable computer games; virtual products to be sold or exchanged in mobile computer applications, online 
worlds, online games, and set top boxes; computer games; audio/visual recordings; decorative magnets; games for 
mobile phones and mobile computing devices; protective covers for mobile phones and computing devices; computer 
application software for mobile phones, tablets and other computing devices, namely, for games, emoji, virtual worlds, 
television programs, and other entertainment.

Cl.14;Key chains; watches; jewelry; jewelry being dog tags for wear by humans for decorative purposes; neck chains.

Cl.16;Books in the field of entertainment; notebooks; stationery; stickers; posters; calendars.

Cl.18;Backpacks; all-purpose carry bags; wallets; luggage tags; shoulder bags; sports bags; handbags; change 
purses; luggage; luggage crates; pouches sold empty.

Cl.20;Cushions; pillows; wall plaques made of wood; picture cases; picture frames.

Cl.21;Beverageware; shot glasses; water bottles sold empty; drinking steins; plastic coasters; travel mugs; decorative 
sand bottles and containers; fake books hollowed out for use as containers.

Cl.25;Footwear; headwear; handwear, namely, gloves and mittens; neckwear; aprons; clothing, namely, shirts, dresses, 
t-shirts, tank tops, sweatshirts; pants, shorts, loungewear, jackets, sleepwear, leggings, socks, tops, hooded shirts, 
undergarments; wrist bands; leather belts.

Cl.28;Slot machines; online slot machines; playing card tinsets; puzzles; board games and accessories therefor; toy 
construction sets; collectible toy figures; playing cards.

Cl.34;Cigars; cigarette lighters; cigar cutters; cigar boxes; cigar cases; butane torches for smoking articles.

Cl.41;Providing online computer games; entertainment in the nature of art competitions; ongoing television programs; 
production and distribution of television programs; entertainment information.
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3880585    27/04/2018
[International Registration No. : 1411143]
Vincent ROUILLARD
14 rue Moreau F-75012 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery, essential oils, cosmetics, hair lotions, dentifrices.

Cl.14;Precious metals and their alloys, jewelry, real and imitation jewelry articles, cuff links, tie pins, precious stones, 
timepieces and chronometric instruments.

Cl.18;Leather and imitation leather, animal skins, trunks and suitcases, umbrellas, parasols and walking sticks, whips 
and saddlery, traveling articles, namely, traveling trunks, traveling bags, traveling cases (leatherware), bags (envelopes, 
pouches) for packaging (leather), bags, covers for clothing; key cases, briefcases, wallets and purses not of precious 
metal, handbags; school satchels and bags, tool bags (empty), rucksacks, leather thongs, leather straps, beach bags, 
bags for mountaineers, bags for campers.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 14/03/2018; Application No. : 87834078 ;United States of America 

3880587    13/04/2018
[International Registration No. : 1410868]
AF Technology, LLC
Suite A1169, 110 E. 9th St Los Angeles CA 90079 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software program for use in the apparel, shoe, fashion accessory, sewn and textile industries that 
provides business management functions, namely, order processing, customer management, invoicing, sales and 
commission tracking, production control and scheduling, inventory control, database imaging, and general accounting 
and reporting, and that also manages accounts receivable, purchasing and receiving, and returns and allowances, 
generates bills of materials, enables bar coding, UPC assignment, licensing and royalty tracking, provides for electronic 
data interchange by facilitating exchange of data and documents over a global computer network and facilities e-
commerce by allowing users to perform electronic business transactions via a global computer network, and 
accompanying user manual sold therewith.

Cl.16;Publications for use in the apparel, shoe, fashion accessory, sewn and textile industries, namely, user manuals, 
instruction guides, reference guides, books, all about computers, computer software, computer systems, business, 
business management and accounting.

Cl.35;Business services, namely, business consultation services, business advice and information services; business 
marketing services; and business consulting services; all of the foregoing for use in apparel, shoe, fashion accessory, 
sewn and textile industries.

Cl.41;Education services, namely, arranging and conducting educational conferences and exhibitions, providing 
classes, seminars and workshops all in the field of computers, computer software, computer systems, business, business
management and accounting; training services in the field of computers, computer software, computer systems, 
business, business management and accounting; education services, namely, providing online tutorial sessions in the 
field of computers, computer software, computer systems, business, business management and accounting; education 
and training services, namely, conducting classes and seminars in the field of computers, computer software, computer 
systems, business, business management and accounting; all of the foregoing for use in the apparel, shoe, fashion 
accessory, sewn and textile industries.

Cl.42;Computer services, namely, providing specific information about computer systems as requested by customers 
via the Internet; troubleshooting computer software problems; computer and computer software consultation; computer 
diagnostic services; updating of computer software for others; technical support, namely, troubleshooting of computer 
software problems; providing online updating of computer software for others via the Internet; and providing information 
in the field of computers, computer software and computer systems; all of the foregoing for use in the apparel, shoe, 
fashion accessory, sewn and textile industries.
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Priority claimed from 19/09/2017; Application No. : 87613922 ;United States of America 

3880603    30/01/2018
[International Registration No. : 1411022]
Invention Development Management Company, LLC
3150 139th Avenue SE, Bldg. 4 Bellevue WA 98005 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy services relating to the analysis, evaluation, creation, brand establishment and protection 
of trademarks; publicity and lobbying services to promote the interests of inventors and other intellectual property 
owners in the fields of legislation and regulation; business consultation.

Cl.36;Providing investment funding and venture capital funding; facilitating and arranging for the investment and 
financing by others in intellectual property.

Cl.42;Product development consultation; innovation consulting services, namely, advising others in the areas of 
product development; product research and product development consultation for inventors, investors, funds, 
universities, research institutions and commercial and non-profit entities in the fields of chemistry, biology, material 
development, medical devices, information technology, and telecommunications.

Cl.45;Licensing of intellectual property; intellectual property licensing and intellectual property ownership consulting 
services; intellectual property licensing consultation.
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Priority claimed from 19/01/2018; Application No. : 30 2018 100 636 ;Germany 

3880648    01/03/2018
[International Registration No. : 1410967]
MIP METRO Group Intellectual Property GmbH & Co. KG
Metro-Straße 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, weighing, measuring, checking (supervision), life-saying and teaching apparatus and instruments; 
software and software applications, mobile apps; databases (electronic); data storage media; electronic publications, 
downloadable; instruction manuals in electronic format, downloadable course material for training; downloadable on-line 
electronic publications; digital consumer devices.

Cl.16;Paper and cardboard; printed matter; photographs [printed]; stationery and office requisites (except furniture); 
teaching materials [except apparatus]; plastic foil and bags for packing and packaging purposes.

Cl.35;Advertising; marketing; market research; public relations services; arranging and conducting of fairs and 
exhibitions for advertising purposes; development of bonus and premium and gift programmes as customer loyalty 
schemes for marketing purposes with discounted shipment services; arranging trade and business contacts for selling 
and purchasing goods and services; presentation of companies and their services on the Internet; business consultancy 
and advisory services; business management consultancy, business start-up consultancy, business consultancy for 
franchise concepts; business management; assistance in the management and organisation of gastronomy, trade, 
catering, hotel and commercial small enterprises; commercial information and advice for consumers in the choice of 
products and services; business contact services; preparation of competitions; business analysis, research and 
information services; advertising by sponsoring; publication of printed matter for advertising purposes; sales promotion 
for others; commercial information agency services; maintenance of data in computer databases; arranging advertising 
and promotional contracts for others; arranging advertising and promotional contracts, for others; providing advice 
relating to the analysis of consumer buying habits; compilation of environmental information.

Cl.36;Insurance services; finance services; monetary affairs; financial information, data, advice and consultancy 
services; fundraising; sponsorship in the form of financial support; financial management.

Cl.41;Education; training; entertainment services; sporting and cultural activities; coaching; business training; 
publications of blogs on the internet.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
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services; design and development of computer hardware and software; advisory services relating to pollution control; 
research in the field of environmental protection; environmental consultancy services; consultancy services relating to 
research in the field of environmental protection; certification [quality control].

Cl.44;Agriculture, aquaculture, horticulture and forestry services; advisory and consultancy services relating to the use 
of non-chemical treatments for sustainable agriculture and horticulture.
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Priority claimed from 14/11/2017; Application No. : 87683676 ;United States of America 

3880650    28/11/2017
[International Registration No. : 1410544]
KINSANE ENTERTAINMENT, INC.
245 EAST 24TH STREET 17J NEW YORK NY 10010 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Video disks and video tapes with recorded animated cartoons; visual recordings and audiovisual recordings 
featuring music and animation; game software; motion picture films and films for television featuring children's 
entertainment.

Cl.38;Broadcasting programs via a global computer network; television broadcasting; broadcasting of animated 
television programs; wireless broadcasting.

Cl.41;Entertainment services in the nature of ongoing television programs in the field of children's entertainment; 
entertainment services in the nature of television cartoon series; animation production services; entertainment services 
in the nature of development, creation, production, distribution, and post-production of animated motion pictures, 
television shows, multimedia entertainment content; production of DVDs, videotapes and television programs featuring 
cartoons; provision of information relating to animated television, motion picture film, audio and radio production; 
providing online non-downloadable games; production of video and computer game video; entertainment services, 
namely, non-downloadable ringtones, pre-recorded music, and graphics presented to mobile communications devices via 
a global computer network and wireless networks; entertainment services, namely, providing virtual environments in 
which users can interact for recreational, leisure or entertainment purposes; educational and entertainment services, 
namely, providing on-line interactive children's stories.

Cl.42;Animation design for others; designing and developing computer game software and video game software for use
with computers, video game program systems and computer networks.
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Priority claimed from 04/07/2017; Application No. : 540812 ;Czech Republic 

3880667    24/04/2018
[International Registration No. : 1395260]
Artur Zlenko
Na Vinici 43 CZ-290 02 Podebrady Czech Republic

Proposed to be Used
IR DIVISION
Cl.5;Injectable pharmaceutical preparations, namely, injectable dermal filing for skin moisturizing and wrinkle reduction,
pharmaceutical preparations to prevent aging of the skin, pharmaceutical preparations for treating glabellar lines and 
facial wrinkles, asymmetry, defects and diseases of human skin, injectable dermal filling in gel form for filling wrinkles for 
medical purposes, surgical implants containing live tissues, gels for surgical and orthopedic purposes, namely as a 
replacement surgical implant for joint fluids and soft body tissues, pharmaceutical products in gel form, namely gel 
solutions for smoothing of wrinkles and volumetric fillings, for contouring the body and for correcting soft tissue defects, 
all for medical purposes.

Cl.10;Surgical, medical instruments and instruments for use in general surgery, spine surgery, orthopedic surgery, 
artificial teeth sets, artificial limbs, artificial eyes, orthopedic products, namely surgical and medical instruments and tools
and their components, namely surgical instruments, namely drills, screwdrivers, reamers and hammers, sewing materials, 
medical instruments and tools, namely surgical instruments to prevent aging and treatment of glabellar lines, facial 
wrinkles, asymmetry, defects and diseases of the human skin, for surgical and plastic operations in aesthetic face, 
aesthetic breast and obesity in the field of dermatology, cosmetology, skin reconstruction, skin pigmentation 
identification and repair, needles for medical purposes for introducing liquid, skin implants with gel like substances, 
artificial implants for medical purposes, used to fill wrinkles or for increased volume of skin, medical device cases 
containing needles for introducing fluid into the skin, gel implants made of artificial materials for surgical and plastic 
surgery, injectors for medical purposes, filed with artificial implants, cases for medical devices, hypodermic syringes, 
surgical implants containing artificial materials, artificial skins for surgical purposes, syringes for medical use.

Cl.44;Health services, hygienic and cosmetic care of human, medical assistance services, plastic surgery services, 
blood bank services, providing information related to aesthetic plastic surgery, facial surgery, breast surgery and surgical 
procedures, nursing services, nursing homes, cosmetic salons, pharmaceutical counseling, surgery using minimally 
invasive methods for the treatment of congenital and involutional changes in soft tissue and facial cosmetics, provision 
of medical information and professional medical consultation services to physicians and healthcare professionals in the 
field of aesthetic face and body care.
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Priority claimed from 18/08/2014; Application No. : 144112429 ;France 

3880682    20/06/2018
[International Registration No. : 1250357]
NID D'ANGE
27 rue Clément Marot, Parc Astrea, Parc Lafayette F-25000 BESANÇON France

Proposed to be Used
IR DIVISION
Cl.10;Trusses, maternity belts (prenatal, postnatal); elastic bandages, abdominal corsets; corsets for medical use; 
abdominal belts; hypogastric belts; medical belts; orthopedic belts; umbilical belts; breast-feeding apparatus; medical 
corsets for correcting body posture; post-operative compression linen, including trousers, corsets, belts and bands for 
the stomach, ears, cheeks and face, bras, shirts, mittens, knee pads.

Cl.25;Body linen, including prenatal and postnatal body linen (panties, bras, bodysuits, belts, corsets, corselets); 
prenatal clothing, swimsuits including for pregnant women.
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3880685    06/03/2018
[International Registration No. : 1410407]
Tapoly Ltd
Floor 24/25, The Shard, 32 London Bridge Street London SE1 9SG United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Insurance; financial services; wealth management; real estate services.

Cl.42;Software design and development; creating, maintaining and hosting the websites of others.
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Priority claimed from 20/12/2017; Application No. : 30 2017 033 367 ;Germany 

3880686    12/04/2018
[International Registration No. : 1410939]
Säkaphen GmbH
Bottroper Straße 275 45964 Gladbeck Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in industry, namely materials for producing protective coatings and 
protective linings; degreasing preparations for manufacturing processes; unprocessed plastics and unprocessed artificial
resins; adhesives used in industry.

Cl.2;Anti-corrosive preparations; anti-erosive preparations; preparations for coating surfaces to protect against 
corrosion, erosion, caking, incrustation and/or fouling.
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Priority claimed from 21/11/2017; Application No. : 1081174 ;New Zealand 

3880691    18/05/2018
[International Registration No. : 1410796]
DESIGNBYMOBILE LIMITED
Flat 1, 9 Judge Street, Parnell Auckland 1052 New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in creating and designing web sites; web site development software; website 
development software; computer software for use in creating and designing websites.

Cl.35;Providing business information via a web site; business administration services for processing sales made on 
the internet; business administration services for the processing of sales made on the internet.

Cl.38;Providing access to internet platforms; providing access to internet platforms and portals; providing access to 
data and information on the internet; providing access to data via the internet; providing access to databases on the 
internet; providing access to information via the internet; providing access to platforms and portals on the internet; 
providing access to platforms on the internet; providing user access to platforms on the internet; providing user access 
to portals on the internet; provision of access to internet platforms; provision of access to internet portals; provision of 
access to data via the internet; provision of access to e-commerce platforms on the internet; provision of access to 
information on the internet.

Cl.42;Building and maintaining web sites; website development; website hosting services; rental of software for web 
site development; rental of software for website development; updating of websites; web design; web design services; 
web page design; web page design services; web site design; web site design services; web site development; web site 
hosting services; web site maintenance; website design; website design services; website development services; design 
and programming of web sites; design and programming of websites; design and updating of home pages and web 
pages; design and updating of homepages and web pages; design, creation and programming of web pages; design, 
creation, hosting and maintenance of web sites for others; design, creation, hosting and maintenance of websites for 
others; design of home pages and web pages; design of home pages and web sites; design of home pages, computer 
software and web sites; design of homepages and web pages; design of homepages and web sites; design of homepages 
and websites; design of homepages, computer software and web sites; design of homepages, computer software and 
websites; design of web pages; design of web sites; design of websites; designing and implementing web pages for 
others; designing and implementing web sites for others; designing and implementing websites for others; designing 
websites for advertising purposes; development and maintenance of web sites; development and maintenance of 
websites; development of web sites; development of websites; homepage and webpage design; hosting an on-line web 
site for creating and hosting micro web sites for businesses; hosting an online website for creating and hosting micro 
websites for businesses; hosting customized web pages; hosting of computer sites [web sites]; hosting of computer sites 
[websites]; hosting of customized web pages; hosting of web portals; hosting of web sites; hosting of web sites on the 
internet; hosting of weblogs; hosting of weblogs [blogs]; hosting of websites; hosting of websites on the internet; hosting 
on-line software enabling the creation and hosting of micro websites for businesses; hosting online software enabling the 
creation and hosting of micro websites for businesses; hosting online web facilities for others; hosting the web sites of 
others; hosting the websites of others; hosting web sites; hosting web sites on the internet; hosting weblogs [blogs]; 
hosting websites; hosting websites on the internet; managing web sites for others; managing websites for others; 
planning, design, development and maintenance of on-line web sites for third parties; planning, design, development and 
maintenance of on-line websites for third parties; planning, design, development and maintenance of online web sites for 
third parties; planning, design, development and maintenance of online websites for third parties; programming of 
customized web pages; programming of software for web site development; programming of software for website 
development; programming of web pages; internet page design; internet page design services; creating and maintaining 
internet sites; creation and maintenance of internet sites; design and creation of home pages and internet pages; design 
and creation of homepages and internet pages; design and graphic arts design for the creation of web pages on the 
internet; design and graphic arts designing for the creation of web pages on the internet; design and maintenance of 
internet home pages; design and maintenance of internet homepages; design, creation, hosting and maintenance of 
internet sites for third parties; design of internet pages; design of home pages and internet pages; design of homepages 
and internet pages; designing and creating homepages and internet pages; hosting internet sites for others; hosting 
digital content on the internet; hosting e-commerce platforms on the internet; hosting of e-commerce platforms on the 
internet; hosting of platforms on the internet; hosting platforms on the internet.
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Priority claimed from 06/10/2017; Application No. : 87637311 ;United States of America 

3880699    05/04/2018
[International Registration No. : 1411152]
Thermogenesis Corp.
2711 CITRUS RD RANCHO CORDOVA CA 95742 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments, namely, blood component separators, cell separators, and software for 
providing an interface and collecting and storing data, sold as a unit, all for scientific use.

Cl.10;Medical apparatus and instruments, namely, blood component separators, cell separators, and software for 
providing an interface and collecting and storing data sold as a unit, all for medical use.
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Priority claimed from 10/11/2017; Application No. : 4403418 ;France 

3881375    19/12/2017
[International Registration No. : 1411089]
WAGA ENERGY
29 chemin du Vieux Chêne F-38240 MEYLAN France

Proposed to be Used
IR DIVISION
Cl.4;Fuels including motor spirit; biofuels; fuel gas; biogas; biomethane; natural gas for vehicles; liquefied natural gas; 
liquid bio methane; electrical energy; bio-gas from non-hazardous waste storage installation; renewable natural gas.

Cl.11;Equipment, apparatus and installations for the production, recovery, separation, purification, liquefaction, 
processing and distribution of biofuel, fuel gas, biogas, bio methane, natural gas for vehicles, liquefied natural gas, 
liquefied bio methane, biogas from non-hazardous waste storage installation, renewable natural gas.

Cl.37;Construction; installation, repair, servicing and maintenance of equipment, apparatus and installations for the 
production, recovery, separation, purification, liquefaction, processing and distribution of biofuel, fuel gas, biogas, bio 
methane, natural gas for vehicles, liquefied natural gas, liquefied bio methane, biogas of non-hazardous waste storage 
installation, renewable natural gas; supervision and management of installation and repair of equipment, apparatus and 
installations for the production, recovery, separation, purification, liquefaction, processing and distribution of biofuel, fuel 
gas, biogas, bio methane, natural gas for vehicles, liquefied natural gas, liquefied bio methane, biogas from non-
hazardous waste storage installation, renewable natural gas.

Cl.40;Energy production services; information on the production of energy; waste treatment (transformation); sorting 
of waste and recyclable raw material (transformation); treatment, recycling and energy extraction of waste products, bio 
gas and bio methane; transforming of waste and fuels for the production of energy; treatment of waste by methanization; 
purification and injection of bio methane in the gas network; rental of devices, apparatus and installations for the 
production, recovery, separation, purification, liquefaction of biofuel, fuel gas, biogas, bio methane, natural gas for 
vehicles, liquefied natural gas, liquefied bio methane, biogas from non-hazardous waste storage installation, renewable 
natural gas.

Cl.42;Advice in the field of energy savings; construction drafting; expert reports (engineers' works) and technical 
project studies in the fields of renewable energies and environmental protection; research and development services in 
the fields of renewable energies and environmental protection; research, development and design of bio gas purification 
units; research, development and design of processes, equipment, apparatus and installations for the production, 
recovery, separation, purification, liquefaction and distribution of biogas, bio methane, natural gas for vehicles, liquefied 
natural gas, liquefied bio methane, biogas from non-hazardous waste storage installation, renewable natural gas; quality 
control; programming for computers; design, development, updating and rental of software, software packages, 
computers, databases, and computer systems.
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Priority claimed from 23/10/2017; Application No. : 27013407 ;China 

3881389    05/04/2018
[International Registration No. : 1411117]
Medprin Regenerative Medical Technologies Co., Ltd.
3/F, Zone E, 80 Lanyue Road, Science City, New High-Tech Industrial Park 510663 Guangzhou China

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; styptic preparations; thrombin for human use; gelatine for medical purposes; 
collagen for medical purposes; wadding for medical purposes; absorbent wadding; absorbable styptic preparations for 
medical purposes; injectable pharmaceuticals; biological preparations for medical purposes; surgical dressings.

Cl.10;Medical apparatus and instruments; surgical apparatus and instruments; hemostatic forceps; syringes for 
medical purposes; syringes for injections; catheters; injectors for medical purposes; drainage tubes for medical 
purposes; hypodermic syringes; instruments for hemostatic sutures; surgical implants comprised of artificial materials; 
implantable subcutaneous drug delivery devices; medical instruments for enhancing drug absorption; medical 
instruments for importing medical preparations into human body; aerosol dispensers for medical purposes.
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Priority claimed from 30/10/2017; Application No. : 4400515 ;France 

3881390    30/04/2018
[International Registration No. : 1411114]
Université de Strasbourg
4 rue Blaise Pascal F-67000 STRASBOURG France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products, medications for human medicine, chemical preparations for medical use, 
chemical preparations for pharmaceutical use, diagnosis products for medical use, cultures of microorganisms for 
medical use, stem cells for medical use, sanitary products for medical purposes, foodstuffs and dietetic substances 
adapted for medical or veterinary use.

Cl.42;Scientific and technological services as well as research and design relating thereto, research and development 
services in the field of pharmacy and in particular medicines, research and development of new products for third parties, 
biological research, bacteriological research, chemical research, cosmetic science research, technical research, scientific 
laboratory services, chemical analysis, material testing, technical project studies, surveying (engineer's services), 
engineering.
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Priority claimed from 14/11/2017; Application No. : 4404177 ;France 

3881391    09/05/2018
[International Registration No. : 1411113]
GETINGE LA CALHENE
1 rue du Comte de Donegal F-41100 VENDÔME France

Proposed to be Used
IR DIVISION
Cl.1;Chemicals, namely, hydrogen peroxide in aqueous solution for apparatus for sterilization, decontamination and 
disinfection.

Cl.5;Preparations for sterilizing, decontamination and disinfection used in the pharmaceutical manufacturing industry, 
namely, hydrogen peroxide in aqueous solution.

Cl.9;Electronic measuring control, dosing, monitoring, control and controlled distribution of hydrogen peroxide for 
sterilizing, disinfection and decontamination apparatus, insulators and other confined and sterile rooms/cabinets.

Cl.11;Equipment for sterilization, disinfection and decontamination, including, waterproof, plastics receptacles, 
containers and bottles and their covers/stoppers/caps, containing a hydrogen peroxide aqueous solution.

Cl.20;Receptacles, containers and bottles and their closures/caps/stoppers of plastic.
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Priority claimed from 16/08/2017; Application No. : 706342 ;Switzerland 

3881398    30/01/2018
[International Registration No. : 1411064]
Helasia GmbH
Scheideggstrasse 73 CH-8038 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software; software applications for mobile devices and mobile phones; software, in particular software applications
for mobile phones and mobile devices, for transmission of security notices/safety alerts and notifications/messages for 
alerts and emergency calls (also in connection with the site); security alarm devices; software, in particular software 
applications for mobile phones and mobile devices, for instant exchange of data and information between users; 
software, in particular software applications for mobile phones and mobile devices, for communication between users; 
software, in particular software applications for mobile phones and mobile devices, for creating online communities 
(Internet communities); software, in particular software applications for mobile devices and mobile telephones, with 
integrated GPS function; software, in particular software applications for mobile phones and mobile devices, which may 
be used to determine the location of people.

Cl.35;Advertising; marketing, merchandising (promotional services); commercial business management; commercial 
administration; office functions.

Cl.42;Design and development of computer software, in particular software applications for mobile phones and mobile 
devices; providing non-downloadable software, in particular software applications for mobile phones and mobile devices 
(not downloadable), which may be used for transmission of security notices/security alerts and alert 
notifications/messages and emergency calls (also in connection with the site); providing non-downloadable software, in 
particular software applications for mobile phones and mobile devices (not downloadable), enabling the instant exchange 
of data and information between users; providing non-downloadable software, in particular software applications for 
mobile phones and mobile devices, enabling communication between users; providing non-downloadable software, in 
particular software applications for mobile phones and mobile devices (not downloadable) for creating online 
communities (Internet communities); providing non-downloadable software, in particular, software applications for mobile 
phones and mobile devices (not downloadable), with integrated GPS; providing non-downloadable software, in particular, 
software applications for mobile phones and mobile devices (not downloadable), which may be used to determine the 
location of people; hosting of Internet platforms (software).

Cl.45;Security services for the protection of property and individuals; emergency alert services for the protection of 
property and individuals by collecting, providing and publishing (including via communication networks) of security 
notices, security alerts, alert notifications and messages (also in connection with the site); online services to establish, 
promote and expand a person's relationship network; online services to establish, promote and expand an online 
community (Internet community) of users for promoting the exchange of information on security notices/safety alerts, 
alert notifications/messages and emergency calls.
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Priority claimed from 06/10/2017; Application No. : 62496/2017 ;Switzerland 

3881401    04/04/2018
[International Registration No. : 1411051]
Quadient Group AG
Oberer Gansbach 1 CH-9050 Appenzell Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software for adjustment of electronic communication systems and digital printing systems.

Cl.38;Telecommunication; customer communication transmission via communication networks; dissemination of 
wireless application protocols; text messaging, retransmission of news to all types of Internet addresses (web 
messaging); transmission by electronic mail systems; communication by electronic means; communication of 
information by electronic means; communication services via electronic means; communication services for electronic 
data transmission; communication services for the electronic transmission of images; provision of access to electronic 
data connections; electronic transmission of information; transmission of data by computers.

Cl.42;Design, development and maintenance of software for customer-specific communication systems and digital 
printing systems; consultancy services in the field of software migration, software integration and software installation.
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Priority claimed from 29/11/2017; Application No. : 1365543 ;Benelux 

3881402    17/05/2018
[International Registration No. : 1411049]
PROMETHERA BIOSCIENCES, société anonyme
Watson & Crick Hill, Rue Granbonpré 11 B-1435 Mont-Saint-Guibert

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; cells for medical use; surgical implants grown from stem cells; 
transplants (living tissues); live organs and tissues for surgical purpose; surgical implants grown from stem cells (living 
tissues).

Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical and veterinary 
research services; development of pharmaceutical and veterinary products; medical laboratory services; consulting 
services in the fields of biotechnology, pharmaceutical research and development; research and development in the 
pharmaceutical and biotechnology fields.

Cl.44;Medical and veterinary services; medical services relating to the removal, treatment and processing of stem cells; 
therapy services.
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Priority claimed from 06/10/2017; Application No. : 710965 ;Switzerland 

3881414    04/04/2018
[International Registration No. : 1411037]
Quadient Group AG
Oberer Gansbach 1 CH-9050 Appenzell Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software for adjustment of electronic communication systems and digital printing systems.

Cl.38;Telecommunication; customer communication transmission via communication networks; dissemination of 
wireless application protocols; text messaging, retransmission of news to all types of Internet addresses (web 
messaging); transmission by electronic mail systems; communication by electronic means; communication of 
information by electronic means; communication services via electronic means; communication services for electronic 
data transmission; communication services for the electronic transmission of images; provision of access to electronic 
data connections; electronic transmission of information; transmission of data by computers.

Cl.42;Design, development and maintenance of software for customer-specific communication systems and digital 
printing systems; consultancy services in the field of software migration, software integration and software installation.
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3881415    01/11/2017
[International Registration No. : 1410495]
LLC IntelKraft Oborudovanie
ulitsa Sadovaya-Triumfalnaya, dom 4/10, pomeshenie II RU-127006 gorod Moskva Russian Federation

Proposed to be Used
IR DIVISION
Cl.6;Binding screws of metal for cables; ropes of metal; door closers, non-electric; door springs, non-electric; door 
openers, non-electric; cables of metal, non-electric.

Cl.7;Automatic parking system; emergency power generators; hydraulic engines and motors; electric engines for 
elevators; compressed air engines; driving motors, other than for land vehicles; elevators [lifts]; hoists; lifts, other than 
ski-lifts; drive devices for opening and closing elevator doors; elevator belts; lift belts; machine tools; lifting apparatus; 
door closers, pneumatic; door closers, electric; door openers, pneumatic; door openers, electric; elevator operating 
apparatus; lift operating apparatus; elevating apparatus.

Cl.9;Remote control apparatus; electro-dynamic apparatus for the remote control of signals; monitoring apparatus, 
electric; electric apparatus for commutation; intercommunication apparatus; switchboxes [electricity]; current rectifiers; 
joysticks for use with computers, other than for video games; locks, electric; control panels for elevators; temperature 
indicators; comparators; branch boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; 
connectors [electricity]; computer software, recorded; weighing machines; transmitters of electronic signals; wafers for 
integrated circuits; printed circuit boards; weighing apparatus and instruments; measuring devices, electric; computer 
programmes [programs], recorded; computer programs [downloadable software]; computer operating programs, 
recorded; distribution consoles [electricity]; control panels [electricity].

Cl.35;Import-export agency services concerning the goods specified in the 06, 07, 09 classes; commercial information 
agency services; sales promotion for others including through retail and wholesale shops and mail order catalogs 
concerning the goods specified in the 06, 07, 09 classes; procurement services for others [purchasing goods and 
services for other businesses] concerning the goods specified in the 06, 07, 09 classes.

Cl.37;Elevator installation and repair; lift installation and repair.
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3881436    28/12/2017
[International Registration No. : 1410307]
CAPELLINI SRL
Via Enrico Mattei, 11 I-29027 GARIGA DI PODENZANO (PC) Italy

Proposed to be Used
IR DIVISION
Cl.7;Spindles for machine tools; electric spindles for machine tools; spindle shafts (parts of machines).

Cl.40;Grinding; millworking, metalworking, processing of metal surfaces using precision grinding techniques.
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Priority claimed from 10/10/2017; Application No. : 30 2017 231 420 ;Germany 

3881445    10/04/2018
[International Registration No. : 1410295]
Massimiliano Muscogiuri
Hagsfelder Allee 17 76131 Karlsruhe Germany

Proposed to be Used
IR DIVISION
Cl.29;Butter made of nuts; almonds, ground; processed almonds; processed fruits, fungi and vegetables (including 
nuts and pulses).

Cl.30;Prepared meals in the form of pizzas; ready-made dishes containing pasta; prepared meals containing 
[principally] pasta; processed grains, starches, and goods made thereof, baking preparations and yeasts.

Cl.31;Agricultural and aquacultural crops, horticulture and forestry products; almonds [fruits]; nuts [fruits].

Cl.40;Food and beverage treatment.

Cl.44;Agriculture, horticulture and forestry services relating to the recultivation of industrial wastelands; agriculture, 
aquaculture, horticulture and forestry services; providing information about agriculture, horticulture, and forestry 
services; providing online information about agriculture, horticulture, and forestry services.
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Priority claimed from 20/10/2016; Application No. : 30 2016 109 528 ;Germany 

3881451    20/04/2017
[International Registration No. : 1410690]
BJS Ceramics GmbH
Senefelderstraße 1 86368 Gersthofen Germany

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed synthetic polymers, in particular thermoplastics and thermosetting plastics for manufacturing fibers, 
composite materials as well as for coatings; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix 
may be derived from synthetic resin, for manufacturing components for pumps, for pump stations, for nuclear 
applications, for turbines; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix may be derived 
from synthetic resins, for components for friction applications, in particular brakes, clutches, bearings, sliding rings, 
transmissions and tools; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix may be derived from 
synthetic resin, for components for high-temperature applications, in particular for furnaces, charging racks, gassing 
lances, burner nozzles, rollers and tiles; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix may 
be derived from synthetic resin, for components for aerospace applications, in particular plates, tiles and flaps; ceramic 
matrix reinforced with synthetic fibers whereas the ceramic matrix may be derived from synthetic resin, for components 
for satellite applications, in particular satellite frames and satellite holders; ceramic matrix reinforced with synthetic fibers 
whereas the ceramic matrix may be derived from synthetic resin, for optical applications, in particular frames and holders;
fiber reinforced ceramic composite materials, namely those having ceramic fibers, carbon fibers, silicon carbide fibers 
and boron nitride fibers, for use in manufacture of components for pumps, pump stations, turbines and for nuclear 
applications; fiber reinforced ceramic composite materials, namely those having ceramic fibers, carbon fibers, silicon 
carbide fibers and boron nitride fibers, for friction applications, in particular for use in manufacture of brake linings, 
clutch facings, bearings, sliding rings, transmissions and other tools; fiber reinforced ceramic composite materials, 
namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride fibers for high-temperature 
applications, in particular for furnaces, charging racks, gassing lances, burner nozzles, rollers and tiles; fiber reinforced 
ceramic composite materials, namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride 
fibers for aerospace applications, in particular plates, tiles and flaps; fiber reinforced ceramic composite materials, 
namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride fibers for components for 
satellite applications, in particular satellite frames and satellite holders; fiber reinforced ceramic composite materials, 
namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride fibers for optical applications, 
in particular frames and holders; ceramic matrix reinforced with synthetic fibers, in which fibers are embedded in a matrix 
of ceramics and/or polymers, for optical applications, for nuclear applications and use in manufacture of components for 
pumps, for pump stations, turbines, for friction applications, in particular fro use in manufacture of brake linings, clutch 
facings, bearings, sliding rings, transmissions and other tools, for high-temperature applications, in particular for use in 
manufacture of components for furnaces, charging racks, gassing lances, burner nozzles, rollers and tiles, for aerospace 
applications, in particular for use in manufacture of plates, tiles and flaps, for satellite applications, in particular satellite 
frames and satellite holders; composite ceramic materials, namely those having ceramic fibers, carbon fibers, silicon 
carbide fibers and boron nitride fibers in which fibers and/or fabrics composed of fibers are embedded in a matrix of 
ceramics and/or polymers.

Cl.17;Chemical fibers not for textile use, in particular fibers composed of ceramics, silicon carbide, carbon or boron 
nitride; semi-finished products manufactured from fibers, namely yarns, threads, non-insulating fabrics, non-insulating 
non-crimp fabrics, non-insulating knitted fabrics, felts, prepregs and preforms, each not for textile use manufactured from 
synthetic fibers, in particular carbon fibers, silicon carbide fibers, boron nitride fibers, ceramic fibers, each not for textile 
use.
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Priority claimed from 11/12/2017; Application No. : 30 2017 112 716 ;Germany 

3881453    30/01/2018
[International Registration No. : 1410685]
KLIPPEL GmbH
Mendelssohnallee 30 01309 Dresden Germany
Prof. Dr.-Ing. habil. Wolfgang Klippel
Maystraße 13 01277 Dresden Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, measuring and signaling apparatus and instruments, namely signal analysers, acoustic meters, vibration 
meters, signal processors and electroacoustic transducers; apparatus for recording, transmission or reproduction of 
sound, namely, loudspeakers and audio equipment; data processing equipment namely signal processing implemented in 
software and hardware for measuring, designing and controlling of electroacoustic transducers; computer software.

Cl.38;Telecommunications; transmission of data and information by computer and electronic communication means.

Cl.42;Scientific, industrial and technological research; providing information and data relating to scientific and 
technological research and development; analysis, testing and calibration [measuring] services relating to electrical 
engineering apparatus; computer software technical support services; information and consultancy (advice) services 
relating to computer software; provision of technical consultancy (advice) and information services in the field of 
telecommunications and data transmission engineering.
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3881457    27/02/2018
[International Registration No. : 1410682]
Aktsionernoe obshchestvo «Tsifrovoe Televidenie»
Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; accumulators, electric; accumulators, electric, for vehicles; accelerometers; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] apparatus; distillation 
apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check 
franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for 
underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for the production
of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; 
stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial 
purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic
apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting 
at a distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; electronic tags for goods; lens hoods; 
magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets, 
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; bullet-proof clothing; signalling buoys; life 
buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; letter 
scales; weighbridges; precision balances; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; sockets, plugs and other contacts [electric 
connections]; micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; voltmeters; 
mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers 
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[measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hygrometers; 
hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding leads; plumb bobs; range 
finders; densimeters; densitometers; optical goods; detectors; smoke detectors; counterfeit [false] coin detectors; 
joysticks for use with computers, other than for video games; transparencies [photography]; slide projectors; diaphragms 
[photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; 
disks, magnetic; optical discs; circular slide rules; disk drives for computers; juke boxes for computers; DNA chips; 
electronic notice boards; bullet-proof waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads 
for electric wires; nose clips for divers and swimmers; locks, electric; alarm bells, electric; electric door bells; signal 
bells; bells [warning devices]; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; 
marine depth finders; probes for scientific purposes; buzzers; needles for record players; measures; pressure measuring 
apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure indicators; temperature 
indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; mathematical 
instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth instruments; 
interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial cables; fibre 
[fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; calculating 
machines; pocket calculators; decompression chambers; cinematographic cameras; mouth guards for sports; life-saving 
capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; 
video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; 
encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated teller 
machines [ATM]; cathodes; choking coils [impedance]; spools [photography]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons for bells; mouse pads; 
magnetic encoders; anti-glare visors; collectors, electric; loudspeakers; calibrating rings; protective suits for aviators; 
commutators; compact discs [audio-video]; comparators; marine compasses; computers; laptop computers; tablet 
computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; 
traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; 
cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, for the prevention of traffic 
accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical purposes; lactodensimeters; 
lactometers; vacuum tubes [radio]; flashlights [photography]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; rulers 
[measuring instruments]; slide-rules; optical condensers; contact lenses; correcting lenses [optics]; optical lenses; 
electricity conduits; measuring spoons; magnifying glasses [optics]; thread counters; magnets; decorative magnets; 
close-up lenses; crash test dummies; resuscitation mannequins [teaching apparatus]; mouse [computer peripheral]; 
pressure gauges; divers' masks; solderers' helmets; protective masks; materials for electricity mains [wires, cables]; 
voting machines; money counting and sorting machines; material testing instruments and machines; furniture especially 
made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; metronomes; carpenters' rules; rules [measuring 
instruments]; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for counter-operated 
apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; microprocessors;
microscopes; microtomes; microphones; modems; lightning conductors [rods]; monitors [computer hardware]; monitors 
[computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; 
teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' 
levels; sound recording carriers; magnetic data media; optical data media; computer software, recorded; sheaths for 
electric cables; identification sheaths for electric wires; weighing machines; computer hardware; punched card machines 
for offices; life saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; lenses for 
astrophotography; objectives [lenses] [optics]; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; 
clothing for protection against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for 
protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; 
wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; 
sunglasses; goggles for sports; electronic collars to train animals; signalling panels, luminous or mechanical; radio 
pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters 
of electronic signals; switches, electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for 
protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for 
laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; wafers for 
integrated circuits; printed circuit boards; compact disc players; cassette players; protective films adapted for computer 
screens; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital signs; 
semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, electric; 
telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording apparatus; 
distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the thickness of 
leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching apparatus; time 
recording apparatus; hemline markers; measuring apparatus; measuring devices, electric; apparatus and instruments for 
astronomy; surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and 
instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; 
chemistry apparatus and instruments; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators 
for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; time switches, 
automatic; relays, electric; safety restraints, other than for vehicle seats and sports equipment; X-ray photographs, other 
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than for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; 
speaking tubes; horns for loudspeakers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light 
apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; scanners [data processing equipment];
integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; connectors [electricity]; sonars; sound locating instruments; lighting ballasts; resistances, electric; 
spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection 
devices for personal use against accidents; audiovisual teaching apparatus; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; thermometers, not for medical 
purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; 
transistors [electronic]; transponders; protractors [measuring instruments]; step-up transformers; transformers 
[electricity]; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than 
for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; bar code readers; heat regulating apparatus; photocopiers [photographic, 
electrostatic, thermic]; downloadable ring tones for mobile phones; downloadable image files; downloadable music files; 
animated cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic 
lanterns; signal lanterns; optical lamps; cameras [photography]; glazing apparatus for photographic prints; shutters 
[photography]; darkrooms [photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging 
apparatus [photography]; photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope 
slides; cases for smartphones; cases especially made for photographic apparatus and instruments; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; 
cyclotrons; compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for 
laptops; covers for smartphones; fire blankets; chips [integrated circuits]; jigs [measuring instruments]; pedometers; 
meteorological balloons; electrified rails for mounting spot lights; asbestos screens for firemen; fire hose; protective 
helmets for sports; head guards for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; 
distribution boards [electricity]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; posters; paper bows; table linen of paper; tickets; forms, printed; announcement cards [stationery]; 
note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; 
pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for radiograms; 
electrocardiograph paper; drawer liners of paper, perfumed or not; wood pulp paper; carbon paper; copying paper 
[stationery]; parchment paper; writing paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet 
paper; wrapping paper; filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; 
newspapers; electrotypes; hectographs; modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; diagrams; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; 
advertisement boards of paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; 
magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for 
drawing purposes; periodicals; printed publications; paper shredders for office use; graphic representations; credit card 
imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; tracing cloth; tracing patterns; 
gums [adhesives] for stationery or household purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil 
lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; wood pulp 
board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; cases for stamps [seals]; boxes of paper or cardboard; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; stencils [stationery]; French curves; paper ribbons; typewriter ribbons; 
gummed tape [stationery]; adhesive bands for stationery or household purposes; correcting tapes [office requisites]; 
inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or household purposes; self-adhesive 
tapes for stationery or household purposes; drawing rulers; square rulers; absorbent sheets of paper or plastic for 
foodstuff packaging; humidity control sheets of paper or plastic for foodstuff packaging; viscose sheets for wrapping; 
sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; steel letters; type [numerals 
and letters]; lithographs; paint trays; architects' models; postage stamps; plastics for modelling; graphic prints; 
modelling materials; teaching materials [except apparatus]; sealing compounds for stationery purposes; adhesives 
[glues] for stationery or household purposes; bookbinding material; packaging material made of starches; filtering 
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materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; bookbinding apparatus and 
machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; franking machines for office use; 
chalk for lithography; writing chalk; tailors' chalk; marking chalk; bags [envelopes, pouches] of paper or plastics, for 
packaging; garbage bags of paper or of plastics; painters' easels; hand-rests for painters; writing cases [stationery]; 
printing sets, portable [office requisites]; bibs of paper; stickers [stationery]; finger-stalls [office requisites]; cords for 
bookbinding; paper knives [cutters] [office requisites]; numbering apparatus; bottle envelopes of paper or cardboard; 
sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs 
[patterns]; handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; 
conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; bookbindings; pen wipers; office 
perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing 
stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk 
mats; letter trays; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer 
glasses; stands for pens and pencils; photograph stands; inking pads; stamp pads; binding strips [bookbinding]; towels 
of paper; inking sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed 
cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; 
office requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing 
makeup; face towels of paper; table napkins of paper; place mats of paper; tablemats of paper; tablecloths of paper; 
paper clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; 
biological samples for use in microscopy [teaching materials]; histological sections for teaching purposes; steatite 
[tailor's chalk]; writing board erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or 
cardboard; writing or drawing books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; 
transparencies [stationery]; stencil plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for 
gummed surfaces [office requisites]; squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or 
cardboard; envelope sealing machines for offices; sealing machines for offices; vignetting apparatus; apparatus for 
mounting photographs; stapling presses [office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; 
paper coffee filters; flags of paper; flyers; silver paper; molds for modelling clays [artists' materials]; photo-engravings; 
photographs [printed]; stencil cases; canvas for painting; chromolithographs [chromos]; compasses for drawing; 
numbers [type]; artists' watercolor saucers; correcting ink [heliography]; ink; inkwells; blueprints; stencils; erasing 
shields; balls for ball-point pens; cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; 
shields [paper seals]; prints [engravings]; labels, not of textile.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning 
tops [toys]; jigsaw puzzles; clay pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; surfboards; spring boards [sports articles]; 
skateboards; sailboards; chessboards; checkerboards; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; toys; toys for pets; stuffed toys; plush toys; mobiles 
[toys]; practical jokes [novelties]; parlor games; board games; ring games; games; building games; kaleidoscopes; 
bladders of balls for games; rosin used by athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; 
reels for fishing; rocking horses; swings; skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; seal skins 
[coverings for skis]; bells for Christmas trees; dolls' rooms; controllers for game consoles; paintball guns [sports 
apparatus]; toy air pistols, confetti; explosive bonbons [Christmas crackers]; ice skates; roller skates; in-line roller 
skates; dice; paintball guns [sports apparatus]; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette 
wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; 
skis; waterskis; surf skis; mah-jong; hunting game calls; puppets; carnival masks; theatrical masks; fencing masks; 
masts for sailboards; teddy bears; chalk for billiard cues; targets; electronic targets; scale model kits [toys]; scale model 
vehicles; balls for games; artificial fishing bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; 
elbow guards [sports articles]; dolls' clothes; fencing weapons; twirling batons; paragliders; pachinkos; baseball gloves; 
boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; fencing gauntlets; pinatas; toy 
pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; rattles [playthings]; horseshoe games; candle 
holders for Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable 
games with liquid crystal displays; swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; 
archery implements; kite reels; soap bubbles [toys]; divot repair tools [golf accessories]; billiard markers; protective 
paddings [parts of sports suits]; rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; 
sling shots [sports articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; scooters [toys]; sleds 
[sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite indicators [fishing 
tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' harness; fishing tackle; 
artificial snow for Christmas trees; snowshoes; snowboards; clay pigeon traps; billiard tables; coin-operated billiard 
tables; tables for table tennis; tables for table football; strings for rackets; gut for rackets; cricket bags; golf bags, with or 
without wheels; slides [playthings]; radio-controlled toy vehicles; body-building apparatus; machines for physical 
exercises; backgammon games; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas 
trees, except illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for 
games; bowling apparatus and machinery; counters [discs] for games; chips for gambling; bags especially designed for 
skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs [ammunition for paintball 
guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole vaulting; paper party hats; shin 
guards [sports articles]; camouflage screens [sports articles]; chest expanders [exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing Internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; 
transmission of greeting cards online; message sending; computer aided transmission of messages and images; 
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transmission of telegrams; transmission of digital files; providing online forums; videoconferencing services; rental of 
message sending apparatus; rental of access time to global computer networks; rental of modems; rental of 
telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio broadcasting; communications 
by fiber optic networks; communications by cellular phones; communications by computer terminals; satellite 
transmission; communications by telegrams; communications by telephone; facsimile transmission; paging services 
[radio, telephone or other means of electronic communication]; teleconferencing services; telex services; voice mail 
services; telecommunications routing and junction services; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of sports grounds; rental of tennis courts; lending library 
services; booking of seats for shows; videotaping; physical education; discotheque services; animal training; dubbing; 
gambling services; publication of books; education information; recreation information; entertainment information; movie 
studio services; health club services [health and fitness training]; nightclub services [entertainment]; layout services, 
other than for advertising purposes; microfilming; videotape editing; production of radio and television programmes; 
presentation of variety shows; music composition services; game services provided on-line from a computer network; 
providing on-line electronic publications, not downloadable; religious education; gymnastic instruction; correspondence 
courses; practical training [demonstration]; organization of balls; organization of exhibitions for cultural or educational 
purposes; providing recreation facilities; arranging and conducting of colloquiums; arranging and conducting of 
congresses; arranging and conducting of conferences; arranging and conducting of concerts; arranging and conducting 
of workshops [training]; arranging and conducting of seminars; arranging and conducting of symposiums; organization 
of competitions [education or entertainment]; arranging of beauty contests; organization of lotteries; organization of 
fashion shows for entertainment purposes; organization of shows [impresario services]; organization of sports 
competitions; vocational guidance [education or training advice]; amusement park services; sign language interpretation; 
television entertainment; mobile library services; vocational retraining; providing golf facilities; providing sports facilities; 
providing amusement arcade services; cinema presentations; presentation of live performances; theatre productions; 
conducting fitness classes; educational examination; film production, other than advertising films; rental of audio 
equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show scenery; 
rental of sound recordings; toy rental; rental of motion pictures; games equipment rental; rental of stadium facilities; 
rental of lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; zoological garden services; news reporters services; party planning 
[entertainment]; music composition services; subtitling; holiday camp services [entertainment]; disc jockey services; 
personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; club services 
[entertainment or education]; providing museum facilities [presentation, exhibitions]; teaching; orchestra services; 
translation; script writing; ticket agency services [entertainment]; coaching [training]; sport camp services; recording 
studio services; language interpreter services; educational services provided by schools; nursery schools; photography; 
photographic reporting; presentation of circus performances; boarding school education; production of shows.
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3881471    26/01/2018
[International Registration No. : 1410664]
Joint Stock Company "Krasnyj Octyabr"
ul. Malaya Krasnoselskaya, d. 7, str. 24 RU-107140 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.29;Milk products; cheese.

Cl.35;Demonstration of goods; marketing; organization of trade fairs for commercial or advertising purposes; shop 
window dressing; design of advertising materials; organization of exhibitions for commercial or advertising purposes; 
updating and maintenance of data in computer databases; commercial intermediation services; providing business 
information via a web site; provision of an on-line marketplace for buyers and sellers of goods and services; presentation 
of goods on communication media, for retail purposes; rental of sales stands; distribution of samples; sales promotion 
for others; bringing together, for the benefit of others, of a variety of goods (excluding the transport thereof), enabling 
customers to conveniently view and purchase those goods, such services may be provided by retail stores, wholesale 
outlets; advertising; on-line advertising on a computer network; procurement services for others [purchasing goods and 
services for other businesses].

Cl.43;Services for providing food and drink; café, cafeteria and restaurant services; food and drink catering.
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Priority claimed from 27/10/2017; Application No. : 87662672 ;United States of America 

3881475    10/04/2018
[International Registration No. : 1410656]
WeWork Companies Inc.
115 West 18th Street New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Health club services, namely, providing instruction and equipment in the field of physical exercise; providing 
fitness and exercise facilities; conducting fitness classes.

Cl.44;Spa services; providing Turkish bath and sauna facilities; providing mineral baths; massage services.

7033



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

Priority claimed from 10/11/2017; Application No. : 4403430 ;France 

3881476    19/12/2017
[International Registration No. : 1411189]
WAGA ENERGY
29 chemin du Vieux Chêne F-38240 MEYLAN France

Proposed to be Used
IR DIVISION
Cl.4;Fuels including motor spirit; biofuels; fuel gas; biogas; biomethane; natural gas for vehicles; liquefied natural gas; 
liquid bio methane; electrical energy; bio-gas from non-hazardous waste storage installation; renewable natural gas.

Cl.11;Equipment, apparatus and installations for the production, recovery, separation, purification, liquefaction, 
processing and distribution of biofuel, fuel gas, biogas, bio methane, natural gas for vehicles, liquefied natural gas, 
liquefied bio methane, biogas from non-hazardous waste storage installation, renewable natural gas.

Cl.37;Construction; installation, repair, servicing and maintenance of equipment, apparatus and installations for the 
production, recovery, separation, purification, liquefaction, processing and distribution of biofuel, fuel gas, biogas, bio 
methane, natural gas for vehicles, liquefied natural gas, liquefied bio methane, biogas of non-hazardous waste storage 
installation, renewable natural gas; supervision and management of installation and repair of equipment, apparatus and 
installations for the production, recovery, separation, purification, liquefaction, processing and distribution of biofuel, fuel 
gas, biogas, bio methane, natural gas for vehicles, liquefied natural gas, liquefied bio methane, biogas from non-
hazardous waste storage installation, renewable natural gas.

Cl.40;Energy production services; information on the production of energy; waste treatment (transformation); sorting 
of waste and recyclable raw material (transformation); treatment, recycling and energy extraction of waste products, bio 
gas and bio methane; transforming of waste and fuels for the production of energy; treatment of waste by methanization; 
purification and injection of bio methane in the gas network; rental of devices, apparatus and installations for the 
production, recovery, separation, purification, liquefaction of biofuel, fuel gas, biogas, bio methane, natural gas for 
vehicles, liquefied natural gas, liquefied bio methane, biogas from non-hazardous waste storage installation, renewable 
natural gas.

Cl.42;Advice in the field of energy savings; construction drafting; expert reports (engineers' works) and technical 
project studies in the fields of renewable energies and environmental protection; research and development services in 
the fields of renewable energies and environmental protection; research, development and design of bio gas purification 
units; research, development and design of processes, equipment, apparatus and installations for the production, 
recovery, separation, purification, liquefaction and distribution of biogas, bio methane, natural gas for vehicles, liquefied 
natural gas, liquefied bio methane, biogas from non-hazardous waste storage installation, renewable natural gas; quality 
control; programming for computers; design, development, updating and rental of software, software packages, 
computers, databases, and computer systems.
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Priority claimed from 11/10/2017; Application No. : 87641823 ;United States of America 

3881478    10/04/2018
[International Registration No. : 1411185]
iMFLUX, Inc.
3550 Symmes Rd. Hamilton OH 45015 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Industrial process control software; machine control software and hardware.

Cl.40;Polymer processing, namely, transforming polymers into objects through mechanical and chemical processes; 
custom manufacturing of injection molds and injection mold tooling; consulting in the fields of polymer processing and 
custom manufacturing of injection molds and injection mold tooling.

Cl.42;Engineering; design of molds; metrology services and analyzing data related thereto; industrial design; 
consulting in the field of mold design and engineering.
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Priority claimed from 20/06/2017; Application No. : 4370048 ;France 

3881482    15/12/2017
[International Registration No. : 1411180]
DANONE
17 boulevard Haussmann F-75009 PARIS France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products and preparations; dietetic food for medical use; dietetic products and substances for 
medical use; dietetic substances made with soy and/or rice, for medical use and/or food for babies; dietetic foodstuffs for 
children and invalids; food for babies with special nutritional needs; porridge, milk in liquid or powder form for babies; 
lactose and milk ferments, powdered lactose and lactic ferments; food supplements for human consumption; nutritional 
supplements for medical use; nutritional products for medical usage; foodstuffs and beverages for pregnant and nursing 
women, for medical purposes; ingredients, in particular combination of ingredients, for a pharmaceutical use or for the 
preparation of pharmaceutical products, foodstuffs, substances and preparations for medical use, namely, food for 
babies; yeast and trace elements for medical purposes; nutritional supplements, vitamin and mineral preparations for 
preconception, pregnancy and post-pregnancy, for medical purposes; beverages for babies, namely, vitamin-enriched 
water and vitamin drinks; beverages used as dietary supplements; milk ferments for pharmaceutical use and lactose; 
dietetic beverages; food for babies, namely, soups, dehydrated soups, fruit compotes, vegetable purees, dehydrated 
vegetable purees, fruit and vegetable juices, porridge; small prepared dishes for babies mainly consisting of meat, fish, 
ham, poultry, vegetables and/or pasta; nutritional food; dietetic beverages.

Cl.10;Surgical and medical apparatus and instruments; feeding pumps, cannulas, nasal cannulas, tubes and medical 
apparatus for administering food, medicines or food supplements, parts and components of the aforesaid goods.

Cl.29;Milk and milk products and substitutes; milk powder, flavored gelled milks and milkshakes; vegetable milk 
products; dairy products particularly dairy desserts, yogurts, drinking yogurts, soft white cheese, "petit suisse" cheese; 
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soy proteins, soy protein concentrates and isolates of soy proteins as meat substitutes; substitutes for milk products 
made from plants and nuts, including beverages made from rice, soy, soy milk, almond milk and flavored soy milk; 
prepared seeds; vegetable cream substitutes; fruit jellies; beverages mainly consisting of milk or dairy products; milk 
beverages, milk predominating; milk beverages containing fruit; unflavored or flavored fermented dairy products; dairy-
based desserts; yogurt-based desserts; fruit-based desserts; coconut milk; vegetable salads; fruit salads; meat; fish; 
poultry and game; meat extracts; dehydrated, freeze-dried, preserved, frozen, dried and cooked fruits and vegetables; 
jellies; jams; compotes; fruit purées; eggs; milk substitutes, milk substitutes of plant origin; milk and milk products and 
substitutes therefor of plant origin, included in this class; fruit jelly.

Cl.30;Cocoa, chocolate, beverages made with cocoa, chocolate-based beverages; teas, coffee; coffee-based 
beverages; tea-based beverages; sugar, puffed rice, flour, cereals and preparations made from cereals, breakfast cereals; 
biscuits (sweet or savory); bread, waffles, wafers, cakes, pastries, all these goods being plain and/or topped and/or filled 
and/or flavored; confectionery, edible ices, ices primarily consisting of yogurt, ice cream, sherbets (edible ices), frozen 
yogurts (edible ices), flavored frozen water; dessert mousses (confectionery); chocolate mousses; tapioca; sago, honey; 
golden syrups; molasses for food; chocolate desserts; flavorings for beverages, other than essential oils; small prepared 
dishes essentially consisting of rice and/or pasta; chocolate toppings for desserts; vanilla, coffee and/or cocoa powder; 
chocolate creams; sauces (condiments); spices; vegetable beverages except substitutes for milk products, included in 
this class; frozen yogurt.

Cl.32;Mineral and aerated waters and other non-alcoholic beverages; water enriched with vitamins and/or fruit 
flavoured; flavored waters; fruit or vegetable beverages and fruit juices; juices and beverages containing vitamins, 
minerals and/or plants; lemonades, soda water, sherbets [beverages]; non-alcoholic fruit or vegetable extracts; syrups 
and other preparations for making beverages; beverages enriched with minerals (not for medical purposes); beverages 
enriched with vitamins (not for medical purposes); non-alcoholic beverages enriched with minerals; dairy-based 
beverages included in this class; beverages, namely, coconut milk, almond milk, flavored almond milk; rice-based 
beverages; non-alcoholic beverages; beverages made with soy and/or rice and/or oats and other preparations made with 
soy and/or rice and/or oats; plant-based beverages; beverages made from nuts.

Cl.41;Education; training; entertainment; sporting and cultural activities; teaching; information relating to 
entertainment or education; leisure services; publication of books; organization of competitions (education or 
entertainment); organization and conducting of colloquiums, conferences or congresses; organization of exhibitions for 
cultural or educational purposes; organization and conducting of training workshops; organization of sports 
competitions; game services provided online from a computer network; electronic publication of books and journals 
online; training course services; providing of training, courses, information and education in the fields of risk assessment 
for health and nutrition; training in the field of protection and conservation of the environment and natural resources; 
education and training relating to nature conservation and the environment and natural resources; education and training 
relating to nature conservation and the environment and natural resources.

Cl.42;Scientific analysis, research, studies and development in the field of health, food and nutrition; research in the 
field of protection and conservation of the environment and natural resources; environmental conservation services.

Cl.44;Consulting services for health, food, nutrition and body hydration; dietetic advice and advice in the field of food 
in general; professional consultancy in the fields of risk assessment for health and nutrition, including dietetic advice; 
balneotherapy, thalassotherapy, hygiene and beauty care.
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Priority claimed from 20/12/2017; Application No. : 30 2017 033 368 ;Germany 

3881492    12/04/2018
[International Registration No. : 1411244]
Säkaphen GmbH
Bottroper Straße 275 45964 Gladbeck Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in industry, namely materials for producing protective coatings and 
protective linings; degreasing preparations for manufacturing processes; unprocessed plastics and unprocessed artificial
resins; adhesives used in industry.

Cl.2;Anti-corrosive preparations; anti-erosive preparations; preparations for coating surfaces to protect against 
corrosion, erosion, caking, incrustation and/or fouling.
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Priority claimed from 10/11/2017; Application No. : UK00003269818 ;United Kingdom 

3881495    21/03/2018
[International Registration No. : 1411235]
Thales UK Limited
350 Longwater Avenue, Green Park Reading, Berkshire RG2 6GF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; software for situational awareness and alerting; command and control 
software; opto-electronics software; software solutions for situational awareness and decision support; computer 
software and computer hardware for recording, detecting, managing, analyzing and providing insights into images, 
videos and data; computer software and computer hardware for recording, detecting, managing, analyzing and providing 
insights into images, videos and data in video management systems, surveillance systems, security cameras, sensors, 
security, and operations systems; military hardware control software; data processing software; target detection 
software; image processing software; sensor data processing software; defence and security data processing software; 
computer hardware and software for providing activity event notifications and alerts and generating activity event reports;
computer software and computer hardware for video surveillance, data analytics, and operational intelligence; computer 
software for data management, analysis, interpretation, identification, reporting, and decision support related to recorded 
and non-recorded voice, video and radio; computer software to enable situation planning, response and analysis; 
computer software for data management, analysis, interpretation, identification, real-time analytics, decision-making, 
agent guidance and process automation.

Cl.41;Training services; information, advice and consultancy services relating to training services.

Cl.42;Software as a service [SaaS]; computer software consultancy; consultancy relating to computer systems; 
computer services relating to software and hardware for image processing and recognition and situation awareness and 
decision support; information, advice and consultancy services relating to software and hardware; information, advice 
and consultancy services relating to software and hardware for image processing and recognition and situation 
awareness and decision support.

7039



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

Priority claimed from 07/08/2017; Application No. : 2017/70668 ;Turkey 

3881496    11/12/2017
[International Registration No. : 1411221]
DEIMA ELEKTROMEKANIK ÜRÜNLER INSAAT SPOR MALZEMELERI IMALAT SANAYI VE TICARET ANONIM SIRKETI
Cihangir Mahalle, Güvercin Cadde, No:4 Avcilar Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.20;Furniture, made of any kind of material; mattresses; pillows; air mattresses and cushions, not for medical 
purposes, water beds; mirrors; beehives, artificial honeycombs and sections of wood for honeycombs; bouncing chairs 
for babies, playpens for babies, cradles, infant walkers; display boards, frames for pictures and paintings, identification 
plates, identification tags, nameplates, identification labels made of wood or synthetic materials; packaging containers of 
wood or plastics, casks for use in transportation or storage, barrels, storage drums, tanks, boxes, storage containers, 
transportation containers, chests, loading pallets and closures for the aforementioned goods, of wood or plastics; small 
hardware goods of wood or synthetic materials included in this class, furniture fittings, of wood or synthetic materials; 
ornaments and decorative goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-
pearl, meerschaum, beeswax, plastic or plaster namely figurines, holiday ornaments for walls, sculptures, trophies; 
baskets, fishing baskets; kennels, nesting boxes and beds for household pets; portable ladders and mobile boarding 
stairs of wood or synthetic materials; bamboo curtains, roller indoor blinds [for interiors], slatted indoor blinds, bead 
curtains for decoration, curtain hooks, curtain rings, curtain tie-backs, curtain rods; non-metal wheel chocks.

Cl.21;Hand-operated non-electric cleaning instruments and appliances, brushes, other than paintbrushes, steel wool 
for cleaning, sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, gloves for dishwashing, non-
electric polishing machines for household purposes, brooms for carpets, mops; toothbrushes, electric toothbrushes, 
dental floss, shaving brushes, hair brushes, combs; non-electric household or kitchen utensils, included in this class, 
[other than forks, knives, spoons], pots and pans, bottle openers, flower pots, drinking straws, non-electric cooking 
utensils; cutting boards, cutting boards for the kitchen, chopping boards for kitchen use, wood chopping boards for 
kitchen use, bread boards; dishes, serving dishes, dishes and plates [not of precious metal], dishes for serving or 
portioning bread and steak [kitchen utensils]; ironing boards and shaped covers therefor, drying racks for washing, 
clothes drying hangers; cages for household pets; indoor aquariums; vivarium and indoor terrariums for animals and 
plant cultivation; ornaments and decorative goods of glass, porcelain, earthenware or clay, namely, statues, figurines, 
vases, and trophies; mouse traps, insect traps, electric devices for attracting and killing flies and insects, fly catchers, fly 
swatters; perfume burners, perfume sprayers, perfume vaporizers, electric or non-electric make-up removing appliances, 
powder puffs, toilet cases; nozzles for sprinkler hose, nozzles for watering cans; watering devices; garden watering cans; 
unworked or semi-worked glass, except building glass, mosaics of glass and powdered glass for decoration, except for 
building, glass wool other than for insulation or textile use.
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Priority claimed from 23/11/2017; Application No. : 711131 ;Switzerland 

3881498    17/05/2018
[International Registration No. : 1411214]
Ophthovant Sciences GmbH
Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and biological preparations.

Cl.42;Scientific and technological services as well as research and design services relating thereto; biomedical and 
pharmaceutical research services; research in the field of therapeutic biological and pharmaceutical preparations; 
pharmaceutical development and research; provision of information relating to scientific research in the field of 
pharmaceuticals and bio-medicine.

Cl.44;Providing health information; provision of medical information; provision of information, including online, about 
diagnostic, prophylactic and therapeutic properties of pharmaceutical preparations for the prevention and treatment of 
diseases, conditions and disorders.
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Priority claimed from 21/03/2018; Application No. : 715722 ;Switzerland 

3881500    27/04/2018
[International Registration No. : 1411201]
Archroma IP GmbH
Neuhofstrasse 11 CH-4153 Reinach Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Labels with integrated electronic chips; software.

Cl.35;Computerized data management; wholesale and retail services in the field of textiles and clothing; compilation of 
information relating to the origin, quality and environmental compatibility of textiles and clothing; updating and 
maintenance of data in computer databases.

Cl.40;Providing information relating to the manufacture of textiles and clothing; providing information relating to the 
treatment of textiles.

Cl.42;Maintenance of computer database software; computer database design; providing information relating to the 
origin, quality and environmental compatibility of textiles and clothing.
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Priority claimed from 09/11/2017; Application No. : 4402919 ;France 

3881502    16/02/2018
[International Registration No. : 1411192]
BIOFARMA
50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunications equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected bracelets, connected scales, connected 
watches (measuring instruments); video cameras; activity sensors; downloadable applications for mobile devices; digital 
applications; software for algorithms; artificial intelligence software; spectacles, contact lenses; computer platforms in 
the form of software for sharing information; connected self-measuring tools; virtual reality programs; analysis systems 
based on artificial intelligence (software); chips connected to an information system; connected helmets for medical use; 
connected activity trackers for medical use; connected blood pressure monitors.

Cl.10;Medical, surgical, dental and veterinary apparatus, instruments and equipment intended for diagnosing, 
screening, preventing, controlling, monitoring and treating a disease, regenerating or compensating a disease, wound or 
handicap, or the study, replacement or modification of the anatomy or a physiological processes, or for controlling 
design; limbs, organs, eyes and artificial teeth; orthopedic articles; suture material; compression stockings, tights and 
socks; stockings, tights and socks for varicose veins; medical apparatus, instruments and equipment for introducing 
pharmaceutical preparations into the human body, especially for the prolonged, controlled or immediate release of active 
substances; perfusion devices and syringes for medical use; medical measuring instruments, particularly instruments 
able to directly transmit data to a database, particularly fever measuring instruments, heart rate monitors; apparatus, 
instruments and equipment from robotics for medical use; nanorobots for medical use; medical robotics; apparatus, 
instruments and equipment from bionics for medical use; patches for medical use; chips for medical use; allergy testing 
tools; test kits for blood tests for medical use; medical devices intended for ingestion; endoscopic video capsules; 
systems for measuring biochemical changes in the blood; systems for measuring biomarkers in blood; inhalers; activity 
trackers for medical use; blood pressure monitors; connected pill boxes for medical use.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; health counseling 
services; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis services; 
home care services; individualized medical prescription services; online medical prescription services; advice relating to 
home medical treatment; advice relating to self-medication; provision of medical information to patients; remote medical 
examination services; advice related to personal wellbeing [health]; medical monitoring of patients including remote 
monitoring.
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3881504    03/05/2018
[International Registration No. : 1410861]
INP CO., LTD.
32, Saneop-ro 8 beon-gil, Bucheon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.10;Mesh feeders for babies; feeding bottle valves; nursing appliances; sanitary masks for medical purposes; 
galvanic therapeutic appliances; dental apparatus and instruments; devices for measuring blood sugar; thermometers for 
medical purposes; oxygen concentrators for medical use; arterial blood pressure measuring apparatus; syringes for 
injections; nursing bottles; dummies [teats] for babies; babies' pacifiers [teats]; feeding cups for medical purposes; 
babies' bottles; feeding bottle teats; tongue scrapers; cushions for medical purposes; boots for medical purposes.

Cl.21;Dustbins; lunch boxes; mugs; services [dishes]; dishes; cups; mess-tins; household containers for foods; straws 
for drinking; chopsticks; heat-insulated containers; buckets; glass flasks [containers]; plastic bottles; containers for 
household or kitchen use; kitchen utensils; drinking vessels.
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Priority claimed from 18/10/2017; Application No. : 87651021 ;United States of America 

3881513    13/04/2018
[International Registration No. : 1410843]
GoAnimate, Inc.
204 E 2nd Ave, Suite 638 San Mateo CA 94401 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in creating, editing, and combining animations, graphics, presentations, videos, visual 
effects, and other visual assets; computer software for creating characters, backgrounds, props, scene templates, starter 
videos, charts, graphs, infographics, visual effects, audio effects, text effects and scene transitions for use in the fields of 
virtual reality, augmented reality, business sales, marketing, customer support, human resources, communications and 
training; computer software for collaboration on creative projects.

Cl.42;Providing temporary use of cloud-based and non-downloadable software for use in creating, editing, and 
combining animations, graphics, presentations, videos, visual effects, and other visual assets; providing temporary use 
of cloud-based and non-downloadable software for creating characters, backgrounds, props, scene templates, starter 
videos, charts, graphs, infographics, visual effects, audio effects, text effects and scene transitions for use in the fields of 
virtual reality, augmented reality, business sales, marketing, customer support, human resources, communications and 
training; providing temporary use of cloud-based and non-downloadable software for collaboration on creative projects; 
providing temporary use of cloud-based and non-downloadable software featuring hosting and storage of animations, 
graphics, presentations, videos, visual effects, and other visual assets; creating visual assets for use in computer 
software, namely, graphic design and video production of characters, backgrounds, props, scene templates, starter 
videos, charts, graphs, infographics, visual effects, text effects and scene transitions; providing technical support for 
computer software, namely, troubleshooting of computer software problems.
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Priority claimed from 15/03/2018; Application No. : 40201804878R ;Singapore 

3881542    05/04/2018
[International Registration No. : 1411274]
Allin Holdings Pte Ltd
76 Playfair Road, 04-01 LHK2 Building Singapore 367996 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Online wholesale services; wholesale services; the bringing together, for the benefit of others, of a variety of 
goods (excluding the transport thereof), enabling customers to conveniently view and purchase those goods from a 
wholesale outlet; online retail services; retail services; the bringing together, for the benefit of others, of a variety of 
goods (excluding the transport thereof), enabling customers to conveniently view and purchase those goods from a retail 
outlet; sales promotion services; publicity services.

Cl.41;Education; provision of children's educational services through play groups; tuition services; linguistic classes; 
on-line publication of electronic books and journals; instruction; educational seminars.
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Priority claimed from 20/12/2017; Application No. : 30 2017 033 369 ;Germany 

3881586    12/04/2018
[International Registration No. : 1411254]
Säkaphen GmbH
Bottroper Straße 275 45964 Gladbeck Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in industry, namely materials for producing protective coatings and 
protective linings; degreasing preparations for manufacturing processes; unprocessed plastics and unprocessed artificial
resins; adhesives used in industry.

Cl.2;Anti-corrosive preparations; anti-erosive preparations; preparations for coating surfaces to protect against 
corrosion, erosion, caking, incrustation and/or fouling.
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Priority claimed from 23/01/2018; Application No. : 30 2018 001 344 ;Germany 

3881587    11/04/2018
[International Registration No. : 1411390]
Carl Zeiss Meditec AG
Göschwitzer Straße 51-52 07745 Jena Germany

Proposed to be Used
IR DIVISION
Cl.35;Computerised data file administration; Compilation of data in computer databases; Advertising especially for 
courses, trainings, workshops.

Cl.38;Providing access to platforms on the internet.

Cl.41;Courses, trainings, workshops; Arranging, conducting and organisation of trainings; Arranging, conducting and 
organisation of courses; Arranging, conducting and organisation of workshops; Compliation and publication of training 
manuals.
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Priority claimed from 24/10/2017; Application No. : 87657404 ;United States of America 

3881597    23/04/2018
[International Registration No. : 1411359]
Reddit, Inc.
548 Market Street, 16093 San Francisco CA 94104-5401 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Entertainment services, namely, providing information, news and commentary in the field of general interest news
and current events via the internet and podcasts; providing on-line electronic newsletters in the field of general interest 
news, current events, politics, foreign affairs, comedy, relationships, science, technology, gaming, entertainment, food 
and drink, sports, art, popular culture, fiction, literature, religion, travel, and lifestyle; entertainment in the form of online 
non-downloadable videos on the subject of lifestyles, social issues, politics, foreign affairs, current events, business, 
technology, gaming, travel, religion, science, popular culture, the arts, humor, fiction, literature and interviews.

Cl.42;Computer services, namely, providing customized on-line web pages and data feeds featuring user-defined 
information, which includes blog posts, new media content, other on-line content, and on-line web links to other websites, 
and providing a search engine based on natural language queries on a global computer network; design and development 
of computer hardware and software; application provider services (ASP), namely, hosting computer software applications 
for others; application service provider (ASP) featuring software for enabling users to post, search, view, watch, share, 
submit, critique, rate, bookmark, index, store, collect and comment on messages, news, comments, multimedia content, 
videos, movies, films, photos, audio content, animation, pictures, images, information, and user-generated content in the 
fields of current events, politics, foreign affairs, news, general interest news, gaming, comedy, relationships, technology, 
photos, videos, religion, science, sports, movies, music, entertainment, food and drink, art, popular culture, fiction, 
literature, travel and lifestyle; hosting of websites and of online non-downloadable software for uploading, downloading, 
editing, posting, showing, displaying, tagging, sharing and transmitting messages, news, comments, text, publications, 
multimedia content, videos, movies, films, photos, audio content, animation, pictures, images, information, and user-
generated content; hosting an interactive website and online non-downloadable software for others that enable users to 
post, search, watch, share, critique, rate, and comment on messages, news, comments, multimedia content, videos, 
movies, films, photos, audio content, animation, pictures, images, text, information, and user-generated content; 
providing temporary use of online non-downloadable software and software development tools; hosting of digital content 
online; hosting computer software applications for others on a virtual private server; hosting multimedia digital content 
on the Internet; hosting a website for others featuring messages, news, comments, multimedia content, videos, movies, 
films, photos, audio content, animation, pictures, images, text, information, and user-generated and non-user generated 
content; providing temporary use of non-downloadable software to enable the sharing of multimedia content and 
comments among users; hosting websites for others featuring on-line journals and blogs featuring user-defined and non 
user-defined content; hosting websites for others featuring online forums, chat rooms, journals, blogs, and electronic 
mailing lists, including for the transmission of messages, comments, information, and multimedia content among users; 
hosting an online website community for users to share information, films, photos, audio and video content including for 
the purposes of receiving feedback from their peers and others and including for the purpose of forming virtual 
communities, and to engage in social networking; providing information, advice and assistance about IT and computer 
technology; providing information, advice and assistance about IT and computer technology via wireless mobile devices, 
satellite, cable and global computer network; advice, information and assistance relating to all the aforesaid including, but
not limited to, all the aforesaid services provided online, and/or provided for use with and/or by way of the Internet, the 
world wide web and/or via communications, telephone, mobile telephone and/or wireless and/or wired communication 
networks.
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Priority claimed from 21/12/2017; Application No. : UK00003278653 ;United Kingdom 

3881602    18/01/2018
[International Registration No. : 1411347]
Virtual Class Ltd
4th Floor Frazer House, 32-38 Leman Street London E1 8EW United Kingdom

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services; information, consultancy and advisory services relating to the aforesaid.

Cl.41;Education; providing of training; information, consultancy and advisory services relating to the aforesaid.
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3881603    28/09/2017
[International Registration No. : 1411320]
VERBIO Vereinigte BioEnergie AG
Thura Mark 18 06780 Zörbig Germany

Proposed to be Used
IR DIVISION
Cl.1;Alcohol, in particular bioethanol, fusel oil, biochemical catalysts, biological tissue cultures, other than for medical 
or veterinary purposes; biological preparations, other than for medical, or veterinary purposes; chemical preparations for 
use in industry, in particular skatole, sulfur; chemical preparations for scientific, photographic, agricultural, horticultural 
and forestry purposes; chemical substances for analyses in laboratories, other than for medical or veterinary purposes; 
chemical additives for motor fuel, chemical additives for oils, fertilizing preparations, in particular ammonium sulfate 
solution, ammonium salts, NPK (nitrogen-phosphorus-potassium) fertilizers; MAP (magnesium-ammonium-phosphate) 
fertilizers, phosphate fertilizers; phosphorus-potassium fertilizers, fertilizers, in particular ammonium sulfate solution, 
ammonium salts, esters; ferments for chemical purposes; fatty acids; solidified gases for industrial purposes; gluten for 
the food industry, gluten for industrial purposes; glycerides, glycerine for industrial purposes, in particular glycerine for 
use in manufacture of pharmaceutical preparations; humus, in particular digestate, humus top dressing; potassium, 
gluten [glue], other than for stationery or household purposes; compost, soil for growing, methane, in particular 
biomethane, methyl ether, methylbenzene, methyl benzol, loam, by-products of the processing of cereals for industrial 
purposes, in particular chaff; nitrates, phosphates [fertilizers], in particular MAP (magnesium-ammonium-phosphate) 
fertilizers, struvite, phosphatides, phosphorus, phosphoric acid, salts [fertilizers], in particular ammonium sulfate, 
ammonium phosphate, sulfur, carbon disulfide, sulfuric acid, sulfurous acid, nitrogen, nitrogenous fertilisers, in particular 
ammonium sulfate, ammonium phosphate, sulfates, sulfides, cellulose, cellulose derivatives [chemicals]; methane, 
biomethane.

Cl.3;Greases for cosmetic purposes.

Cl.4;Alcohol [fuel], in particular bioethanol, in particular blended fuels; petrol; bioethanol and blended fuels, benzene 
fuel; fuel gas, in particular biogas; compressed or liquefied biogas, methylated spirit; fuel with an alcoholic base, fuel, 
vaporized fuel mixtures, in particular biogas; electrical energy; ethanol [fuel], in particular bioethanol, in particular as 
blended fuels; mazut; fuel, in particular bioethanol, biogas, biomethane, compressed or liquefied biogas, biodiesel, 
alternative biofuels and blended fuels, mineral fuel; non-chemical additives for oils and fuels in the form of ethyl tert-butyl 
ether (ETBE), industrial oil, rape oil for industrial purposes; lubricants, stearine, industrial grease; solidified gases [fuel].

Cl.5;Medicinal alcohol, alcohol for pharmaceutical purposes, chemico-pharmaceutical preparations, in particular 
sterols, glycerol, phytosterols, chemical preparations for pharmaceutical purposes, esters for pharmaceutical purposes, 
ferments for pharmaceutical purposes, greases for medical purposes, greases for veterinary purposes, gases for medical 
purposes, glycerine for medical purposes, glycerophosphates, nutritional supplements, in particular vitamins, by-
products of the processing of cereals for dietic purposes being nutritional supplements or for medical purposes, 
pharmaceutical preparations, vitamin preparations, in particular vitamin E.

Cl.9;Chemical apparatus and instruments, apparatus for fermentation [laboratory apparatus].

Cl.11;Fermenters (fermentation containers) as parts of biogas plants.

Cl.12;Vehicles, automotive vehicles, motor vehicles and parts therefor, included in class 12, trucks, omnibuses.

Cl.31;Animal foodstuffs, in particular distillers dried grains with solubles/DDGS, protein foodstuffs, straw [forage], 
grains [cereals], cereal seeds, unprocessed, yeast for animal consumption; agricultural, horticultural and forestry 
products, included in class 31; animal fattening preparations, stall food for animals, by-products of the processing of 
cereals, for animal consumption, residue in a still after distillation, litter for animals, straw, in particular from cereal, grass,
oil, fibre and pulse plants, fruit residue [marc], draff; residue in a still after distillation.

Cl.35;Retail services via the Internet in the fields of: chemical preparations, fuel, goods for the healthcare sector, 
machines, vehicles and vehicle accessories, agricultural products; wholesale services via the Internet in the fields of: 
chemical preparations, fuel, goods for the healthcare sector, machines, vehicles and vehicle accessories, agricultural 
products; retail services in the fields of chemical preparations, fuel, goods for the healthcare sector, machines, vehicles 
and vehicle accessories, agricultural products; wholesale services in the fields of chemical preparations, fuels, goods for 
the healthcare sector, machines, vehicles and vehicle accessories, agricultural products; marketing, marketing [sales 
research], market research, online retail services or retail services via catalogues in the field of: chemical preparations, 
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fuel, goods for the healthcare sector, machines, vehicles and vehicle accessories, agricultural products.

Cl.37;Construction consultancy; construction management services; building construction services, namely the 
execution of building projects; vehicle maintenance, vehicle service stations [refuelling and maintenance], motor vehicle 
maintenance and repair.

Cl.39;Storage and distribution of electricity, heat, gas or water; storage of goods; logistics in the transport sector, 
transport by heavy goods vehicles, transport of goods; vehicle rental, car rental; supplying consumers with electricity, 
heat, gas or water, distribution of energy, distribution of gas.

Cl.40;Energy production, production of heat, production of electricity; refining services, in particular for biogas, 
bioethanol or biodiesel production; recycling of waste and trash.

Cl.42;Consultancy in the field of energy-saving, biological research, in particular in the field of microorganisms for the 
production of biogas, bioethanol, biodiesel and alternative biofuels; architectural services; construction drafting; 
chemistry services; physics research, services of a technical measuring and testing laboratory, chemical laboratories; 
engineering services; chemical analysis; technical testing; scientific testing services, in particular in relation to biofuel 
production, biogas production, bioethanol production, waste water treatment, calculating emissions and pollutant 
concentrations; research in the field of environmental protection, bacteriological research, chemical research, technical 
research; industrial analysis and research services; construction drafting; material testing, research (physics); 
consultancy relating to technical and scientific analysis, technical project studies; environmental protection research, 
environmental assessment services; engineering material testing; scientific research, scientific and technological 
services and research and design relating thereto.
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Priority claimed from 09/12/2016; Application No. : 30 2016 034 718 ;Germany 

3881609    09/06/2017
[International Registration No. : 1411311]
DFL Deutsche Fussball Liga e.V.
Guiollettstr. 44-46 60325 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, controlling, measuring, signalling, counting, recording, monitoring, checking, switching and regulating 
equipment and similar apparatus and instruments; apparatus, instruments and equipment for telecommunications; 
optical image viewers with three-dimensional graphic representation; apparatus for receiving, recording, transmission, 
processing, transforming, output and reproduction of data, speech, text, signals, sound and images, including multimedia 
apparatus; electronic entertainment goods, namely radio and television receivers, sound and/or image recording and 
reproduction apparatus, including such goods in portable form and for digital image-sound signals; electronic apparatus 
for interactive television; apparatus for receiving and transforming encoded emitted signals (decoders); apparatus, 
including multimedia apparatus, for connecting and controlling audio, video and telecommunications apparatus and 
computers and printers, including such apparatus with electronic program management and control for interactive 
television viewing and/or pay tv; electronic program guides (software); operating software and other software for the 
aforesaid apparatus, instruments and equipment; data processing apparatus and computers; buffer memories, computer 
chips, disks, cables, drives, terminals, printers, keyboards, monitors and other peripherals for computers; computer game
software; computer game equipment consisting of disk memories; accessories for computers, video and computer 
games, namely adapters, modules for expanding functions and extending memory capacity; voice synthesisers, light 
pens, electronic 3d spectacles, programmed and non-programmed cassettes, floppy disks, disks and games modules; 
boxes for storing cassettes, floppy disks and recording discs; program recorders, numerical keyboards, floppy disk 
stations principally comprising floppy disk drives, microprocessors and control electronics; electronic data processing 
apparatus, including monitors, input apparatus, output apparatus, printers, terminals and memories, including such 
apparatus being additional apparatus for a basic apparatus; computer programs on data carriers of all kinds; computer 
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programs [downloadable software]; downloadable software applications; electronic data carriers; video games (computer 
games) in the form of computer programs recorded on data carriers; computer and video game cassettes, floppy disks, 
cartridges, disks and tapes and other programs and databases recorded on machine-readable data carriers, included in 
this class; recorded and unrecorded sound carriers, in particular recording discs, compact discs, sound tapes and sound 
cassettes (compact cassettes); downloadable music files; recorded and unrecorded image carriers (included in this 
class), in particular video cassettes and dvds; exposed film; photo cds; photographic, cinematographic, optical and 
teaching apparatus and instruments; pre-recorded magnetic, magneto-optical and optical carriers for sound and/or 
images; coded telephone cards; optical apparatus and instruments, included in this class, in particular spectacles, 
glasses and spectacle frames; spectacle cases; video cassette cases; headphones; head guards for sports; 
loudspeakers; cabinets for loudspeakers; bags adapted for laptops; sleeves for laptops; mouth guards for sports; 
pedometers; selfie sticks [hand-held monopods]; smartwatches; wearable activity trackers; usb flash drives; parts 
included in this class for all the aforesaid goods.

Cl.16;Paper, cardboard and goods made from these materials, namely towels of paper, table napkins, filter paper, 
handkerchiefs of paper, paper decorations, writing paper, packaging containers of paper and bags of paper for packaging,
wrapping paper; printed matter, namely newspapers, periodicals, comics, magazines, pamphlets, leaflets, prospectuses, 
programme booklets, press folders, books, book sleeves, posters; transparencies, tickets, participation cards, invitation 
cards, identification cards; stationery, including writing and drawing implements; office requisites, namely stamps, ink 
pads, stamp ink, letter-openers, paper knives (cutters), desk trays, document files [stationery], writing tablets, perforators, 
binders, paper clips and staples, stickers (stationery), also self-adhesive; unencoded telephone cards; instructional and 
teaching material (except apparatus) in the form of printed matter, wall boards and writing implements for wall boards; 
photographs, pictures (prints and paintings); calendars; transfers (decalcomanias) (including transfers of vinyl), paper 
and vinyl stickers, stickers (stationery); empty fitted cases for audio and image carriers (stationery); cut-out figures and 
decorations of cardboard; postcards and greeting cards, trading cards, name signs of paper or cardboard, note books, 
notice boards, address books, folders, file covers and binders, film hole-punch reinforcements, calendars, scrapbooks, 
paperweights, rulers, rubber erasers, bookmarks and bookmarkers; sewing patterns and stencils for drawing; rub-on 
pictures, giftwrap, gift tags of paper and cardboard; sleeves and bags of paper and plastic for packaging; blackboards, 
adhesives for stationery; writing implements, in particular ball-point pens and fountain pens, pencil cases, pencil tins, 
pencil holders, pencil extenders, pencil sharpeners, writing pads, cases and containers for writing implements, note 
holders and containers, drawing, painting and modelling materials and equipment, paint brushes; artists' materials, 
namely crayons, chalk, palettes and canvasses; typewriters and office requisites (except furniture), dispensing apparatus 
for adhesive tapes, printers' type, printing blocks; ink; painted works of art of paper and cardboard; paper party 
decorations; drawing sets; paper or plastic materials for packaging (included in this class); car accessories, namely 
decorative strips of stickers; flags, pennants (made of paper); flyers; passport covers; desk pads; instructional and 
teaching material (except apparatus) in the form of games.

Cl.25;Clothing, including sportswear and leisurewear; sport suits; gym shorts and shirts, football shorts and shirts, 
tennis shirts and shorts, bathing suits and beachwear, swimming trunks and swimsuits, including bikinis; corsets, 
underwear; children' s clothing, clothes for newborn babies; playsuits (clothing); bibs, not of paper; caps [headwear]; 
neck scarfs [mufflers]; shoes, footwear and boots including shoes and boots for sports and leisure; belts [clothing]; 
stockings, tights, socks; neckties, including ties; gloves [clothing]; headgear, including headbands and sweatbands; 
gloves for cross-country skiing and cycling.

Cl.28;Games and playthings (including electronic); jigsaw and manipulative puzzles; masks for disguise for games; 
model building sets (games); toy figurines of plastic, wood, rubber, porcelain and other materials; toy cars and tracks; toy 
hats and costumes; video games (computer games), except those adapted for use with external screens or monitors only; 
automatic gaming machines (coin- or token-operated); inflatable pools (toys) and swim toys, slides, play sandboxes; 
stuffed dolls and rag dolls and animals and figurines of textiles, animal skins and other materials (toys); dolls and dolls' 
clothes; inflatable balloons; gymnastic and sporting articles (included in this class); exercise equipment (included in this 
class); ski, tennis and angling apparatus; skis, ski bindings, ski poles; skate-boards, surfboards, roller skates, skates; 
balls, including sports and games balls; dumb-bells, shot putts, discus, javelins (sporting articles); tennis rackets and 
parts therefor, in particular grips, strings, grip bands and lead bands for tennis rackets; table tennis bats, badminton 
racquets, squash racquets, cricket bats, golf clubs and hockey sticks; tennis balls and shuttlecocks; tables for table 
tennis; clubs for gymnastics, sports hoops, nets for sporting purposes, goal and ball nets; sports gloves, namely 
goalkeepers' gloves; knee, elbow, ankle and shin guards for sports purposes; bags adapted for sports equipment, golf 
bags, bags and covers for tennis racquets, table tennis bats, badminton racquets, squash racquets, cricket bats and 
hockey sticks; start and finish banners, tapes and awnings for sports events (included in this class); board games; video 
game joysticks; nets for sports; controllers for game consoles; card games; decorations for christmas trees; computer 
game equipment consisting of hand controllers and television game apparatus; video games, computer games and other 
electronic games adapted for use with external screens or monitors; automatic gaming and entertainment machines 
adapted for use with external screens, including video games and computer games; accessories for computers, video and
computer games, namely joysticks, manual controls, control apparatus; umpires' stools for tennis events.

Cl.35;Advertising and marketing; information in the field of marketing and advertising in oral and written form, 
including by means of print media and electronic media; organisational consultancy in the field of marketing and 
advertising; statistical evaluations of marketing data; marketing studies; market analysis; advertising research; opinion 
polling; distribution of catalogues, mailing lists and goods for advertising purposes; radio, television and cinema 
advertising; public relations (public relations), sales promotion (for others), arranging and concluding commercial 
transactions for others; computerised file management;organisation of trade fairs and exhibitions for commercial or 
advertising purposes; marketing and rental of advertising time on television; business and organization consultancy; 
advertising, in particular radio, television, cinema, print, videotext and teletext advertising; advertising marketing, in 
particular in the aforesaid media and via the aforesaid media; publication of prospectuses for advertising purposes; 
production of promotional films; rental of advertising films; telephone order placement for teleshopping; arranging 
advertising time in all relevant media; business management; business administration; office functions; business 
organisation consulting; typing; secretarial services; business consultancy and advisory services; professional business 
consulting; management of business interests, for others; development of advertising concepts, in particular for 
marketing goods and services via worldwide electronic networks, in particular the internet and other electronic 
communications media; negotiating contracts for the purchase and/or sale of goods and/or providing of services; 
electronic commerce provider services, namely order placement and order delivery service as well as invoice 
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management for electronic ordering systems; dissemination of advertising on an online electronic communications 
network; auctioneering on the internet; professional business and organisational consultancy for franchising concepts 
for providing commercial and organisational know-how; arranging electronic markets on the internet, including arranging 
and conducting exchange markets by arranging contracts online, for others, both for the purchasing of goods and the 
providing of services; call centre services, namely order acceptance and placement; telephone answering for unavailable 
subscribers; planning services for advertising; creating and updating of advertising material for advertising space on the 
internet, and rental of advertising space on the internet; advertising on the internet (banner exchange); talent promotion 
through organisational consultancy; compilation of information into computer databases; professional business 
consultancy with regard to television advertising; production of television and radio advertisements; obtaining fees data 
(word processing); updating data in computer databases; layout services for internet advertising; services of a sports 
association, namely commercial lobbying for the promotion of professional sport; gathering of market research data; 
gathering and updating of data; providing business information via a website; business management of sports people; 
sponsorship search; rental of advertising space; rental of advertising time on communication media; production of 
teleshopping programmes.

Cl.38;Radio and television broadcasts/programmes via wireless and cable networks; transmitting of film, television, 
radio, teletext and videotext programmes or broadcasts; telecommunications; press agency services, namely transmitting 
messages, press reports and market research data (including using electronic means and/or by computer); sound, image 
and data transmission by cable, satellite, computer network, telephone and other lines, and all other transmission media; 
electronic television broadcasting within the framework of subscription television services (pay tv), including video-on-
demand, including for others, being a digital platform; providing access to an information database; transmission of 
information via wireless or cable networks; on-line services and transmissions, namely transfer of information and 
messages including email; providing telecommunication channels for teleshopping services; broadcasting of 
teleshopping programmes; providing of access to communications networks with the aid of digital multimedia 
technology, in particular for internet access, teleshopping and telebanking, including for use with television screens; 
arranging and allocating of user passwords for users of various communication networks; electronic transmission of data 
and computer programs on electronic networks, in particular on the internet and other electronic communications media 
providing information of all kinds, in particular from the fields of politics, economics, finance, law, social issues, sport, 
culture, religion, technology, computers, the internet; transmission of sound, speech, images and/or data; telephone 
communications and services, communications by cellular phones; e-mail data services, fax services, sms services; 
providing access to information stored on databases, including in particular by means of interactive computer systems; 
telephone services by means of information, complaints and emergency hotlines; providing access to, and transmission 
of, information, texts, drawings and images; providing access to information and entertainment programs on the internet; 
production of web-tv programmes, interactive programmes and internet tv programmes; electronic transmission of 
information, including sound, image and data; electronic transmission of fee data; providing access to data on the 
internet; data transmission services between networked computer systems; providing access to networks for the 
transmission of messages, images, text, speech and data; leasing of access time to online games on the internet and 
other electronic media; streaming of data; video-on-demand transmission.

Cl.41;Production, screening and rental of films, video films and other television programmes; demonstration and rental 
of video and/or audio cassettes, tapes and discs and video games (computer games); rental of television receivers and 
decoders; education; entertainment, sporting and cultural activities; provision of radio and television entertainment 
services; organisation and presentation of sports events, shows, quizzes and musical events and organisation of 
competitions in the fields of entertainment and sports, also for recorded programmes or live broadcasts on radio or 
television; organisation of competitions in the fields of training, teaching, entertainment and sports; arranging and 
conducting of beauty contests; talent promotion through the providing of training; correspondence courses; publication 
and edition of books, magazines and other printed matter and associated electronic media, other than for advertising 
purposes; organisation of and conducting concert, theatre and entertainment events and sports competitions; production 
of film, television, radio, teletext and videotext programmes or broadcasts; production of films and video films and other 
image and sound programmes for educational, instructional and entertainment purposes, including for children and 
young people; presentation and rental of sound and image recordings on video and/or audio cassettes, tapes and discs; 
theatrical performances, music performances; cultural, artistic, leisure and sporting activities, including the arranging 
thereof; arranging and conducting of cultural, entertainment and sporting events and congresses, seminars, lectures and 
multimedia presentations (for cultural and entertainment purposes); publishing (included in this class); production of 
web-tv programmes, interactive programmes and internet tv programmes; sports promotion through training; advance 
ticket sales (entertainment); ticket and seat reservations and advance sale of tickets for concerts, shows and other 
entertainment events and sporting events; booking and reservation services for cultural and sporting events; operating 
facilities for children, young people and adolescents for leisure purposes, in particular in the field of sports; information 
on entertainment events and providing of sporting and leisure activities; rental of sports equipment (included in this 
class); editing of written texts; sports agency services, namely arranging of sporting activities; production of radio and 
television broadcasts/ programmes via wireless or cable networks; arranging and conducting of cultural, entertainment 
and sporting events for charitable purposes; production of prize game broadcasts; gambling services; providing on-line 
electronic publications, not downloadable; arranging and conducting of congresses and conferences; entertainment 
services, namely, providing on-line computer, electronic and video games accessible via video game machines, mobile 
telephones, tablet computers and computers; online entertainment in the nature of computer game tournaments; 
providing a website featuring computer games and video games.

Cl.45;Services for making personal and social contacts; services of a sports association, namely legal services and 
representation to social and political decision-makers, and legal lobbying for the promotion of professional sports; 
security guard services for the protection of property and individuals; chaperoning services (personal body guarding); 
issuing, arranging and rental, and other exploitation through licensing, of rights to films, television and radio productions 
and other image and audio programmes, and print media and other publications, in particular relating to football events; 
administration and exploitation, through the issuing of licences, of copyright and industrial property rights, for others; 
exploitation of film, television and other ancillary copyright in the field of merchandising; legal advice and representation; 
mediation; consultancy relating to management of intellectual property and copyrights; exploitation (licensing) and 
administration of television transmission rights, in particular rights to the transmission of sporting events; arranging, 
exploitation (licensing) and administration of rights to press, radio, television and film articles for use on sound and 
image carriers; arranging, exploitation (licensing) and administration of rights to articles in newspapers and periodicals.
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Priority claimed from 21/11/2017; Application No. : 300332 ;Israel 
3881610    26/02/2018
[International Registration No. : 1411305]
MONDAY.COM LTD
52 Menachem Begin Road, Beit Sonol 6713701 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes; downloadable desktop software application for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes.

Cl.38;Providing multiple-user access to data, images, files and online project management tools; electronic 
transmission of data, images and files exchanged and shared in project management software through 
telecommunication networks.

Cl.42;Software as a service (SAAS) services featuring software for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes; providing temporary use of on-line non-downloadable software for use in project management, 
communication and collaboration between work users and for sharing of data, images and files between users for work 
collaboration and management purposes.

7056



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

 

Priority claimed from 10/05/2017; Application No. : 1843596 ;Australia 

3881613    10/11/2017
[International Registration No. : 1411283]
Skrilla Holdings Pty Ltd
FL3, 1 Breakfast Creek Rd NEWSTEAD QLD 4006 Australia

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications provided on-line; computer software; computer programs; computer software and 
computer programs for playing games; computer software and programs for use on computer networks including the 
Internet; non-printed publications; electronic games programs; gaming and betting computer software; electric and 
electronic apparatus, devices and machines; computer hardware including hardware for the operation of online games; 
computer software and computer programs, including software relating to betting, the storage and processing of 
information and data and for online transmission and viewing of sports and games information and events; software for 
use in games, gambling and betting apparatus, devices and machines; Internet gambling software; software for operation 
of online games; computer software and hardware for daily fantasy competitions, computer, electronic, video and CD 
ROM games programs; interactive computer games; computer software and hardware for providing esport events and 
other interactive sports, racing, event wagering and other gambling and betting services; data recording apparatus for 
use with the aforesaid; parts and accessories for all the aforesaid goods, including electronic user manuals and 
instructional books sold as a unit therewith.

Cl.41;Betting services; betting on horses; betting, gaming and gambling services; provision of betting services online, 
including where betting is on the outcomes of contests involving playing of computer games, esports, daily fantasy 
sports and other competitions facilitated by electronic systems; interactive online gambling services, gaming services for 
entertainment services; betting information services; providing betting information; wagering services; online gambling; 
betting exchange services; spread betting; providing entertainment information relating to betting tips; provision of horse 
racing data and information; provision of information relating to sporting events; provision of information relating to 
entertainment and games; electronic betting; gambling and lottery services provided by means of the Internet; 
bookmaking; sports wagering services and approved betting competitions; all of the foregoing including those provided 
online, by broadcast or via global telephone or computer networks.
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3881619    04/01/2018
[International Registration No. : 1410386]
Foshan Aeros Industrial Equipment Co., Ltd
No. 6 Ming Xi Road, Ming Cheng Town, Gaoming District, Foshan Guangdong China

Proposed to be Used
IR DIVISION
Cl.7;Sugar coating machines; electromechanical machinery for chemical industry; electric machines and apparatus for 
use in industry; oxygen and nitrogen generators equipment; pumps; conveyor belts; sieves.

Cl.11;Desiccating apparatus; sanitary and bathroom installations and plumbing fixtures; pipe lines, part of sanitary 
installations, pipe parts for plumbing installations.
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3881676    05/04/2018
[International Registration No. : 1410649]
XTEP (CHINA) CO., LTD.
Lot No.9(C), Block No. 7, Qingmeng Park, Quanzhou Economic & Technological Development Zone Fujian Province China

Proposed to be Used
IR DIVISION
Cl.18;Imitation leather; purses; travelling bags; haversacks; bags for sports; fur; umbrellas; canes; covers for animals.

Cl.25;Clothing; layettes [clothing]; swimsuits; football shoes; shoes; hats; hosiery; gloves [clothing]; neckties; leather 
belts (clothing); waterproof clothing; masquerade costumes; wedding dress; sports shoes.
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Priority claimed from 12/10/2017; Application No. : 2419 2017 ;Slovakia 

3881677    06/02/2018
[International Registration No. : 1410646]
AVOS TRADE s. r. o.
Brnenská 49/A SK-040 11 Košice Slovakia

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; hair care cosmetics; hair lotions; cosmetic preparations for the hair; cosmetic preparations to recover 
the initial color of hair, mustaches and beards; cosmetic preparations for care of hair, mustaches and beards.

Cl.16;Packaging and covers for bottles of cardboard or paper; plastic film for wrapping; calendars; diaries as 
advertising objects; hand towels of paper; handkerchiefs of paper; printed instruction sheets; advertisement boards of 
paper or cardboard.

Cl.35;Advertising; commercial business management; commercial administration; commercial intermediary services 
(caretaking); business information; business information; business management and organization consultancy; business 
investigations; organization of exhibitions for commercial or advertising purposes; sales promotion for others; 
demonstration of goods; market studies; opinion polling; online advertising on a computer network; dissemination of 
advertisements; distribution of advertising material (leaflets, prospectuses, printed matter, samples); publication of 
advertising texts; updating of advertising material; dissemination (distribution) of samples; organization of advertising 
games to promote sales; publication of advertising texts; rental of advertising spaces; demonstration of cosmetic 
products by means of catalogs; commercial intermediary services of cosmetic preparations by means of catalogs; 
marketing; business management assistance; retail services for cosmetic products; procurement services for others 
(purchasing goods and services for other businesses); retail services for cosmetics via the Internet; cost price analysis; 
sales promotion for others in the form of providing special discounts and advertising objects; sales promotion for others 
in the form of advertising games.

Cl.42;Research and development in the field of cosmetics; chemical analysis in the field of cosmetics.
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Priority claimed from 22/11/2017; Application No. : UK00003272425 ;United Kingdom 

3881683    21/05/2018
[International Registration No. : 1410626]
Robert Welch Designs Limited
Lower High Street, Chipping Campden, Gloucestershire GL55 6DY United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Cutlery; knives, forks and spoons; silverware; food preparation and serving implements; canteens and sets of 
cutlery; non-electric food slicers; kitchen knives and cutting implements; knife handles; knife sharpeners (hand tools); 
sharpening steels; fire irons; oyster openers; paring knives; penknives; pestle and mortars; pizza cutters [non-electric]; 
scissors; vegetable peelers [hand operated].

Cl.21;Tableware, cookware and containers; cooking utensils; cosmetic and toilet utensils and bathroom articles; 
barware; baking utensils; baskets for household purposes; bottle opener; bowls; bread bins; ceramic tableware; 
corkscrew; cruet sets; crystal glassware; cutlery trays; glassware; household utensils; kitchen utensils; serving utensils; 
pewter ware namely pewter tankards, pewter goblets; pewter jugs, pewter hip flasks, pewter candle holders, pewter 
bowls, pewter plates, pewter table ware; stainless steel tableware; stemware; bottle stands; bowls; candlesticks; 
candelabras; candle holders; candle plates; candle snuffers; carafes; casserole dishes; chopping boards; coasters; 
condiment grinders; cups; decanters; dustbins; frying pans; grill pans; hip flasks; hurricane lamps; ice buckets; jewellery 
dishes; kitchen paper holders; knife racks and blocks; napkin rings; napkin holders; nutcrackers; oven gloves; pestles for
kitchen use; plant pots; plates; saucepans; shaving brushes and stands; soap dishes; soap holders; spice racks; stands 
for kitchen utensils; storage containers; storage jars; teapots; coffee pots; cafetieres; tablecloth holders; towel holders; 
trivets; vases; waste paper baskets; picnic hampers and crockery.

Cl.35;Advertising and marketing; business management; business administration; office functions; retail and online 
retail services relating to cutlery, knives, forks and spoons, silverware, food preparation and serving implements, 
canteens and sets of cutlery, non-electric food slicers, kitchen knives and cutting implements, knife handles, knife 
sharpeners (hand tools), sharpening steels, fire irons, oyster openers, paring knives, penknives, pestle and mortar, pizza 
cutters (non electric), scissors, vegetable peelers (hand operated), egg timers (sandglasses/hourglasses), weighing 
apparatus and instruments, measuring apparatus, lights and lampshades, cooking appliances, apparatus for water supply 
and sanitary purposes, bathroom installations, oil lamps, appliances for the preparation and/or dispensing of beverages, 
coffee machines, parts and fittings for all the aforesaid goods, charms, chronographs, clocks and watches, cufflinks, 
jewellery, jewellery boxes, ornamental sculptures made of precious metal, works of art of precious metal, stationery, 
office requisites, gift bags, wrapping paper, books, magazines, packaging materials, paper knives, paper-clip holder, desk 
mats, writing implements, paper, envelopes, drawing pens, fountain pens, printed matter, pencil holders, page holders, 
photograph stands, stands for pens and pencils, paperweights, furniture, basket ware, bathroom cabinets, bathroom 
fittings in the nature of furniture, book and tablet stands, carpet coasters for protecting furniture legs, coffee tables, 
curtain rods, rings and tie-backs, desk racks, fire guards, food racks, hangers, hooks and stands for clothes, indoor 
blinds, mirrors, occasional tables, picture frames, plant stands, reading easels, umbrella stands, wine racks, display 
stands, tableware, cookware and containers, cooking utensils, cosmetic and toilet utensils, bar ware, baking utensils, 
baskets for household purposes, bottle opener, bowls, bread bins, ceramic tableware, corkscrew, cruet sets, crystal 
glassware, cutlery trays, glassware, household utensils, kitchen utensils, pewter ware namely pewter tankards, pewter 
goblets, pewter jugs, pewter hip flasks, pewter candle holders, pewter bowls, pewter plates, pewter tableware, stainless 
steel tableware, stemware, bottle stands, bowls, candlesticks, candelabras, candle holders, candle plates, candle 
snuffers, carafes, casserole dishes, chopping boards, coasters, condiment grinders, cups, decanters, dustbins, frying 
pans, grill pans, hip flasks, hurricane lamps, ice buckets, jewellery dishes, kitchen paper holders, knife racks and blocks, 
napkin rings, napkin holders, nutcrackers, oven gloves, pestles for kitchen use, plant pots, plates, saucepans, shaving 
brushes and stands, soap dishes, soap holders, spice racks, stands for kitchen utensils, storage containers, storage jars, 
teapots, coffee pots, cafetieres, tablecloth holders, towel holders, trivets, vases, waste paper baskets; conducting, 
arranging and organising trade shows and trade fairs for commercial and advertising purposes.
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3881684    29/01/2018
[International Registration No. : 1410380]
SUNRESIN NEW MATERIALS CO.LTD.,XI'AN
72 2ND Keji Road, Tian Ze Building, Xi'an Hi-Tech Industrial Park 710075 Shaanxi China

Proposed to be Used
IR DIVISION
Cl.1;Ion-exchange resins [chemical preparations]; decolorants for industrial purposes; water-purifying chemicals; wine 
finings; biochemical catalysts; water-softening preparations; catalysts; chemical additives to fungicides; filtering 
preparations for the beverages industry; beer-clarifying and preserving agents.

Cl.11;Hot air apparatus; sanitary apparatus and installations; disinfectant apparatus; water filtering apparatus; water 
purifying apparatus and machines; water softening apparatus and installations; sewage disposal plants; water 
purification installations; water sterilizers; purification installations for sewage.

Cl.42;Technical research; consultancy in the field of energy-saving; quality testing; chemical research; biological 
research; industrial design; chemical analysis; research in the field of environmental protection; computer system 
design; scientific research.

7062



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

Priority claimed from 13/09/2017; Application No. : 2017/06204 ;Sweden 

3881687    13/03/2018
[International Registration No. : 1410367]
Recondoil Sweden AB
Öneslingan 5 SE-832 51 FRÖSÖN Sweden

Proposed to be Used
IR DIVISION
Cl.4;Lubricating oils; corrosion penetrating oils; marine oils; synthetic oils; motor oils; fuel oils; industrial lubricants; 
motor oils; oils containing rust preventive additives; oils for turbines; hardened oils [hydrogenerated oils for industrial 
use]; fine oils for motors; oils for the use with machine tools; lubricants in the nature of oils; industrial oils for the 
lubrication of surfaces; non-mineral oils for industrial purpose [not for fuel].

Cl.11;Oil-scrubbing apparatus.

7063



Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

Priority claimed from 17/01/2018; Application No. : 2018701187 ;Russian Federation 

3881696    02/04/2018
[International Registration No. : 1410756]
Febest GmbH
Am Flugplatz, Gebaude 860 55483 Lautzenhausen Germany

Proposed to be Used
IR DIVISION
Cl.12;Driverless cars [autonomous cars]; concrete mixing vehicles; motor racing cars; cars; refrigerated vehicles; 
robotic cars; sports cars; caravans; shock absorbers for automobiles; suspension shock absorbers for vehicles; ski 
carriers for cars; luggage carriers for vehicles; bumpers for automobiles; vehicle bumpers; tires for vehicle wheels; 
barges; brake shoes for vehicles; tailboard lifts [parts of land vehicles]; automobile hoods; hoods for vehicles; lug nuts 
for vehicle wheels; horns for vehicles; treads for vehicles [tractor type]; doors for vehicles; engines for land vehicles; jet 
engines for land vehicles; driving motors for land vehicles; brake discs for vehicles; clips adapted for fastening 
automobile parts to automobile bodies; adhesive rubber patches for repairing inner tubes; rearview mirrors; side view 
mirrors for vehicles; hoods for vehicle engines; crankcases for land vehicle components, other than for engines; vehicle 
wheels; brake pads for automobiles; hub caps; brake linings for vehicles; gear boxes for land vehicles; caps for vehicle 
fuel tanks; automobile bodies; tipping bodies for trucks; bodies for vehicles; treads for retreading tires; propulsion 
mechanisms for land vehicles; mopeds; motor scooters; motorcycles; tyre mousse inserts; freewheels for land vehicles; 
clutches for land vehicles; repair outfits for inner tubes; air pumps [vehicle accessories]; upholstery for vehicles; rims for 
vehicle wheels; windows for vehicles; engine mounts for land vehicles; axles for vehicles; headlight wipers; ashtrays for 
automobiles; gearing for land vehicles; head-rests for vehicle seats; vehicle running boards; air bags [safety devices for 
automobiles]; casings for pneumatic tires [tyres]; sleeping berths for vehicles; torque converters for land vehicles; cigar 
lighters for automobiles; non-skid devices for vehicle tires; anti-glare devices for vehicles; anti-theft devices for vehicles; 
sun-blinds adapted for automobiles; balance weights for vehicle wheels; shock absorbing springs for vehicles; reduction 
gears for land vehicles; safety belts for vehicle seats; security harness for vehicle seats; vehicle suspension springs; 
steering wheels for vehicles; rudders; vehicle joysticks; brake segments for vehicles; bicycle saddles; luggage nets for 
vehicles; anti-theft alarms for vehicles; reversing alarms for vehicles; safety seats for children, for vehicles; vehicle seats; 
hydraulic circuits for vehicles; vehicle wheel spokes; spoilers for vehicles; hubs for vehicle wheels; couplings for land 
vehicles; brakes for vehicles; transmissions for land vehicles; turbines for land vehicles; signal arms for vehicles; vans 
[vehicles]; automobile chains; driving chains for land vehicles; transmission chains for land vehicles; undercarriages for 
vehicles; spare wheel covers; covers for vehicle steering wheels; seat covers for vehicles; vehicle covers [shaped]; 
automobile chassis; vehicle chassis; connecting rods for land vehicles, other than parts of motors and engines; 
automobile tires; pneumatic tires; solid tires for vehicle wheels; spikes for tires; motors, electric, for land vehicles.

Cl.17;Shock-absorbing buffers of rubber; asbestos; asbestos paper; asbestos felt; asbestos fibers; asbestos 
millboards; liquid rubber; synthetic rubber; rubber, raw or semi-worked; valves of india-rubber or vulcanized fiber; clack 
valves of rubber; rings of rubber; water-tight rings; insulating paints; insulating varnish; latex [rubber]; duct tapes; 
insulating tapes; adhesive bands, other than stationery and not for medical or household purposes; self-adhesive tapes, 
other than stationery and not for medical or household purposes; asbestos sheets; viscose sheets, other than for 
wrapping; sheets of regenerated cellulose, other than for wrapping; insulating oils; insulating oil for transformers; 
weatherstripping compositions; brake lining materials, partly processed; compositions to prevent the radiation of heat; 
soundproofing materials; insulating materials; insulating refractory materials; padding materials of rubber or plastics; 
rubber material for recapping tires; non-conducting materials for retaining heat; packing [cushioning, stuffing] materials 
of rubber or plastics; sealant compounds for joints; filtering materials [semi-processed foams or films of plastic]; sleeves 
of rubber for protecting parts of machines; asbestos packing; clutch linings; stops of rubber; anti-dazzle films for 
windows [tinted films]; asbestos coverings; asbestos cloth; rubber stoppers; gaskets; washers of rubber or vulcanized 
fiber; rubber solutions; gum, raw or semi-worked; chemical compositions for repairing leaks; connecting hose for vehicle 
radiators.

Cl.35;Import-export agency services; commercial information agency services; advertising agency services; 
computerized file management; book-keeping; outsourced administrative management for companies; demonstration of 
goods; opinion polling; market studies; business information; commercial information and advice for consumers in the 
choice of products and services; business management and organization consultancy; business organization 
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consultancy; business management consultancy; personnel management consultancy; professional business 
consultancy; marketing; organization of exhibitions for commercial or advertising purposes; organization of trade fairs 
for commercial or advertising purposes; shop window dressing; design of advertising materials; payroll preparation; 
business management assistance; commercial or industrial management assistance; providing business information via 
a web site; provision of commercial and business contact information; provision of an on-line marketplace for buyers and 
sellers of goods and services; web indexing for commercial or advertising purposes; presentation of goods on 
communication media, for retail purposes; economic forecasting; auctioneering; sales promotion for others; publicity 
material rental; publication of publicity texts; radio advertising; distribution of samples; dissemination of advertising 
matter; direct mail advertising; on-line advertising on a computer network; advertising by mail order; television 
advertising; negotiation of business contracts for others; negotiation and conclusion of commercial transactions for third 
parties; telemarketing services; commercial administration of the licensing of the goods and services of others; search 
engine optimization for sales promotion; pay per click advertising; procurement services for others [purchasing goods 
and services for other businesses].
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Priority claimed from 25/08/2017; Application No. : 30 2017 108 604 ;Germany 

3881707    17/10/2017
[International Registration No. : 1410777]
Cremer Speciaalmachines B.V.
Heereweg 5 NL-2161 AB Lisse Netherlands

Proposed to be Used
IR DIVISION
Cl.7;Filling machines, counting machines, automatic industrial labelling machines for applying labels to different types 
of packaging, packaging machines, cartoning machines for setting up, filling and closing of paperboard containers, 
namely, folding boxes; machines for forming, filling and closing of containers; machines for collecting and strapping of 
paperboard containers, machines for putting up, filling and closing of cardboard boxes; machines for collecting and 
enveloping paperboard containers with plastic foil; machines for collecting and palletizing; printing machines and 
printing units for the pressworking of packing webs made of paper, metal or plastic; thermoforming machines for 
manufacturing, filling and sealing of blister packs; packing machines compiled of aforementioned machines and 
apparatus; drive sections, namely, engines with respective triggers for the control, regulation and/or observation of filling 
machines, labelling machines, packaging machines, cartoning machines, printing machines, thermoforming machines, as 
well as supply and filling apparatus and packaging installation.

Cl.9;Electronic supply control systems for use with counting and filling machines; electronic control modules, namely, 
machine diagnosis devices and devices for detecting production data; hardware and software components, computers, 
microprocessors and peripheral computer devices, namely, display units, monitors, input keyboards, external computer 
hard drives, printers, data output devices, namely, digital scanners; electronic logic circuits and electronic evaluation 
circuits for use with computer operating systems and computer software for application development, deployment and 
management; optical and mechanical measuring devices and sensors for electronic adjustment of control units and 
control devices for counting and filling, packaging, labeling and cartoning machines; ultra violet, visible and infrared 
spectrometers; devices for picture recording and picture processing for industrial quality control and filling control in 
packaging machines; electronic apparatus and clusters composed thereof for the control, analysis and inspection of the 
aforementioned machines and installations; computer operating systems and computer software for application 
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development, deployment and management.

Cl.37;Installation, repair, maintenance and rental of industrial machines, counting and filing machines, packaging, 
labelling and cartoning machines.

Cl.42;Calibration of machines, material control, namely, materials testing and evaluation, quality inspection, namely, 
technology inspection services in the field of product quality control, technical consultancy in the field of product quality 
control and technical consultancy in the field of computer hardware and software systems and project planning in the 
nature of engineering services, namely, technical project planning and design engineering in the field of product control.
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3881708    12/02/2018
[International Registration No. : 1410780]
Hettich Marketing- und Vertriebs GmbH & Co. KG
Vahrenkampstr. 12-16 32278 Kirchlengern Germany

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for furniture, except door fittings and window handles, accessories for drawers, included in this 
class, guide rails for drawers of metal, organiser elements for drawers of metal.

Cl.20;Furniture fittings; furniture; furniture frames; suspension hooks and suspension strips of plastic; locks (non-
electric); kitchen cabinets, sink bases; all the aforesaid goods not of metal; drawers of metal and not of metal (being 
furniture and parts for furniture); organisational elements (furniture parts) in the form of inserts for drawers of metal and 
not of metal, drawer cabinets.
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3881713    28/03/2018
[International Registration No. : 1410697]
EPLAN Software & Service GmbH & Co. KG
An der alten Ziegelei 2 40789 Monheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; data processing equipment; compact discs; DVDs; digital recording 
media.

Cl.41;Conducting of training events for software users.

Cl.42;Design and development of computer hardware and software; design and development of software programs for 
computer based construction customizing of software designed to user specifications; development of computer 
programs (software) designed for use in construction and automated manufacturing (CAD/CAM); scientific and 
technological services and research and design relating thereto; industrial analysis and research services; engineering; 
consultancy and advice in the field of computer hardware and software; consultancy about computer systems; 
consultancy services in the field of computer hard and software; consultation services relating to computer hardware; 
advisory services relating to computer hardware design; engineering services; engineering consultancy; engineering 
project studies; conducting engineering surveys; preparation of engineering reports.
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Priority claimed from 05/10/2017; Application No. : 87634863 ;United States of America 

3881716    04/04/2018
[International Registration No. : 1410719]
AgBiome, Inc.
104 T.W. Alexander Drive, Building 18 Durham NC 27709 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biotechnologically-formed genes such as those for use in the production and manufacture of agricultural seeds to 
enhance plants' growth and confer pest resistance therefrom, and biotechnologically-formed genes and polynucleic acids 
for alteration of plant traits; fertilizers; biological microorganisms used in agriculture, horticulture and forestry, namely, 
biological preparations for the treatment of seeds, crops, and other plants and trees; cultures of microorganisms other 
than for medical and veterinary use; chemical preparations for use in agriculture, horticulture and forestry, namely, 
chemical preparations for the treatment of seeds; chemicals for use in agriculture, horticulture and forestry except 
fungicides, herbicides, insecticides and parasiticides; genome engineering reagents; genome editing and amplification 
reagents.

Cl.5;Biocides, germicides, bactericides, virucides, fungicides, insecticides, pesticides and herbicides.

Cl.31;Plant material, namely, plant seeds, agricultural seeds, and plant parts in the nature of leaves, flowers, flower 
buds, and unprocessed stems and roots; genetically-modified and non-genetically modified seeds and grains for use in 
the agricultural, horticultural, and forestry industries; genetically-modified and non-genetically modified plants and plant 
cells; genetically-modified and non-genetically modified eukaryotic and prokaryotic organisms and cells therefrom.
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3881750    30/03/2018
[International Registration No. : 1410272]
SINTECMEDIA, NYC, INC.
6 EAST 32ND STREET, 3RD FLOOR NEW YORK NY 10016 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Human capital management outsourcing services; business consulting and providing business information for 
advertisers, agencies, publishers and content providers in the advertising industry; preparing and placing on-line 
advertisements on the Internet; advertising and business management consultancy; preparation of custom or non-
custom advertising for businesses for dissemination via the web for optional upload or download to a computer.

Cl.42;ASP featuring software in the field of digital advertising, namely providing use of non-downloadable software to 
automate workflow processes, manage, store, target, track, report and deliver advertising campaigns, manage the sales, 
creation, billing and trafficking of advertising, process digital media, including JPEG, GIF, ad banners, pop-ups, 
animation, bitmaps, and streaming audio and video content.
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Priority claimed from 08/02/2018; Application No. : 302018000005191 ;Italy 

3881754    16/02/2018
[International Registration No. : 1410320]
BAROVIER & TOSO VETRERIE ARTISTICHE RIUNITE S.R.L.
Fondamenta Vetrai, 28 I-30141 MURANO (VENEZIA) Italy

Proposed to be Used
IR DIVISION
Cl.11;Lighting apparatus and installations; light-emitting diodes [LED] lighting apparatus; light diffusers; lamp globes; 
fairy lights for festive decoration; chandeliers; arc lamps; street lamps; electric lamps; lamps; light bulbs; lanterns for 
lighting; ceiling lights; lampshade holders; lamp reflectors; lamp chimneys; luminous tubes for lighting; lamp glasses.

Cl.21;Household utensils and containers; tableware, other than knives, forks and spoons; glassware, porcelain and 
earthenware; cruets; glass bulbs [receptacles]; wine aerators; bowls [basins]; drinking glasses; bottles; busts of 
porcelain, ceramic, earthenware, terra-cotta or glass; candelabra [candlesticks]; epergnes; crystal [glassware]; fiberglass 
thread, other than for textile use; signboards of porcelain or glass; works of art of porcelain, ceramic, earthenware, terra-
cotta or glass; boxes of glass; statues of porcelain, ceramic, earthenware, terra-cotta or glass, glass stoppers; utensils for
household purposes; vases; painted glassware.
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3881756    28/03/2018
[International Registration No. : 1410396]
Micralite (IP) Limited
Micklethorn, Broughton Skipton, North Yorkshire BD23 3JA United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Pushchairs; prams; strollers; buggies; bags adapted for pushchairs, prams, strollers and buggies; pushchairs for 
use with carry cots; safety seats for children for vehicles; parts, fittings and accessories for all the aforesaid goods.

Cl.18;Baby carriers; back frames for carrying infants and babies; slings for carrying infants and babies; bags; parts, 
fittings and accessories for all the aforesaid goods.
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Priority claimed from 11/08/2017; Application No. : 4382541 ;France 

3881765    29/01/2018
[International Registration No. : 1410580]
BIOFARMA
50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunications equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected bracelets, connected scales, connected 
watches (measuring instruments); video cameras; activity sensors; downloadable applications for mobile devices; digital 
applications; software for algorithms; artificial intelligence software; spectacles, contact lenses; computer platforms in 
the form of software for sharing information; connected self-measuring tools; virtual reality programs; analysis systems 
based on artificial intelligence (software); chips connected to an information system; connected helmets for medical use; 
connected activity trackers for medical use; connected blood pressure monitors.

Cl.10;Medical, surgical, dental and veterinary apparatus, instruments and equipment intended for diagnosing, 
screening, preventing, controlling, monitoring and treating a disease, regenerating or compensating a disease, wound or 
handicap, or the study, replacement or modification of the anatomy or a physiological processes, or for controlling 
design; limbs, organs, eyes and artificial teeth; orthopedic articles; suture material; compression stockings, tights and 
socks; stockings, tights and socks for varicose veins; medical apparatus, instruments and equipment for introducing 
pharmaceutical preparations into the human body, especially for the prolonged, controlled or immediate release of active 
substances; perfusion devices and syringes for medical use; medical measuring instruments, particularly instruments 
able to directly transmit data to a database, particularly fever measuring instruments, heart rate monitors; apparatus, 
instruments and equipment from robotics for medical use; nanorobots for medical use; medical robotics; apparatus, 
instruments and equipment from bionics for medical use; patches for medical use; chips for medical use; allergy testing 
tools; test kits for blood tests for medical use; medical devices intended for ingestion; endoscopic video capsules; 
systems for measuring biochemical changes in the blood; systems for measuring biomarkers in blood; inhalers; activity 
trackers for medical use; blood pressure monitors; connected pill boxes for medical use.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; health counseling 
services; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis services; 
home care services; individualized medical prescription services; online medical prescription services; advice relating to 
home medical treatment; advice relating to self-medication; provision of medical information to patients; remote medical 
examination services; advice related to personal wellbeing [health]; medical monitoring of patients including remote 
monitoring.
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Priority claimed from 17/11/2017; Application No. : UK00003271276 ;United Kingdom 

3881768    19/04/2018
[International Registration No. : 1410424]
Receipt Bank Limited
6th Floor, 154-160 Fleet Street London EC4A 2DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of data; computer software; data storage and processing 
software; computer software applications; downloadable computer software applications; data storage devices; data 
communication software; computer operating systems for data storage; computer software for the access, backup and 
migration of stored data; downloadable computer software applications; accounting apparatus; mobile data 
communications apparatus.

Cl.35;Accountancy and book-keeping support services; computerised accounting support services; computerised 
book-keeping support services; business assistance, management and administrative services; provision of information 
relating to accounts.
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Priority claimed from 05/12/2017; Application No. : 87708039 ;United States of America 

3881769    04/04/2018
[International Registration No. : 1410576]
Union Electric Steel Corporation
Suite 101, 726 Bell Avenue Carnegie PA 15106-0465 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal bars and billets.

Cl.7;Forged and cast metal rolling mill rolls, bearing bushings and sleeves, stamping tools and dies, threading dies, 
rotary cutting dies, rotary knives, stamping tools, cutting heads for mining equipment, and wear heads for construction 
equipment.
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Priority claimed from 15/01/2018; Application No. : 4020180006199 ;Republic of Korea 

3881771    17/04/2018
[International Registration No. : 1410572]
NEOOTO CO., LTD.
6 floor, Royal Bldg, 19, Saemunan-ro 5-gil, Jongno-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Speed change gears being parts of machines; parts and fittings for speed change gears being parts of machines; 
transmissions for machines; transmissions other than for vehicles; transmissions other than for land vehicles; gears for 
machines; gears other than for vehicles; gears other than for land vehicles.

Cl.12;Transmissions for land vehicles; transmission components for land vehicles; transmission devices for land 
vehicles; gears for land vehicles; gear boxes for land vehicles; gearing for land vehicles; transmissions for automobiles.

Cl.35;Wholesale services relating to speed change gears being parts of machines; retail store services relating to 
speed change gears being parts of machines; sales agency services for speed change gears being parts of machines; 
wholesale services relating to parts for speed change gears for automobiles; retail store services relating to parts for 
speed change gears for automobiles; sales agency services for parts for speed change gears for automobiles; wholesale 
services relating to transmissions for machines; retail store services relating to transmissions for machines; wholesale 
services relating to gears for machines; retail store services relating to gears for machines.
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Priority claimed from 09/12/2016; Application No. : 30 2016 034 717 ;Germany 

3881781    09/06/2017
[International Registration No. : 1411435]
DFL Deutsche Fussball Liga e.V.
Guiollettstr. 44-46 60325 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, namely towels of paper, table napkins, filter paper, 
handkerchiefs of paper, paper decorations, writing paper, packaging containers of paper and bags of paper for packaging,
wrapping paper; printed matter, namely newspapers, periodicals, comics, magazines, pamphlets, leaflets, prospectuses, 
programme booklets, press folders, books, book sleeves, posters; transparencies, tickets, participation cards, invitation 
cards, identification cards; stationery, including writing and drawing implements; office requisites, namely stamps, ink 
pads, stamp ink, letter-openers, paper knives (cutters), desk trays, document files [stationery], writing tablets, perforators, 
binders, paper clips and staples, stickers (stationery), also self-adhesive; unencoded telephone cards; instructional and 
teaching material (except apparatus) in the form of printed matter, wall boards and writing implements for wall boards; 
photographs, pictures (prints and paintings); calendars; transfers (decalcomanias) (including transfers of vinyl), paper 
and vinyl stickers, stickers (stationery); empty fitted cases for audio and image carriers (stationery); cut-out figures and 
decorations of cardboard; postcards and greeting cards, trading cards, name signs of paper or cardboard, note books, 
notice boards, address books, folders, file covers and binders, film hole-punch reinforcements, calendars, scrapbooks, 
paperweights, rulers, rubber erasers, bookmarks and bookmarkers; sewing patterns and stencils for drawing; rub-on 
pictures, giftwrap, gift tags of paper and cardboard; sleeves and bags of paper and plastic for packaging; blackboards, 
adhesives for stationery; writing implements, in particular ball-point pens and fountain pens, pencil cases, pencil tins, 
pencil holders, pencil extenders, pencil sharpeners, writing pads, cases and containers for writing implements, note 
holders and containers, drawing, painting and modelling materials and equipment, paint brushes; artists' materials, 
namely crayons, chalk, palettes and canvasses; typewriters and office requisites (except furniture), dispensing apparatus 
for adhesive tapes, printers' type, printing blocks; ink; painted works of art of paper and cardboard; paper party 
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decorations; drawing sets; paper or plastic materials for packaging (included in this class); car accessories, namely 
decorative strips of stickers; flags, pennants (made of paper); flyers; passport covers; desk pads; instructional and 
teaching material (except apparatus) in the form of games; carrier bags.

Cl.25;Clothing, including sportswear and leisurewear; sport suits; gym shorts and shirts, football shorts and shirts, 
tennis shirts and shorts, bathing suits and beachwear, swimming trunks and swimsuits, including bikinis; corsets, 
underwear; children' s clothing, clothes for newborn babies; playsuits (clothing); bibs, not of paper; caps [headwear]; 
neck scarfs [mufflers]; shoes, footwear and boots including shoes and boots for sports and leisure; belts [clothing]; 
stockings, tights, socks; neckties, including ties; gloves [clothing]; headgear, including headbands and sweatbands; 
gloves for cross-country skiing and cycling.

Cl.28;Games and playthings (including electronic); jigsaw and manipulative puzzles; masks for disguise for games; 
model building sets (games); toy figurines of plastic, wood, rubber, porcelain and other materials; toy cars and tracks; toy 
hats and costumes; video games (computer games), except those adapted for use with external screens or monitors only; 
automatic gaming machines (coin or token-operated); inflatable pools (toys) and swim toys, slides, play sandboxes; 
stuffed dolls and rag dolls and animals and figurines of textiles, animal skins and other materials (toys); dolls and dolls' 
clothes; inflatable balloons; gymnastic and sporting articles (included in this class); exercise equipment (included in this 
class); ski, tennis and angling apparatus; skis, ski bindings, ski poles; skate-boards, surfboards, roller skates, skates; 
balls, including sports and games balls; dumb-bells, shot puts, discus, javelins (sporting articles); tennis rackets and 
parts therefor, in particular grips, strings, grip bands and lead bands for tennis rackets; table tennis bats, badminton 
racquets, squash racquets, cricket bats, golf clubs and hockey sticks; tennis balls and shuttlecocks; tables for table 
tennis; clubs for gymnastics, sports hoops, nets for sporting purposes, goal and ball nets; sports gloves, namely 
goalkeepers' gloves; knee, elbow, ankle and shin guards for sports purposes; bags adapted for sports equipment, golf 
bags, bags and covers for tennis racquets, table tennis bats, badminton racquets, squash racquets, cricket bats and 
hockey sticks; start and finish banners, tapes and awnings for sports events (included in this class); board games; video 
game joysticks; nets for sports; controllers for game consoles; card games; decorations for christmas trees; computer 
game equipment consisting of hand controllers and television game apparatus; video games, computer games and other 
electronic games adapted for use with external screens or monitors; automatic gaming and entertainment machines 
adapted for use with external screens, including video games and computer games; accessories for computers, video and
computer games, namely joysticks, manual controls, control apparatus; umpires' stools for tennis events; inflatable water 
toys and air mattresses (not for medical purposes).

Cl.35;Advertising and marketing; information in the field of marketing and advertising in oral and written form, 
including by means of print media and electronic media; organisational consultancy in the field of marketing and 
advertising; statistical evaluations of marketing data; marketing studies; market analysis; advertising research; opinion 
polling; distribution of catalogues, mailing lists and goods for advertising purposes; radio, television and cinema 
advertising; public relations (public relations), sales promotion (for others), arranging and concluding commercial 
transactions for others; computerised file management; organisation of trade fairs and exhibitions for commercial or 
advertising purposes; marketing and rental of advertising time on television; business and organization consultancy; 
advertising, in particular radio, television, cinema, print, videotext and teletext advertising; advertising marketing, in 
particular in the aforesaid media and via the aforesaid media; publication of prospectuses for advertising purposes; 
production of promotional films; rental of advertising films; telephone order placement for teleshopping; arranging 
advertising time in all relevant media; business management; business administration; office functions; business 
organisation consulting; typing; secretarial services; business consultancy and advisory services; professional business 
consulting; management of business interests, for others; development of advertising concepts, in particular for 
marketing goods and services via worldwide electronic networks, in particular the internet and other electronic 
communications media; negotiating contracts for the purchase and/or sale of goods and/or providing of services; 
electronic commerce provider services, namely order placement and order delivery service as well as invoice 
management for electronic ordering systems; dissemination of advertising on an online electronic communications 
network; auctioneering on the internet; professional business and organisational consultancy for franchising concepts 
for providing commercial and organisational know-how; arranging electronic markets on the internet, including arranging 
and conducting exchange markets by arranging contracts online, for others, both for the purchasing of goods and the 
providing of services; call centre services, namely order acceptance and placement; telephone answering for unavailable 
subscribers; planning services for advertising; creating and updating of advertising material for advertising space on the 
internet, and rental of advertising space on the internet; advertising on the internet (banner exchange); talent promotion 
through organisational consultancy; compilation of information into computer databases; professional business 
consultancy with regard to television advertising; production of television and radio advertisements; obtaining fees data 
(word processing); updating data in computer databases; layout services for internet advertising; services of a sports 
association, namely commercial lobbying for the promotion of professional sport; gathering of market research data; 
gathering and updating of data; providing business information via a website; business management of sports people; 
sponsorship search; rental of advertising space; rental of advertising time on communication media; production of 
teleshopping programmes.

Cl.38;Radio and television broadcasts/programmes via wireless and cable networks; transmitting of film, television, 
radio, teletext and videotext programmes or broadcasts; telecommunications; press agency services, namely transmitting 
messages, press reports and market research data (including using electronic means and/or by computer); sound, image 
and data transmission by cable, satellite, computer network, telephone and other lines, and all other transmission media; 
electronic television broadcasting within the framework of subscription television services (pay tv), including video-on-
demand, including for others, being a digital platform; providing access to an information database; transmission of 
information via wireless or cable networks; on-line services and transmissions, namely transfer of information and 
messages including e-mail; providing telecommunication channels for teleshopping services; broadcasting of 
teleshopping programmes; providing of access to communications networks with the aid of digital multimedia 
technology, in particular for internet access, teleshopping and telebanking, including for use with television screens; 
arranging and allocating of user passwords for users of various communication networks; electronic transmission of data 
and computer programs on electronic networks, in particular on the internet and other electronic communications media 
providing information of all kinds, in particular from the fields of politics, economics, finance, law, social issues, sport, 
culture, religion, technology, computers, the internet; transmission of sound, speech, images and/or data; telephone 
communications and services, communications by cellular phones; e-mail data services, fax services, sms services; 
providing access to information stored on databases, including in particular by means of interactive computer systems; 
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telephone services by means of information, complaints and emergency hotlines; providing access to, and transmission 
of, information, texts, drawings and images; providing access to information and entertainment programs on the internet; 
production of web-tv programmes, interactive programmes and internet tv programmes; electronic transmission of 
information, including sound, image and data; electronic transmission of fee data; providing access to data on the 
internet; data transmission services between networked computer systems; providing access to networks for the 
transmission of messages, images, text, speech and data; leasing of access time to online games on the internet and 
other electronic media; streaming of data; video-on-demand transmission.

Cl.41;Production, screening and rental of films, video films and other television programmes; demonstration and rental 
of video and/or audio cassettes, tapes and discs and video games (computer games); rental of television receivers and 
decoders; education; entertainment, sporting and cultural activities; provision of radio and television entertainment 
services; organisation and presentation of sports events, shows, quizzes and musical events and organisation of 
competitions in the fields of entertainment and sports, also for recorded programmes or live broadcasts on radio or 
television; organisation of competitions in the fields of training, teaching, entertainment and sports; arranging and 
conducting of beauty contests; talent promotion through the providing of training; correspondence courses; publication 
and edition of books, magazines and other printed matter and associated electronic media, other than for advertising 
purposes; organisation of and conducting concert, theatre and entertainment events and sports competitions; production 
of film, television, radio, teletext and videotext programmes or broadcasts; production of films and video films and other 
image and sound programmes for educational, instructional and entertainment purposes, including for children and 
young people; presentation and rental of sound and image recordings on video and/or audio cassettes, tapes and discs; 
theatrical performances, music performances; cultural, artistic, leisure and sporting activities, including the arranging 
thereof; arranging and conducting of cultural, entertainment and sporting events and congresses, seminars, lectures and 
multimedia presentations (for cultural and entertainment purposes); publishing (included in this class); production of 
web-tv programmes, interactive programmes and internet tv programmes; sports promotion through training; advance 
ticket sales (entertainment); ticket and seat reservations and advance sale of tickets for concerts, shows and other 
entertainment events and sporting events; booking and reservation services for cultural and sporting events; operating 
facilities for children, young people and adolescents for leisure purposes, in particular in the field of sports; information 
on entertainment events and providing of sporting and leisure activities; rental of sports equipment (included in this 
class); editing of written texts; sports agency services, namely arranging of sporting activities; production of radio and 
television broadcasts/programmes via wireless or cable networks; arranging and conducting of cultural, entertainment 
and sporting events for charitable purposes; production of prize game broadcasts; gambling services; providing on-line 
electronic publications, not downloadable; arranging and conducting of congresses and conferences; entertainment 
services, namely, providing on-line computer, electronic and video games accessible via video game machines, mobile 
telephones, tablet computers and computers; online entertainment in the nature of computer game tournaments; 
providing a website featuring computer games and video games.

Cl.45;Services for making personal and social contacts; services of a sports association, namely legal services and 
representation to social and political decision-makers, and legal lobbying for the promotion of professional sports; 
security guard services for the protection of property and individuals; chaperoning services (personal body guarding); 
issuing, arranging and rental, and other exploitation through licensing, of rights to films, television and radio productions 
and other image and audio programmes, and print media and other publications, in particular relating to football events; 
administration and exploitation, through the issuing of licences, of copyright and industrial property rights, for others; 
exploitation of film, television and other ancillary copyright in the field of merchandising; legal advice and representation; 
mediation; consultancy relating to management of intellectual property and copyrights; exploitation (licensing) and 
administration of television transmission rights, in particular rights to the transmission of sporting events; arranging, 
exploitation (licensing) and administration of rights to press, radio, television and film articles for use on sound and 
image carriers; arranging, exploitation (licensing) and administration of rights to articles in newspapers and periodicals.
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Priority claimed from 27/10/2016; Application No. : 30 2016 109 743 ;Germany 

3881794    20/04/2017
[International Registration No. : 1411432]
BJS Ceramics GmbH
Senefelderstraße 1 86368 Gersthofen Germany

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed synthetic polymers, in particular thermoplastics and thermosetting plastics for manufacturing fibers, 
composite materials as well as for coatings; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix 
may be derived from synthetic resin, for manufacturing components for pumps, for pump stations, for nuclear 
applications, for turbines; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix may be derived 
from synthetic resins, for components for friction applications, in particular brakes, clutches, bearings, sliding rings, 
transmissions and tools; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix may be derived from 
synthetic resin, for components for high-temperature applications, in particular for furnaces, charging racks, gassing 
lances, burner nozzles, rollers and tiles; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix may 
be derived from synthetic resin, for components for aerospace applications, in particular plates, tiles and flaps; ceramic 
matrix reinforced with synthetic fibers whereas the ceramic matrix may be derived from synthetic resin, for components 
for satellite applications, in particular satellite frames and satellite holders; ceramic matrix reinforced with synthetic fibers 
whereas the ceramic matrix may be derived from synthetic resin, for optical applications, in particular frames and holders;
fiber reinforced ceramic composite materials, namely those having ceramic fibers, carbon fibers, silicon carbide fibers 
and boron nitride fibers, for use in manufacture of components for pumps, pump stations, turbines and for nuclear 
applications; fiber reinforced ceramic composite materials, namely those having ceramic fibers, carbon fibers, silicon 
carbide fibers and boron nitride fibers, for friction applications, in particular for use in manufacture of brake linings, 
clutch facings, bearings, sliding rings, transmissions and other tools; fiber reinforced ceramic composite materials, 
namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride fibers for high-temperature 
applications, in particular for furnaces, charging racks, gassing lances, burner nozzles, rollers and tiles; fiber reinforced 
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ceramic composite materials, namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride 
fibers for aerospace applications, in particular plates, tiles and flaps; fiber reinforced ceramic composite materials, 
namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride fibers for components for 
satellite applications, in particular satellite frames and satellite holders; fiber reinforced ceramic composite materials, 
namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride fibers for optical applications, 
in particular frames and holders; ceramic matrix reinforced with synthetic fibers, in which fibers are embedded in a matrix 
of ceramics and/or polymers, for optical applications, for nuclear applications and use in manufacture of components for 
pumps, for pump stations, turbines, for friction applications, in particular fro use in manufacture of brake linings, clutch 
facings, bearings, sliding rings, transmissions and other tools, for high-temperature applications, in particular for use in 
manufacture of components for furnaces, charging racks, gassing lances, burner nozzles, rollers and tiles, for aerospace 
applications, in particular for use in manufacture of plates, tiles and flaps, for satellite applications, in particular satellite 
frames and satellite holders; composite ceramic materials, namely those having ceramic fibers, carbon fibers, silicon 
carbide fibers and boron nitride fibers in which fibers and/or fabrics composed of fibers are embedded in a matrix of 
ceramics and/or polymers.

Cl.17;Chemical fibers not for textile use, in particular fibers composed of ceramics, silicon carbide, carbon or boron 
nitride; semi-finished products manufactured from fibers, namely yarns, threads, non-insulating fabrics, non-crimp 
fabrics, non-insulating knitted fabrics, felts, prepregs and preforms, each not for textile use manufactured from synthetic 
fibers, in particular carbon fibers, silicon carbide fibers, boron nitride fibers, ceramic fibers, each not for textile use.
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Priority claimed from 11/10/2013; Application No. : 1585391 ;Australia 

3881796    14/06/2018
[International Registration No. : 1202630]
BLRT PTY LTD
Unit 303, Flourmill Studios, 3 Gladstone Street NEWTOWN NSW 2042 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for capturing, organizing, searching, storing, synchronizing, recognizing, sharing and 
transmitting any number of typed, handwritten, or imaged documents, audio files, multimedia files, notes or clippings on 
multiple computer and network platforms.

Cl.38;Delivery of messages, whether audio, touch gestures, text, illustrations, or any combination of them by electronic 
media; computer aided transmission of messages, whether audio, touch gestures, text, illustrations, or any combination 
of them; electronic relaying of messages, whether audio, touch gestures, text, illustrations, or any combination of them.

Cl.41;Educational services, namely, providing interactive class feedback, and peer to peer instruction and grading and 
electronic instructional and teaching materials, and doing so in audio, digital, multimedia and other formats.
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3881799    15/06/2018
[International Registration No. : 1304748]
GLETT, s. r. o.
U Hluška, Chalupkova 159/6 SK-022 01 Cadca Slovakia

Proposed to be Used
IR DIVISION
Cl.18;Purses; backpacks; wallets; beach bags; handbags; traveling bags.

Cl.25;Bath sandals; bath slippers; stockings; berets; caps (bonnets); lace boots; camisoles; breeches for wear; 
bodices [lingerie]; underwear; belts (clothing); dressing gowns (robes); sweaters; pullovers; chasubles; garters; stocking 
suspenders; shirts; short-sleeve shirts; clothing; clothing (garments); headgear for wear; hats; tights; corselets; trousers; 
gloves (clothing); outerclothing; scarves; esparto shoes or sandals; vests; leggings [leg warmers]; knitwear (clothing); 
skirts; mittens; slippers; beach clothes; beach footwear; pajamas; dresses; sandals; brassieres; togas; bathing suits; 
bath robes; bandanas (neckerchiefs); tee-shirts; skorts; ponchos; jumper dresses; panties (underwear).
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3882297    27/02/2018
[International Registration No. : 1411398]
Aktsionernoe obshchestvo «Tsifrovoe Televidenie»
Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; accumulators, electric; accumulators, electric, for vehicles; accelerometers; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] apparatus; distillation 
apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check 
franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for 
underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for the production
of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; 
stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial 
purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic
apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting 
at a distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; electronic tags for goods; lens hoods; 
magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets, 
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; bullet-proof clothing; signalling buoys; life 
buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; letter 
scales; weighbridges; precision balances; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
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video cassettes; video telephones; video screens; viewfinders, photographic; sockets, plugs and other contacts [electric 
connections]; micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; voltmeters; 
mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers 
[measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hygrometers; 
hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding leads; plumb bobs; range 
finders; densimeters; densitometers; optical goods; detectors; smoke detectors; counterfeit [false] coin detectors; 
joysticks for use with computers, other than for video games; transparencies [photography]; slide projectors; diaphragms 
[photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; 
disks, magnetic; optical discs; circular slide rules; disk drives for computers; juke boxes for computers; DNA chips; 
electronic notice boards; bullet-proof waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads 
for electric wires; nose clips for divers and swimmers; locks, electric; alarm bells, electric; electric door bells; signal 
bells; bells [warning devices]; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; 
marine depth finders; probes for scientific purposes; buzzers; needles for record players; measures; pressure measuring 
apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure indicators; temperature 
indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; mathematical 
instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth instruments; 
interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial cables; fibre 
[fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; calculating 
machines; pocket calculators; decompression chambers; cinematographic cameras; mouth guards for sports; life-saving 
capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; 
video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; 
encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated teller 
machines [ATM]; cathodes; choking coils [impedance]; spools [photography]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons for bells; mouse pads; 
magnetic encoders; anti-glare visors; collectors, electric; loudspeakers; calibrating rings; protective suits for aviators; 
commutators; compact discs [audio-video]; comparators; marine compasses; computers; laptop computers; tablet 
computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; 
traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; 
cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, for the prevention of traffic 
accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical purposes; lactodensimeters; 
lactometers; vacuum tubes [radio]; flashlights [photography]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; rulers 
[measuring instruments]; slide-rules; optical condensers; contact lenses; correcting lenses [optics]; optical lenses; 
electricity conduits; measuring spoons; magnifying glasses [optics]; thread counters; magnets; decorative magnets; 
close-up lenses; crash test dummies; resuscitation mannequins [teaching apparatus]; mouse [computer peripheral]; 
pressure gauges; divers' masks; solderers' helmets; protective masks; materials for electricity mains [wires, cables]; 
voting machines; money counting and sorting machines; material testing instruments and machines; furniture especially 
made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; metronomes; carpenters' rules; rules [measuring 
instruments]; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for counter-operated 
apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; microprocessors;
microscopes; microtomes; microphones; modems; lightning conductors [rods]; monitors [computer hardware]; monitors 
[computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; 
teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' 
levels; sound recording carriers; magnetic data media; optical data media; computer software, recorded; sheaths for 
electric cables; identification sheaths for electric wires; weighing machines; computer hardware; punched card machines 
for offices; life saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; lenses for 
astrophotography; objectives [lenses] [optics]; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; 
clothing for protection against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for 
protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; 
wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; 
sunglasses; goggles for sports; electronic collars to train animals; signalling panels, luminous or mechanical; radio 
pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters 
of electronic signals; switches, electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for 
protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for 
laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; wafers for 
integrated circuits; printed circuit boards; compact disc players; cassette players; protective films adapted for computer 
screens; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital signs; 
semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, electric; 
telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording apparatus; 
distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the thickness of 
leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching apparatus; time 
recording apparatus; hemline markers; measuring apparatus; measuring devices, electric; apparatus and instruments for 
astronomy; surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and 
instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; 
chemistry apparatus and instruments; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
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protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators 
for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; time switches, 
automatic; relays, electric; safety restraints, other than for vehicle seats and sports equipment; X-ray photographs, other 
than for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; 
speaking tubes; horns for loudspeakers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light 
apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; scanners [data processing equipment];
integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; connectors [electricity]; sonars; sound locating instruments; lighting ballasts; resistances, electric; 
spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection 
devices for personal use against accidents; audiovisual teaching apparatus; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; thermometers, not for medical 
purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; 
transistors [electronic]; transponders; protractors [measuring instruments]; step-up transformers; transformers 
[electricity]; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than 
for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; bar code readers; heat regulating apparatus; photocopiers [photographic, 
electrostatic, thermic]; downloadable ring tones for mobile phones; downloadable image files; downloadable music files; 
animated cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic 
lanterns; signal lanterns; optical lamps; cameras [photography]; glazing apparatus for photographic prints; shutters 
[photography]; darkrooms [photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging 
apparatus [photography]; photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope 
slides; cases for smartphones; cases especially made for photographic apparatus and instruments; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; 
cyclotrons; compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for 
laptops; covers for smartphones; fire blankets; chips [integrated circuits]; jigs [measuring instruments]; pedometers; 
meteorological balloons; electrified rails for mounting spot lights; asbestos screens for firemen; fire hose; protective 
helmets for sports; head guards for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; 
distribution boards [electricity]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; posters; paper bows; table linen of paper; tickets; forms, printed; announcement cards [stationery]; 
note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; 
pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for radiograms; 
electrocardiograph paper; drawer liners of paper, perfumed or not; wood pulp paper; carbon paper; copying paper 
[stationery]; parchment paper; writing paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet 
paper; wrapping paper; filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; 
newspapers; electrotypes; hectographs; modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; diagrams; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; 
advertisement boards of paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; 
magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for 
drawing purposes; periodicals; printed publications; paper shredders for office use; graphic representations; credit card 
imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; tracing cloth; tracing patterns; 
gums [adhesives] for stationery or household purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil 
lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; wood pulp 
board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; cases for stamps [seals]; boxes of paper or cardboard; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; stencils [stationery]; French curves; paper ribbons; typewriter ribbons; 
gummed tape [stationery]; adhesive bands for stationery or household purposes; correcting tapes [office requisites]; 
inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or household purposes; self-adhesive 
tapes for stationery or household purposes; drawing rulers; square rulers; absorbent sheets of paper or plastic for 
foodstuff packaging; humidity control sheets of paper or plastic for foodstuff packaging; viscose sheets for wrapping; 
sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; steel letters; type [numerals 
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and letters]; lithographs; paint trays; architects' models; postage stamps; plastics for modelling; graphic prints; 
modelling materials; teaching materials [except apparatus]; sealing compounds for stationery purposes; adhesives 
[glues] for stationery or household purposes; bookbinding material; packaging material made of starches; filtering 
materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; bookbinding apparatus and 
machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; franking machines for office use; 
chalk for lithography; writing chalk; tailors' chalk; marking chalk; bags [envelopes, pouches] of paper or plastics, for 
packaging; garbage bags of paper or of plastics; painters' easels; hand-rests for painters; writing cases [stationery]; 
printing sets, portable [office requisites]; bibs of paper; stickers [stationery]; finger-stalls [office requisites]; cords for 
bookbinding; paper knives [cutters] [office requisites]; numbering apparatus; bottle envelopes of paper or cardboard; 
sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs 
[patterns]; handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; 
conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; bookbindings; pen wipers; office 
perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing 
stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk 
mats; letter trays; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer 
glasses; stands for pens and pencils; photograph stands; inking pads; stamp pads; binding strips [bookbinding]; towels 
of paper; inking sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed 
cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; 
office requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing 
makeup; face towels of paper; table napkins of paper; place mats of paper; tablemats of paper; tablecloths of paper; 
paper clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; 
biological samples for use in microscopy [teaching materials]; histological sections for teaching purposes; steatite 
[tailor's chalk]; writing board erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or 
cardboard; writing or drawing books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; 
transparencies [stationery]; stencil plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for 
gummed surfaces [office requisites]; squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or 
cardboard; envelope sealing machines for offices; sealing machines for offices; vignetting apparatus; apparatus for 
mounting photographs; stapling presses [office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; 
paper coffee filters; flags of paper; flyers; silver paper; molds for modelling clays [artists' materials]; photo-engravings; 
photographs [printed]; stencil cases; canvas for painting; chromolithographs [chromos]; compasses for drawing; 
numbers [type]; artists' watercolor saucers; correcting ink [heliography]; ink; inkwells; blueprints; stencils; erasing 
shields; balls for ball-point pens; cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; 
shields [paper seals]; prints [engravings]; labels, not of textile.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning 
tops [toys]; jigsaw puzzles; clay pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; surfboards; spring boards [sports articles]; 
skateboards; sailboards; chessboards; checkerboards; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; toys; toys for pets; stuffed toys; plush toys; mobiles 
[toys]; practical jokes [novelties]; parlor games; board games; ring games; games; building games; kaleidoscopes; 
bladders of balls for games; rosin used by athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; 
reels for fishing; rocking horses; swings; skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; seal skins 
[coverings for skis]; bells for Christmas trees; dolls' rooms; controllers for game consoles; paintball guns [sports 
apparatus]; toy air pistols, confetti; explosive bonbons [Christmas crackers]; ice skates; roller skates; in-line roller 
skates; dice; paintball guns [sports apparatus]; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette 
wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; 
skis; waterskis; surf skis; mah-jong; hunting game calls; puppets; carnival masks; theatrical masks; fencing masks; 
masts for sailboards; teddy bears; chalk for billiard cues; targets; electronic targets; scale model kits [toys]; scale model 
vehicles; balls for games; artificial fishing bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; 
elbow guards [sports articles]; dolls' clothes; fencing weapons; twirling batons; paragliders; pachinkos; baseball gloves; 
boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; fencing gauntlets; pinatas; toy 
pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; rattles [playthings]; horseshoe games; candle 
holders for Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable 
games with liquid crystal displays; swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; 
archery implements; kite reels; soap bubbles [toys]; divot repair tools [golf accessories]; billiard markers; protective 
paddings [parts of sports suits]; rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; 
sling shots [sports articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; scooters [toys]; sleds 
[sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite indicators [fishing 
tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' harness; fishing tackle; 
artificial snow for Christmas trees; snowshoes; snowboards; clay pigeon traps; billiard tables; coin-operated billiard 
tables; tables for table tennis; tables for table football; strings for rackets; gut for rackets; cricket bags; golf bags, with or 
without wheels; slides [playthings]; radio-controlled toy vehicles; body-building apparatus; machines for physical 
exercises; backgammon games; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas 
trees, except illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for 
games; bowling apparatus and machinery; counters [discs] for games; chips for gambling; bags especially designed for 
skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs [ammunition for paintball 
guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole vaulting; paper party hats; shin 
guards [sports articles]; camouflage screens [sports articles]; chest expanders [exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
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global computer networks; providing access to databases; providing Internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; 
transmission of greeting cards online; message sending; computer aided transmission of messages and images; 
transmission of telegrams; transmission of digital files; providing online forums; videoconferencing services; rental of 
message sending apparatus; rental of access time to global computer networks; rental of modems; rental of 
telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio broadcasting; communications 
by fiber optic networks; communications by cellular phones; communications by computer terminals; satellite 
transmission; communications by telegrams; communications by telephone; facsimile transmission; paging services 
[radio, telephone or other means of electronic communication]; teleconferencing services; telex services; voice mail 
services; telecommunications routing and junction services; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of sports grounds; rental of tennis courts; lending library 
services; booking of seats for shows; videotaping; physical education; discotheque services; animal training; dubbing; 
gambling services; publication of books; education information; recreation information; entertainment information; movie 
studio services; health club services [health and fitness training]; nightclub services [entertainment]; layout services, 
other than for advertising purposes; microfilming; videotape editing; production of radio and television programmes; 
presentation of variety shows; music composition services; game services provided on-line from a computer network; 
providing on-line electronic publications, not downloadable; religious education; gymnastic instruction; correspondence 
courses; practical training [demonstration]; organization of balls; organization of exhibitions for cultural or educational 
purposes; providing recreation facilities; arranging and conducting of colloquiums; arranging and conducting of 
congresses; arranging and conducting of conferences; arranging and conducting of concerts; arranging and conducting 
of workshops [training]; arranging and conducting of seminars; arranging and conducting of symposiums; organization 
of competitions [education or entertainment]; arranging of beauty contests; organization of lotteries; organization of 
fashion shows for entertainment purposes; organization of shows [impresario services]; organization of sports 
competitions; vocational guidance [education or training advice]; amusement park services; sign language interpretation; 
television entertainment; mobile library services; vocational retraining; providing golf facilities; providing sports facilities; 
providing amusement arcade services; cinema presentations; presentation of live performances; theatre productions; 
conducting fitness classes; educational examination; film production, other than advertising films; rental of audio 
equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show scenery; 
rental of sound recordings; toy rental; rental of motion pictures; games equipment rental; rental of stadium facilities; 
rental of lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; zoological garden services; news reporters services; party planning 
[entertainment]; music composition services; subtitling; holiday camp services [entertainment]; disc jockey services; 
personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; club services 
[entertainment or education]; providing museum facilities [presentation, exhibitions]; teaching; orchestra services; 
translation; scriptwriting; ticket agency services [entertainment]; coaching [training]; sport camp services; recording 
studio services; language interpreter services; educational services provided by schools; nursery schools; photography; 
photographic reporting; presentation of circus performances; boarding school education; production of shows.
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3882304    19/06/2018
[International Registration No. : 1249495]
PanSurface Co., Ltd.
5-2-19, Juso-higashi, Yodogawa-ku, Osaka-shi Osaka 532-0023 Japan

Proposed to be Used
IR DIVISION
Cl.1;Coating agents for vehicle exterior; antibacterial, odor eliminating and mildew proofing coating agents for vehicle 
interior; water repellent coating agents for vehicle window.

Cl.3;Automobile polishes.
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Priority claimed from 23/01/2018; Application No. : 30 2018 001 345 ;Germany 

3882305    06/04/2018
[International Registration No. : 1411402]
Carl Zeiss Meditec AG
Göschwitzer Straße 51-52 07745 Jena Germany

Proposed to be Used
IR DIVISION
Cl.35;Computerised data file administration; Compilation of data in computer databases; Advertising especially for 
courses, trainings, workshops.

Cl.38;Provision access to a platform on the internet.

Cl.41;Courses, trainings, workshops; Arranging, conducting and organisation of trainings; Arranging, conducting and 
organisation of courses; Arranging, conducting and organisation of workshops; Compliation and publication of training 
manuals.
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3882311    07/12/2017
[International Registration No. : 1411407]
Johnson Controls Technology Company
5757 N. Green Bay Avenue Milwaukee WI 53209 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Compositions for fire extinguishing and prevention; fire extinguishing chemicals, namely, fire extinguishing 
compositions; fire extinguishing preparations, namely, chemicals for fighting forest fires; fire retardant chemicals, 
namely, fire suppression chemicals; fire extinguishing preparations, namely, fire extinguishing foaming concentrates; fire 
extinguishing preparations, namely, fire extinguishing foaming surfactants; fire extinguishing preparations, namely, fire 
extinguishing fluorochemical surfactants; chemical composition for solidification of fluids and for absorbing spills and 
controlling spillage of hazardous waste; chemicals for treating hazardous waste, namely, chemical agents for controlling 
hazardous spills; fireproofing preparations; fire retardant chemicals; fire extinguishing compositions; fire extinguishing 
preparations; fire extinguishing media, namely, fire extinguishing preparations, namely, fire extinguishing powder, fire-
fighting foam; fire retarding chemicals, compositions and preparations; fire extinguishing compositions, namely, fire 
extinguishing foams and foam compositions; fire protection chemical compositions in the nature of fire retardant and 
suppression, extinguishing chemicals; chemical preparations for use in the control and prevention of fires; fire 
extinguishing preparations, namely, dry chemicals for fire extinguishing; fire extinguishing preparations, namely, dry 
chemicals for fire suppression; fire suppression preparations, namely, foam for fire suppression; chemical sealants used 
for buildings which penetrate through walls, floors and ceilings for fire prevention, namely, fireproof seals in the nature of 
chemical sealants used for buildings which penetrate through walls, floors and ceilings for fire prevention.

Cl.9;Metal pipes, metal tubes, industrial metal hoses for use in sprinkler and fire extinguishing and suppression 
systems, and fittings of metal therefor, namely, metal valves not being parts of machines and metal conduits for fluids 
and metal couplings and metal fittings therefor; actuators for mechanisms, namely, pneumatic valve actuators for use in 
fire protection systems; lighting apparatus, namely, lighting installations for use in fire protection and security lighting; 
emergency lighting apparatus, namely, lighting installations; parts for heating and air conditioning systems, namely, 
electronic control grids; fire dampers, namely, fire protection devices used in heating, ventilation, and air conditioning 
ducts to prevent the spread of fire inside the ductwork through fire-resistance rated walls and floors; combination fire and 
smoke dampers, namely, fire protection devices used in heating, ventilation, and air conditioning ducts to prevent the 
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spread of fire and smoke inside the ductwork through fire-resistance rated walls and floors; software for use with the 
collection of data, for connecting to a global computer network, for remotely controlling lighting devices within a building, 
for receiving, processing, transmitting and displaying data, for control, operation, monitoring and management of heating,
ventilating, air conditioning and other building environment control equipment and systems and for the collection, 
management, analysis, storage, transmission and reporting of data in the field of security, safety, health, fire detection 
and suppression, access control, intrusion, customer care, loss prevention, inventory, business and retail performance, 
customer traffic, environmental, and energy management and lighting apparatus, systems and devices; computer 
hardware and software for the connection via the cloud, internet or wireless networks of apparatus, systems and devices 
in the nature of security systems, fire alarms, alarm central units, anti-intrusion alarms, burglar alarms, personal health 
and security alarms, smoke and gas alarms, home surveillance systems, lighting controls, home automation devices, and 
systems for inventory and asset management, anti-shoplifting and loss prevention, device health monitoring, consumer 
traffic patterns, point-of-sale transaction analysis, video enabled applications and store execution functions; computer 
hardware and software for the remote control, remote operation, remote monitoring and remote management via the 
cloud, internet, or wireless networks of apparatus, systems and devices in the nature of security systems, fire alarms, 
alarm central units, anti-intrusion alarms, burglar alarms, personal health and security alarms, smoke and gas alarms, 
home surveillance systems, lighting controls, home automation devices, and systems for inventory and asset 
management, anti-shoplifting and loss prevention, device health monitoring, consumer traffic patterns, point-of-sale 
transaction analysis, video enabled applications and store execution functions; computer operating systems; computer 
servers; electronic display devices in the nature of video display screens, namely, video monitors; video cameras; video 
systems, namely, remote video monitoring system consisting primarily of digital video recorders, multiplexed signal 
processors for display and recording of multiple cameras, and recorded event retrieval systems comprising video 
recorders, processors and software; closed circuit television systems for security and surveillance, namely, closed 
captioned television (CCTV) and surveillance cameras and housings, domes and related parts thereof, digital video 
recording hardware, namely, cameras, switchers, monitors, microphones, and recorders and software for management of 
the recordings; encoding and decoding apparatus and instruments; video surveillance hardware and software, namely, 
building security systems comprising software and hardware for video security, closed circuit television, digital video 
surveillance, digital video recording, storage and management, keyboards, encoders/decoders, video analytics, point of 
sale monitoring and integrated electronic security systems; video surveillance cameras; video surveillance systems, 
namely, camera hardware systems for IP video surveillance; security surveillance apparatus, namely, cameras for 
security and surveillance; electric and electronic video surveillance installations; image processing apparatus, namely, 
raster image processors, electronic cards for processing images; lasers for non-medical purposes; thermal imaging 
apparatus for night vision, not for medical use; fire detection systems, namely, fire detection systems and devices, 
namely, fire and smoke alarms; intrusion detection systems, comprised of intrusion detectors, namely, gate, door and 
window position sensors, gate, door and window contact sensors, motion sensors, motion detectors, door and window 
glass break sensors and detectors, and panic buttons in the nature of anti-intrusion alarms and accompanying 
accessories, namely, detection control panels, configuration software, keypad controllers, alarm sensors, electric 
switches, electric contacts and electric relays, telephone dialing equipment, hardwire and cellular connectors, central 
intrusion monitoring stations consisting of audio and visual annunciators, namely, sirens, horns, strobes, and lights; 
computer networking hardware and data communications equipment in the nature of communications servers; burglar 
alarms; warning equipment, namely, warning horns, sirens, bells, electric warning lights and anti-intrusion alarms; access 
control devices, namely, computer servers, security and facilities management software, namely, software to control 
building environment, access and security systems, network software and communication cards, namely, software and 
computer network interface cards that allow connection to and communication with a network of building access control 
systems, computers, computer monitors, keyboards, modems and computer peripherals, system controllers, namely, 
electronic controllers used as part of building access control systems, digital door locks, exit requesters, namely, exit 
control devices that detect movement and deactivate locking mechanisms in access control systems, alarm sensors, 
electric switches, electric contacts, electric relays, security and access cards, namely, cards encoded with security 
features for identification purposes, electronic card readers, pin computer keypads, biometric recognition apparatus in 
the nature of a biometric identification apparatus, namely, biometric fingerprint door locks and biometric scanners used 
as part of access control systems, power supplies, cabinets specially adapted to control and protect the aforementioned 
access control devices; panic button alarms, namely, a device featuring buttons that trigger an alarm in case of building 
entry, building intrusions, building exists and emergencies; telecommunications and data networking hardware, namely, 
devices for transporting and aggregating voice, data, and video communications across multiple network infrastructures 
and communications protocols; asset management and tracking systems consisting of inventory control systems, 
namely, computer software and hardware for the purpose of controlling inventory and prevent losses in the field of retail 
security, theft prevention devices, namely, security tags, stickers, labels, display cases, sensors and alarms and radio 
frequency identification (rfid), microwave, electromagnetic, and acoustomagnetic tags, labels, readers, sensors, 
transmitters, receivers and electrical controllers; network routers; wireless routers; safety, security, protection and 
signaling devices, namely, flashing safety lights; measuring, detecting and monitoring instruments, indicators and 
controllers, namely, distance measuring apparatus; telecommunications hardware and software for monitoring and 
alerting remote sensor status via the internet; calculating machines, data processing equipment and computers; 
computer hardware and parts, fittings and accessories in the nature of computer peripherals therefor; anti-theft alarms, 
anti-theft alarm keypads, and electric anti-theft alarm control panels; gas detectors for detecting the presence of gas; 
magnetic and electromagnetic object detectors; transponders; antennas; electronic security and surveillance devices, 
namely, electronic security labels, markers, and electronic card readers, sensors, transmitters, receivers, and controllers 
utilizing radio-frequency identification (rfid), microwave, electromagnetic, radio-frequency and acoustic-magnetic 
signaling for tracing or tracking of persons, animals, vehicles, or goods; deactivators and detachers for use with 
inventory control and anti-theft labels and tags; hooks and detaching hooks for use with electronic inventory control and 
anti-theft tags; sensors and detector units for security purposes for detecting proximity, carbon monoxide levels, heat, 
gas, temperature increase, glass break, smoke detection, flooding, fire, flame flare ups, full grease traps, alarm/disarm of 
security systems, open doors, weather threats, crime threats and motion; sensors and detectors for security purposes for 
gathering safety and security data, namely, proximity, carbon monoxide levels, heat, gas, temperature increase, glass 
break, smoke detection, flooding, fire, flame flare ups, full grease traps, alarm/disarm of security systems, open doors, 
weather threats, crime threats and motion, not being for medical use; sensors and detectors for security purposes for 
gathering data for transmission to insurance agencies in relation to the status of property, commercial premises and 
domestic premises, namely, flood detection, flare up, full grease traps, alarm/disarm of security systems, door openings, 
weather threats, regionalized crime threats, regionalized intrusions, trouble signals from alarm and access control panels 
(including door forces), presence detection, and the presence of explosive materials; sensors and detectors for security 
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purposes for gathering, processing and transmitting data using internet of things technology, namely, proximity, carbon 
monoxide levels, heat, gas, temperature increase, glass break, smoke detection, flooding, fire, flame flare ups, full grease 
traps, alarm/disarm of security systems, open doors, weather threats, crime threats and motion; data streaming apparatus 
in the nature of digital media streaming devices; data streaming software; motion sensors, namely, electronic motion 
sensitive switches; optical beam sensors for detecting, counting and tracking people; infra-red sensors, namely, remote 
sensors for use in detecting the presence of gas for industrial purposes, for use in detecting flames and for detecting; 
electronic sensors for detecting, counting and tracking people; computer software used in the operation, control, 
monitoring and management of anti-theft alarms, inventory control systems, theft-prevention devices, people tracking 
devices and asset tracking devices; communications hardware and software for the remote control, remote operation, 
remote monitoring and remote management of apparatus, systems and devices, all such control, operation, monitoring 
and management being cloud-based, via the internet, or via wireless networks; fire alarms; fire alarm systems comprising 
fire alarms, fire, heat and smoke detectors and sensors, flame detectors, electric control panels, wireless network 
repeaters, initiating devices in the nature of smoke detectors, heat detectors, flame detectors, motion detectors, sprinkler 
water flow detectors, switches indicating actuation of fire suppression systems, magnetic door/window contacts, alarm 
pull stations and fire alarm boxes in the nature of a device that initiates an alarm signal when activated by hand, enabled 
for operation in a wireless system; electric control panels; touch sensitive electric control panels for security systems, 
fire alarms, alarm central units, anti-intrusion alarms, burglar alarms, personal health and security alarms, smoke and gas 
alarms, home surveillance systems, lighting controls, home automation devices and sprinkler systems for fire protection; 
ethernet repeaters; thermostats; wireless fire alarm systems comprising fire and smoke detectors, electric control panels, 
and wireless network repeaters; carbon monoxide detectors; fire hoses; fire hose nozzles; smoke alarms; carbon 
monoxide alarms; safety equipment, namely, fire escape ladders; fire beaters; fire pumps; fire sprinklers; fire trucks; fire 
engines; fire fighting vehicles in the nature of fire trucks and fire engines; fire extinguishers; fire boats; fire blankets; 
fireproof clothing, namely, clothing for protection against fire; fire resistant gloves; fireproof garments; fire detection 
apparatus, namely, network systems, multiplex systems, stand-alone systems, voice communication systems and fire 
alarm emergency phone systems, comprising graphical command centers, manual stations, smoke detectors and 
sensors, flame detectors, heat detectors and sensors, water flow switches, sprinkler supervisory switches, door holders 
and/or closures, modems, fiber optic line drivers, alarm communicator transmitters and receivers, audible and visible 
notification appliances, electrical annunciators, intercoms, crt monitors and printers, batteries and charges and transient 
suppressors; fire extinguishing apparatus, namely, fire control devices, apparatus and equipment, namely, fire 
extinguishing apparatus for use to disperse, water, chemical foam solution or chemical powder, featuring storage tanks 
for fire-fighting agents, valves and pipes for distributing agents, inductors, generators for high-expansion foam, cannons, 
nozzles and ejectors; fire extinguishing apparatus; fire extinguishing systems in the nature of fire extinguishing 
apparatus; fire extinguishing apparatus, namely, fire suppression systems and component parts thereof, for use in pre-
engineered restaurant, vehicle and industrial systems, comprised of agent storage containers, mechanical releasing 
devices, electro-mechanical releasing devices and pneumatic releasing devices, mechanical detection, electric detection, 
comprised of thermal detection, rate of rise detection, heat detection, and linear wire detection, system discharge 
devices; sprinkler systems for fire protection; sprinkler heads for fire sprinklers; detection and control equipment for 
smoke, namely, smoke detectors; detection and control equipment for heat, namely, heat detectors; detection and control 
equipment for flame, namely, fire and smoke detectors; automatic fire extinguishing apparatus; electric alarms for fire; 
fire break glass units; asbestos safety screens for firemen; sprinkler systems for fire extinguishing; safety equipment, 
namely, fire escape ladders; fire extinguishing apparatus for automobiles; fire extinguishing apparatus, namely, water 
sprinkling devices for fire control; alarms for the detection of inflammable gases; dispersion systems in the nature of fire 
extinguishing apparatus, comprised of chemical powder and/or chemical foam comprised of storage tanks for the 
firefighting agents, valving and piping to deliver the agents, proportioning controllers in the nature of devices that 
proportion and control the mixing of foam and water to form foam solution for fire extinguishing and fire fighting, high 
expansion foam generators, monitors in the nature of fire fighting monitors that spray foam or liquids on fires, nozzles 
and eductors in the nature of a proportioning device that introduces a foam concentrate for fire extinguishing and fire 
fighting; flame detection instruments, namely, flame detecting instrument comprised of an infrared flame detector and 
CCTV camera; fire suppression nozzles, namely, flood and local application nozzles for use in carbon dioxide fire 
suppression systems; equipment for dispersing dry chemicals and foam chemicals for firefighting, namely, storage tanks 
for the firefighting agents, valving and piping to deliver the agents, proportioning controllers, high expansion foam 
generators, monitors, nozzles and educators; security cameras; security and fire alarms; security warning apparatus, 
namely, sensors for detecting body heat, motion, and vibrations; security control apparatus in the nature of wireless 
electric controllers to remotely monitor and control the function and status of security systems; personal security alarms; 
electronic security tags; radio frequency identification (rfid) tags; electronic security and surveillance devices, namely, 
electromagnetic tags, acoustomagnetic tags, radio frequency identification (rfid) labels, electromagnetic labels, 
acoustomagnetic labels, radio frequency identification (rfid) readers, electromagnetic readers, acoustomagnetic readers, 
radio frequency identification (rfid) sensors, electromagnetic sensors, acoustomagnetic sensors, radio frequency 
identification (rfid) transmitters, electromagnetic transmitters, acoustomagnetic transmitters, radio frequency 
identification (rfid) receivers, electromagnetic receivers, acoustomagnetic receivers, electrical controllers for 
acoustomagnetic sensor detection systems, and electronic controllers for rfid readers; security surveillance apparatus 
comprised of hardware for video recorders, disc storage containers, encoders, decoders, and keyboards, and software for
digital video recording, storage, management, point of sale monitoring, analytics, and security systems integration; 
automatic access security apparatus, namely, comprised of entry door systems comprising touch pads and security 
doors; facilities management software, namely, software to control building environmental, access and security systems; 
security control panels for security alarms; motion detectors; motion sensing input devices, namely, motion detectors in 
the nature of motion sensing controls for protecting property; security alarm systems, namely, building security alarm 
systems comprising software and hardware for providing picture, video, alarm status, building plans, and other 
information to a remote station; personal security alarms that connect to a wireless communications network, namely, 
wireless security alarm systems comprising software and hardware for providing picture, video, alarm status, building 
plans, and other information to a remote station; anti-theft alarms in the nature of burglar alarms not for vehicles; anti-
theft alarm keypads; electric anti-theft alarm control panels; electronic article surveillance devices, namely, uhf radio 
frequency identification (rfid) and acousto-magnetic (am) integrated traffic and metal foil detection sensors, transmitters, 
receivers and electrical controllers; electronic apparatus for monitoring and tracking, namely, electronic apparatus for 
monitoring and tracking, namely, detaching devices and deactivators for use with inventory control and anti-theft labels; 
wireless controllers to monitor and control the functioning of other electronic devices, namely, electronic apparatus for 
monitoring and tracking sensors, cameras and monitors for alarm monitoring systems; intercoms; intercom apparatus in 
the nature of voice evacuation systems comprising intercoms, audio speakers and microphones; nurse call systems for 
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use in health care environments, namely, a system for telecommunication, locating and calling nurses, productivity and 
work flow enhancement, event processing, and reporting, comprised of a computer, telephone, infrared transmitters and 
antennae, visual and audible alarms notification devices, pagers, intercoms, dome lights, zone lamps, emergency code 
terminals, nurse master stations, bath stations, patient room stations, data entry devices, remote communicators, remote 
controllers, and computer software for interfacing, operating, or controlling the communication devices; vehicle tracking 
apparatus, namely, vehicle locating, tracking and security system comprised of an antenna and radio transmitter to be 
placed in a vehicle; digital signage; emergency notification system, namely, mass notification systems, comprised of 
speakers, signboards, strobes, sirens, pagers, lights, telephones, cell phones and computers for alerting and instructing 
individuals during emergency and/or disaster situations; computer hardware and software systems for tracking 
equipment and assets using gps data on a device on the tracked equipment and assets; asset management and tracking 
systems, namely, electronic tracking devices using radiofrequency or global positioning (gps) technology, desktop 
software, mobile applications, barcode scanners and barcode labels which provide the means to locate physical objects, 
collect data on its usage and whereabouts and report on all activity; encoded micro particulates, plastic labels in the 
nature of anti-shoplifting labels that can be attached to goods; electronic readers in the nature of radio-frequency 
identification (rfid) readers, bar code readers, smart card readers, radio-frequency identification tag readers, electronic 
card readers, magnetic strip readers and electronic readers and controllers for controlling access to a premises; 
electronic devices for assisting emergency personnel with injured persons needing assistance, comprised of sensors for 
determining status of person and apparatus for sending electronic alerts to emergency personnel; apparatus for 
monitoring the size, number, flow rate and direction of objects moving through an area, namely, video cameras, display 
monitors, sensors and detectors; positioning tags in the nature of electronic tags for goods; electronically encoded 
personnel identity badges; encoded patient bracelets, magnetic; asset tracking tags in the nature of electronic tags for 
goods; temperature sensors with radio, low frequency, and infrared communication capability; optical readers, namely, 
electronic wireless input modules for reading data from personnel and article monitoring devices and systems; computer 
software for securing access to physical property, assets and buildings; computer software for data collection, namely, 
gathering intelligence in the nature of inventory and asset management, anti-shoplifting and loss prevention, device 
health monitoring, consumer traffic patterns, operational compliance, point-of-sale transaction analysis, video enabled 
applications and store execution functions; computer software for monitoring and controlling systems and devices for 
the management of motorways and tunnels; flame detection apparatus, namely, fire detectors; flame detectors in the 
nature of fire and smoke detectors; combustion gas detectors for detecting the presence of gas; gas sensors for 
measuring gas concentration; gas alarms; gas testing instruments; gas detecting apparatus in the nature of gas sensors 
for measuring gas concentration, namely, wireless and mobile gas detecting apparatus for detecting the presence of gas; 
gas leak alarm systems comprising sensors for measuring gas concentration and gas alarms; programmable logic 
controller (plc) devices; decontamination showers, namely, decontamination devices featuring aerosol spray for chemical 
and biological decontamination; fire pump control valves, namely, directional valves for delivering fire suppression gas 
as component of an inert gas fire suppression system; building security systems comprising software and hardware for 
providing picture, video, alarm status, building plans, and other information to a remote station, namely, electric and 
electronic devices and computer software for the remote monitoring and control of, and electronic and audio interaction 
with, home and residential environmental monitoring, control and automation systems; building security systems 
comprising electric and electronic devices and computer software for the remote monitoring and control of, and 
electronic and audio interaction with, thermostats, heating and air conditioning apparatus, humidifiers, ventilating 
apparatus, smoke detectors and alarms, carbon monoxide detectors and alarms, fire detectors and alarms, proximity 
sensors, security and access systems, alarms and sensors, lighting, light sensors, motion sensors, moisture sensors, 
environmental hazard detectors, wireless local area network enabled cameras, and smart appliances in homes and 
residential environments; facilities management software, namely, application software for use on computers and hand-
held devices to enable the remote monitoring and control of, and electronic and audio interaction with, thermostats, 
heating and air conditioning apparatus, humidifiers, ventilating apparatus, smoke detectors and alarms, carbon monoxide 
detectors and alarms, fire detectors and alarms, proximity sensors, security and access systems, alarms and sensors, 
lighting, light sensors, motion sensors, moisture sensors, environmental hazard detectors, wireless local area network 
enabled cameras, and smart appliances in homes and/or residential environments; electrical controlling devices; electric 
control devices for building energy management systems and security systems; automation process control systems 
comprising wireless and wired controllers, controlled devices, and software for appliances, lighting, hvac, security and 
other commercial electrical power monitoring and control applications for buildings, facilities and plants; electrical and 
electronic controls and control, automation and optimization systems comprised of wireless and wired controllers, 
controlled devices, and software for building, facility, and plant devices and apparatus, in the nature of regulating 
environmental systems, safety, security systems, fire systems, sprinkler systems, water flow systems, surveillance 
systems, tracking systems, emergency systems, energy systems, lighting, sound, display, threat detection systems, 
access systems, and asset management systems; electrical and electronic controls and controls systems comprised of 
wireless and wired controllers, controlled devices, and software for the on-site and remote monitoring, control, operation, 
automation, and optimization of, and interaction with, building, facility, and plant devices, apparatus and systems for 
heating, air conditioning, ventilation, refrigeration, energy use, allocation, maintenance, efficiency and stabilization, 
lighting, sound, communication, luminescent display, audio and video broadcast, battery and storage cell electrical 
charging, metering and payment, fire and smoke detection, alarm, suppression, containment and control, water flow, 
emergency evacuation, security access and alarms, CCTV, surveillance, asset and personnel tracking, light and motion 
detection, moisture detection, environmental hazard detection, threat detection and safety, gas detection, alarm and 
containment, asset management, manufacturing, and equipment and systems fault detection; access control and alarm 
monitoring systems, namely, on-site and field hardware, software, sensors, monitors, controls, control systems and 
apparatus for individual and integrated on-site and remote monitoring, control, operation, automation and optimization of, 
and interaction with, building, facility and plant devices, apparatus and systems for heating, air conditioning, ventilation, 
refrigeration, energy use, allocation, maintenance, efficiency and stabilization, lighting, sound, communication, 
luminescent display, audio and video broadcast, battery and storage cell electrical charging, metering and payment, fire 
and smoke detection, alarm, suppression, containment and control, water flow, emergency evacuation, security access 
and alarms, CCTV, surveillance, asset and personnel tracking, light and motion detection, moisture detection, 
environmental hazard detection, threat detection and safety, gas detection, alarm and containment, asset management, 
manufacturing, and equipment and systems fault detection; computer hardware, software, and systems for gathering, 
collecting, aggregating, storing, sorting, analyzing and reporting data; computer hardware, software and systems for 
gathering, collecting, aggregating, storing, sorting, analyzing and reporting data from building, facility and plant control, 
environmental, safety, security, fire, sprinkler, water flow, surveillance, tracking, emergency, energy, lighting, sound, 
threat detection, access, asset management, automation and optimization devices, apparatus and systems; computer 
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hardware, software and systems for gathering, collecting, aggregating, storing, sorting, analyzing and reporting data from 
building, facility and plant devices, monitors, monitoring systems, sensors, controls, control systems, and apparatus for 
heating, air conditioning, ventilation, refrigeration, energy use, allocation, maintenance, efficiency and stabilization, 
lighting, sound, communication, luminescent display, audio and video broadcast, battery and storage cell electrical 
charging, metering and payment, fire and smoke detection, alarm, suppression, containment and control, water flow, 
emergency evacuation, security access and alarms, CCTV, surveillance, asset and personnel tracking, light and motion 
detection, moisture detection, environmental hazard detection, threat detection and safety, gas detection, alarm and 
containment, asset management, manufacturing, and equipment and systems fault detection; computer hardware and 
software for wired and wireless networking of building, facility and plant control, environmental, safety, security, fire, 
sprinkler, water flow, surveillance, tracking, emergency, energy, lighting, sound, display, threat detection, access, asset 
management, automation and optimization devices, apparatus and systems; graphical user interface software; software 
for creating, configurating, engineering, installing and operating of building, facility, and plant control, environmental, 
safety, security, fire, sprinkler, water flow, surveillance, tracking, emergency, energy, lighting, sound, threat detection, 
access, asset management, automation and optimization devices, apparatus and systems; software for recording, 
tracking, auditing and reporting the performance and compliance of environmental controls systems; application software
for enabling the monitoring, control and operation of, and interaction with, building, facility, and plant devices, apparatus 
and systems for heating, air conditioning, ventilation, refrigeration, energy use, allocation, maintenance, efficiency and 
stabilization, lighting, sound, communication, luminescent display, audio and video broadcast, battery and storage cell 
electrical charging, metering and payment, fire and smoke detection, alarm, suppression, containment and control, water 
flow, emergency evacuation, security access and alarms, CCTV, surveillance, asset and personnel tracking, light and 
motion detection, moisture detection, environmental hazard detection, threat detection and safety, gas detection, alarm 
and containment, asset management, manufacturing, and equipment and systems fault detection using a remote 
computer, smart phone or other mobile device; galvanic batteries; polymer lithium-ion batteries; rechargeable batteries 
for electric vehicles and electronic devices; accumulators; electric primary and secondary elements, namely, electric 
primary and secondary electrical circuits; electric fuel elements, namely, fuel cells; electric batteries, being specially 
designed as parts or accessories for land, air and water vehicles; chargers and parts therefor, for electric batteries, being 
specially designed as parts or accessories for land, air and water vehicles; rectifiers and switching apparatus, namely, 
electrical switches, and battery-regulating electrical switches, electrical cell switches and capacitance meters, namely, 
electric meters for electric batteries, being specially designed as parts or accessories for land, air and water vehicles; 
automobile accessories, namely, starter batteries; machines and apparatus for testing galvanic elements, batteries and 
electric fuel cells specially designed as parts or accessories for land, air and water vehicles, namely, voltmeters, and for 
parts for the aforesaid goods; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating, and controlling electricity, namely, generators of electricity, electricity conduits, power switches, distribution 
boxes for electrical power, current transformers; apparatus for monitoring of automotive batteries, namely, battery 
monitors; grids for batteries, namely, conductive grids for batteries; component parts of batteries, namely, internal frames
for the purpose of providing structural durability; component parts of batteries, namely, vent caps; industrial batteries; 
downloadable mobile application software for use with battery monitoring, battery diagnostic and battery safety devices 
that may be attached to a battery to monitor the performance and performance characteristics of a battery; downloadable 
mobile application software for education relating to battery technology; battery management systems, namely, hardware 
and computer software for monitoring and managing battery charging, output, and performance and for thermal control; 
actuators, namely, electric actuators; electrical actuators, electric controls, and switches for air ventilation and air 
conditioning systems and equipment; solenoid valves; electric control valves; automatic terminal unit valves; electric 
actuators, namely, terminal unit valve actuators; temperature monitors (valves) for central heating radiators; electric 
controls for automatic valves; computer software, namely, automated energy management and fault detection software 
designed specifically to monitor, measure, analyze, track, collect, record, transmit and store energy and resource 
consumption data from existing building control systems and building automation systems to enable users to control 
multiple building control systems and building automation systems to monitor, track, manage, control, conserve and 
optimize energy and resource usage, and to allow real time viewing and manipulation of energy and resource usage by 
way of graphic displays on personal computers, servers and wireless devices and to send and receive data and alerts to 
users of energy and resource usage, and electronic computer manuals and instructions relating thereto; computer 
software for software application integration, namely, software to allow integration with building control systems and 
building automation systems from different vendors, and to transmit and receive data and instructions between the 
device or equipment and the building control system or building automation system and other software and allowing 
software to control the building control system or building automation system network and the devices and equipment 
connected thereunder; computer software, namely, application programming interface library for the integration of third 
party building control systems and building automation systems with other building energy management system software 
or frameworks.

Cl.35;Loss prevention services, namely, inventory management; inventory services, namely, computerized inventory 
control; sales volume tracking for others; inventory management, namely, stock control services in the nature of 
inventory control; provision of advice and information in the fields of cloud based and non-cloud based inventory 
management services; business consultation services, namely, provision of advice and information in the fields of cloud 
based and non-cloud based asset tracking, namely, monitoring and tracking of inventory shipments, and inventory 
control at the warehouse and retail store levels; business consulting services, namely, providing analysis of retail 
inventory and sales data for business purposes; business management consulting and advisory services relating to 
company performance; business data analysis, research and information services, namely, providing analysis of retail 
data on specific business locations and compilation and systematization of statistics and index figures pertaining to 
retail, shopping center, gaming and entertainment industry sales and customer traffic; business data analysis, namely, 
research and information services in the field of retail and shopping center sales and customer traffic; market research; 
business data analysis, namely, research and information services, namely, providing information about retail, shopping 
center, gaming and entertainment industry sales and customer traffic via the internet, telephone, facsimile and mail; 
analyzing and compiling business data, namely, systemization of business data into computer databases; providing 
business intelligence services; collection and analysis of quality metric data for retail, shopping center, gaming and 
entertainment industry sales and customer traffic for business purposes; compilation and provision of business 
statistical information; preparation of business reports; business consultancy services and business management 
consultation in the field of facilities management, relating to quality management services for industrial, commercial and 
governmental facilities in the field of workplace, office space, and personnel; business consultation services, namely, 
conducting market studies with the goal of maximizing real estate assets and space utilization consultation services 
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provided to businesses, namely, establishing customized guidelines for space utilization, furniture and material 
specifications; business consultation services, namely, analyzing, planning and monitoring resource investment for 
mission critical programs used in facility management control systems for automated control of heating, ventilation, air-
conditioning, lighting and fire safety equipment; human resources services, namely, personnel selection for others in the 
nature of personnel recruitment and placement; customer support services, namely, responding to customer inquiries 
and needs, providing advice, consultation and assistance to customers in the field of facilities management; providing 
customer support and complaint resolution services in the field of facilities management, via electronic, telephonic, and 
wireless means, namely, responding to customer inquiries, needs, and complaints, and logging, investigating, and 
resolving customer dissatisfaction or problems in the field of facilities management; electronic collection and analysis of 
quality metric data for business purposes, in the nature of collection of information, analysis and advisory services 
relating to pedestrian movements and store traffic analysis services, namely, generating and analyzing metric, statistics, 
reports and analytics of retail store traffic and traffic patterns including people counting, dwell times, and line queuing; 
conducting commercial feasibility studies in the fields of customer care, loss prevention, inventory, business and retail 
performance, customer traffic; analyzing and compiling business data, namely, compilation, systemization, collection, 
analysis and reporting of data derived from, and pertaining to, building, facility and plant control, automation, and 
optimization devices, apparatus and systems; promotional sponsorship of car competitions; inventorying merchandise, 
namely, providing analysis, custom design, implementation and management of a merchandise protection program for 
others in the nature of merchandise tagging, tracking and analytics; commercial information agency services, namely, 
providing demographic data, in the nature of pedestrian movement for marketing purposes; business research services in
the field of pedestrian movement; providing business performance information based on pedestrian movement and 
providing an index of performance based on pedestrian movement; business and market research services for analyzing 
new retail sales opportunities in the fields of retail, real estate, hotel, restaurant and bank industries; providing business 
information about new sales opportunities in the fields of retail, real estate, hotel, restaurant and bank industries via the 
internet; business and market research services in the field of retail traffic statistics and index figures related to retail 
traffic; providing business information about retail traffic via a computer network; providing customer information in 
relation to traffic trends and patterns in public areas, via an online computer database; providing business information, 
namely, providing online non-downloadable data for analyzing retail traffic; information services relating to pedestrian 
movement and pedestrian counts, for business purposes; analyzing and compiling business data, namely, auditing via 
electronically gathering, analyzing and formatting data to monitor and enable reporting to others on the performance of 
building, facility and plant controls, control devices, apparatus and systems, and building, facility and plant, automation 
and optimization devices, apparatus and systems.

Cl.37;Installation, maintenance and repair of kitchen hood suppression systems; installation services, namely, CCTV 
and security equipment installation, smoke detector installation, fire extinguisher installation, intrusion system, automatic 
sprinklers installation; installation of emergency lights, installation of access control systems, installation of theft 
prevention devices and monitoring systems comprising electronic video surveillance cameras with computer hardware 
and software; installation, repair and maintenance services of computer hardware and peripherals, anti-theft alarms, 
inventory control systems, theft-prevention devices, electronic video surveillance cameras, personnel and asset tracking 
devices, anti-theft alarms, inventory control systems, theft-prevention devices, electronic video surveillance cameras, 
personnel and asset tracking devices; installation, repair, and maintenance services of fire protection systems, electrical 
communications systems, alarm, security, and access control systems, heating systems, ventilating and air conditioning 
systems, electronic monitoring equipment and apparatus, traffic and transport management systems; installation, 
maintenance, and repair of systems for providing heating, ventilating, air conditioning, refrigeration, energy, lighting, fire 
alarm, and security access systems for industrial, commercial, governmental facilities; installation, repair and 
maintenance of refrigeration systems, fire detection systems and alarm systems, security access systems, sprinkler 
systems, piping, special hazard warning systems, and fixed, portable and passive fire protection systems; building 
maintenance and repair; fire alarm repair; fire alarm installation; installation of fire detection systems; building repair, 
namely, repair of fire damage; fire extinguisher recharging services; maintenance and repair of fire alarm installations; 
technical support services, namely, technical advisory services in the field of installation of fire prevention equipment; 
providing information in the field of repair and maintenance of fire alarms; providing information in the field of installation 
and maintenance of security systems; installation advisory services in the field of security and safety equipment; 
construction, repair, installation, maintenance services and inspection in the course of construction of fire protection 
systems, electrical communications systems, alarm systems, security and access control systems, ventilating and air 
conditioning systems, pipelines, valves, valve fittings and actuators, traffic and transport management systems, heating, 
and temperature sensing systems; leasing of building machinery for construction sites; construction project management
services, namely, supervision of construction and renovation of facilities; management consultation in the field of 
facilities management, namely, consultation in the field of physical maintenance of operations of facilities; facilities 
management services, namely, repair and maintenance of building management systems and equipment in facilities, 
namely, heating, ventilation, air conditioning, lighting, power, fire, access control and security systems and equipment; 
installation, maintenance, and repair services of fire protection and extinguishing apparatus, namely, fire alarms, 
detection and suppression systems, namely, fire extinguishers; installation, maintenance, and repair of security systems, 
apparatus and equipment; installation and maintenance of fire protection systems; technical consultation in the field of 
building construction, namely, mechanical building construction; consulting services in the field of installation and 
maintenance of alarm response and verification systems; consulting services in the field of installation and maintenance 
of vehicle security systems and vehicle navigation systems; repair of clothing for protection against fire; repair, 
installation, and maintenance services for anti-theft alarms, anti-theft alarm keypads and anti-theft alarm control panels, 
magnetic and electromagnetic object detectors, transponders, antennas, encoded micro particulates, electronic article 
detection equipment; repair, installation, and maintenance of radio frequency identification (RFID), electromagnetic, radio 
frequency and acoustomagnetic tags, labels, readers, sensors, transmitters, receivers and electrical controllers; repair, 
installation, and maintenance of customer tracking and surveillance apparatus in the nature of camera hardware systems 
for IP video surveillance, electronic surveillance and tracking apparatus in the nature of video surveillance installations, 
detachers and deactivators for use with inventory control and anti-theft tags and labels, tag deactivators, including hooks,
tag detachers, including hooks; Installation, maintenance, and repair of electrical and electronic controls and control, 
automation and optimization devices, apparatus and systems for buildings, facilities and plants; installation, maintenance 
and repair of electrical and electronic controls and control, automation and optimization systems for building, facility and 
plant environmental, safety, security, fire, sprinkler, water flow, surveillance, tracking, emergency, energy, lighting, sound,
display, threat detection, access, and asset management devices, apparatus and systems; installation, maintenance, and 
repair of electrical and electronic controls and control systems for the on-site and remote monitoring, control, operation, 
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automation, and optimization of, and interaction with, building, facility, and plant devices, apparatus and systems for 
heating, air conditioning, ventilation, refrigeration, energy use, allocation, maintenance, efficiency and stabilization, 
lighting, sound, communication, luminescent display, audio and video broadcast, battery and storage cell electrical 
charging, metering and payment, fire and smoke detection, alarm, suppression, containment and control, water flow, 
emergency evacuation, security access and alarms, CCTV, surveillance, asset and personnel tracking, light and motion 
detection, moisture detection, environmental hazard detection, threat detection and safety, gas detection, alarm and 
containment, asset management, manufacturing, and equipment and systems fault detection; maintenance and repair of 
vehicles for the transportation of persons and goods, including automobiles, trucks, boats and motorcycles; maintenance 
and repair of parts and accessories for vehicles for the transportation of persons and goods, including without limitation, 
electric accumulators, batteries, hybrid and electric battery systems, cells and voltaic cells, starter batteries, and their 
parts, and related products for maintenance, charging and monitoring for vehicles for the transportation of persons and 
goods; services of installation and maintenance of batteries and filters; computer and telephone battery recharge 
services; installation and maintenance of electronic monitoring equipment and apparatus, namely, electronic transmitters 
and receivers for transmitting and receiving signals, including voice signals, motion detectors and monitors; consulting 
in the field of building construction, in the nature of building use, namely, consulting services regarding the design of 
building infrastructure systems, planning of buildings and infrastructure systems for building, site planning, namely, 
surveying and engineering, building design, building engineering, building standards, building management systems, 
namely, design and development of on- line computer software systems and integration of computer systems and 
building automation, information technology for buildings, environmental health and safety in buildings, environment of 
buildings, environmental quality of building; provision of consulting services for management of the planning, integration,
and maintenance of HVAC and cooling equipment for the optimization of energy efficiency at chiller plants.

Cl.40;Custom manufacturing services for others in the field of batteries; custom manufacturing services for others in 
the field of batteries; recycling of batteries; custom manufacturing services for others in the field of systems for providing 
heating, ventilating, air conditioning, refrigeration, energy, and lighting for industrial, commercial, and governmental 
facilities and manufacturing of parts therefore; custom manufacturing services for others in the field of fire alarms and 
security access systems for industrial, commercial, and governmental facilities and manufacturing of parts therefore.

Cl.42;Scientific and technological services, namely, industrial analysis and research services in the fields of security, 
safety, health, fire detection and suppression, access control, intrusion, customer care, loss prevention, inventory, 
business and retail performance, customer traffic, environmental, energy management and lighting apparatus, systems 
and devices, home automation; software development, programming, and implementation, namely, computer software 
development, computer programming development for others, installation of computer software; computer hardware 
development; application service provider (ASP), namely, hosting computer software applications of others; rental of 
computer software; rental of computer hardware and rental of space in computer co-location facilities for containerized 
data centers of others; IT consulting services, namely, IT consultancy, advisory and information services; IT consulting 
services, namely, IT security, protection, and restoration, namely, protection and restoration of computer data, computer 
virus protection services, recovery of computer data; data coding services, namely, data encryption services; testing, 
authentication, and inspection services, namely, inspection of computer hardware and software, fire alarm, detection, 
prevention and suppression systems, kitchen hood suppression systems, security equipment and apparatus, smoke 
detector, fire extinguishers, intrusion system, automatic sprinklers and emergency lighting apparatus, systems, and 
devices for quality control purposes; quality control for others; design and inspection of fire extinguishing, fire alarm, 
detection, and suppression systems; data security consultancy, namely, design and development of electronic data 
security systems; computer security consultancy; scientific and technological services, namely, research and design in 
the field of computer networking security; design, development, and programming of internet security software programs;
rental of internet security computer software programs; data migration services; design of anti-theft alarms, anti-theft 
alarm keypads and anti-theft alarm control panels, magnetic and electromagnetic object detectors and electronic article 
detection equipment; design of radio frequency identification (RFID), microwave, electromagnetic, radio frequency and 
acoustomagnetic tags, labels, readers, sensors, transmitters, receivers and electrical controllers; design of customer 
tracking and surveillance apparatus in the nature of camera hardware systems for IP video surveillance, electronic 
surveillance and tracking apparatus in the nature of video surveillance installations, detachers and deactivators for use 
with inventory control and anti-theft tags and labels, tag deactivators, including hooks, tag detachers, including hooks; 
design of computer software for monitoring and controlling motorways and tunnels; design of computer software for 
urban traffic control; scientific and industrial research in the fields of security, safety, health, fire detection and 
suppression, access control, intrusion, customer care, loss prevention, inventory, business and retail performance, 
customer traffic, environmental, energy management and lighting apparatus, systems and devices, home automation; 
consulting services in the field of industrial engineering; industrial design services in the field of fire protection and 
extinguishing systems, namely, fire alarm, detection and suppression systems; design of security systems and 
monitoring systems; design of computer software for security systems and fire alarm, detection and suppression 
systems; maintenance of computer software in the field of fire protection and extinguishing systems and to security and 
monitoring systems and to apparatus for such systems; design of traffic management systems and transportation 
systems and design of telecommunications apparatus and equipment relating thereto; engineering design services, 
namely, design and engineering of systems for heating and cooling, sensing systems; engineering design services, 
namely, engineering and design services for others in the field of systems for providing heating, ventilating, air 
conditioning, refrigeration, energy, lighting, fire alarm, and security access systems; technical project studies, namely, 
conducting scientific feasibility studies in the fields of security, safety, health, fire detection and suppression, access 
control, intrusion prevention, customer care, loss prevention, inventory, business and retail performance, customer 
traffic, environmental control, energy management and lighting apparatus, systems and devices, home automation; 
quality control services for others; quality control for others, namely, inspection of products on site for quality control 
purposes; testing and inspection services, namely, testing the functionality of apparatus and instruments in the nature of 
fire alarms; testing and inspection services, namely, testing the functionality of apparatus and instruments in the nature 
of fire suppression systems; testing and inspection services, namely, testing the functionality of apparatus and 
instruments in the nature of CCTV and security equipment; testing and inspection services, namely, testing the 
functionality of apparatus and instruments in the nature of smoke detectors; testing and inspection services, namely, 
testing the functionality of apparatus and instruments in the nature of fire extinguishers; testing and inspection services, 
namely, testing the functionality of apparatus and instruments in the nature of intrusion systems; testing and inspection 
services, namely, testing the functionality of apparatus and instruments in the nature of automatic sprinklers; testing and 
inspection services, namely, testing the functionality of apparatus and instruments in the nature of emergency lights; 
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testing and inspection services, namely, testing the functionality of apparatus and instruments in the nature of security 
systems; design of fire protection systems in the nature of fire alarm, detection and suppression systems; design of 
home security systems; providing temporary use of non-downloadable computer software used for managing alarm 
systems, controlling and analyzing inventory, detecting and preventing theft, asset tracking, analyzing retail activity, and 
people counting and tracking, in the field of retail solutions; development and testing of firefighting apparatus, 
appliances, and equipment, namely, fire extinguishers, sprinkler systems, fire valves and valve accelerators, water mist 
and waterspray systems, fire nozzles, fire pumps, firefighting monitors, firefighting hose reels, foam tanks and fire 
hydrants; design and development of home security systems; engineering and system analysis in the field of home 
security systems; computer services, namely, operating computer systems and computer networks featuring software 
that allows users to monitor and control electrical, heating, power and security systems at a remote location, and enables 
users to adjust energy usage at preprogrammed or scheduled times; computer services, namely, operating computer 
systems and computer networks featuring software that facilitates the monitoring and control, from a remote location by 
wireless communication, of devices for electrical, heat, power, and security monitoring and control; providing technology 
enabling users to remotely view, monitor, program, operate and control electrical, heating, power and security systems in 
homes and businesses, via a website; online system management services, namely, providing technology that allows 
users to remotely monitor systems for providing heating, ventilating, air conditioning, refrigeration, energy, lighting, fire 
alarm, and security access systems, via a website; providing technology information updates for home security systems 
via the global computer network; providing temporary use of non-downloadable software for remote monitoring in the 
fields of security, safety, health, fire detection and suppression, access control, intrusion, customer care, loss prevention, 
inventory, business and retail performance, customer traffic, environmental, energy management and lighting apparatus, 
systems and devices, home automation; providing temporary use of non-downloadable software for the monitoring, 
operation and control of apparatus, systems and devices in the field of security, safety, health, fire detection and 
suppression, environmental access control, intrusion prevention, customer care, loss prevention, inventory, business 
and retail performance, customer traffic, environmental, energy management and lighting; providing temporary use of 
non-downloadable computer software for tracking packages or freight over computer networks, intranets and the internet;
providing software as a service (SAAS) services featuring software for monitoring, controlling and analyzing of data and 
incidents in the fields of security, safety, health, fire detection and suppression, access control, intrusion, customer care, 
loss prevention, inventory, business and retail performance, customer traffic, environmental, energy management and 
lighting and home automation apparatus, systems and devices; computer technology consultancy, namely, consultation, 
design and integration services in the field of hardware, software, and hardware and software devices and systems; 
technical support services, namely, troubleshooting in the nature of diagnosing computer hardware and software 
problems in the nature of anti-theft alarms, inventory control systems, theft-prevention devices, people tracking devices 
and asset tracking devices; technical support services, namely, troubleshooting in the nature of diagnosing computer 
hardware and software problems for devices for loss prevention, store performance and inventory management; 
providing temporary use of online non-downloadable cloud computing software for managing, maintaining, diagnosing, 
monitoring, and controlling of security, safety, health, fire detection and suppression, access control, intrusion, customer 
care, loss prevention, inventory, business and retail store performance, customer traffic, environmental, energy 
management and lighting apparatus, systems and devices; providing online non-downloadable software for analyzing 
retail traffic and new sale opportunities in the fields of retail, real estate, hotel, restaurant and banking industries; 
provision of virtual computer systems through cloud computing for environmental, energy management, access and 
security systems for buildings related to heating, ventilation, climatisation and lighting of buildings; provision of advice 
and information in the fields of cloud based and non-cloud based energy management; calibration services; provision of 
technological advice and information in the fields of cloud and non-cloud based apparatus, systems and devices used for 
energy management and lighting; design of computer software systems for facility management controls; installation, 
maintenance, and repair of computer software systems for facility management controls; engineering, design, and 
development of software and hardware for monitoring, operation and control for building, facility and plant controls, 
control devices, apparatus and systems, and building, facility and plant control, automation and optimization software, 
devices, apparatus and systems; technical consultation in the field of computer hardware, software, and peripherals used 
for building, facility and plant controls, control devices, apparatus and systems, and building, facility and plant 
automation and optimization devices, apparatus and systems; online provision of non-downloadable computer 
applications and computer software for monitoring, operation and control for building, facility, and plant controls, control 
devices, apparatus and systems, and building, facility and plant automation and optimization devices, apparatus and 
systems; providing advice, consultation and assistance to customers in the field of building, facility, and plant controls, 
control devices, apparatus and systems, and building, facility and plant control, automation and optimization software, 
devices, apparatus and systems, for customer support purposes; providing a web hosting platform for monitoring and 
controlling the energy efficiency of HVAC and cooling equipment at chiller plants; providing application hosting services, 
namely, providing software for analyzing customer behavior and decision-making, for monitoring, viewing, recording, 
analyzing, managing and reporting data relating to customer activity and interactions, personnel functions, marketing 
impact and shopping and buying decisions in retail stores; providing temporary use of non-downloadable computer 
software for analyzing customer behavior and decision-making, and for monitoring, viewing, recording, analyzing, 
managing and reporting data relating to customer activity and interactions, personnel functions, marketing impact and 
shopping and buying decisions in retail stores; technical support, namely, monitoring technological functions of 
computer network systems in the fields of electronic article, object and people surveillance, monitoring, detection, 
analytics, and reporting; technical research in the field of pedestrian movement; providing temporary use of online non-
downloadable operating software for accessing and using a cloud computing network; providing quality assurance 
services in the field of security, safety, health, fire detection and suppression, access control, intrusion, customer care, 
loss prevention, inventory, business and retail performance, customer traffic, environmental, and energy management, 
lighting apparatus, systems and devices, building, facility and plant control and management, building efficiency, power 
solutions, building environmental equipment and systems, including heating, ventilating, air conditioning and other 
building control apparatus and systems, namely process monitoring for quality assurance; leasing of computer hardware 
and computer peripheral equipment for use in video surveillance and security systems, security surveillance systems, 
security management systems, monitoring and theft-prevention systems; leasing of computer hardware and software for 
analyzing consumer traffic, customer behavior, customer decision-making and pedestrian movement; software as a 
service (SAAS) services, namely, hosting software for use by others for use in store traffic analysis, in the nature of 
recording, reporting and analysis of shopper traffic based upon people counting sensors and monitoring cameras; 
technological consultation in the field of electronic article and object surveillance, tracking and detection; technical 
support, namely, monitoring technological functions of computer network systems network systems in the fields of 
electronic article and object surveillance, tracking and detection; troubleshooting and remote repair of computer software 
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problems for devices for loss prevention, store performance and inventory management; energy management services, 
namely, energy usage management information services; facilities management services, namely, monitoring, diagnostic 
of building management systems and equipment in facilities, namely, heating, ventilation, air conditioning, lighting, 
power, fire, access control and security systems and equipment.

Cl.45;Security services, namely, alarm response and verification services; monitoring and remote monitoring of burglar 
and security alarms, security systems and home automation systems for security purposes; firefighting services; 
monitoring fire alarms; fire prevention consultation; rental of fire extinguishers; rental of fire alarms; providing 
information relating to the rental of fire alarms and fire extinguishers; fire detection and suppression services, namely, 
responding to fire alarms and providing firefighting services; fire prevention consultation, namely, provision of fire 
prevention-related advice; fire prevention consultation, namely, consulting services in evaluation of fire scenes; 
emergency response alarm monitoring services, namely, monitoring of alert devices by a remote monitoring center for the
dispatch of emergency public health and security services and notification to third parties; monitoring of security 
systems for protecting personal property; monitoring burglar and security alarms; surveillance services, namely, 
electronic monitoring services for security purposes in the field of residences, businesses and commercial properties; 
security guard services; security guarding for facilities; providing information relating to security guard services; alarm 
response and verification services; home security alarm monitoring, namely, monitoring and control of alarm and security 
systems, of water flow and of home automation systems for security purposes; monitoring burglar and security alarms, 
namely, centralized burglar and fire alarm services, namely, monitoring centralized burglar and fire alarm services; 
security services for buildings, namely, control of building environmental access and security systems in the nature of 
building energy management services, security services relating to the heating, ventilation, air conditioning and lighting 
of buildings, by providing physical access to properties via a remote call-in locking device; security services in the nature 
of monitoring of telephone calls from subscribers and notifying emergency responders when appropriate; theft recovery 
services in the nature of tracking, locating and monitoring of vehicles for security purposes via a computer network, 
namely, stolen vehicle tracking; tracking services for homes, people, and businesses, namely, tracking, locating, and 
monitoring services for recovering people, and stolen property; physical security consultancy, namely, through call 
centers, for all of the aforesaid services; leasing of firefighting equipment; home security alarm monitoring, namely, 
monitoring services relating to fire protection and extinguishing systems and to security and monitoring systems and to 
apparatus for such systems and to computer software for such systems and apparatus; security services for buildings, 
namely, control of lighting systems and control of HVAC systems for security purposes; controlling and monitoring 
services to protect homes, residences, businesses and commercial properties, namely, monitoring building 
environmental access systems and building security systems for protecting personal property; home security alarm 
monitoring, namely, intrusion detection and control services, namely, tracking, locating and monitoring services for 
preventing the intrusion of burglars; surveillance services; surveillance services, namely, closed-circuit surveillance; 
rental of security surveillance apparatus and equipment; providing reconnaissance and surveillance services; forensic 
analysis of surveillance video for fraud and theft prevention purposes; surveillance services, namely, cloud based 
surveillance services; surveillance services, namely, cloud based closed-circuit surveillance; rental services in the field of 
physical security, namely, cloud based rental of security surveillance apparatus and equipment; surveillance services, 
namely, cloud based provision of reconnaissance and surveillance services; surveillance services, namely, cloud based 
forensic analysis of surveillance video for fraud and theft prevention purposes; surveillance services, namely, monitoring 
and controlling of computer equipment for safety, rescue, security and enforcement purposes; cloud based security 
services, namely, alarm response and verification services; physical security consultancy, namely, provision of advice 
and information in the fields of cloud based and non-cloud based security, safety, fire detection and suppression, access 
control, intrusion, loss prevention and building environments and security, safety, fire detection and suppression, access 
control, intrusion, loss prevention and building environmental apparatus, systems and devices; surveillance services, 
namely, monitoring of computer security system for security purposes; surveillance services, namely, monitoring and 
controlling building, facility and plant automation and optimization systems; surveillance services, namely, monitoring 
and controlling building, facility and plant environmental, safety, security, fire, sprinkler, water flow, surveillance, 
tracking, emergency, energy, lighting, sound, display, threat detection, access, and asset management devices, apparatus
and systems; surveillance services, namely, monitoring and controlling computer systems and data derived from 
building, facility and plant environmental, safety, security, fire, sprinkler, water flow, surveillance, tracking, emergency, 
energy, lighting, sound, display, threat detection, access, and asset management devices, apparatus and systems; rental 
services in the field of physical security, namely, leasing of anti-theft and security alarms, antennas, labels, tags, 
apparatus, devices and systems; rental services in the field of physical security, namely, leasing of electronic security 
and surveillance devices; rental services in the field of physical security, namely, leasing of video surveillance, video 
security, security surveillance, security management, monitoring and theft-prevention hardware and software; rental 
services in the field of physical security, namely, leasing of video surveillance, video security, security surveillance, 
security management, monitoring and theft-prevention equipment.
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Priority claimed from 19/12/2017; Application No. : 017609397 ;European Union 

3882312    18/06/2018
[International Registration No. : 1404533]
Advrty AB
Tegelbacken 4 A, 4 tr SE-111 52 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.35;Consultancy relating to advertising.

Cl.42;Design and development of virtual reality software.
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Priority claimed from 05/04/2017; Application No. : 016555948 ;European Union 

3882316    14/06/2018
[International Registration No. : 1382173]
R. Cegla GmbH & Co. KG
Horresser Berg 1 56410 Montabaur Germany

Proposed to be Used
IR DIVISION
Cl.3;Impregnated tissues for cleaning [non-medicated, for use on the person]; cleaning agents for the hands; cleansing 
milks for skin care; skin care preparations; cleansing milk for toilet purposes; non-medicated cleansing creams; cleaning 
preparations for the skin, not for medical purposes; cosmetic kits; teeth cleaning lotions; sets of cosmetic oral care 
products; cosmetic preparations for the care of mouth and teeth; facial peel preparations for cosmetic use; herbal 
extracts for cosmetic purposes; cosmetic creams and lotions; cosmetics; oral and sinus care preparations (not for 
medical purposes).

Cl.5;Inhalants; oxygen for medical purposes; cleansing solutions for medical use; cleaning solvents for removing 
adhesive plasters; antiseptic cleansers; cleaning cloths impregnated with disinfectant for hygiene purposes; bacteria 
fighting cleanser; preparations for cleansing the skin for medical use; pharmaceutical preparations for animals; trace 
element preparations for use by animals; ointments for pharmaceutical purposes (in particular nose and mouth ointments 
for treatment of respiratory and mucous membrane disorders); pharmaceutical drops or liquids for inhalation into the 
human nose or throat; pharmaceutical preparations for inhalation, containing herbs and/or pharmaceutical preparations 
for treatment of respiratory diseases in humans.

Cl.10;Respiratory therapy instruments; nebulizers for respiration therapy; humidifiers for use with respiratory therapy 
apparatus; respiratory monitors [medical]; respirators for medical purposes; respiratory masks for medical purposes; 
inserts for breathing masks for medical use; powered respirators for artificial respiration; medical apparatus for training 
breathing techniques; apparatus for the alleviation of breathing difficulties; apparatus for the treatment of breathing 
difficulties; moisture exchangers for medical use in transferring the heat of exhaled breath to inhaled breath; vaporizers 
for the treatment of upper respiratory conditions; medical therapy instruments; galvanic therapeutic appliances; 
ultrasonic therapy apparatus; exercisers [expanders] for medical therapy; patient ventilation instruments; tracheotomy 
tubes; apparatus for the alleviation of lung ailments; apparatus for the treatment of lung ailments; apparatus for the 
alleviation of lung ailments; apparatus for the treatment of lung diseases; medical apparatus for controlling pulmonary 
gas exchange parameters; physical therapy equipment; physiotherapy and rehabilitation equipment; inhalers; inhalers for 
medical use; inhalers for the evaporation of aromatherapeutical substances; medical apparatus for facilitating the 
inhalation of pharmaceutical preparations; resuscitators; artificial heart-lung oxygenators; oxygen masks for medical use; 
apparatus (medical -) for extracting oxygen from the atmosphere; oxygen inhalers for medical use; oxygen concentrators 
for medical applications; oxygen inhalators for therapeutic purposes; oxygen monitors for medical use; oxygen 
concentration monitors for medical use; oxygen inhalers for medical purposes sold empty; apparatus for producing 
oxygen for medical use; measuring devices for medical use; measuring instruments adapted for medical use; apparatus 
for measuring lung function; diagnostic measuring apparatus for medical use; medical instruments for application on 
animal bodies; medical instruments for application on animal bodies; medical apparatus, in particular for therapy for 
respiratory disorders; inhalation apparatus for the nose and/or mouth; receptacles for applying medicines (in particular 
sinus and mouth sprays); respiratory masks for medical purposes; breathing masks; respiratory apparatus; mouth and 
nose adapters for respiration therapy equipment; ballasts for inhalation equipment; electronic stimulation apparatus for 
physiotherapy.

Cl.35;Arranging and conducting of trade show and exhibitions; promotional marketing; publicity and sales promotion 
services; advertising particularly services for the promotion of goods.

Cl.41;Arranging and conducting of seminars, in particular in the field of respiratory disorders and human and animal 
sanitation, organisation of seminars; organisation of seminars; seminars; arranging of seminars relating to advertising.

Cl.44;Physical therapy; physical therapy; electro therapy services for physiotherapy; hygienic and beauty care for 
animals; consultation services relating to skin care; services for the care of the skin; cosmetic body care services; 
cosmetic treatment for the body; cosmetic treatment; cosmetic treatment services for the body, face and hair; 
consultancy services relating to cosmetics.
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Trade Marks Journal No: 1859 ,   23/07/2018           Class 99 
 

Priority claimed from 20/07/2017; Application No. : 30 2017 018 170 ;Germany 

3882318    20/12/2017
[International Registration No. : 1411330]
Continental Reifen Deutschland GmbH
Vahrenwalder Straße 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; updating and maintenance of data 
in computer databases; business information services; advisory services for business management; provision of 
assistance, information and references materials for creating, building and running of business; business analysis, 
research and information services; computerised file management; business assistance, management and administrative 
services; marketing services; personnel placement and recruitment; gathering, systematisation, compilation and 
professional business analysis of data and information in computer databases; providing business management start-up 
support for other businesses; business consultancy and advisory services; publicity and sales promotion services; 
arranging of business introductions; procurement of contracts [for others]; commercial intermediation services; 
compilation and input of information into computer databases; compilation and systematisation of information in 
databanks; information and advisory services relating to the aforesaid; arranging and conducting business competitions.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; providing financing to emerging and start-up 
companies; rental of office space; rental of offices for co-working.

Cl.38;Telecommunications; information about telecommunication; providing user access to global computer networks; 
providing internet chatrooms; provision of on-line forums; providing telecommunications connections to the internet or 
databases; news agencies; communications services for accessing a data-base; telecommunication services; rental of 
telecommunication equipment; providing access to databases; communication services between data banks; data bank 
interconnection services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; teaching; providing of training; 
organising congresses, seminars and conferences; information, consultancy and advice relating to any of the aforesaid 
services; organisation and provision of educational seminars and conferences; arranging and conducting of business 
seminars, meetings and conferences; arranging and conducting competitions; workshops (arranging and conducting of -) 
[training]; publishing and reporting; publication of printed or electronically or optically recorded information and data; 
publication of material which can be accessed from databases or from the internet; arranging and conducting technology 
competitions.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer services in connection with electronic 
data storage; development of data bases; development, updating and maintenance of software and database systems; 
design and development of electronic database software; web page design services for others; IT programming services; 
design services; science and technology services; testing, authentication and quality control; maintenance of computer 
software for data bases; provision of technical consultancy in the field of information technology; computer rental; 
maintenance of computer software; electronic data storage.
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Priority claimed from 20/10/2016; Application No. : 30 2016 109 526 ;Germany 

3882320    20/04/2017
[International Registration No. : 1410801]
BJS Composites GmbH
Senefelderstraße 1 86368 Gersthofen Germany

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed synthetic polymers, in particular thermoplastics and thermosetting plastics for manufacturing fibers, 
composite materials as well as for coatings; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix 
may be derived from synthetic resin, for manufacturing components for pumps, for pump stations, for nuclear 
applications, for turbines; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix may be derived 
from synthetic resins, for components for friction applications, in particular brakes, clutches, bearings, sliding rings, 
transmissions and tools; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix may be derived from 
synthetic resin, for components for high-temperature applications, in particular for furnaces, charging racks, gassing 
lances, burner nozzles, rollers and tiles; ceramic matrix reinforced with synthetic fibers whereas the ceramic matrix may 
be derived from synthetic resin, for components for aerospace applications, in particular plates, tiles and flaps; ceramic 
matrix reinforced with synthetic fibers whereas the ceramic matrix may be derived from synthetic resin, for components 
for satellite applications, in particular satellite frames and satellite holders; ceramic matrix reinforced with synthetic fibers 
whereas the ceramic matrix may be derived from synthetic resin, for optical applications, in particular frames and holders;
fiber reinforced ceramic composite materials, namely those having ceramic fibers, carbon fibers, silicon carbide fibers 
and boron nitride fibers, for use in manufacture of components for pumps, pump stations, turbines and for nuclear 
applications; fiber reinforced ceramic composite materials, namely those having ceramic fibers, carbon fibers, silicon 
carbide fibers and boron nitride fibers, for friction applications, in particular for use in manufacture of brake linings, 
clutch facings, bearings, sliding rings, transmissions and other tools; fiber reinforced ceramic composite materials, 
namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride fibers for high-temperature 
applications, in particular for furnaces, charging racks, gassing lances, burner nozzles, rollers and tiles; fiber reinforced 
ceramic composite materials, namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride 
fibers for aerospace applications, in particular plates, tiles and flaps; fiber reinforced ceramic composite materials, 
namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride fibers for components for 
satellite applications, in particular satellite frames and satellite holders; fiber reinforced ceramic composite materials, 
namely those having ceramic fibers, carbon fibers, silicon carbide fibers and boron nitride fibers for optical applications, 
in particular frames and holders; ceramic matrix reinforced with synthetic fibers, in which fibers are embedded in a matrix 
of ceramics and/or polymers, for optical applications, for nuclear applications and use in manufacture of components for 
pumps, for pump stations, turbines, for friction applications, in particular fro use in manufacture of brake linings, clutch 
facings, bearings, sliding rings, transmissions and other tools, for high-temperature applications, in particular for use in 
manufacture of components for furnaces, charging racks, gassing lances, burner nozzles, rollers and tiles, for aerospace 
applications, in particular for use in manufacture of plates, tiles and flaps, for satellite applications, in particular satellite 
frames and satellite holders; composite ceramic materials, namely those having ceramic fibers, carbon fibers, silicon 
carbide fibers and boron nitride fibers in which fibers and/or fabrics composed of fibers are embedded in a matrix of 
ceramics and/or polymers.

Cl.17;Chemical fibers not for textile use, in particular fibers composed of ceramics, silicon carbide, carbon or boron 
nitride; semi-finished products manufactured from fibers, namely yarns, threads, non-insulating fabrics, non-insulating 
non-crimp fabrics, non-insulating knitted fabrics, felts, prepregs and preforms, each not for textile use manufactured from 
synthetic fibers, in particular carbon fibers, silicon carbide fibers, boron nitride fibers, ceramic fibers, each not for textile 
use.
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3882323    05/03/2018
[International Registration No. : 1410807]
SEOYON CO., LTD.
41-22, Burim-ro 170 beon-gil, Dongan-gu, Anyang-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;OBD (On-Board Diagnosis) apparatus for automobiles; electronic driver-interface displays for automobiles; 
electronic keyless entry system for automobiles; tablet computer adapter for automobiles; desk or car mounted units 
incorporating a loudspeaker to allow a telephone handset to be used hands-free; computer hardware for 
telecommunications; GPS used in cars; GPS navigation devices for cars; complex black box apparatus for car navigation; 
car navigators; electronic navigational, tracking and positioning apparatus and instruments; electric monitoring 
apparatus for monitoring video based on network; vehicle tracking apparatus; remote monitoring apparatus; automatic 
vehicle speed control apparatus; telecommunication apparatus for use in cars; electronic keys; electronic key cards; 
electric door controlling switches; electronic switches; lateral safety sensor for cars; recorded computer software for safe 
car driving; rearview cameras for vehicles; cameras for vehicles; motion detecting sensors; motion detectors; radar 
object detectors for vehicles; ultrasonic object detectors for use on vehicles; electronic cruise control apparatus; 
measuring apparatus relating to vehicle driving; thermal imaging apparatus for night vision; vision sensors; alarm 
systems; forward collision warning apparatus; software for GPS navigation systems; remote control apparatus attachable 
to automobiles; receiving apparatus for telecommunication signals for use in cars; self diagnostic apparatus for operation
record of automobiles; in-car hands free kits for mobile telephones.

Cl.12;Gasoline engines for construction vehicles; tractors; golf cars [vehicles]; pneumatic tyres; parachutes; tractors 
for agricultural purposes; manual wheelchairs; water vehicles; shock absorbing springs for vehicles; brake systems for 
vehicles and parts thereof; axles for vehicles; baby carriages; power transmission mechanisms for land vehicles; motors, 
electric, for land vehicles; automobiles; parts and accessories for automobiles; bicycles; electric wheelchairs; parts and 
accessories for railway vehicles; aeronautical apparatus, machines and appliances.
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Priority claimed from 05/09/2017; Application No. : 4386278 ;France 

3882324    02/03/2018
[International Registration No. : 1411341]
DxOMark Image Labs
3, rue Nationale F-92100 BOULOGNE-BILLANCOURT France

Proposed to be Used
IR DIVISION
Cl.9;Software for image processing and image quality measuring; darkrooms (photography); darkroom equipment 
(photography) for image processing and image quality measuring, namely image analyzers, test patterns and pattern 
media (photography), darkroom filters (photography), light boxes for image processing (photography), development 
mirrors (photography); measuring bench (photography); light meter; rangefinder; lighting apparatus for darkrooms 
(photography); platform for stabilizing photographic equipment and equipment for processing or measuring the quality of 
images; tripods for cameras.

Cl.38;Providing image quality forums and websites intended for photographers, provision of access to databases 
intended for photographers.

Cl.42;Measurement services in the field of photography; image quality control services in the field of photography; 
consulting and technical assistance relating to the development of image-capture apparatus.
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Priority claimed from 17/04/2018; Application No. : UK00003304370 ;Dominican Republic 

3882327    26/04/2018
[International Registration No. : 1410812]
Econic Technologies Ltd
Block 19s Alderley Park Macclesfield Cheshire SK10 4TG United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; catalysts; polymer solutions.

Cl.40;Processing of chemicals; polymerisation; treatment of materials using chemicals.
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Priority claimed from 20/12/2017; Application No. : 30 2017 033 370 ;Germany 

3882353    12/04/2018
[International Registration No. : 1410824]
Säkaphen GmbH
Bottroper Straße 275 45964 Gladbeck Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in industry, namely materials for producing protective coatings and 
protective linings; degreasing preparations for manufacturing processes; unprocessed plastics and unprocessed artificial
resins; adhesives used in industry.

Cl.2;Anti-corrosive preparations; anti-erosive preparations; preparations for coating surfaces to protect against 
corrosion, erosion, caking, incrustation and/or fouling.
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Priority claimed from 18/10/2017; Application No. : 87650532 ;United States of America 

3882362    13/04/2018
[International Registration No. : 1410873]
PROTALUS LLC
1750 Blankenship Road, Suite 125 West Linn OR 97068 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Arch supports for boots and shoes; orthotic insoles; orthotic arch supports and insoles for boots and shoes.

Cl.25;Footwear; insoles for footwear; sandals.
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